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IMS. NEELOFER| 301, ExtensionRecovery CS COMM-274/2026 07.03.2026 [UNION BANK OF INDIA VS ASHOKDEEPA GUPTA [9312292558 06.03.2026
ABIDA PERVEEN| Block, Tis Hazari IAND ANR.
IDISTRICT JUDGE ICourts, Delhi
(COMMERCIAL |Advocate.deepa.gupta@
COURT)-01 gmail.com

301, Extension[Recovery CS COMM-293/2026 12.03.2026 IAAKARSH KHEMKA VS M/s/ARCHIT 0599043045 11.03.2026

Block, Tis Hazari [POLYGLASS ACRYLICSINGHAL

ICourts, Delhi IMANUFACTURING COMPANY|

IPVT. LTD. AND ORS.
legal @sigmalegal.in
301, ExtensionRecovery CS COMM-301/2026 13.03.2026 STATE BANK OF INDIA VSSUCHITA 8896932838 12.03.2026
Block, Tis Hazari IASHWANI KUMAR DIXIT

ICourts, Delhi

lagnihotrisuchita@gmail
.com

301, ExtensionTRADEMARK CS COMM-302/2026 13.03.2026 SHANDOG YINGYANGUAN FOOD[PARVEEN 8840229763 12.03.2026
Block, Tis Hazari [TECHNOLOGY CO. LTD. VS M/sBANO
ICourts, Delhi ISGS INTERNATIONAL

[dtiwari8888@gmail.co

Im
301, Extension[Recovery CS COMM-315/2026 16.03.2026 [UNION BANK OF INDIA VSDEEPA GUPTA (9312292558 14.03.2026
Block, Tis Hazari IPANKAJ DOHARE AND ANR.
ICourts, Delhi

|Advocate.deepa.gupta@

gmail.com
301, ExtensionRecovery CS COMM-316/2026 16.03.2026 [UNION BANK OF INDIA VSDEEPA GUPTA (9312292558 14.03.2026
Block, Tis Hazari SHARDA AND ANR.
ICourts, Delhi

|Advocate.deepa.gupta@

mail.com

301, Extension[Trademark CS COMM-333/2026 18.03.2026 SACHIN GOYAL VS RAVINDERASHU RALHAN|9582628330 17.03.2026

Block, Tis Hazari KUMAR
ICourts, Delhi

larlegal266 @gmail.com

301, ExtensionTrademark CS COMM-334/2026 18.03.2026 IABC VS XYZ ISHRAVAN 6201970125 17.03.2026
Block, Tis Hazari| BANSAL
ICourts, Delhi

unitedmark@unitedand,|

united.com
301, ExtensionRecovery CS COMM-346/2026 20.03.2026 HAMDARD NATIONALSHIVENDRA 9953394364 19.03.2026
Block, Tis Hazari| IFOUNDATION (INDIA) VSPRATAP SINGH
ICourts, Delhi HAMDARD SOCIAL WELFARE]|

TRUST ishivendra@theacmeco.

icom




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

301, ExtensionRecovery CS COMM-381/2026 130.03.2026 STATE BANK OF INDIA VSGOPAL CHAND|9810210832 28.03.2026
Block, Tis Hazari IANURADHA BOKOLIAS SHARMA
ICourts, Delhi
vijayprakashg682@gm
lail.com
301, ExtensionSec-9 OMP (I) COMM-289/2026 [10.03.2026 [TATA CAPITAL LTD. VS. R.LSUNIL 0212190624 09.03.2026
Block, Tis Hazari ILOGISTICS AND WAREHOUSINGSEHRAWAT
ICourts, Delhi PVT. LTD.
IDELHILAWYERS76 @
GMAIL.COM
301, Extension|Sec-9 OMP (I) COMM-300/2026 [11.03.2026 TATA CAPITAL LTD. VS. ROHITSUNIL 0212190624 10.03.2026
Block, Tis Hazari IGURJAR SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
301, ExtensionfSec-9 OMP (I) COMM-301/2026  [11.03.2026 [TATA CAPITAL LTD. VS./SUNIL 0212190624 10.03.2026
Block, Tis Hazari [TRANSMARINELINE GLOBAL [SEHRAWAT
ICourts, Delhi IPVT. LTD.
IDELHILAWYERS76 @
GMAIL.COM
301, ExtensionSec-9 OMP (I) COMM-302/2026 [11.03.2026 [TATA CAPITAL LTD. VS. LAXMISUNIL 0212190624 10.03.2026
Block, Tis Hazari ICRANE SERVICES SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
301, Extension|Sec-9 OMP (I) COMM-317/2026  [12.03.2026 I[HDFC BANK VS DEEPAK KUMAR |ANISH BHOLA 9811452022 11.03.2026
Block, Tis Hazari|
ICourts, Delhi
IANISH_BHOLA17@YA
HOO.COM
301, ExtensionfSec-9 OMP (I) COMM-318/2026 [12.03.2026 I[HDFC BANK VS RANBIR SINGH |ANISH BHOLA 9811452022 11.03.2026
Block, Tis Hazari|
ICourts, Delhi
IANISH_BHOLA17@YA
HOO.COM
301, ExtensionSec-9 OMP (I) COMM-363/2026 [16.03.2026 [TATA CAPITAL LTD. VS. ARSHADSUNIL 0212190624 14.03.2026
Block, Tis Hazari ISABIR SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
301, Extension[EX. EX. COMM- 135/2026 10.03.2026 INEERAJ NATH SHARMA VSPRAKASH JHA (9891895260 09.03.2026
Block, Tis Hazari| IVINOD KUMAR
ICourts, Delhi
IMINSAKSHINATHS85J
ULY@GMAIL.COM
301, Extension[EX. [EX. COMM-138/2026 11.03.2026 HPL ELECTRIC AND POWER LTD.SUNIL KUMARI9810210832 10.03.2026
Block, Tis Hazari VS ROUNAK INDIA PROJECTSJASWAL
ICourts, Delhi IPVT. LTD. & ORS.
vijayprakashg682@gm
jail.com
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301, Extensio [EX. COMM-159/2026 25.03.2026 IVIVEK KUMAR GUPTA VS AIRCONHIMANSHU 8851384488 24.03.2026
Block, Tis Hazari IAUTOMATION INDIA PVT.LTD. |[DETWAL
ICourts, Delhi
IADVHIMANSHIDETW
AL@GMAIL.COM
301, Extension[EX. EX. COMM-166/2026 130.03.2026 SAHIL DUGAL VS MCD SATYENDRA [|9811161525 28.03.2026
Block, Tis Hazari IKUMAR SINGH
ICourts, Delhi
SKSINGH116 @GMAIL.
COM
301, Extensionfi51 Misc. DJ-187/2026 14.03.2025 IM/S. ARYAN ENTERPRISES VSVIKRAM 0871688568 13.03.2026
Block, Tis Hazari IM/s RAJ KATHA PRODUCTS PVT.SINGH
ICourts, Delhi ILTD.
IVikram.singh@gmail.co|
m
301, Extensionfi51 Misc. DJ-210/2026 25.03.2026 IM/S. ARYAN ENTERPRISES VSVIKRAM 0871688568 24.03.2026
Block, Tis Hazari IM/s RAJ KATHA PRODUCTS PVT,SINGH
ICourts, Delhi ILTD.
IVikram.singh@gmail.co|
m
SH. RAJESH KUMARICENTRAL [306 ICS (COMM) CS (COMM)/268/2026 06-03-2026 IM/S HOSHIYAR SINGH SURESH[Santosh Kumar9250277818 27.02.2026
IGOEL, DISTRICT] ICHANDRA SAREES PVT LTD VsJha(P),
JUDGE IM/S SHAGUN CREATION
(COMMERCIAL
COURT)-02 lakjhaassociate@gmail.c
om
1306 ICS (COMM) CS (COMM)/275/2026 07-03-2026 [UNION BANK OF INDIA Vs BEERALOK 0811000126 28.02.2026
ISINGH AND ANR KUMAR(P),
lalok.adv2001@gmail.co
Im
306 ICS (COMM) CS (COMM)/277/2026 07-03-2026 IM/S AIRAVAT FOOD PRODUCTSNITIN MEHTA 9891091098 27.02.2026
Vs M/S DEBNATH ENTERPRISE
nmlchamberss@gmail.c
lom
306 [Execution (Comm) [Execution (Comm)/133/2026(09-03-2026 UITENDER UJLA Vs ADITYAML Sharma(P), [0810318865 06.03.2026
SHARMA
imlsharmas20@outlook
.com
306 Ex.COMM - AwardEx.COMM - Award by Arb.Ji3-03-2026 INISSAN RENAULT FINANCIALJMAYANK 0873347330 05.03.2026
by Arb. Comm Comm./38/2026 SERVICES INDIA PVT LTD VsMAHAJAN

IMOHD IRFAN

mayank_mahajanos5@y
ahoo.com
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1306 IOMP (I) (COMM.) |OMP (I) (COMM.)/335/2026 [13-03-2026 [TATA CAPITAL LTD Vs i 0212190624 09.03.2026
ILOGISTICS AND WAREHOUSINGisehrawat(P),
IPRIVATE LIMITED
[delhilawyers76 @gmail.
lcom
1306 IOMP (I) (COMM.) |OMP (I) (COMM.)/336/2026 [13-03-2026 [TATA CAPITAL LTD Vs BALVIRSunil 0212190624 09.03.2026
ICHAND MEHRA sehrawat(P),
[delhilawyers76 @gmail.
lcom
306 IOMP (I) (COMM.) |OMP (I) (COMM.)/337/2026 [13-03-2026 TATA CAPITAL LTD VsiSunil 0212190624 10.03.2026
IHARWINDER SINGH sehrawat(P),
[delhilawyers76 @gmail.
lcom
1306 OMP (I) (COMM.) [OMP (I) (COMM.)/338/2026 [13-03-2026 HDFC BANK LTD Vs VIPINANISH 0811452022 10.03.2026
ISOROUT BHOLA(P),
anish_bhola17@yahoo.
lcom
306 IOMP (I) (COMM.) |OMP (I) (COMM.)/339/2026 [13-03-2026 HDFC BANK LTD Vs VIVEKANISH 0811452022 10.03.2026
IKUMAR BHOLA(P),
lanish_bhola17@yahoo.
lcom
306 IOMP (I) (COMM.) |OMP (I) (COMM.)/351/2026 [14-03-2026 [TATA CPITAL LIMITED Vs BALDEV|Sunil 0212190624 12.03.2026
DHAKA sehrawat(P),
[delhilawyers76 @gmail.
lcom
306 [Execution (Comm) [Execution 16-03-2026 IM/S TRUPATI ELECTRICALS PVIBHARAT 0910403763 13.03.2026
(Comm.)/143/2026 ILTD Vs M/S JMV LPS LIMITED BHUSHAN
ladvbharatbhushan328
@gmail.com
306 ICS (COMM) CS (COMM)/326/2026 17-03-2026 RAJNEESH VERMA SOLESAHIL AHUJA [8588057040 13.03.2026
PROPRIETOR OF M/S INDO TEX|
Vs M/S LEVEL 4
nayatilegal @gmail.com
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1306 [Execution (Comm) [Execution 18-03-2026 IM/S MANGLAGORI DEALERS PVT] 0810214422 16.03.2026
(Comm.)/148/2026 ILTD Vs AVINASH ANCHAL IMALHOTRA
imalhotraadv@gmail.co
m
1306 [Execution (Comm) |[Execution 10-03-2026 IM/S INDIAN FAB Vs M/S AKALSIDDHANT 0000369931 16.03.2026
(Comm.)/149/2026 IDESIGNERS PVT LTD COMPANY (BANGA
siddhantbangao4@gma
lil.com
306 [Execution (Comm) [Execution (Comm.)/153/2026f20-03-2026 ISUNNY GOEL Vs M/S DEV SHAKTISONU KUMAR/9810313802 18.03.2026
STONE CRUSHER PVT LTD CHOUDHARY
summitkaushal@gmail.
lcom
1306 Execution (Comm) [Execution (Comm.)/155/2026[24-03-2026 ASHOK KUMAR RANA  VSSATYENDRA [9811161525 20.03.2026
IMUNICIPAL CORPORATION OFKUMAR SINGH
IDELHI
sksingh116 @gmail.com
306 OMP (I) (COMM.) |OMP (I) (COMM.)/392/2026 [24-03-2026 [TATA CAPITAL LTD Vs SHREE DEV|Sunil 0212190624 20.03.2026
INARAYAN PROJECTS PRIVATEsehrawat(P),
LIMITED
[delhilawyers76 @gmail.
lcom
1306 OMP (I) (COMM.) |OMP (I) (COMM.)/393/2026 [24-03-2026 TATA CAPITAL LTD Vs SAURABH|Sunil 0212190624 20.03.2026
SUMAN JHA sehrawat(P),
[delhilawyers76 @gmail.
lcom
306 [Execution (Comm) [Execution (Comm.)/156/2026[25-03-2026 IYOGESH AGARWAL Vs NARESHJATIN 0953283177 21.03.2026
IKUMAR JINDAL IAGGARWAL
jka.legal@gmail.com
306 Execution (Comm) [Execution (Comm.)/157/2026[25-03-2026 RAKESH MALHOTRA VSSATYENDRA 9811161525 23.03.2026
IMUNICIPAL CORPORATION OFKUMAR SINGH
IDELHI
sksingh116 @gmail.com
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1306 ICS (COMM) CS (COMM)/361/2026 25-03-2026 HAMDARD NATIONALSHIVENDRA 9953394364 23.03.2026
[FOUNDATION (INDIA) VSPRATAP SINGH
HAMDARD INTELLIGENCE AND|
WELFARE FOUNDATION
shivendra@theacmeco.
lcom
1306 ICS (COMM) CS (COMM)/371/2026 30-03-2026 IMANOJ GARG Vs KEWALRAKESH 0711771000 23.03.2026
IKRISHAN ARORA KUMAR
rakesh.advocate18@gm
lail.com
306 ICS (COMM) CS (COMM)/372/2026 30-03-2026 INTENSITY GLOBALSANDEEP 0205496159 25.03.2026
TECHNOLOGIES Vs SYMPOHCHOUDHARY
IMARKRTING PVT LTD
zishanalamsiddiqui@g
imail.com
306 ICS (COMM) CS (COMM)/373/2026 30-03-2026 ARPIT GROVER Vs ZUBERINIMISH CHIB [9810823566 24.03.2026
IDUPLEX PVT LTD
nimishchib@gmail.com
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ICENTRAL [303, Extension[U/S 9 PETITION |[OMP(I)COMM./ 286/2026 [06.03.2026 [TATA CAPITAL LTD. VS DINESH [SUNIL 0212190624 28.02.2026
Block, Tis Hazari| SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
303, Extension[U/S 9 PETITION |[OMP(I)COMM./ 288/2026 [10.03.2026 [TATA CAPITAL LTD. VS SAAJSUNIL 0212190624 09.03.2026
Block, Tis Hazari IMOVERS AND MANUFACTURERSSEHRAWAT
ICourts, Delhi PVT. LTD.
IDELHILAWYERS76 @
GMAIL.COM
1303, ExtensionMISCELLANEOUS [MISC DJ/ 175/2026 12.03.2026 INALINT GUPTA VS UGRO CAPITALINEERAJ 8825276304 10.03.2026
Block, Tis HazariAPPLICATION LIMITED IKUMAR JHA
ICourts, Delhi
INEERAJJHAADV@GM
IAIL.COM
303, Extension[U/S 9 PETITION |[OMP(I)COMM./ 315/2026 [12.03.2026 [TATA CAPITAL LTD. VS DINESH|SUNIL 0212190624 10.03.2026
Block, Tis Hazari IKUMAR SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
303, Extension[U/S 9 PETITION |[OMP(I)COMM./ 316/2026 [12.03.2026 [TATA CAPITAL LTD. VS RAKESH|SUNIL 0212190624 10.03.2026
Block, Tis Hazari IKUMAR SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
303, ExtensionEXECUTION EXE. COMM/ 141/2026 14.03.2026 IPAWAN KUMAR AGGARWAL VSJ.P. GUPTA 0868597298 11.03.2026
Block, Tis Hazari| RAJESH PODDAR
ICourts, Delhi
IMAILMEJPGUPTA@G
IMAIL.COM
303, ExtensionMISCELLANEOUS [MISC DJ/ 191/2026 16.03.2026 JVAI MAA KITCHNEWARE VSINITIN MITTAL [9811191761 13.03.2026
Block, Tis HazariAPPLICATION GOYAL AND GOEL STAINLESS|
ICourts, Delhi STEEL AND
IMITTAL782004@YAH
00.CO.IN
303, Extension[U/S 9 PETITION |[OMP(I)COMM./ 357/2026 [16.03.2026 [TATA CAPITAL LTD. VS SHREESUNIL 0212190624 13.03.2026
Block, Tis Hazari IRAM ENTERPRISES SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
1303, ExtensionCOUNTER CLAIM [COUNTER CLAIM/ 11/2026 [17.03.2026 SAKSHI JAIN VS ASHWANIPANKAJ JAIN [9873235288 14.03.2026
Block, Tis Hazari| IKUMAR JAIN
ICourts, Delhi
JAIN46380@GMAIL.C
oM
303, ExtensionEXECUTION [EXE. COMM/ 146/2026 17.03.2026 JAINCO BUILDCON PVT. LTD. VSRAVI DUTT|9810310710 13.03.2026
Block, Tis Hazari IDELHI JAL BOARD SHARMA
ICourts, Delhi
RDSHARMAADVOCAT
E@GMAIL.COM
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303, ExtensionTRADEMARK  &CS/COMM/ 325/2026 17.03.2026 LEVIS STRAUSS AND CO. V§ 6201970125 14.03.2026
Block, Tis HazariPERMANENT IASHOK KUMAR (UNKNOWN) IBANSAL
ICourts, Delhi INJUNCTION
unitedmark@unitedand|
lunited.com
303, Extension|Suit for Recovery [CS/COMM/ 330/2026[18.03.2026 INEHA JAIN VS MOHD. HAROON [HARSHIT 0509693082 16.03.2026
Block, Tis Hazari RECOVERY OF RS| SHARMA
ICourts, Delhi 4,62,772/-
lharshitsharmaoooo05
@gmail.com
303, Extension|Suit for Recovery [CS/COMM/ 350/2026/20.03.2026 SHIVA INDUSTRIES VS M/SISHA KHANNA (9811054386 18.03.2026
Block, Tis Hazari RECOVERY OF RS] IMARLEX LTD.
ICourts, Delhi 12,36,830/-
INFO@PIKPARTNERS.
COM
303, Extension|Suit for Recovery [CS/COMM/ 352/2026/23.03.2026 IKAPIL GUPTA VS KALSARAM IABHISHEK 08990153950 10.03.2026
Block, Tis Hazari RECOVERY OF RS] IBAJPAI
ICourts, Delhi 22.66,446/-
303, Extension|Suit for Recovery [CS/COMM/ 353/2026/23.03.2026 IKAPIL GUPTA VS ANUJ KUMARABHISHEK 0899153950 10.03.2026
Block, Tis Hazari RECOVERY OF RS| IPANDEY IBAJPAI
ICourts, Delhi 23,32,036/-
1303, Extension|U/S 9 PETITION [OMP(I)COMM./ 381/2026 [23.03.2026 [TATA CAPITAL LTD. VS BAJRANG [SUNIL 0212190624 19.03.2026
Block, Tis Hazari| SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
303, Extension[U/S 9 PETITION |[OMP(I)COMM./ 382/2026 [23.03.2026 [TATA CAPITAL LTD. VS MSSUNIL 0212190624 10.03.2026
Block, Tis Hazari [UNIQUE AUTO SALES PVT. LTD. |[SEHRAWAT
ICourts, Delhi
IDELHILAWYERS76 @
GMAIL.COM
303, ExtensionTRADEMARK  &CS/COMM/ 369/2026 27.03.2026 IMR ANIL KUKREJA VS MRHARISH 0811166559 23.03.2026
Block, Tis HazariPERMANENT HITENDER KUKREJA AND ANR. [KUMAR DUA
ICourts, Delhi INJUNCTION
lharishduagq57@yahoo.c
0.in
303, Extension|Suit for Recovery [CS/COMM/ 370/2026/128.03.2026 IHEM CHAND GUPTA VS SANTOSHGURMEET 0810577633 24.03.2026
Block, Tis Hazari| RECOVERY OF RS GOEL IAHUJA
ICourts, Delhi 18,33,328/-
GURMEETAHUJA85@
GMAIL.COM
S ANIL KUMARCENTRAL [304 RECOVERY CS (COMM)/354/2026 23-03-2026 JAKASH CHHABRA Vs GREEN ORB Divyam 0811999703 21.03.2026
ISODIA, DISTRICT] [TRAVEL LIMITED |Agarwal(P),
UDGE, chandra.rohans5@gm
OMMERCIAL lail.com
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1304 RECOVERY CS (COMM)/329/2026 18-03-2026 BANK OF BARODA Vs VIJAYAMIT 0899913203 28.02.2026
IKUMAR IPANCHAL(P),
IADVSUDHASHUKLA@
GMAIL.COM
1304 RECOVERY CS (COMM)/281/2026 07-03-2026 IMAHAVIR PRASAD JAIN  AND{Shravan 6201970125 06.03.2026
ISONS Vs MOHAN LAL MAHESH[Bansal(P),
ICHAND MAHESHWARI Unitedmark@unitedan
[dunited.com
1304 JARBITRATION (OMP (I) (COMM)/297/2026 [11-03-2026 [TATA CAPITAL LTD Vs AMARDEEP{Sunil 0212190624 09.03.2026
IDHARMENDER SINGH sehrawat(P),
Delhilawyers@gmail.co
Im
1304 IARBITRATION OMP (I) (COMM)/296/2026 [11-03-2026 [TATA CAPITAL LTD Vs TRANCO[SSunil 0212190624 09.03.2026
ILOGSTICS PRIVATE LIMITED sehrawat(P),
Delhilawyers@gmail.co
Im
304 IARBITRATION OMP (I) (COMM)/306/2026 [11-03-2026 [TATA CAPITAL LTD Vs KUMA RAM|Sunil 0212190624 09.03.2026
KHOT sehrawat(P),
Delhilawyers@gmail.co
Im
1304 EXECUTION Execution (Comm)/136/2026[11-03-2026 BHUPINDER SINGH Vs KURB OHD. 0818416099 26.02.2026
IJALI NOORANTI SULAIMAN
KHAN
INA
304 IARBITRATION (OMP (I) (COMM)/307/2026 [11-03-2026 [TATA CAPITAL LTD Vs SANJAY|Sunil 0212190624 09.03.2026
IKHAD BEEJ BHANDAR sehrawat(P),
Delhilawyers@gmail.co
Im
304 IMISC. IM Ex/238/2026 12-03-2026 ICOIM INDIA PVT LTD Vs MEENAVinay 0953865303 11.03.2026
IAPPLICATION INTERNATIONAL PRIVATEBhardwaj(P),
LIMITED IADVVINAYBHARDWA
J@GMAIL.COM
1304 IARBITRATION OMP (I) (COMM)/319/2026 [12-03-2026 HDFC BANK LTD Vs VIKRAMIANISH 0811452022 11.03.2026
IPRATAP SINGH BHOLA(P),
IANISH.BHOLA17@GM
AIL.COM
304 RECOVERY CS (COMM)/296/2026 12-03-2026 [TRUPATI ELECTRICAL PVT LTD VsBHARAT 0910403763 11.03.2026
IMAGNATECH ENERGYBHUSHAN(P),
INNOVATION PVT LTD IADVBHARATBHUSHA
IN328 @GMAIL.COM
1304 EXECUTION Execution (Comm)/158/2026[25-03-2026 IPM PUBLISHERS PRIVATEGAURAV 0810940055 12.03.2026
ILIMITED Vs MR CHANDER BAJAJ KOCHHAR(P),
INFO.CORPORATEJU
RIST@GMAIL.COM
304 IARBITRATION OMP (I) (COMM)/354/2026 [14-03-2026 [TATA CAPITAL LTD Vs KULDEEP[Sunil 0212190624 9.03.2026
IBISHNOI sehrawat(P),
Delhilawyers@gmail.co
m
1304 IARBITRATION OMP (I) (COMM)/355/2026 [14-03-2026 [TATA CAPITAL LTD Vs BALWAN|Sunil 0212190624 10.03.2026
SINGH sehrawat(P),
Delhilawyers@gmail.co
m
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1304 IARBITRATION OMP (I) (COMM)/364/2026 [16-03-2026 [TATA CAPITAL LIMITED VsSunil 0212190624 11.03.2026
IPRAVENDRA SINGH sehrawat(P),
Delhilawyers@gmail.co
m
1304 IARBITRATION OMP (I) (COMM)/369/2026 [17-03-2026 [TATA CAPITAL LIMITED Vs TARASSunil 0212190624 12.03.2026
RAM sehrawat(P),
Delhilawyers@gmail.co
Im
1304 IMISC. Misc DJ/193/2026 16-03-2026 IANMOL BHATIA Vs ARSHANIL KUMAR[9810134793 12.03.2026
IAPPLICATION WARDROBE COLLECTION SAHU
IALLIPCARE@GMAIL.
COM
1304 IARBITRATION OMP (I) (COMM)/376/2026 [18-03-2026 IAKHIL BHARTIYA RACHNATMAK|SUNIL 8800972470 16.03.2026
KARYA SANSTHAN Vs DELHIOJHA(P),
URBAN SHELTER IMPROVEMENT] IADVOCATE.SKOJHA@
BOARD GMAIL.COM
1304 EXECUTION [Execution (Comm)/147/2026 [18-03-2026 INFINTY INDUSTRIES PVT LTD VsVarun 0899547705 16.03.2026
RICHA TRADERS [Dhingra(P),
IVARUNDHINGRA@YA|
HOO.COM
1304 IARBITRATION OMP (I) (COMM)/378/2026 [19-03-2026 DJT MICRO FINANCE PRIVATESIDHANT 7011490440 16.03.2026
ILIMITED Vs PRADEEP KUMAR IMALIK(P),
IADV.SIDHANTMALIK
23@GMAIL.COM
304 IMISC. IM Ex/256/2026 23-03-2026 IM/S LAGNI ENTERPRISES Vs M/SMAYANK 0599766668 13.03.2026
IAPPLICATION [ELECTREX INTERNATIONAL PVT|GOEL(P),
LTD INFO.MGLAWCHAMB
[ERS@GMAIL.COM
1304 IARBITRATION (OMP (I) (COMM)/394/2026 [24-03-2026 [TATA CAPITAL LIMITED VsSunil 0212190624 09.03.2026
ISUMITRA VISHNOI sehrawat(P),
Delhilawyers@gmail.co
m
1304 IARBITRATION OMP (I) (COMM)/384/2026 [24-03-2026 TATA CAPITAL LIMITED VSANISH 0811452022 11.03.2026
ISURENDER SINGH BHOLA(P),
IANISH.BHOLA17@GM
AIL.COM
304 EXECUTION ExCOMM - Award by Arbj25-03-2026 ISUNDARAM FINANCE LIMITED VsNITIN 8802218291 23.03.2026
Comm/41/2026 IGIRDHARI LAL AND ANR IMEHTA(P), IADVOCATE.MEHTAAS
ISOCIATE09@GMAIL.C
oM
1304 EXECUTION Execution (Comm)/139/2026[13-03-2026 INFINITY INDUSTRIES PVT LTDVarun 0899547705 16.03.2026
Vs HIMANSHU GARG Dhingra(P),
VARUNDHINGRA@YA|
[HOO.COM
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305 CS (COMM)/331/2026 18-03-2026 BANK OF BARODA Vs RAHMDDIN AMIT 0899913203 27-02-2026
IPANCHAL(P),

305 OMP (COMM)/19/2026 10-03-2026 IMANISH CHAWLA Vs HDFC BANK| 0871332204 vinodchauhandu2017@ [27.02.206
LTD lgmail.com

305 CS (COMM)/355/2026 23-03-2026 Prem Shankar Gupta Vs MetroARUN KUMAR[9810768996 arunyadavii3i@gmail.cl27-02-2026
Refrigeration Industries IYADAV(P), o

305 OMP (I) (COMM)/327/2026 [12-03-2026 TATA CAPITAL LIMITED VsSunil 0212190624 Dclhilawyers76 @lgmai! {11.03.2026
IAKRAM MAHBOOB HASAN sehrawat(P), .com

305 OMP (I) (COMM)/328/2026 [12-03-2026 TATA CAPITAL LIMITED VsfSunil 0212190624 Delhilawvers76!all! 11.03.2026
IMUKESH SUTHAR sehrawat(P), mail.com

305 CS (COMM)/298/2026 12-03-2026 IM/S KHURAVA AUTOMOBILES VsShubham 0910095001 IN/A 07.03.2026
IM/S ADITYA MOBILE PVT LTD Bhargava(P),

305 OMP (I) (COMM)/329/2026 [12-03-2026 IHDFC BANK LTD Vs VIJAY RAWAT|ANISH 0811452022 IAnishbhola17(ayahoo.c [10.03.2026

BHOLA(P), lom

305 OMP (I) (COMM)/324/2026 [12-03-2026 TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers76 @gmail.[10.03.2026
INFINITY CONSTRUCTIONS sehrawat(P), lcom

305 OMP (I) (COMM)/323/2026 [12-03-2026 [TATA CAPITAL LIMITED VsSunil 0212 190624 Oelhilawyers76 @gmail. 12.03.2026
IMEHBOOB sehrawat(P), lcom

305 CS (COMM)/336/2026 18-03-2026 [DBI BANK Vs SUSHMA KATARIA [Vivek Kumar(P),j9811867703 kumarvivekadv@gmail. 14.03.2026

lcom
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305 RP (Civil)/11/2026 17-03-2026 Uiwat Ram Purswani Vs RajenderANUBHAV(P), [9818977551 brijendra.advy9agmail. [15.03.2026
IGhanshyam Mahle lcom

305 Misc DJ/199/2026 17-03-2026 ISMC GLOBAL SECURITIES LTD Vs'l\/lehvish 7764933350 arunimasinghjadaun@gf13.03.2026
IMR PRAMOD KUMAR AGGARWAL [Khan(P), imail.co

305 CS (COMM)/337/2026 18-03-2026 Punjab National Bank Vs MRBeenu(P), 0.7000041067 - 13.03.2026
ILOKESH SINGHAL UYOTI_GAUTAM2010

@YAHOO.CO

305 CS (COMM)/335/2026 18-03-2026 INARENDER KUMAR Vs Mrs UshaVIKAS 0871329277 likassharma_ advocate@ [16.03.2026
Dutta ISHARMA(P), rediffmail.com

305 [Execution (Comm)/167/2026[30-03-2026 RAJWANS VADEHRA Vssatyendra 0811161525 sksinghll6@gmail.com [27.03.2026
IMUNICIPAL CORPORATION OFkumar singh(P),
IDELHI

305 OMP (I) (COMM)/326/2026 [12-03-2026 [TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers76 @gmail. 09.03.2026
IABADUL ABID MODI sehrawat(P), lcom

305 OMP (I) (COMM)/325/2026 [12-03-2026 TATA CAPITAL LIMITED VsSunil 0212190624 [Delhilawyers76 @gmail. [09.03.2026
SAMRIDDHI CONSTRUCTION sehrawat(P), lcom

305 OMP (I) (COMM)/330/2026 [12-03-2026 [UGRO CAPITAL LIMITED Vs RAJAAMIT KUMARI9990659331 Impipar:!rct@gmalkqm|07.03.2026
IPLASTICS AND ENGINEERING CO [SINHA(P),

305 OMP (I) (COMM)/365/2026 [16-03-2026 [TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers76 @gmail. 13.03.2026
IMAYANK LOGISTICS SERVICES sehrawat(P), icom

305 OMP (I) (COMM)/366/2026 [16-03-2026 [TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers76 @gmail. 13.03.2026
JOGENDRA SINGH sehrawat(P), lcom
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'ATA CAPITAL LIMITED VsSunil
IMAHAKAAY SOLUTION COMPANY sehrawat(P),
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REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

6 . CENTRAL pio [Execution [Execution (Comm)/132/2026/06-03-2026 IM/S BAWA ELECTRICALRakesh
IMEENA, DJ COMM-| (Comm)/132/2026 HARDWARE STORE Vs M/SKumar(P),
06 TIS HAZR] IROSHNI HOTELS PVT LTD
ICOURT CENTRAL
IDELHI
k410 OMP (DIOMP (I) (COMM)/283/2026 [06-03-2026 HDFC BANK LTD Vs VIJENDERANISH 0811452022 10.02.2026
(COMM)/283/202 IKUMAR BHOLA(P),
6
lAnish_bhola1y@yahoo.
lcom
Z810] CS CS (COMM)/273/2026 07-03-2026 [UNION BANK OF INDIA VsDeepa Gupta(P),9312292558 [27.02.2026
(COMM)/273/2026 ISATBIRI
ladvocate.deepa.gupta@
mail.com
410 CS CS (COMM)/283/2026 09-03-2026 IMADHU CHABBRA Vs GAURAV|Nikhil 7876752880 27.02.2026
(COMM)/283/202 KUMAR IDhiman(P),
6
ladvocatenikhildhiman.s
lo@gmail.com
k10 OMP (DIOMP (I) (COMM)/294/2026 [11-03-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 24.02.2026
(COMM)/294/202 SECURE VINTAGE LOGISTICSsehrawat(P),
6 IPRIVATE LIMITED
Delhilawyers76 @gmail.
lcom
410 OMP (DIOMP (I) (COMM)/295/2026 [11-03-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 25.02.2026
(COMM)/295/2026 IPAWAN KUMAR YADAV sehrawat(P),
Delhilawyers76 @gmail.
lcom
k10 OMP (DIOMP (I) (COMM)/293/2026 [11-03-2026 IM/S TATA CAPITAL LTD Vs SHREE[Sunil 0212190624 24.02.2026
(COMM)/293/2026| DEV NARAYAN PROJECTSjsehrawat(P),
IPRIVATE LIMITED
Delhilawyers76 @gmail.
lcom
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k1o OMP (DIOMP (I) (COMM)/333/2026 [13-03-2026 HDFC BANK LTD Vs SONIYAANISH 0811452022 10.03.2026
(COMM)/333/2026 REGMI IBHOLA(P),
|Anish_bhola1y@yahoo.
lcom
k410 OMP (DIOMP (I) (COMM)/334/2026 [13-03-2026 HDFC BANK LTD Vs SHARIQANISH 0811452022 10.03.2026
(COMM)/334/2026 IFAROOQUI BHOLA(P),
lAnish_bhola1y@yahoo.
lcom
k10 OMP (DIOMP (I) (COMM)/331/2026 [13-03-2026 IM/S TATA CAPITAL LTD Vs BABLU|Sunil 0212190624 10.03.2026
(COMM)/331/2026 ICRANE SERVICES sehrawat(P),
Delhilawyers76 @gmail.
lcom
410 OMP (DIOMP (I) (COMM)/332/2026 [13-03-2026 HDFC BANK LTD Vs KRISHANANISH 0811452022 10.03.2026
(COMM)/332/2026 GOPAL IBHOLA(P),
IAnish_bhola1y@yahoo.
lcom
k10 CS CS (COMM)/311/2026 16-03-2026 IM/S VDK EDUVENTURES PVT LTDAman 0053309080 13.03.2026
(COMM)/311/2026 Vs M/S BAHL PAPER MILLS LTD [Nandrajog(P),
office@vsalegal.in
410 CS CS (COMM)/312/2026 16-03-2026 ISH RAJESH KUMAR Vsvidya sagai8279971561 12.03.2026
(COMM)/312/2026 IMUNICIPAL CORPORATION OFshrama(P),
IDELHI AND ANR
IADVOCATEVIDYASAG
IAR94@GMAIL.COM
k10 OMP (DIOMP (1) (COMM)/375/2026 [18-03-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 14.03.2026
(COMM)/375/2026 JOGINDER SINGH sehrawat(P),
Delhilawyers76 @gmail.
lcom
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Z310] OMP (DIOMP (I) (COMM)/374/2026 [18-03-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 14.03.2026
(COMM)/374/2026 IVINITA NANKANTI sehrawat(P),
Delhilawyers76 @gmail.
lcom
k410 CS CS (COMM)/340/2026 10-03-2026 IDBI BANK LTD Vs MS GURDEEP|Vivek Kumar(P),j9811867703 14.03.2026
(COMM)/340/202 IKAUR
6
kumarvivekadv@gmail.
lcom
Z810] CS CS (COMM)/344/2026 20-03-2026 IMR SARFARAZ AHMED ANSARI Vsflkrar ahmad9891888563 18.03.2026
(COMM)/344/202 IMR GULZAR AHMED ANSARI Siddiqui(P),
6
sikrar277@gmaiil.com
410 [Execution [Execution (Comm)/152/2026[20-03-2026 IM/S ALANKAR LAMINATION[Hemant
(Comm)/152/2026 WORKS PVT LTD Vs MR ANKITGupta(P),
IMEHTA
k10 OMP OMP (COMM)/21/2026 20-03-2026 SH SALMAN KHAN Vs KOTAKBRAHMANAND|9899194195 17.03.2026
(COMM)/21/2026 IMAHINDRA PRIME LTD IGUPTA(P),
IB.NAND_GUPTA@RE
DIFFMAIL.COM
k1o OMP (DIOMP (I) (COMM)/400/2026 [25-03-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 10.03.2026
(COMM)/400/202 IDEEPAK KUMAR SHARMA sehrawat(P),
6
Delhilawyers76 @gmail.
lcom
Z310] CS CS (COMM)/359/2026 25-03-2026 IBANK OF INDIA Vs PRIYANSHUVarun 0811161300 16.03.2026
(COMM)/359/2026 IMISHRA ISharma(P),
|Adv.varunsharma@gm
jail.com
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Z310] OMP (DIOMP (I) (COMM)/399/2026 [25-03-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 10.03.2026
(COMM)/399/202 [TEOTIA TRADERS sehrawat(P),
6
Delhilawyers76 @gmail.
lcom
k1o Misc DJ/218/2026 [Misc DJ/218/2026 130-03-2026 IM/S TRAVEL N MORE INDIA PVITVINEET
LTD Vs M/S ORIENT CRAFIIMALHOTRA(P),
IFASHION INDUSTRIES LTD
Z810] CS CS (COMM)/374/2026 30-03-2026 IMR RAHUL SAGARR Vs PRERNANITIN 0717253648 20.03.2026
(COMM)/374/2026| SINGH AND ANR ICHATURVEDI
advnitinchaturvedi@g
imail.com
410 OMP OMP (COMM)/25/2026 130-03-2026 INESTIVA HELATHCARE PRIVATEamit kumarn9918145757 11.03.2026
(COMM)/25/2026 LIMITED AND ANR Vs HEROchaubey(P),
IHOUSING FINANCE LTD AND ANR|
lamitchbg31@gmail.co
Im
k10 OMP (DIOMP (I) (COMM)/284/2026 [06-03-2026 HDFC BANK LTD Vs SANDEEPANISH 0811452022 19.02.2026
(COMM)/284/202 SEHRAWAT IBHOLA(P),
6
|Anish_ bhola1y@yahoo.
lcom
7 ISH. MUKESHCENTRAL [COURT ROOM[CIVIL SUIT CS(COMM) 282/2026 07.03.2026 IANIL KAPOOR VS GURVINDARSUBHASH 0810307977 06.03.2026
IKUMAR GUPTA, 302 SINGH GARG
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07 isubhashgarg.advocae@
gmail.com
ICOURT ROOM[CIVIL SUIT CS(COMM) 287/2026 10.03.2026 [UNION BANK OF INDIA VS M/SDEEPA GUPTA (9312292558 7.03.2026
1302 HUMANAID PHARMA
ladvocate.deepa.gupta@
gmail.com
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ICOURT ROOM[CIVIL SUIT (OMP(I) COMM /298/2026 [11.03.2026 TATA CAPITAL LTD VS SAAJSUNIL 0212190624 09.03.2026
302 IMOVERS AND MANUFACTURERSSEHRAWAT
IPVT LTD
Delhilawyers76 @gmail.
lcom
ICOURT ROOM(CIVIL SUIT (OMP(I) COMM 308/2026 12.03.2026 [TATA CAPITAL LTD VS RISUNIL 0212190624 10.03.2026
302 ILOGISTICS AND WAREHOUSINGSEHRAWAT
IPVT LTD
Delhilawyers76 @gmail.
lcom
ICOURT ROOM(CIVIL SUIT (OMP(I) COMM 340/2026 13.03.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 11.03.2026
302 IDALJIT SINGH SEHRAWAT
Delhilawyers76 @gmail.
lcom
ICOURT ROOMCIVIL SUIT CS (COMM) 300/2026 13.03.2026 HAMDARD NATIONALSHIVENDRA 9953394364 11.03.2026
302 FOUNDATION (INDIA) VS SNUPRATAP SINGH
HERBALS
shivendra@theacmeco.
lcom
ICOURT ROOM[CIVIL SUIT CS(COMM) 306/2026 14.03.2026 IVIVEK GARG VS THE SOUTHANIL Klo811277331 9.03.2026
302 INDIAN BANK LTD CHHABRA
chhabranassociates@g
imail.com
ICOURT ROOM(CIVIL SUIT (OMP(I) COMM 352/2026 14.03.2026 HDFC BANK LTD VS DINESHIANISH BHOLA (9811452022 11.03.2026
1302 IPRATAP SINGH
Anish_bhola1y@yahoo.
lcom
ICOURT ROOM(CIVIL SUIT (OMP(I) COMM 353/2026 14.03.2026 IHDFC VS PREM CHAND IANISH BHOLA (9811452022 11.03.2026
1302
|Anish_bhola1y@yahoo.
lcom
ICOURT ROOM[CIVIL SUIT OMP (I)COMM 345/20326 [14.03.2026 [TATA CAPITAL LTD VS BABLUISUNIL 0212190624 11.03.2026
302 ICRANE SERVICES SEHRAWAT
Delhilawyers76 @gmail.
lcom
ICOURT ROOM(CIVIL SUIT CS(COMM) 299/2026 13.03.2026 IAJAY KUMAR GUPTA VS VIKRAMSANJAY 0810031823 10.03.2026
302 SHARMA & ORS IAGGARWAL
sa9860@gmailcom
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ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) 360/2026 [16.03.2026 [TATA CAPITAL LTD VS VISHRAM|SUNIL 0212190624 14.03.2026
302 SINGH SEHRAWAT

Delhilawyers76 @gmail.

lcom
ICOURT ROOM(CIVIL SUIT OMP(I)(COMM) 361/2026 [16.03.2026 IDMI HOUSING FINANCE PVT LTDANISH BHOLA 9811452022 13.03.2026
302 VS KUSH KUMAR KUSHWAHA

Anish_bhola1y@yahoo.

lcom
ICOURT ROOM(CIVIL SUIT OMP(I)(COMM) 377/2026 [18.03.2026 TATA CAPITAL LTD VS NAVEENSUNIL 0212190624 16.03.2026
302 IMAHESHWARI SEHRAWAT

Delhilawyers76 @gmail.

lcom
ICOURT ROOMCIVIL SUIT CS(COMM) 341/2026 19.03.2026 UNION BANK OF INDIA VSDEEPA GUPTA 9312292558 16.03.2026
302 RAJKUMAR & ORS

ladvocate.deepa.gupta@

gmail.com
ICOURT ROOM[CIVIL SUIT CS(COMM) 357/2026 23.03.2026 IM/S DIVINE GRACE VS KAPILJAKSHAY 0953065085 18.03.2026
302 ISAHNI IAGGARWAL

lakshayagg1994 @gmail.

lcom
ICOURT ROOM(CIVIL SUIT OMP(I)(COMM) 387/2026 [24.03.2026 [TATA CAPITAL LTD VS JASKRAN|SUNIL 0212190624 20.03.2026
1302 SINGH SEHRAWAT

Delhilawyers76 @gmail.

lcom
ICOURT ROOM(CIVIL SUIT OMP(I)(COMM) 388/2026 [24.03.2026 [TATA CAPITAL LTD VS AJABSUNIL 0212190624 19.03.2026
302 SINGH CONSTRUCTION SEHRAWAT

Delhilawyers76 @gmail.

lcom
ICOURT ROOM[CIVIL SUIT OMP(COMM) 22/2026 24.03.2026 M/S MAJA HEALTH CAREJASPREET 0890641617 23.03.2026
302 IDIVISION VS M/S SURYANSH|SINGH

IENTERPRISES

office@jsbassociates.in
ICOURT ROOM(CIVIL SUIT CS(COMM) 366/2026 25.03.2026 ITQ TECHNOLOGIES PVT LTD VSAMIT TYAGl9717673622 24.03.2026
302 IBILOLAKSHA DAS IAND RAJESH]

[RANA
linfo@aadhyalegal.com
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ICOURT ROOM[CIVIL SUIT CS(COMM) 376/2026 130.03.2026 IM/S MANAPPURAM FINANCE VSSANDEEP/ 0650111667 10.03.2026
302 IM/S ARC MOTORS PVT LTD IMANISH
bssolicitor@gmail.com
ICOURT ROOM(CIVIL SUIT CS(COMM) 378/2026 130.03.2026 GURCHARANJIT SINGH ANANDSH. VINOD|9811343754 20.03.2026
302 JAND ORS VS MANINDER SINGH [MALHOTRA
themalhotrasy@gmail.c
lom
ICOURT ROOM(CIVIL SUIT
302
8 ISH. RAMESHCENTRAL (308 EXECUTION [EX555/2026 06-03-2026 PROMOD JAIN Vs Municipalsatyendra 0811161525 28-02-2026
[KUMAR -11 ICorporation of Delhi kumar singh
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
sksinghll6 @gmailcom
308 RECOVERY CS (COMM)267/2026 06-03-2026 [Union Bank Of India Vs Raju Deepa Gupta  [9312292558 28-02-2026
ladvocate.deepa.gupta@
mail.com
308 U/s 9 OFOMP (I)(COMM.)287/2026 [07-03-2026 TATA CAPITAL LTDVsRLSunil sehrawat 9212190624 6-03-2026
IARBITRATION LOGISTICS ANDWAREHOUSING
IACT PRIVATELIMITED
Delhilawyers76 @gmail.
lcom
308 RECOVERY CS (COMM)284/2026 09-03-2026 MS SHRI DURGA}Vikas Rohtagi  [09871242111 & l07-03-2026
[EMBROIDERYVsMS SHRI SHYAM 07011551611
IDESIGNERSTUDIO
rohtagilawassociates@q|
imail.com
1308 |Arbitration (OMP MISC.(COMM.)2/2026 [09-03-2026 IPARAMOUNT WIRES ANDCABLESMAYANK 0811468315 l07-03-2026
|&Conciliation LIMITEDVSMAHANAGAR IBUGHANI
|Act,19096:29A TELEPHONENIGAM LIMITED
lcontact@sheldonlawfir
Im.com
308 EXECUTION [Execution(Comm.)137/2026 [11-03-2026 INFINITY INDUSTRIESVarun Dhingra [9899547705 10-03-2026
PVTLTDVSRAMESH PANWA
varun_dhingra(@ymail
.com
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1308 RECOVERY CS (COMM)292/2026 12-03-2026 SHREE SAI VIGNESHSANJU GUPTA (9818271117 11-03-2026
[TRADINGPVT LTDVsSMANOJ| 0873993304
KUMAR AGARWALPROPRIETOR|
IOF M/S GM
lashutoshbhardwajzooa
@gmail.co
308 U/s 9 OFOMP (I)(COMM.)309/2026 [12-03-2026 HDFC BANK LTD.VsBRIJESHIANISH BHOLA (9811452022 11-03-2026
IARBITRATION KHETRA
IACT
IANISH
BHOLA17@YAHOO.CO
M
308 U/S 9 OFOMP (I)(COMM.)310/2026 [12-03-2026 I[HDFC BANK LTD.VsRAHUL SAHN |ANISH BHOLA 9811452022 11-03-2026
IARBITRATION
IACT
IANISH
BHOLA17@YAHOO.CO
M
308 u/S 9 OFOMP (I)(COMM.)311/2026 [12-03-2026 [TATA CAPITAL LTD.VsRANJIT|Sunil sehrawat [9212190624 11-03-2026
IARBITRATION SINGH
IACT
Delhilawyers76 @gmail.
lcom
308 U/s 9 OFOMP (I)(COMM.)312/2026 [12-03-2026 HDFC BANK LTD.VsPRAMODAANISH BHOLA (9811452022 11-03-2026
IARBITRATION KUMAR SINGH
ACT
IANISH
BHOLA17@YAHOO.CO
M
308 U/s 9 OFOMP (I)(COMM.)313/2026 [12-03-2026 HDFC BANK  LTD.VsPRATAPANISH BHOLA [9811452022 11-03-2026
IARBITRATION SINGH
IACT
IANISH
BHOLA17@YAHOO.CO
M
308 U/S 9 OFOMP (I)(COMM.)314/2026 [12-03-2026 [TATA CAPITAL LTD.Vs BABLI RAM|Sunil sehrawat (9212190624 11-03-2026
IARBITRATION
IACT
Delhilawyers76 @gmail.
lcom
308 [TRADE MARK ACTI|CS (COMM)308/2026 14-03-2026 Hamdard National FoundationSHIVENDRA (9953394364 13-03-2026
(India )VsDr Sadhu SinghlPRATAP SINGH
HamdardYadgari Sport and Welfare
IClub
shivendraligtheacmeco.
lcom
308 EXECUTION Execution(Comm.)140/2026 [14-03-2026 ANSHUL BHARDWAJ Vs BalvirlSANTOSH 0313780408 13-03-2026
Sharma KUMAR
SBPANDEY@YAHOO.
COM
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308 U/s 9 OFOMP (I)(COMM.)358/2026 [16-03-2026 [TATA CAPITAL LTD.VSSANJEEV|Sunil sehrawat [9212190624 14-03-2026
IARBITRATION IKUMAR
IACT
Delhilawyers76 @gmail.
lcom
308 U/s 9 OFOMP (I)(COMM.)370/2026 [17-03-2026 [TATA CAPITAL LTD.VsCHIMASunil sehrawat [9212190624 16-03-2026
IARBITRATION IRAM PRAJAPAT
IACT
Delhilawyers76 @gmail.
lcom
308 TRADE MARK ACTI|CS (COMM)342/2026 19-03-2026 HAMDARD SHIVENDRA 9953394364 18-03-2026
INATIONALFOUNDATION IPRATAP SINGH]|
(INDIA)VsHAMDARD
I[EDUCATIONALSOCIETY
shivendraligtheacmeco.
lcom
308 RECOVERY CS (COMM)343/2026 19-03-2026 IKUNAL VERMAVsNAVEENKapil Yadav 811370721, 18-03-2026
IPANDIT ALIASNAVEEN GIRI 0868990578
legumperitum!,@mail.c
lom
1308 RECOVERY CS (COMM)347/2026 20-03-2026 indian bankVsShivam Traders PropRashmi 0810330428 10-03-2026
IMr ShivamLuthra Srivastava
rashmi2oa@gmail.com
308 EXECUTION Execution(Comm.)154/2026 [23-03-2026 IKAILASH CHAND GUPTAVsRadheyGAURAV 899389928 [20-03-2026
Shyam ISINDHWANTI
IShruti@jsechambers.co
m
1308 IMISC Misc DJ208/2026 24-03-2026 IGUPTA AND COMPANY[PRASHANT 0810015893 23-03-2026
IAPPLICATION PVTLTDVsBAIJNATH PRASADYJAIN
IAND CO
pjassociate@gmal
ilcom
1308 RECOVERY CS (COMM)360/2026 25-03-2026 IM/S AYUSH UPADAYAY Vs M/S|Shikha Goel 8287634805 | 24-03-2026
IDELHI JALBOAR 7009370271
INA
308 |Arbitration OMP(COMM.)26/2026 30-03-2026 IMONU SHARMA Vs KOTAKNITIN KUMAR [9818482061 28-03-2026
&Conciliation IMAHINDRA PRIME LTD
|Act,1996:34
Lalitsp.2007@gmail.co
Im




SH. ANIL ANTIL,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-09

DISTRICT COURT ROOM
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CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
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VSADVOCATE
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FILING

109 (OMP (I) (COMM)/285/2026 |07-03-2026 [TATA CAPITAL LTD Vs GHEVARSSunil Sehrawa [9212190624 Delhilawyer76 @ 06.03.2026
RAM imail.com

109 Misc DJ/186/2026 13-03-2026 HPL ELECTRIC AND POWER LTDSATYAM ADV (9871503007, saivamkgaloffkesa'ii,gm[13.03.2026
Vs GAUTAM PRAKASH SAXENA 8595207396, ail.com

109 [EX/630/2026 14-03-2026 IMohd Farhan Vs Mohd Mosin INidhi vardhas [8178370877,9060 vardhannidhi@nplcgal.ii4.03.2026

033026 n
109 ExCOMM - Award by Arbj19-03-2026 |Alankar Lamination works pvt 1td VSRITU GUPTA [981125876 legalteam.pic@gmail.co[18.03.2026
Comm/40/2026 Ankit Mehta Im

109 OMP (I) (COMM)/379/2026 [20-03-2026 [TATA CAPITAL LTD Vs AJAY[Santosh Kumarng25027781 8,Delh 19.03.2026
VARMA Wha 089902507 8 ilawyersy6(algmail.com

109 CS (COMM)/271/2026 06-03-2026 IMs Hoshiyar Singh Suresh ChandraSantosh Kumar9250277 81  8,skjhaassociate(Oem ailj06.03.2026
Sarees Pvt Ltd Vs Ms SuhaganyJha(P), 089902507 8 lcom
ICreation

109 CS (COMM)/269/2026 06-03-2026 [Union Bank Of India Vs Kamlesh Deepa Gupta(P),l9312292558 ladvocate.deepa.gupta@ [06.03.2026

lgmail.com

109 CS (COMM)/270/2026 06-03-2026 RAJAN VERMA Vs Municipalsatyendra 0811161525 sksinghll6 @gmail.com [06.03.2026
ICorporation of Delhi lkumar singh(P),

109 CS (COMM)/278/2026 07-03-2026 Hamdard National FoundationSHIVENDRA (9953394364 shivendrafgltheacmeco. |07.03.2026
( India) Vs Hamdard EducationalPRATAP lcom
Welfare Society Jhantli SINGH(P),
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109 CS (COMM)/276/2026 07-03-2026 [Union Bank of India Vs Ms M 10Deepa Gupta(P),j0312292558 ladvocate.deepa.gupta@ [07.03.2026
Sports Prop Mr Gaurav Sharma lgmail.com
109 OMP (I) (COMM)/290/2026 [10-03-2026 [TATA CAPITAL LTD Vs SACHIN|Sunil 0212190624 Delhilawyers76tml! 10.03.2026
TRAILER SERVICES sehrawat(P), mail.com
109 CS (COMM)/288/2026 10-03-2026 Karigari Design Pvt Ltd Vs DulhanDeepanshu 0810129278 /98731 rkmitlal.lauvctyLgmailc[10.03.2026
Fashion Garments Pvt Ltd Mittal(P), 60439 loin
109 CS (COMM)/304/2026 13-03-2026 Bank of Baroda Vs Satish SHAILENDER [9350347942 shailender.sisociagiprm[13.03.2026
SINGH ancom
ISISODIA
109 CS (COMM)/303/2026 13-03-2026 SONA SAREES Vs OM PRAKASH|Abhishek 8802636284, 13.03.2026
SHAH Kumar(P),
109 OMP (I) (COMM)/349/2026 [14-03-2026 TATA CAPITAL LTD Vs RAMSunil 0212190624 Delhilawyers76 @jgmail 12.03.2026
ISWAROOP GUJAR sehrawat(P), .com
109 OMP (I) (COMM)/346/2026 [14-03-2026 TATA CAPITAL LTD VsiSunil 0212190624 Delhilawyers76 @jgmail 12.03.2026
LAKWINDER SINGH sehrawat(P), .com
109 OMP (I) (COMM)/347/2026 [14-03-2026 [TATA CAPITAL LTD Vs KAMNATH|Sunil 0212190624 Delhilawyers76 @jgmail 12.03.2026
IENTERPRISES sehrawat(P), .com
109 lOMP (I) (COMM)/348/2026 [14-03-2026 TATA CAPITAL LTD VsiSunil 0212190624 Delhilawyers76 @jgmail 12.03.2026
[HARWINDER SINGH MRAR sehrawat(P), .com
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109 CS (COMM)/320/2026 16-03-2026 IMOHD WASIM PROPRIETOR SSSATISH 0953538322 13.03.2026
IMOTORS Vs EMRI GREENCHANDER
HEALTH SERVICES Through itsBAJAJ(P),
IChairman Mr GVK Reddy

109 CS (COMM)/319/2026 16-03-2026 [Union Bank of India Vs Suresh andDeepa Gupta(P),j0312292558 ladvocate.deepa.gupta@ [13.03.2026
others lgmail.com

109 CS (COMM)/318/2026 16-03-2026 [Union Bank of India Vs Kamlesh andDeepa Gupta(P),j9312292558 ladvocate.deepa.gupta@ [13.03.2026
others lgmail.com

109 CS (COMM)/328/2026 17-03-2026 IATUL JAIN PROPRIETOR OF M/SSudhir 0810897157 sancjask@rediffmail.com  [13.03.2026
ICAPITAL DIAMOND Vs M/S 9Saneja(P),
IQUBE JEWELERY (THROUGH ITS|
IPARTNER)

109 CS (COMM)/327/2026 17-03-2026 Riddhi Siddhi Textile Vs Suveb SareeMANISH 0011178219 [THEMKSLAWHOUSE@GM}14.03.2026
Pvt Ltd KUMAR

ISINGH(P),

109 [Execution (Comm)/151/2026 [19-03-2026 ASHOK KUMAR RANA  Vssatyendra 0811161525 sksinghll6@gmail.com. 17.03.2026
Municipal Corporation of Delhi kumar singh(P),

109 CS (COMM)/356/2026 23-03-2026 Tomar Stone Crasher Vs The NewMUKESH 0811311360 nsinah 18.03.2026
India Assurance Co Ltd IAGGARWAL(P), 1908 @gmail.com

109 (OMP (I) (COMM)/385/2026 [24-03-2026 [TATA CAPITAL LTD Vs LAXMISunil 0212190624 Delhilawyers76 @jgmail 12.03.2026
ICRANE SERVICE sehrawat(P), .com

109 OMP (I) (COMM)/386/2026 [24-03-2026 [TATA CAPITAL LTD Vs JITENDER ([Sunil 0212190624 Delhilawyers76 @jgmail 12.03.2026

sehrawat(P), .com
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109 [Execution (Comm)/161/2026 [25-03-2026 ISHIVANGI AGGARWAL Vssatyendra 0811311360 msinah 23.03.2026
[Municipal Corporation of Delhi lkumar singh(P), 1908 @gmail.com
109 CS (COMM)/368/2026 25-03-2026 IMANOJ GARG Vs ASHISH ARORA [Rakesh 0711771000 rakesh.advocateI8@gin [23.03.2026
[Kumar(P), ail.com
109 OMP (COMM)/24/2026 25-03-2026 iGaurav Ramchandani Vs KotakRENU 0860420244, adv_pallavi@yahoo.in, [20.03.2026
IMahindra Prime Limited ThroughTHAKUR(P), [7/838651703
lits Authorized Representative
109 CS (COMM)/367/2026 25-03-2026 Shiv Textile Vs GEM NEXT Clothing [KUSUM LATA[9871827735 ShramaandSharmaassocial24.03.2026
ISHARMA(P),
109 [Execution (Comm)/162/2026[28-03-2026 EMBUER  HEALTH  PRIVATE[Lovish Seth(P), [9560653501,09997[Lovishseth7]@gmail.com  26.03.2026
LIMITED THROUGH ITS 5915
IDIRECTOR SHRI PRANAY|
BHARGAV Vs SHREE GANESH
IAGENCY THROUGH IT PROP|
IROJALIN NAYAK
10 SH. AJAY PANDEY,CENTRAL [307 ICivil CS (COMM)/272/2026 06-03-2026 ISTATE BANK OF INDIA Vs LAVAN|Suchita Dixit 8806932838 28-02-2026
IDISTRICT JUDGE, IBHARTI
ICOMMERCIAL
ICOURT
lagnihotrisuchita@gmail
.com
307 ICivil CS (COMM)/266/2026 06-03-2026 UNION BANK OF INDIA VsDeepaGupta [9312292558 28-02-2026
ROSHAN AND ORS
ladvocate.deepa.gupta@
mail.com
307 ICivil OMP (I) (COMM)/343/2026 [13-03-2026 IM/S TATA CAPITAL LTD Vs ASHOK[Sunil sehrawat 9212190624 10-03-2026
IKUMAR
Delhilawyers76 @gmail.
lcom
307 (Civil CS (COMM)/290/2026 11-03-2026 Rikhab Chand Jain and Anr Vs M/sMukul Raao 0650640008 10-03-2026

[Mahesh Value Products Pvt Ltd and|
IAnr

whitecolloradv@gmail.¢
om
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307 OMP (I) (COMM)/342/2026 [13-03-2026 IM/S TATA CAPITAL LTD VsSunil sehrawat 9212190624 11-03-2026
DILKHUSH
Delhilawyers76 @gmail.
lcom
307 (Civil OMP (I) (COMM)/341/2026 [13-03-2026 IM/S TATA CAPITAL LTD VsSunil sehrawat [9212190624 11-03-2026
INEERAJ BANSAL
Delhilawyers76 @gmail.
lcom
307 ICivil CS (COMM)/310/2026 14-03-2026 IM/S NATH HARDWARE STORE VsGurpreet Arora 9582242231 13-03-2026
IM/S MUKESH KUMAR LOKESH]
IKUMAR
ladvocategurpreetarora2
2@gmail.com
307 ICivil CS (COMM)/324/2026 16-03-2026 [UNION BANK OF INDIA Vs MEENADeepa Gupta (9312292558 14-03-2026
IAND ORS
ladvocate.deepa.gupta@
gmail.com
307 (Civil CS (COMM)/323/2026 16-03-2026 [UNION BANK OF INDIA VsDeepaGupta [9312292558 14-03-2026
RISHABH AND ORS
ladvocate.deepa.gupta@
mail.com
307 (Civil (OMP (I) (COMM)/380/2026 [20-03-2026 TATA CAPITAL LTD Vs MRANISH BHOLA [9811452022 14-03-2026
IYOGESH AGRAWAL 6985
Anish_bhola1y@yahoo.
lcom
307 ICivil lOMP (I) (COMM)/368/2026 [16-03-2026 IM/S TATA CAPITAL LTD VsSunil sehrawat 9212190624 14-03-2026
IPRABHU SINGH RAWAT
Delhilawyers76 @gmail.
lcom
307 ICivil [Execution (Comm)/160/2026[25-03-2026 STATE BANK OF INDIA Vs MrsKunal Malik 7503444555 16-03-2026
IKAVITA K
IADVKUNALMALIK@G
IMAIL.COM
307 (Civil CS (COMM)/338/2026 18-03-2026 [Naveen Khemka (Prop M/s SudhaSANTOSH 0313780408 17-03-2026
[Fabrics) Vs Yumit Khurana (PropKUMAR
IM/s WZ Fashion)
SBPANDEY7@YAHOO.
COM
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307 CS (COMM)/339/2026 18-03-2026 IMAHESH KUMAR (PROP OF KM 0868470598 17-03-2026
ENTERPRISES) Vs SPACESHIPGUPTA
INFRA PRIVATE LIMITED AND|
ORS
ladvparitoshsharma@g
imail.com
307 (Civil CS (COMM)/345/2026 20-03-2026 IDBI BANK Vs VIKASH ARORA Vivek Kumar (9811867703 18-03-2026
kumarvivekadv@gmail.
lcom
307 ICivil OMP (I) (COMM)/398/2026 [24-03-2026 [TATA CAPITAL LTD Vs KANARAM|Sunil sehrawat [9212190624 20-03-2026
IKANARAM
Delhilawyers76 @gmail.
lcom
307 (Civil CS (COMM)/363/2026 25-03-2026 Hamdard  National = FoundationSHIVENDRA (9953394364 p4-03-2026
(India) Vs Hamdard Health andPRATAP SINGH
Reaserch Institute
shivendra@theacmeco.
lcom




SH. MUKES

UMAR, DISTRICT]
UUDGE,
ICOMMERCIAL
COURT

DISTRICT COURT ROOM
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CS (COMM) CS (COMM)/265/2026 06-03-2026 Rajesh Jain Vs Maiki Jain Proprietor|D R Jain 0871059347 27.02.2026
309 lof R C Jewel Art
[djain5857@gmail.com
ICOURT ROOMCS (COMM) CS (COMM)/280/2026 07-03-2026 [UNION BANK OF INDIA VsDeepaGupta [9312292556 5.03.2026
1309 IRAJWANTI
ladvocate.deepa.gupta@
mail.com
ICOURT ROOM(CS (COMM) CS (COMM)/291/2026 12-03-2026 IMS HICON ENGINEERING COPVT|Chirag Khurana [8587876969 06.03.2026
309 LTD Vs MR ASHWIN|
BHAILALBHAI PATEL PROPRITOR|
OF MS KRISHA SERVICES
advkhurana.chirag@gm
lail.com
ICOURT ROOMCS (COMM) CS (COMM)/294/2026 12-03-2026 AJAY VERMA Vs MunicipalS K Singh 0811161525 09.03.2026
309 Corporation of Delhi
sksingh116 @gmail.com
ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/320/2026[12-03-2026 HDFC BANK LTD Vs RITU BATRA [Anish Bhola 0811452022 10.03.2026
|Anish_bhola1y@yahoo.
lcom
ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/321/2026 [12-03-2026 IHDFC BANK LTD Vs SIRAJUDDIN |Anish Bhola 0811452022 10.03.2026
Anish_bhola1y@yahoo.
lcom
ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/322/2026 [12-03-2026 IHDFC BANK LTD Vs VIKAS VERMA|Anish Bhola 0811452022 10.03.2026
|Anish_bhola1y@yahoo.
lcom
ICOURT ROOMICS (COMM) ICS (COMM)/307/2026 14-03-2026 RAJESH KUMAR Vs MUNICIPALVidya Sagarl8279971561 12.03.2026
1309 ICORPORATION OF DELHI Sharma
ICOURT ROOM 31000MP (I) (COMM) [OMP (I) (COMM.)/350/2026 14-03-2026 [TATA CAPITAL LTD Vs SAARSunil Sehrawat 9212190624 12.03.2026
[TRADERS
[delhilawyers76 @gmail.
lcom
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ICOURT ROOMICS (COMM) ICS (COMM)/313/2026 16-03-2026 IDINESH KUMAR Vs MANPRITAManish Dewan [9213905829 05.03.2026
1309 SEHGAL
manishdiwanadv@gmai
l.com
ICOURT  ROOMICS (COMM) ICS (COMM)/31472026 16-03-2026 KAAMNEY ELECTRONICS PVINaresh Sharma [9810305586 8.03.2026
309 ILTD Vs DIVISIONAL REGIONAL
IMANAGER
ICOURT ROOM(CS (COMM) °S (COMM)/321/2026 16-03-2026 [UNION BANK OF INDIA VsDeepaGupta [9312292558 13.03.2026
309 SUNITA AND ORS.
|Advocate.deepa.gupta@
mail.com
ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/359/2026 16-03-2026 [TATA CAPITAL LTD Vs MRAnish Bhola 0811452022 13.03.2026
IYOGESH AGRAWAL 9817
lAnish_bhola17@yahoo.
lcom
ICOURT ROOM 31000MP (I) (COMM) [OMP (I) (COMM.)/372/2026 17-03-2026 [TATA CAPITAL LTD Vs LUN SINGHSunil Sehrawat 9212190624 14.03.2026
[delhilawyers76 @gmail.
lcom
ICOURT ROOM 31000MP (I) (COMM) [OMP (I) (COMM.)/373/2026 17-03-2026 [TATA CAPITAL LTD Vs PREMSunil Sehrawat 9212190624 14.03.2026
ISINGH GURJAR
[delhilawyers76 @gmail.
lcom
ICOURT ROOM(CS (COMM) °S (COMM)/332/2026 18-03-2026 RAJ KUMAR GOEL Vs MUNICIPALS K Singh 0811161525 14.03.2026
309 ICORPORATION OF DELHI
sksingh116 @gmail.com
ICOURT ROOMICS (COMM) ICS (COMM)/349/2026 20-03-2026 Sh Ashish Kumar Rawat Vs Vikash|Vijay Singh 0011367709 10.03.2026
309 Chauhan
ICOURT ROOM 310[0MP (I) (COMM) [OMP (I) (COMM.)/383/2026 >3-03-2026 ITATA CAPITAL LTD Vs SURENDERAnish Bhola  [9811452022 19.03.2026
SINGH
|Anish_bhola1y@yahoo.
lcom
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Singh Sian

WADHWA

ICOURT ROOM 3100MP (COMM) JOMP (COMM.)/23/2026 25-03-2026 [HANSARI IMPEX PRIVATEPankaj Bhagat 9871441415 12.03.2026
LIMITED Vs Agq GROUP,|
IMANPOWER SOLUTIONS
jalpalegal @gmail.com
ICOURT ROOM(CS (COMM) ICS (COMM)/364/2026 25-03-2026 IM/s JATIN OFFSET PRINTERS VsNitish Kr Rai  [9868720400 24.03.2026
1309 VHARKHAND BENGAL FREIGHT]
CARRIER PVT LTD AND ORS
INitish.kaushikoy@gmai
l.com
12 SH. LAL SINGH,CENTRAL Qo1 Ex.COMM - Awardl35/2026 07-03-2026 IMS HINDUSTHAN INSULATORS l03-03-2026
IDISTRICT JUDGE, by Arb. Comm./ JAND INDUSTRIES LTD Vs DELHI|
ICOMMERCIAL [TRANSCO LTD THROUGH ITS|
ICOURT IMANAGING DIRECTOR
o1 Ex.COMM - Award|/36/2026 07-03-2026 SHEELA METHI Vs RavinderfROHIT KR 716866642 06-03-2026
by Arb. Comm. [Kumar Tyagi SHARMA
lacdvrksharmal6@gmail
.com
o1 IOMP (I) (COMM.)/ [291/2026 10-03-2026 [TATA CAPITAL LTD Vs RISUNIL 0212190624 l07-03-2026
ILOGISTICS AND WAREHOUSINGSEHRAWAT
IPRIVATE LiMITED
Delhilawyers76 @gmail
.com
o1 IOMP (I) (COMM.)/ [292/2026 10-03-2026 TATA CAPITAL LTD Vs TRANCOSUNIL 0212190624 7-03-2026
ILOGSTICS PRIVATE LIMITED SEHRAWAT
Delhilawyers76 @gmail
.com
ho1 Ex.COMM - Award|37/2026 11-03-2026 SH GAUTAM AHUJA PROPRIETORYAKSHU 0211462592 01-03-2026
by Arb. Comm OF MS SR ENGINEERINGJINDAL
ICOMPANY Vs M/S KAFILA FORGE|
IPRIVATE LIMITED ISADASHIVLEGALASS
OCIATES@
GMAIL.COM
o1 IOMP (I) (COMM.)/ [304/2026 11-03-2026 [TATA CAP. LTD. Vs PYAR MOHD [SUNIL 0212190624 l09-03-2026
SEHRAWAT
Delhilawyers76@gmail
.com
o1 ICS (COMM)/ 1305/2026 14-03-2026 IGunshikha Marketing Co Vs JasvifSUMIT 0718704960 12-03-2026

legal@abott.in
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lho1 IOMP (I) (COMM.) |/344/2026 14-03-2026 TATA CAP. LTD. Vs GOURAYV| 0212190624 10-03-2026
IANAND SEHRAWAT
Delhilawyers76@gmail
.com
o1 IOMP (I) (COMM.) |/356/2026 14-03-2026 TATA CAP. LTD. Vs KAMTANATH|SUNIL 0212190624 12-03-2026
ENTERPRISES SEHRAWAT
Delhilawyers76 @gmail
.com
lho1 [Execution 142/2026 16-03-2026 VIMMY PROP OF KARANBALRAM IM. 9873188641 12-03-2026
(Comm.)/ TEXTILES Vs SHRI KISHORESINGH
WADHWA PROP OF WADHWA
ICLOTH STORE
Email
bro840@gmail.com
lho1 IOMP (I) (COMM.) |/362/2026 16-03-2026 [TATA CAP. LTD. Vs SECURESUNIL 0212190624 13-03-2026
VINTAGE LOGISTICS PRIVATESEHRAWAT
ILIMITED
[DeThilawyers76 @gmail
.com
o1 OMP (COMM.)/ [20/2026 17-03-2026 ID P PACKAGING Vs GARG PAPERS [DIKSHA SAIN 9650025115 16-03-2026
[E-mail :
vikas.g.associates@gma
ll.com
o1 [Execution (Comm.) [/145/2026 17-03-2026 IM/S HAR LAL GUPTA AND SONSSOUMYA 0899196303, 23-02-2026
Vs M/S sampax india CHUGH
lho1 ICS (COMM) 351/2026 20-03-2026 MHE SUPREME INDUSTRIESSHRIHAR 0548888420 19-03-2026
LIMITED Vs SUPREME PLASTICTRIPATHI
INDUSTRIES
ladvocate.shrihar@gmai
l.com
lho1 IOMP (I) (COMM.)/ [389/2026 24-03-2026 [TATA CAP. LTD. Vs NARAYAN|SUNIL 0212190624 21-03-2026
IFABRICATION SEHRAWAT
Delhilawyers76@gmail
.com
o1 IOMP (I) (COMM.) |/390/2026 24-03-2026 TATA CAP. LTD. Vs SHREE DEVSUNIL 0212190624 20-03-2026
INARA Y AN PROJECTS PRIVATESEHRAWAT
ILIMITED
Delhilawyers76@gmail
.com
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lho1 OMP (I) (COMM.) |/391/2026 24-03-2026 TAT CAP. LTD. Vs SHREE DEV| 0212190624 20-03-2026
INARAYAN PROJECTS PRIVATESEHRAWAT
LIMITED
Delhilawyers76@gmail
.com
o1 ICS (COMM)/ 1365/2026 25-03-2026 IM/s Aditya Construction Company|SHIKHA GOEL [8287624805 24-03-2026
Vs Delhi Jal Board
lho1 IOMP (I) (COMM.) |/401/2026 25-03-2026 I[HDFC BANK LTD Vs WASIM SABIRANISH BHOLA [9811452022 10-03-2026
KHAN
IAnishbhola17(auiyahoo.|
lcom
o1 Ex.COMM - Award|/42/2026 130-03-2026 IMS SUNDARAM FINANCEABHISHEK 0868521167 26-03-2026
by Arb. Comm. ILIMITED Vs SANJU MISHRA IKAUSHIK
Email:-
adv.abhishekkaushik@
gmail.com
o1 [Execution (Comm.) [/164/2026 30-03-2026 HPL ELECTRIC AND POWER LTDSUNIL KUMAR/9810210832 18-02-2026
Vs Bhavans Infra And Ors WAISWAL
ko1 [Execution 165/2026 130-03-2026 HPL Electric And Power Ltd throughlSUNIL KUMAR[9810210832 18-02-2026
(Comm.)/ lits authorised representative VSJAISWAL
lAnendra Singh Chouhan proprietor
lof Ammaji Sales
lho1 ICS (COMM)/ 1375/2026 130-03-2026 [UNION BANK OF INDIA VSRAJEEV SAGAR[9810021846 24-03-2026
ILOKESH KUMAR
lsagarandsagar(S)live.co
m
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13 ISH. RAKES ROOM|CIVIL SUIT S (COMM)/264/2026 06-03-2026 IHAMDARD NATIONALShivender 0053394364 l06-03-2026
[PANDIT, DISTRICT] ko2 IFOUNDATION [partap singh
JUDGE, Vs KGN GLOBAL HAMDARD
ICOMMERCIAL IEDUCATION AND SOCIAL
ICOURT WELFARE SANSTHA shivendra@theacmo.co
Im
ICOURT ROOM[CIVIL SUIT [OMP (COMM.)/18/2026 07-03-2026 KESHAV LAL DUA ANR Shagun mehta [9891111129 7-03-2026
ko2 Vs DIVYA SHAKTI ASSOCIATES
PVT LTD
lawyershagun189@gma
lil.com
ICOURT ROOM(CIVIL SUIT °S (COMM)/279/2026 07-03-2026 [Union Bank Of India Deepa gupta 0312292559 l07-03-2026
o2 Vs Jitender
IAdvDeepa.Gupta@gmai
l.com
ICOURT ROOM|CIVIL SUIT S (COMM)/285/2026 09-03-2026 IAirwide Car Rent Pvt Ltd through itsK.K. Sinha 0071089133 l09-03-2026
402 AR
Vs The New India Assurance co Pvt|
Ltd
ICOURT ROOM[CIVIL SUIT [CS (COMM)/286/2026 10-03-2026 IMEHMOONA SULTAN [Harish Mehra 9810354910 10-03-2026
ko2 Vs MOHD YAHYA
imehraharishio@gmail.
com
ICOURT ROOM(CIVIL SUIT [CS (COMM)/289/2026 10-03-2026 ISPONTANEOUS Varun khera 0011263236 10-03-2026
o2 COMMUNICATIONS PVT LTD
Vs SAMMI KUMARI
varunkherag7@gmail.c
om
ICOURT ROOM(CIVIL SUIT DMP (1) (COMM.)/299/2026 11-03-2026 IM/S TATA CAPITAL LTD ISUNIL 0212190624 11-03-2026
o2 Vs SAAJ MOVERS ANDSEHRAWAT
IMANUFACTURERS PRIVATE]|
LIMITED
Delhilawyers76 @gmail.
lcom
ICOURT ROOM|CIVIL SUIT OMP (1) (COMM.)/303/2026 11-03-2026 IM/S TATA CAPITAL LTD ISUNIL 0212190624 11-03-2026
ko2 Vs BHUMI ENTERPRISES SEHRAWAT
Delhilawyers76 @gmail.
lcom
ICOURT ROOM[CIVIL SUIT MP (I) (COMM.)/305/2026 11-03-2026 [TATA CAPITAL LTD ISUNIL 0212190624 11-03-2026
ko2 Vs LAXMI CRANE SERVICES SEHRAWAT
Delhilawyers76 @gmail.
com
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ROOM|CIVIL SUIT S (COMM)/297/2026 12-03-2026 SH HARSHIT SINGH IYashwant singh 9310096440 12-03-2026
ko2 Vs RAJEEV ARORA
IAdvyashwant@gmail.co
Im
ICOURT ROOM[CIVIL SUIT [Ex.COMM - Award by Arb. Comm./39/2026113-03-2026 IKOTAK MAHINDRA BANK LTD. [H.K.Monga 0312607176 13-03-2026
ko2 Vs SHIV KUMAR KASHYAP
mongahk@yahoo.com
ICOURT ROOM(CIVIL SUIT °S (COMM)/309/2026 14-03-2026 Ms Laxmi Flour and Oil Mill and AnrjSatish kumar  [9868401295 14-03-2026
o2 Vs MS Radhasoami food Products
private limited
lassociateslalji@gmail.c
om
ICOURT ROOM|CIVIL SUIT Exceution (Comm.)/144/2026 16-03-2026 IATUL GOEL S.B. pandey 0313780408 16-03-2026
o2 Vs Narinder Kumar
ICOURT ROOM[CIVIL SUIT [CS (COMM)/317/2026 16-03-2026 [Union Bank Of India Deepa gupta 0312292559 16-03-2026
lho2 Vs Naresh and others
IAdvDeepa.Gupta@gmail
l.com
ICOURT ROOM(CIVIL SUIT [CS (COMM)/322/2026 16-03-2026 IMRS VANDANA CHATURVEDI Harsh 8076921528 16-03-2026
lho2 Vs MS JJ TRADLINK PVT LTD chaturvedi
IAsvharshchaturvedi@g
mail.com
ICOURT ROOM(CIVIL SUIT DMP (I) (COMM.)/371/2026 17-03-2026 [TATA CAPITAL LTD ISUNIL 0212190624 17-03-2026
402 Vs SATY A PRAKASH SANKHLA SEHRAWAT
Delhilawyers76 @gmail.
com
ICOURT ROOM(CIVIL SUIT Execution (Comm.)/150/2026 19-03-2026 IMR RAKESH CHAWLA SOLEChirag Khurana [8587876969 19-03-2026
ko2 IPROPRIETOR OF CHAWLA]
TRADERS THROUGH ITS SPA|
IHOLDER MR ANIL GOYAL
Vs MOHAMMAD SHAHZAD advkhuranaharish@gm
lail.com
COURT  ROOM|CIVIL SUIT [CS (COMM)/34872026 20-03-2026 DINESH RANA PROP. OF VARM.K. Gera 7204407018 20-03-2026
ko2 LAXMI SOLUTIONS
Vs V5 INFRA AND ALLIED
ISERVICES PVT. LTD
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ROOM|CIVIL SUIT S (COMM)/358/2026 24-03-2026 VITENDAR KUMAR GUPTA Rahul kumar 9997083039 p4-03-2026

ko2 Vs ANAND CHAUDHARY

ladvrahulg3@gmail.com
ICOURT ROOM[CIVIL SUIT OMP (1) (COMM.)/395/2026 24-03-2026 [TATA CAPITAL LTD ISUNIL 0212190624 24-03-2026
ko2 Vs SUFIYAN SEHRAWAT

Delhilawyers76 @gmail.

com
ICOURT ROOM(CIVIL SUIT MP (I) (COMM.)/396/2026 24-03-2026 [TATA CAPITAL LTD ISUNIL 0212190624 24-03-2026
402 Vs ACE INFRA SEHRAWAT

Delhilawyers76 @gmail.

com
ICOURT ROOM(CIVIL SUIT OMP (I) (COMM.)/397/2026 24-03-2026 [TATA CAPITAL LTD ISUNIL 0212190624 24-03-2026
402 Vs AGARWAL BROTHERSEHRAWAT

COMPANY

Delhilawyers76 @gmail.

lcom
ICOURT ROOM[CIVIL SUIT [CS (COMM)/362/2026 25-03-2026 ISTATE BANK OF INDIA Vitender Kumarjg301232373 25-03-2026
o2 Vs Surender Singh Mishra

ladvJkmishra@outlook.

com
ICOURT ROOM(CIVIL SUIT JOMP (I) (COMM.)/402/2026 25-03-2026 IM/S TATA CAPITAL LTD Vitender Kumarjg301232373 25-03-2026
lho2 Vs RAKESH KUMAR Mishra

advJkmishra@outlook.

com
ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/403/2026 25-03-2026 [TATA CAPITAL LTD Jitender Kumar9301232373 p5-03-2026
o2 Vs AJAY KUMAR Mishra

advJkmishra@outlook.

lcom
ICOURT ROOM|CIVIL SUIT OMP (1) (COMM.)/404/2026 25-03-2026 [TATA CAPITAL LTD Jitender Kumar9301232373 25-03-2026
ko2 Vs BALWINDER SINGH Mishra

advJkmishra@outlook.

lcom
ICOURT ROOM[CIVIL SUIT Execution (Comm.)/163/2026 130-03-2026 RAKESH KUMAR GOEL Satyender Singh 9811161525 130-03-2026
o2 IVs Municipal Corporation of Delhi

SKSingh116@gmail.co

Im
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ICOURT ROOM|CIVIL SUIT S (COMM)/377/2026 30-03-2026 ISTYLO JEANS INikhil kapoor (9958289103 30-03-2026
o2 Vs Ruby Clothing company
[Hclawchamber@gmail.
lcom
14 ISH. ASHUTOSHWEST 201 IOMP (I) (OMP (I) (COMM)/608/2026 [06-03-2026 HDFC BANK LIMITED Vs PAVITERMANISH 0650810426 28-02-2026
[IKUMAR, DISTRICT| [Extn Block IKUMAR ISHANKER
WUDGE IVERMA(P), imsvermachambers@g
(COMMERCIAL mail.com
ICOURT) lOMP (COMM) OMP (COMM)/4/2026 06-03-2026 HOPEBERRY DIAGNOSTIC AND|VIKAS 0811121312 07-02-2026
HEALTHCARE LLP Vs QUEGENKHATRI(P),
PATHLABS PVT LTD adv.khatri.v@gmail.co
Im
IOMP (I) OMP (I) (COMM)/606/2026 [06-03-2026 [HDFC BANK LIMITED Vs SATISHMANISH 0650810426 28-02-2026
[UPADHAY ISHANKER
IVERMA(P), Imsvermachambers@g
imail.com
IOMP (I) OMP (I) (COMM)/607/2026 [06-03-2026 HDFC BANK LIMITED Vs PANKAJMANISH 0650810426 28-02-2026
IGARG SHANKER
IVERMA(P), imsvermachambers@g
imail.com
IOMP (I) (OMP (I) (COMM)/609/2026 [06-03-2026 HDFC BANK LIMITED Vs SABAIJMANISH 0650810426 28-02-2026
IKUMAR SAXENA ISHANKER
IVERMA(P), msvermachambers@g
imail.com
ICS CS (COMM)/219/2026 06-03-2026 IARCHANA GUPTA Vs ENCOMPASS|Vaibhav 0560924812 26-02-2026
IDESIGN INDIA LIMITED Gupta(P),
legal@crediblelegalsolu
tions.com
ICS CS (COMM)/223/2026 07-03-2026 ISOURAV TRADING CO THROUGHDEEPAK 0810086304 28-02-2026
PROP SH RAJKUMAR GUPTA VSKAKRAN(P),
IM/S BALAJI ENTERPRISES AND| ladv.yogeshparasharys
ANR @gmail.com
IOMP (I) (OMP (I) (COMM)/631/2026 |07-03-2026 HDFC BANK LIMITED Vs SUNILMANISH 0650810426 28-02-2026
IKUMAR SHANKER
IVERMA(P), imsvermachambers@g
imail.com
IOMP (I) OMP (I) (COMM)/630/2026 [07-03-2026 HDFC BANK LIMITED  VSMANISH 0650810426 28-02-2026
IARCHANA VIJAY SHANKER
IVERMA(P), imsvermachambers@g
imail.com
IOMP (I) (OMP (I) (COMM)/629/2026 |07-03-2026 HDFC BANK LIMITED Vs ASHOKMANISH 0650810426 28-02-2026
IKUMAR SHANKER
IVERMA(P), imsvermachambers@g
imail.com
IOMP (I) OMP (I) (COMM)/649/2026 [10-03-2026 IYES BANK LTD Vs PPA OVERSEASKARTIK 1126211488 7-03-2026
IPRIVATE LIMITED KUMAR(P),
legal@Katvalassociates.

icom
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CS (COMM)/231/2026 10-03-2026 ICANARY AGRO CHEMICALS PVTIKAMAL 0811270502 l08-03-2026
ILTD Vs Bipul Nandi Proprietor ofiGARG(P),
IM/s Bipul Nandi kamalgarg.adv@gmail.c
om
ICS CS (COMM)/238/2026 11-03-2026 A and S LABELS PVT LTD VsADITI 0009630431 l09-03-2026
|Aishwarya Healthcare [TUTEJA(P),
adititutejais@gmail.co
Im
ICS CS (COMM)/243/2026 13-03-2026 |Ashishh Aggarwal Proprietor M/sSRAJESH 0810248506 12-03-2026
Aggarwal Cutter Vs BPFLICHTKUMAR
Source of Innovations (OPC) Pvt Ltd [SINGLA(P), rajeshsingla1971@gmail
.com
ICS CS (COMM)/257/2026 14-03-2026 IBINDRA BAN Vs DIMPLE Mohit 0999927207 13-03-2026
[Kapoor(P),
lkapoormohit2201@gm
lail.com
IOMP (I) OMP (I) (COMM)/662/2026 [14-03-2026 HDFC BANK LTD Vs HARMEETADV. LALITj9555861211 13-03-2026
SINGH PANDEY(P),
lalitpandeyadvassociate
s@gmail.com
IOMP (I) OMP (I) (COMM)/675/2026 [18-03-2026 IYes Bank Ltd Vs THAN SINGH URFADV. LALITj9555861211 17-03-2026
IPRATAP SINGH PANDEY(P),
lalitpandeyadvassociate
s@gmail.com
IOMP (I) OMP (I) (COMM)/678/2026 [18-03-2026 IAXIS BANK LTD Vs PIUSADV 0871040589 16-03-2026
IPRIYADERSHI IDHEERAJ(P),
lindolexlaw@gmail.com
IOMP (I) OMP (I) (COMM)/677/2026 [18-03-2026 IYes Bank Ltd Vs MATIBULLAHADV. LALITj9555861211 17-03-2026
IMATIBULLAH [PANDEY(P),
lalitpandeyadvassociate
s@gmail.com
IOMP (I) lOMP (I) (COMM)/682/2026 [19-03-2026 IYes Bank Ltd Vs PRIYANKAADV. LALITjg555861211 17-03-2026
IDHARAM PARKASH PANDEY(P),
lalitpandeyadvassociate
s@gmail.com
IOMP (1) OMP (I) (COMM)/681/2026 [19-03-2026 IYes Bank Ltd Vs POONAMADV. LALITj9555861211 18-03-2026
HARDWARI RANA PANDEY(P),
lalitpandeyadvassociate
s@gmail.com
ICS CS (COMM)/282/2026 20-03-2026 UNION BANK OF INDIA VSALOK 0011000126 10-03-2026
IMANISH SHARMA PROP OF M/SKUMAR(P),
IVANSHIKA TRADERS alokadv2001@gmail.co
Im
ICS CS (COMM)/283/2026 20-03-2026 Anupama Arya and Ors Vs YatharthGAURAV 0731424935 18-03-2026
Puri ISINDHWANI(P)
b kartikevashannal1409@)|
mail.com
IOMP (I) (OMP (I) (COMM)/690/2026 [20-03-2026 AXIS BANK LTD Vs ABDULADV 0871040589 19-03-2026
KAREEM IDHEERAJ(P),
lindolexlaw@gmail.com
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CS (COMM)/288/2026 24-03-2026 SHELLZ INDIA LTD Vs SHILPAPRAMOD 0868920473 23-03-2026
IGUPTA PROP OF M/S SHREEKUMAR
IBALAJEE TRADERS IAGARWAL(P),
kagg.adv@gmail.com
ICS CS (COMM)/287/2026 24-03-2026 ISTATE BANK OF INDIA Vs SATISHMANOJ 0654371856 23-03-2026
IKUMAR PANDEY(P),
ladvpandeymanoj@gma
lil.com
ICS CS (COMM)/289/2026 24-03-2026 OMTRANS LOGISTICS LTD VslAshutosh 0958994429 23-03-2026
IMAERSK LINE INDIA PRIVATEKumar
ILIMITED AND ANR Shukla(P), laks.thelawwings@gmail|
.com
IOMP (I) (OMP (I) (COMM)/701/2026 [24-03-2026 HDFC BANK LTD Vs RAHULADV. LALITjg555861211 23-03-2026
RANJAN [PANDEY(P),
lalitpandeyadvassociate
s@gmail.com
IOMP (I) OMP (I) (COMM)/710/2026 [25-03-2026 Shriram Finance Ltd Vs KAPIIManoj 0811133644 23-03-2026
IBAISLA Kumar(P),
manojk.adv@gmail.co
Im
IOMP (COMM) OMP (COMM)/7/2026 25-03-2026 IM/S SOPHISTICATED{Palash 59409559894 24-03-2026
INDUSTRIAL MATERIALSSinghai(P),
IANALYTIC LABS PVT LTD Vs M/§ palash@palashsinghai.c
IDHAL ENGINEERING COMPANY lom
IOMP (I) OMP (I) (COMM)/711/2026 [25-03-2026 Shriram Finance Ltd Vs VINAYManoj 0811133644 23-03-2026
IKUMAR [Kumar(P),
imanojk.adv@gmail.co
Im
ICS CS (COMM)/296/2026 25-03-2026 STATE BANK OF INDIA VSMANOJ 0654371856 23-03-2026
INARESH PANDEY(P),
ladvpandeymanoj@gma
lil.com
ICS CS (COMM)/297/2026 25-03-2026 STATE BANK OF INDIA VSMANOJ 0654371856 23-03-2026
SANJEEV KUMAR PANDEY(P),
ladvpandeymanoj@gma
lil.com
ICS CS (COMM)/298/2026 27-03-2026 [Indian Bank Vs Shazaib Akram Subodh Kumar9811375940 24-03-2026
Singh(P),
ladvsubodhkumarsingh
@gmail.com
ICS CS (COMM)/302/2026 28-03-2026 STATE BANK OF INDIA VSMANOJ 0654371856 26-03-2026
IDHIRENDER SINGH PANDEY(P),
advpandeymanoj@gma
lil.com
ICS CS (COMM)/301/2026 28-03-2026 IM/s Orient Micro Abrasives LimitedNipun Gupta(P),j9899995100 26-03-2026
Vs Kartik Gheek Propreitor of M/s|
IMaa Bhagwati Polymers legal.nkpartners@gmail
.com
IOMP (I) OMP (I) (COMM)/716/2026 [28-03-2026 TSC FINSERV PRIVATE LIMITEDADV. LALITj9555861211 27-03-2026
Vs SHIV MOTORS and Ors IPANDEY(P),
lalitpandeyadvassociate
s@gmail.com
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JARB A (COMM)/1/2026 10-03-2026 IRAM MILAN Vs ICICI Bank Limited Mohd Bilalg555732151 09-03-2026
|Ansari(P),
lgopaladv668 @gmail.co
Im
IOMP (1) OMP (I) (COMM)/676/2026 [18-03-2026 IYes Bank Ltd Vs SACHINADV. LALITjg555861211 17-03-2026
ICHAUHAN PANDEY(P),
lalitpandeyadvassociate
s@gmail.com
ICS CS (COMM)/306/2026 130-03-2026 PUNJAB NATIONAL BANK VSSABHYA 0811577425 27-03-2026
[URMILA PODDAR (PARTNER M/SJAIN(P),
HEALTHY FOODS AND sabhyajaino8 @gmail.co
BEVERAGES) m
ICS CS (COMM)/305/2026 30-03-2026 IGangotri Electronics Pvt Ltd Vs M/s[Kartik 8126399945 24-03-2026
Krishna Electropart Pvt Ltd Bhagat(P),
IAdvocatebhagat24@gm
lail.com
15 IMS. PREET] 209 OMP(I)(COMM) [605/2026 06.03.02026 I[HDFC BANK VS. PRERNA SHARMAMANISH 0640810426 06.03.2026
IAGARWAL GUPTA, [Extn Block IVERMA
IDISTRICT JUDGE| imsvermachambers@g
(COMMERCIAL imail.com
ICOURT)-02 OMP(I)(COMM) [615/2026 07.03.02026 HDFC BANK VS. VIRENDERMANISH 0640810426 07.03.2026
SINGH IVERMA
msvermachambers@g
imail.com
OMP(I)(COMM) [616/2026 07.03.02026 IHDFC BANK VS. SAKKUL KHANNAMANISH 0640810426 07.03.2026
IVERMA
imsvermachambers@g
imail.com
OMP(I)(COMM) [617/2026 07.03.02026 I[HDFC BANK VS. MOHD. RAKIB IMANISH 0640810426 07.03.2026
VERMA
msvermachambers@g
imail.com
OMP(I)(COMM) [618/2026 07.03.02026 IHDFC BANK VS. SONIYA SHARMA MANISH 0640810426 07.03.2026
IVERMA
imsvermachambers@g
imail.com
OMP(I)(COMM) [638/2026 09.03.2026 IHDFC BANK VS. SURAJ RAI ILALIT PANDEY 8130383143 09.03.2026
lalitpandeyadvassociats
@gmail.com
OMP(I)(COMM) [646/2026 10.03.2026 HDFC BANK VS. SAURAV TYAGI [LALIT PANDEY (8130383143 10.03.2026
lalitpandeyadvassociats
@gmail.com
IOMP(I)(COMM) [647/2026 10.03.2026 HDFC BANK VS. ANUP GUPTA ILALIT PANDEY 8130383143 10.03.2026
lalitpandeyadvassociats
@gmail.com
OMP(I)(COMM) [648/2026 10.03.2026 IYES BANK VS. ANIL PRAKASH ISACHIN 8130383143 10.03.2026
KATYAL
lsachinkatyalassociates.c
lom
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INEWOW INDIA PVT LTD

ICS(COMM 229/2026 10.03.2026 JAI ENGINEERING WORKS VS.|VIKAS KHATRI 9811121312 10.03.2026
[UNIWORLD TRANSERVE PVT LTD
adv.khatri.v@gmail.co
m
ICS(COMM 235/2026 11.03.2026 A AND S LABLES PVT LTD VS|ADITI TUTEJA (9999630431 11.03.2026
IAISHWARYA HEALTHCARE
adititutejais@gmail.co
Im
IMISC.DJ 253/2026 11.03.2026 IVIJAY SINGH VS. ARUN KUMAR |[VINOD KUMAR|9350939169 11.03.2026
Vv044535@gmail.com
OMP(I)(COMM) [652/2026 11.03.2026 HDFC BANK VS. ANIL KUMAR[LALIT PANDEY 8130383143 11.03.2026
IPANDEY
lalitpandeyadvassociats
@gmail.com
OMP(I)(COMM) [653/2026 11.03.2026 HDFC BANK VS. NAZAMA MHD|LALIT PANDEY 8130383143 11.03.2026
ISHAK
lalitpandeyadvassociats
@gmail.com
OMP(I)(COMM) [654/2026 11.03.2026 HDFC BANK VS. ABBAS MALIK ILALIT PANDEY 8130383143 11.03.2026
lalitpandeyadvassociats
@gmail.com
ICS(COMM 247/2026 13.03.2026 TAJINDER KAUR VS. M S LAMBARAVI CHAWLA [9810072679 13.03.2026
I[ENTERPRISES
office@ravichawla.co.in
ICS(COMM 248/2026 13.03.2026 BHARTESH KAPOOR VS./AROSHI 0981699143 13.03.2026
JASPREET KAUR
laroshi@bncs.in
ICS(COMM 255/2026 14.03.2026 SARAOGI SUPER SALES VS|VARUN BEDI [8285672608 14.03.2026
IBARKHA AGRAWAL
ladvocatevarunbedi@g
imail.com
ICS(COMM 256/2026 14.03.2026 SARAOGI SUPER SALES VS|VARUN BEDI [8285672608 14.03.2026
INIKHIL KHERIA
ladvocatevarunbedi@g
Imail.com
OMP(I)(COMM) [661/2026 14.03.2026 HDFC BANK VS. POOJA SHARMA [LALIT PANDEY (8130383143 14.03.2026
lalitpandeyadvassociats
@gmail.com
ICS(COMM 260/2026 16.03.2026 IMS BATRA BREWERIESRAJEEV 0811231910 16.03.2026
IDISTILLERIES VS. JASMEETKUMAR
SINGH TEWARO
r.tewari88 @gmail.com
ICOUNTER CLAIM [7/2026 17.03.2026 INAYAN KESHARWANI VSJADITYA GOEL [8130060554 17.03.2026
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ICS(COMM 272/2026 18.03.2026 IM/S KABIR CREATIONS VS. M/SJAGRITIJAIN [7042312792 18.03.2026
ROBUST MARKETING AND|
ICOMMUNICATION lawfirm@unsolvedlegal,
lcom
OMP(I)(COMM) [668/2026 18.03.2026 IYES BANK VS. NARESH KUMAR [LALIT PANDEY 8130383143 18.03.2026
lalitpandeyadvassociats
@gmail.com
OMP(I)(COMM) [683/2026 19.03.2026 YES BANK VS. SHUBHAM|LALIT PANDEY 8130383143 19.03.2026
IAGGRAWAL
lalitpandeyadvassociats
@gmail.com
OMP(E)(COMM) [1/2026 10.03.2026 IGAJINDER PAL SINGH VS. VEENUISS JAIN 0891043078 10.03.2026
INANGIA
SSJ494@gmail.com
ICS(COMM 278/2026 10.03.2026 [PUNJAB NATIONAL BANK VS. M/SANKIT JAIN  [9643801028 19.03.2026
IHI LUCK RUBBER PRODUCT
ladvjainlawchambers@g
imail.com
ICS(COMM 279/2026 19.03.2026 STATE BANK OF INDIA VS,SIDDARTH 0643524909 19.03.2026
IPRIYAM KUMAR
finnode19@gmail.com
OMP(I)(COMM) [691/2026 20.03.2026 PIRAMAL FINANCE VS. SANGAM’MANOJ 0910076176 20.03.2026
DEVI IKUMAR SINGH
ladvsambhavjaing6@gm
lail.com
OMP(I)(COMM) [692/2026 20.03.2026 IPIRAMAL FINANCE VS. AJAY PAL MANOJ 0910076176 20.03.2026
IKUMAR SINGH
ladvsambhavjaing6 @gm
lail.com
IMISC.DJ 1302/2026 23.03.2026 STATE BANK OF INDIA VS.KRISHNA KR9315165656 23.03.2026
HARPEET SINGH SHARMA
advkrishna1411@gmail.
lcom
OMP(I)(COMM) [699/2026 24.03.2026 HDFC BANK VS. SATISH KUMAR |AJAY UPPAL 9811740125 24.03.2026
virtouous.people@gmai
l.com
OMP(I)(COMM) [700/2026 24.03.2026 HDFC BANK VS. RAMESH|LALIT PANDEY 8130383143 24.03.2026
ICHANDRA
lalitpandeyadvassociats
@gmail.com
ICS(COMM 200/2026 24.03.2026 B.M. PIPES PVT LTD VS. MFSAAKAAR 0811600007 24.03.2026
IPERFECT CONSTRUCTION ISARDANA
saakaar@saakaarsarda
na.com
ICS(COMM 201/2026 24.03.2026 STATE BANK OF INDIA VS. PREM|MANOJ 0654371856 24.03.2026
DEVI KUMAR
PANDEY advpandeymanoj@gma

lil.com
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ICS(COMM 200/2026 27.03.2026 IVINTAGE CREDIT AND LEASINGGAURAV 0099797229 27.03.2026
PVT LTD VS. PURSHOTTAMMALHOTRA
IGAUTAM imalhotra_gauravig76@
ahoo.co.in
ICS(COMM 1303/2026 28.03.2026 STATE BANK OF INDIA VSMANOJ 0654371856 28.03.2026
IMAHENDER KUMAR
PANDEY advpandeymanoj@gma
lil.com
ICS(COMM 130/2026 28.03.2026 STATE BANK OF INDIA VSMANOJ 0654371856 28.03.2026
IVAIBHAV KUMAR
PANDEY ladvpandeymanoj@gma
lil.com
ICS(COMM 313/2026 130.03.2026 IVIKAS DAWER VS. RAJESH [TEJAS GUPTA (9910988755 130.03.2026
ladvtejasgupta@gmail.c
lom
16 ISH. RAGHUBIRWEST 203 ICS CS (COMM)/218/2026 06-03-2026 IBANK OF BARODA Vs SAVITA IAMIT INot Mentioned l03-03-2026
SINGH, DISTRICT] [Extn Block (COMM)/218/2026, IPANCHAL(P),
JUDGE
(COMMERCIAL INot Mentioned
ICOURT)-03 CS CS (COMM)/220/2026 07-03-2026 IALLUCOPANEL INDUSTRIES VSSANJAY 0968010672 06-03-2026
(COMM)/220/202 IAKSHAY JAIN KUMAR(P),
6 lawyer.sanjay@gmail.co
m
[Execution Execution (Comm)/91/2026 [07-03-2026 IMs Spray Technics Through itsTushar l06-03-2026
(Comm)/91/2026 |Authorized Representative ShiThareja(P),
[Hariom Bishnoi Vs Zorin Interiors
Pvt Ltd
ICS CS (COMM)/225/2026 09-03-2026 SUSHMA ARORA Vs TAVNEETISURENDER (9811073252 l07-03-2026
(COMM)/225/2026 SINGH KUMAR(P),
SKGULATI133@GAMI
L.COM
ExCOMM - AwardExCOMM - Award by Arbii0-03-2026 UITENDER KUMAR Vs M/SAshish 09-03-2026
by ArblComm/29/2026 [PUNJANI CHIT THROUGH|Upadhayay(P),
IComm/29/2026 DIRECTOR  AVINASH KUMAR|
IPUNJANI
ICS CS (COMM)/226/2026 10-03-2026 Unipro Steel Ropes Vs OMTEKKOMAL 0899837898 l09-03-2026
(COMM)/226/202 INFRASTRUCTURE CHHIBBER(P),
6 ladvocatesahilkalrai809
@gmail,com
ICS CS (COMM)/237/2026 11-03-2026 Bank of Baroda Vs mamta jewellers [Ravi 0717338186 10-03-2026
(COMM)/237/2026 |Agrawal(P),
INot Mentioned
IOMP (DIOMP (I) (COMM)/656/2026 [11-03-2026 HDFC BANK LTD Vs KRYALI RAMADV. LALIT] 10-03-2026
(COMM)/656/2026 MEENA PANDEY(P),
ICS CS (COMM)/236/2026 11-03-2026 A and S LABELS PVT LTD VSADITI 0099630431 10-03-2026
(COMM)/236/2026| |Aishwarya LifeSciences [TUTEJA(P),
IADITITUTEJA@GMAI

L.COM
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OMP (DIOMP (I) (COMM)/659/2026 [13-03-2026 Shriram Finance Ltd Vs KRISHANManoj 12-03-2026
(COMM)/659/2026 IPAL [Kumar(P),
ICS CS (COMM)/251/2026 14-03-2026 ISARAOGI SUPER SALES PVT LTDVARUN 0708505701, 13-03-2026
(COMM)/251/2026 Vs SUSHIL KUMAR DUBEY BEDI(P),
IADVOCATEVARUNBE
DI@GAMIL.COM
ICS CS (COMM)/252/2026 14-03-2026 Praveen Kumar Garg (Partner) VsSameer 0444446565 13-03-2026
(COMM)/252/2026 [Mahesh Kumar (Proprietor) Sidhar(P),
INot Mentioned
ICS CS (COMM)/250/2026 14-03-2026 Shalini Bansal and Ors Vs Jai MaaBHARATT 7827706251 13-03-2026
(COMM)/250/202 Bhagwati Hospitality and Ors IGROVERR(P),
6 shankardaslegal @gmail
.com
ICS CS (COMM)/266/2026 17-03-2026 BANK OF MAHARASHTRA VSJITIN 0818451145 16-03-2026
(COMM)/266/202 IMURARI BHASIN(P),
6 jitinbhasin.jb@gmail.co
Im
IOMP (DIOMP (I) (COMM)/663/2026 [18-03-2026 IYes Bank Ltd Vs SANJEEV KUMAR [ADV. LALIT| 17-03-2026
(COMM)/663/202 PANDEY(P),
6
ICS CS (COMM)/276/2026 19-03-2026 Naresh Kumar Vs Dushyant Kumar [Peeyush 0205835683 18-03-2026
(COMM)/276/2026 [Ranjan(P),
INot Mentioned
ICS CS (COMM)/275/2026 19-03-2026 State Bank Of India Vs Mangi LalSiddharth(P), [Not Mentioned 10-03-2026
(COMM)/275/2026 Bheel
INot Mentioned
IOMP (DIOMP (I) (COMM)/687/2026 [20-03-2026 PIRAMAL FINANCE LIMITED VS’N'ANOJ 19-03-2026
(COMM)/687/2026| ISATISH JOSHI KUMAR
ISINGH(P),
ExCOMM - AwardExCOMM - Award by Arbl20-03-2026 SUNDARAM FINANCE LTD VsNITIN 10-03-2026
by ArbiComm/36/2026 RASHID I IMEHTA(P),
IComm/36/2026
ICS CS (COMM)/285/2026 23-03-2026 PUNJAB NATIONAL BANK VSPARAS 0810600656 20-03-2026
(COMM)/285/202 INisha Gupta IAGGARWAL(P),
6 [parasaggarwaladv@gm
lail.com
Misc DJ/303/2026 Misc DJ/303/2026 23-03-2026 Aadideva Infratech Pvt Ltd VsHitendra 23-03-2026
Priyanka Mittal [Kumar(P),
OMP (DIOMP (I) (COMM)/698/2026 [24-03-2026 IHDFC BANK LTD Vs ASHA RAM  |ajay uppal(P), 23-03-2026
(COMM)/698/202
6
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IM-Ex/143/2026  [M-Ex/143/2026 24-03-2026 Sanjay Garg Vs SCK Infratech PvtSAMRIDHI 23-03-2026
ILtd ISAMRIDHI(P),
OMP (DIOMP (I) (COMM)/705/2026 [25-03-2026 Shriram Finance Ltd Vs SONU Manoj 24-03-2026
(COMM)/705/2026 [Kumar(P),
OMP (DIOMP (1) (COMM)/704/2026 [25-03-2026 Shriram Finance Ltd Vs UMESH’Manoj p4-03-2026
(COMM)/704/2026) ICHAND Kumar(P),
[Execution Execution (Comm)/121/2026 [25-03-2026 INARENDER KUMAR JAIN Vsh}\{/lAJ v 24-03-2026
(Comm)/121/2026 SEEMA JUNEJA PROP OF MSMEHRA(P),
WOODSTOCK FURNITURE
ICS CS (COMM)/293/2026 25-03-2026 STATE BANK OF INDIA Vs VIKAS MANOJ 065431856 24-03-2026
(COMM)/293/2026| [PANDEY(P),
ladvpandeymanoj@gma
lil.com
ICS CS (COMM)/300/2026 28-03-2026 [UNION BANK OF INDIA VsRajeev Sagar(P),/0810021846 [27-03-2026
(COMM)/300/202 PURVANCHAL TRADING
6 lsagarandsagar@live.co
m
IOMP (DIOMP (I) (COMM)/714/2026 [28-03-2026 IMITUSHI CREDIT AND HOLDINGADV. LALIT| 27-03-2026
(COMM)/714/2026 PVT LTD Vs KAMLA DEVI IPANDEY(P),
IOMP (DIOMP (I) (COMM)/715/2026 [28-03-2026 TSC FINSERV PRIVATE LIMITEDADV. LALIT| 27-03-2026
(COMM)/715/2026 Vs SHIV MOTORS PANDEY(P),
Misc DJ/339/2026 [Misc DJ/339/2026 30-03-2026 LAKSHAY KAPOOR Vs Ajay KumariGulab Chandra| 28-03-2026
Yainer IYadav(P),
Misc DJ/338/2026 [Misc DJ/338/2026 30-03-2026 State Bank of India Vs Mrs Shyam/CHITRA 28-03-2026
Kali ISINGH(P),
17 ISH. HARISHWEST 202 ICS (COMM) CS (COMM)/222/2026 07-03-2026 IGulshan Chandhok Vs M/s SajbenNMANCHANDA [9811010461 28.02.2026
IKUMAR, Extn Block Plast Films Pvt Ltd and Ors & CO.
IDISTRICT JUDGE linfol@manchandaco.co
(COMMERCIAL-04) m
ICS (COMM) CS (COMM)/233/2026 11-03-2026 BROAD INJECTABLES VSSANJAY DALAL{9811357242 6.03.2026
RENAISSANCE FOOD AND
HEALTHCARE advsanjaydalal2zooo@g
imail.com
IOMP (I) (COMM.) [OMP (COMM.)/5/2026 12-03-2026 IOJAS COWORKING PRIVATEALOK DEV 0718090890 25.02.2026
LIMITED Vs URBAN MONEY]
IPRIVATE LIMITED

[devalokgg@gmail.com
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ICS (COMM) CS (COMM)/239/2026 12-03-2026 FEDERAL BANK Vs RANJIT 8800718199 09.03.2026
IPRASAD GUPTA IYADAV
rishabhyadavS4oaqmail
.com
ICS (COMM) CS (COMM)/258/2026 16-03-2026 IDEVRAJ Vs M/S EVERPURE INFRADEEPAK 0999509400 09.03.2026
IPRIVATE LIMITED PANWAR
DEEPAK@CHAMBER
@Gmail.com
ICS (COMM) CS (COMM)/261/2026 17-03-2026 ISARAOGI SUPER SALES PVT LTDVARUN BEDI [8285672608 13.03.2026
Vs ANISH SABLOK
ladvocatevarunbedi@g
imail.com
ICS (COMM) CS (COMM)/262/2026 17-03-2026 IM/s Doshi Pharmaceuticals VSA.KTRIVEDI [9810104312 16.03.2026
Roseate Medicare
aktrivedilawoffices@gm
lail.com
ICS (COMM) CS (COMM)/268/2026 17-03-2026 IALUTECH INDUSTRIES VSINANCY JAIN [9660729214 20.03.2026
RAJESHBHAI BALUBHALI
IVAGHASIA PROP OF RADHA| JAINNANCY@YAHOO.
RAMAN ENTERPRISE COM
ICS (COMM) CS (COMM)/270/2026 17-03-2026 INANDLAL PROPRIETOR OFABHISHEK 0136164759 14.03.2026
INARSINGH DASS NANDLAL VsKAUSHIK
SEWA RAM TRADING AS JIND|
[UTSAV linfo@lexpundits.com
ICS (COMM) CS (COMM)/273/2026 18-03-2026 JANKIT GUPTA Vs HARSH KUMAR [ROHTASH 0811207995 17.03.2026
KANWAR
ROHTASH147@GMAIL|
.COM
ICS (COMM) CS (COMM)/274/2026 19-03-2026 IVINTAGE CREDIT AND LEASINGGAURAV 8210013944 14.03.2026
[PVT LTD Vs Lalit Dalal IMALHOTRA IMALHOTRA
GAURAV1976 @YAHO
0.CO.IN
ICS (COMM) CS (COMM)/277/2026 10-03-2026 Punjab National Bank Vs M/SANKITJAIN [0643801028 17.03.2026
IQueens Villa
ladvjaintawchambers@g
lqmail.com
IOMP (I) (COMM.) |OMP (COMM.)/6/2026 20-03-2026 Nisha Chauhan Vs KOTAKSIDDHARTH (9220809959 19.03.2026
IMAHINDRAPRIME LIMITED CHAUDHRY
siddharthehaudhry3o,
@gmail.coM
ICS (COMM) CS (COMM)/284/2026 20-03-2026 lharsh  goel Vs BHAGWATIO. P. Sharmag868206903 10.03.2026
ENTERPRISES Brothers
info@indiantm.com
ICS (COMM) CS (COMM)/286/2026 23-03-2026 PUNJAB NATIONAL BANK VSPARAS 0810600656 20.03.2026
iGourav Gupta IAGGRWAL
Parasaggarwaadv@gma
lil.com,
ICS (COMM) CS (COMM)/292/2026 24-03-2026 Sandeep Grover Vs KAWAL PREETKANAV 0953 803 808 19.03.2026
SINGH IHURRIA
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ICS (COMM) CS (COMM)/314/2026 130-03-2026 PUNJAB NATIONAL BANK VSSABHYA JAIN [9811577425 28.03.2026
HEALTHY FOOD AND BEVERAGES]
ISABHYAJAINOS@GM
AIL.COM
18 SH. RAJ KUMARWEST 210 OMP (DIOMP (I) (COMM.)/632/2026 [09-03-2026 HDFC BANK LIMITED Vs MANOJIGYAN 0971883579 l09-03-2026
TRIPATHI, [Extn Block (COMM.)/632/202 IKUMAR NAGAR IVARDHAN
IDISTRICT JUDGE 6 ISINGH, ardhanslawfirm@ gmall
(COMMERCIAL .com
ICOURT) IOMP (DIOMP (I) (COMM.)/633/2026 [09-03-2026 HDFC BANK LIMITED Vs KAPILJAmreshwar 0540643136 09-03-2026
(COMM.)/633/202 IKHARI Singh
6 lamreshwarsinghadvoca
te@gmail.com
OMP (DIOMP (I) (COMM.)/634/2026 [09-03-2026 IHDFC BANK LIMITED Vs MOHDAmreshwar 0540643136 l09-03-2026
(COMM.)/634/202 BABUDDIN Singh
6 lamreshwarsinghadvoca
te@gmail.com
IOMP (DIOMP (I) (COMM.)/635/2026 [09-03-2026 HDFC BANK LIMITED  VsHimanshu 0654546559 l09-03-2026
(COMM.)/635/202 SHAHNAWAJ AKRAM IAhuja
6 ladvocate.himanshuahuj
a23(@gmail.com
IOMP (DIOMP (I) (COMM.)/636/2026 [09-03-2026 IHDFC BANK LIMITED Vs MAYANK[Rahul Malhotra (9899218215 l09-03-2026
(COMM.)/636/202 KAUSHAL
6 rahulssmalhotra@gmail
.com
IOMP (DIOMP (I) (COMM.)/639/2026 [09-03-2026 HDFC BANK LTD Vs MOHITAjay Uppal 0811740125 l09-03-2026
(COMM.)/639/202 ICHANDILA
6 Virtuous.peopple@rnail
.com
OMP (DIOMP (I) (COMM.)/644/2026 [10-03-2026 HDFC BANK LTD Vs RAHULLALIT PANDEY (8130383143 10-03-2026
(COMM.)/644/202 IDAYASHANKAR TIWARI
6 LALITPANDEYADV@G|
IMAIL.COM
OMP (DIOMP (I) (COMM.)/645/2026 [10-03-2026 HDFC BANK LTD Vs AMIT DASS [LALIT PANDEY (8130383143 10-03-2026
(COMM.)/645/202
6 LALITPANDEYADV @G|
IMAIL.COM
ICS CS (COMM)/232/2026 11-03-2026 BR CERAMICS PRIVATE LIMITEDMGA Law Office[9811504426 11-03-2026
(COMM)/232/2026 Vs RUCHI VATSA
mgalawoffice@gmail.co
m
ICS CS (COMM)/234/2026 11-03-2026 JAI  ENGINEEREING  WORKSGursimar Singh (9910266125 11-03-2026
(COMM)/234/2026| THRU PROP RINKU DEVI Vg
IGOVERDHAN TRANSPORT] gursimarsadana@yaho
ICOMPANY PVT LTD AND ORS l0.in
OMP (DIOMP (I) (COMM.)/655/2026 [11-03-2026 HDFC BANK LTD Vs RAVINDER[LALIT PANDEY 8130383143 11-03-2026
(COMM.)/655/202 KUMAR
6 LALITPANDEYADV @G|
IMAIL.COM
Execution Execution (Comm.)/98/2026 [12-03-2026 ROOPAM GUPTA Vs TRABAJARNarender Lakra [9810157128 12-03-2026
(Comm.)/98/2026 JUNITOS PVT LTD
nlakraadv@gmail.com
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IOMP (DIOMP (I) (COMM.)/657/2026 [12-03-2026 IDFC FIRST BANK LIMITED VsManoj Kumarn9654371856 12-03-2026
(COMM.)/657/202 ISAIBA IQBAL [Pandey
6 advpandeymanoj@gma

lil.com
[Execution [Execution 13-03-2026 |Axis Bank Ltd Vs SHIVA K B Devender Singh [9818317222 13-03-2026
(Comm.)/103/2026{(Comm.)/103/2026

Not Provided
ICS CS (COMM)/240/2026 13-03-2026 VIVEK GUPTA Vs M/s AKNYPramod Kumarj9899176633 13-03-2026
(COMM)/240/202 [Fabrics and Fashion pvt Ltd NEW[Sharma
6 INAME STM PARKER

gpkjuris@gnail.com
ICS CS (COMM)/241/2026 13-03-2026 [Tarun Gupta Vs M/s AKNY FabricsRajesh Banati 9810294894 13-03-2026
(COMM)/241/2026 and Fashion pvt Ltd NEW NAME
ISTM PARKER rajeshbanati@yahoo.co.

lin
ICS CS (COMM)/242/2026 13-03-2026 UJJAWAL INDORA PROPRIETORKrishna Kumar9899000289 13-03-2026
(COMM)/242/202 OF M/S B.M. INDUSTRIES VsSharma
6 SHUBHAM JAIN advkrishnai411@gmail.

com
ICS CS (COMM)/246/2026 13-03-2026 STRA TEGIC DESIGNS PVT LTD VgVijay Prakash [9810210832 13-03-2026
(COMM)/246/202 IBAGGIT COMPANY AND ORS
6 advudaykumar@gmail.

lcom
ICS CS (COMM)/249/2026 13-03-2026 LIJO TURN PRIVATE LIMITEDJitender kuman9810511644 13-03-2026
(COMM)/249/202 THROUGH ITS DIRECTOR MRgarg
6 IARUN KUMAR LILHORI Vs BASIC|

ICLOTHING PRIVATE LIMITED ladvjiten@yahoo.com

ICS CS (COMM)/259/2026 16-03-2026 IANKIT SINGHAL Vs BHANUManojKumar (9811133644 16-03-2026
(COMM)/259/2026 SACHDEVA

IMANOJK.ADV@GMAI

L.COM
ICS CS (COMM)/267/2026 17-03-2026 IM/s EURO PANEL PRODUCTS LTD[Rakesh kumar |9711771000 17-03-2026
(COMM)/267/2026 Vs RADHEY SHYAM YADAV

rakesh.advocate18@gm

lail.com
ICS CS (COMM)/269/2026 17-03-2026 ISARAOGI SUPER SALES PVT LTDVinod Kumar (9350999608 17-03-2026
(COMM)/269/202 Vs AJEET KUMAR
6 ladvocatevinod1969@g

Imail.com
Ex.COMM - AwardEx.COMM - Award by Arbfi8-03-2026 IM/S EQUITAS SMALL FINANCEVijay Lakshmi9811373999 18-03-2026
by ArbJComm./35/2026 BANK LTD Vs ROHIT GUPTA ANDYain
IComm./35/2026 ANR advvijaylakshmijain@g

imail.com
IOMP (DIOMP (1) (COMM.)/667/2026 [18-03-2026 YES BANK LTD Vs ANISH[Uday Kumar 8882303942 18-03-2026
(COMM.)/667/202 IPITALIYA
6 advudaykumar@gmail.

com
OMP (DIOMP (I) (COMM.)/669/2026 [18-03-2026 IYes Bank Ltd Vs DHARMENDRASanjeev Singh [9811129304 18-03-2026

(COMM.)/669/202
6

ROHATASH

Sanjeev.singh@singhna

lssociates.com
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[Execution Execution (Comm.)/113/2026[19-03-2026 IVINTAGE CREDIT AND LEASINGSachin Katyal [011-26211488 19-03-2026
(Comm.)/113/2026 IPVT LTD Vs ANKUR GROVER AND|
ANR legal @Katyalassociates.
com
IOMP (DIOMP (I) (COMM.)/680/2026[19-03-2026 IMITHUSHI CREDIT ANDSachin Katyal [011-26211488 10-03-2026
(COMM.)/680/202 IHOLDING PVT LTD Vs YAMEEN
6 legal @Katyalassociates.
lcom
ICS CS (COMM)/280/2026 20-03-2026 Shri Vimal Bagga Vs Karan Bansal 20-03-2026
(COMM)/280/202
6
OMP (DIOMP (I) (COMM.)/693/2026 [20-03-2026 PIRAMAL FINANCE LIMITED andVarun Mehlawat[9873486348 20-03-2026
(COMM.)/693/202 anr Vs SIMI M J
6 VARUN_MEHLAWAT'
@YAHOO.CO.IN
OMP (DIOMP (I) (COMM.)/694/2026 |23-03-2026 IAXIS BANK LIMITED Vs NARAYANA. K. Raut 0009132159 23-03-2026
(COMM.)/694/202 ILAL GURJAR AND ANR
6 lakroutadvocate@gmail.
com
OMP (DIOMP (I) (COMM.)/695/2026 [23-03-2026 IAXIS BANK LIMITED Vs MANGAL Manoj Pandey (9654371824 23-03-2026
(COMM.)/695/202 SINGH AND ANR
6 advpandeymanoj@gma
lil.com
IOMP (DIOMP (I) (COMM.)/696/2026 [23-03-2026 IDFC FIRST BANK LIMITED VSLALIT PANDEY|8130383143 23-03-2026
(COMM.)/696/202 VIKAS MISHRA AND ANR
6 LALITPANDEYADV @G|
IMAIL.COM
OMP (DIOMP (I) (COMM.)/697/2026 [23-03-2026 IAXIS BANK LIMITED Vs REKHALALIT PANDEY 8130383143 23-03-2026
(COMM.)/697/202 LAL JI AND ANR
6 LALITPANDEYADV@G|
IMAIL.COM
OMP (DIOMP (I) (COMM.)/702/2026 |24-03-2026 HDFC BANK LTD Vs MOHITAnanjay Singh (7030378800 24-03-2026
(COMM.)/702/202 KUMAR
6
INot Provided
Ex.COMM - AwardEx.COMM - Award by Arb25-03-2026 Kotak Mahindra Prime Ltd VsAnanjay Singh (7030378800 25-03-2026
by Arb/Comm./38/2026 RAKESH RAKESH AND ANR
IComm./38/2026
INot Provided
OMP (DIOMP (I) (COMM.)/708/2026 [25-03-2026 IAXIS BANK LTD Vs AJAY NEHRA |Ananjay Singh [7030378800 25-03-2026
(COMM.)/708/202
6
INot Provided
OMP (DIOMP (1) (COMM.)/712/2026 [25-03-2026 Shriram Finance Ltd Vs AVID Rohan Taneja [9953542080 25-03-2026
(COMM.)/712/202
6 rohan.taneja@kred-
jure.in
OMP (DIOMP (I) (COMM.)/713/2026 [25-03-2026 Shriram Finance Ltd Vs DIPAK Manoj Kumar [9811133644 25-03-2026
(COMM.)/713/202
6 IMANOJK.ADV@GMAI
L.COM
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Ex.COMM - AwardEx.COMM - Award by Arb|30-03-2026 IKOTAK MAHINDRA PRIME LTD VsAnanjay Singh (7030378800 30-03-2026
by Arb/Comm./40/2026 JAGAT KUMAR
IComm./40/2026
INot Provided
[Execution [Execution (Comm.)/127/2026[30-03-2026 KAIZEN SHIPPING PVT LTD VsSudhir Gupta (9313885241 130-03-2026
(Comm.)/127/2026 Malhotra Electronies P Ltd
SGADVo0472@GMAIL.
COM
ICS CS (COMM)/312/2026 30-03-2026 INIS Marketing Private Limited VsSUNITA SINGH|9871040589 30-03-2026
(COMM)/312/2026 Devender Kumar Chopra and anr
INDOLEXLAWT@MAI
L.COM
ICS CS (COMM)/315/2026 30-03-2026 [ndian Bank Vs Jitender MinochaDEEPAK 0899951648 30-03-2026
(COMM)/315/2026 and anr KUMAR IBANSALASSOCIATESL
IBANSAL IAWFIRM@GMAIL.CO
M
[Execution [Execution 25-03-2026 Hari Nath Srivastava Vs SNNRAVNEESH 0818479699 I25-03-2026
(Comm.)/122/2026((Comm.)/122/2026 Private Limited GARG
avneeshgarg@mail.com
19 ISH. NARESHWEST o3 ICS CS (COMM)/224/2026 07-03-2026 satya dev thakur Vs TIPPLE CASASHWETA GARG[9818274143 06.03.2026
IKUMAR Extn Block (COMM)/224/202 IPRIVATE LIMITED
IMALHOTRA, 6
IDISTRICT JUDGE
(COMMERCIAL lOMP (DIOMP (I) (COMM.)/623/2026 |07-03-2026 HDFC BANK LIMITED  VSMANISH 0650810426 06.03.2026
ICOURT) (COMM.)/623/202 SANDEEP SINGH BHATIA SHANKER
6 IVERMA IMSVERMACHAMBER
S@GMAIL.COM
IOMP (DIOMP (I) (COMM.)/624/2026 [07-03-2026 HDFC BANK LIMITED Vs MANOJMANISH 0650810426 06.03.2026
(COMM.)/624/202 KUMAR ISHANKER
6 IVERMA IMSVERMACHAMBER
S@GMAIL.COM
OMP (DIOMP (I) (COMM.)/625/2026 |07-03-2026 HDFC BANK LIMITED Vs SABNAMMMANISH 0650810426 06.03.2026
(COMM.)/625/202 IMOHD ASFAK SHANKER
6 IVERMA IMSVERMACHAMBER
S@GMAIL.COM
[Execution [Execution (Comm.)/94/2026 [09-03-2026 SHAKUNTALA DEVI PROPERITOR|
(Comm.)/94/2026 OF SHAGUN FURNITURE Vg
HARJEET SINGH PROPERITOR OF
IM S ENTERPRISES
OMP (DIOMP (I) (COMM.)/640/2026 [09-03-2026 HDFC BANK LTD Vs RAVI RAVI  [LALIT PANDEY (8130383143 07.03.2026
(COMM.)/640/202
6 LALITPANDEYADV @G|
IMAIL.COM
Execution [Execution (Comm.)/95/2026 [10-03-2026 IPARAS PHARMA Vs MSP TRADERS]
(Comm.)/95/2026
[Execution Execution (Comm.)/96/2026 [10-03-2026 [Ms Ambica Creation Vs M/s Tulip
(Comm.)/96/2026 ICreations Pvt Ltd
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ICS CS (COMM)/230/2026 10-03-2026 ICANARY AGRO CHEMICALS PVTIKAMAL GARG (9811270502 08.03.2026
(COMM)/230/202 ILTD Vs Durga Sankar Giri
6 KAMALGARG.ADV@G
IMAIL.COM
OMP (DIOMP (I) (COMM.)/642/2026 [10-03-2026 HDFC BANK LTD Vs SHIVALALIT PANDEY (8130383143 07.03.2026
(COMM.)/642/202 IVENKIDACHALAM
6 LALITPANDEYADV@G|
IMAIL.COM
IOMP (DIOMP (I) (COMM.)/643/2026 [10-03-2026 IYES BANK LTD Vs ALOK ANJAN |[KARTIK 1126211488 07.03.2026
(COMM.)/643/202 KUMAR
6 LEGAL@KATYALASSO
CIATES.COM
OMP (DIOMP (I) (COMM.)/651/2026 [11-03-2026 HDFC BANK LTD Vs KRISHAN|LALIT PANDEY (8130383143 10.03.2026
(COMM.)/651/202 KUMAR
6 LALITPANDEYADV@G|
IMAIL.COM
[Execution [Execution (Comm.)/99/2026 [12-03-2026 Kusum Nanda Vs OASIS
(Comm.)/99/2026 IDISTILLERIES LTD
[Execution [Execution 12-03-2026 SAMEER WHIG Vs SHAGOON|
(Comm.)/100/2026[(Comm.)/100/2026 IAGGARWAL
IOMP (DIOMP (I) (COMM.)/658/2026 [12-03-2026 HDFC BANK LTD Vs NAVALLALIT PANDEY|8130383143 11.03.2026
(COMM.)/658/202 KISHORE SHARMA
6 LALITPANDEYADV @G|
IMAIL.COM
ICS CS (COMM)/244/2026 13-03-2026 Hindustan Glass Works Limited VSVIBHOR GARG [9560018803 11.03.2026
(COMM)/244/202 IAkshay Mehta Prop Yug Enterprises
6 INFO@SAFEEXHGN.C
oM
ICS CS (COMM)/245/2026 13-03-2026 ARYAN CONSTRUCTION VSHARDWARI 9810960086 11.03.2026
(COMM)/245/2026 RAMACIVIL INDIA[LAL
ICONSTRCUTION PVT LTD CHANIJA.ADVOCATE
@GMAIL.COM
[Execution [Execution 14-03-2026 BANSAL TEXTILES THROUGH ITS
(Comm.)/107/2026{(Comm.)/107/2026 PROPRIETOR ARUN KUMAR V5|
IPRAVEEN KHANDELWAL
ICS CS (COMM)/253/2026 14-03-2026 ISARAOGI SUPER SALES PVT LTDVARUN VEDI [9285672608 12.03.2026
(COMM)/253/2026 Vs SANJAY KUMAR
IADVOCATEVARUNVE
DI@GMAIL.COM
ICS CS (COMM)/254/2026 14-03-2026 ISARAOGI SUPER SALES PVT LTDVARUN VEDI (9285672608 12.03.2026
(COMM)/254/2026 Vs AMAR BANVARILAL
LEKHRAJANI IADVOCATEVARUNVE
DI@GMAIL.COM
Ex.COMM - AwardEx.COMM - Award by Arb.ji7-03-2026 EQUITAS SMALL FINANCE BANK]
by Arb/Comm./34/2026 LTD Vs SANDEEP M SHARMA

IComm./34/2026
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ICS CS (COMM)/263/2026 17-03-2026 BANK OF MAHARASHTRA V5|
(COMM)/263/2026) INEERAJ GARG
ICS CS (COMM)/264/2026 17-03-2026 [URJA BATTERIES LTD Vs AKKARTIK 1126211488
(COMM)/264/202 I[ENTERPRISES KUMAR
6 LEGAL@KATYALASSO
CIATES.COM
ICS CS (COMM)/265/2026 17-03-2026 Krishan Jindal Vs M/s Shiftex|
(COMM)/265/2026 Energy Pvt Ltd
ICS CS (COMM)/271/2026 18-03-2026 State Bank Of India Vs MahipalSIDDHARTH (9643524909 16.03.2026
(COMM)/271/2026 Singh
IFINNODE19@GMAIL.
COM
IOMP (DIOMP (I) (COMM.)/664/2026 [18-03-2026 IYes Bank Ltd Vs SIMMI PURI ILALIT PANDEY 8130383143 17.03.2026
(COMM.)/664/202
6 LALITPANDEYADV @G|
IMAIL.COM
IOMP (DIOMP (I) (COMM.)/665/2026 [18-03-2026 IYes Bank Ltd Vs GAURAV GUPTA [LALIT PANDEY 8130383143 17.03.2026
(COMM.)/665/202
6 LALITPANDEYADV@G|
IMAIL.COM
IOMP (DIOMP (I) (COMM.)/666/2026 [18-03-2026 IYes Bank Ltd Vs ROSHNI KUMARI [LALIT PANDEY 8130383143 17.03.2026
(COMM.)/666/202
6 LALITPANDEYADV @G|
IMAIL.COM
[Execution Execution (Comm.)/116/2026J19-03-2026 punjab national bank Vs Kailash|
(Comm.)/116/2026 isharma prop Prerna Enterprises
[Execution [Execution (Comm.)/117/2026[19-03-2026 State Bank of India Vs Sweta Singh
(Comm.)/117/2026
Misc DJ/293/2026 Misc DJ/293/2026 19-03-2026 SUMIT VIRMANI Vs KAPIL
IGULATI
ICS CS (COMM)/281/2026 20-03-2026 IVEENA YADAV Vs HEMLATA [TASHU VERMA 9911444429 10.03.2026
(COMM)/281/2026
IAS.LAWERY93@GMAI
L.COM
Misc DJ/297/2026 Misc DJ/297/2026 20-03-2026 Harvinder and Company Vs MohanJASPRIT 0800641617 18.03.2026
Meakin Ltd SINGH
JASPRIT.LAW@GMAI
L.COM
OMP (DIOMP (I) (COMM.)/689/2026 [20-03-2026 IAXIS BANK LTD Vs ABDUL HAK [DHEERAJ 0258048444 19.03.2026
(COMM.)/689/202
6
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Misc DJ/300/2026 [Misc DJ/300/2026 23-03-2026 HARI OM AAGGARWAL Vs RAZI
IHAIDER
[Execution [Execution 24-03-2026 PARMA NAND SINGH Vs MEENA|
(Comm.)/120/2026{(Comm.)/120/2026 IGUPTA
ICS CS (COMM)/295/2026 25-03-2026 STATE BANK OF INDIA Vs JAYMANOJ 0654371856 19.03.2026
(COMM)/295/2026 SINGH MEENA PANDEY
IADVPANDEYMANOJ
@GMAIL.COM
Misc DJ/319/2026 [Misc DJ/319/2026 27-03-2026 PARVEEN KUMAR GARG PROP OH
IMS GARG ROADLINES Vs NKG
INFRASTRUCTURE LIMITED
ICS CS (COMM)/307/2026 130-03-2026 PUNJAB NATIONAL BANK VSSABHYA JAIN [9811577425 28.03.2026
(COMM)/307/2026 INAVLESH SHARMA
SABHYAJAIN08@GM
AIL.COM
ICS CS (COMM)/308/2026 30-03-2026 ISTATE BANK OF INDIA Vs AASHUSABHYA JAIN (9811577425 27.03.2026
(COMM)/308/202 ROY
6 SABHYAJAIN08@GM
IAIL.COM
ICS CS (COMM)/309/2026 30-03-2026 STATE BANK OF INDIA Vs SATISHSABHYA JAIN [9811577425 27.03.2026
(COMM)/309/202 KUMAR
6 SABHYAJAIN0o8@GM
IAIL.COM
ICS CS (COMM)/310/2026 30-03-2026 [UNION BANK OF INDIA VSKAMALJEET [9890410729 27.03.2026
(COMM)/310/2026) IADARSH S\O JETENDER ISINGH RANOT
IKAMALJEETSINGHRA|
INOT@GMAIL.COM
ICS CS (COMM)/311/2026 30-03-2026 ISTATE BANK OF INDIA Vs SEPOY|[SABHYA JAIN (9811577425 25.03.2026
(COMM)/311/2026 BHAVESH KUMAR
SABHYAJAINO8 @GM
AIL.COM
Misc DJ/341/2026 Misc DJ/341/2026 30-03-2026 IKAVITA GOYAL Vs SHRI YAMIN MANOJ 0212010299 25.03.2026
IKHATRI
IADVM.KHATRI@GMA
IL.COM
20 ISH. PULASTYANEW DELHI ICS(COMM) 168/2026 07.03.2026 IM/S KUSUM CONSTRUCTIONS VS/ABHISHEK 8709469349 28.02.2026
IPARAMCHALA, IDISTRICT NKG INFRASTRUCTURE |KUMAR SINGH
IDISTRICT JUDGE LIMITED IADV.ABHISHEKCLC@
(COMMERCIAL GMAIL.COM
ICOURT)-01 1 ICS(COMM) 166/2026 06.03.2026 STATE BANK OF INDIA VS. HARIRUCHI 0811170646 19.02.2026
RAM IKHURANA
RUCHIKHURANAADV
OCATE@GMAIL.COM
1 IOMP(COMM) 41/2026 06.03.2026 INEW DELHI MUNICIPALJRAGHAV ALOK|9990505143 11.02.2026
ICOUNCIL VS. VIR BHAN MITTAL
IALOK1IRAGHAV@GMA]

IL.COM
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ICS(COMM) 162/2026 06.03.2026 KRBL LIMITED VS. FATHIMASHRAVAN 0650682928 27.02.2026
IMORDERN RICE MILLS KUMAR
BANSAL [UNITEDMARK@UNIT
[EDANDUNITED.COM
1 ICS(COMM) 165/2026 06.03.2026 SBI VS. CHANDER PAL RAJEEV SAGAR011-22377840, 11.02.2026
22375422
INOT AVAILABLE
1 ICS(COMM) 164/2026 06.03.2026 ICANARA BANK VS. SANJANAHARSHIT 7417442181 27.02.2026
[FOODS GUPTA
HGUPTA466 @GMAIL.
COM
1 ICS(COMM) 163/2026 06.03.2026 ICNG WORLDWIDE VS. M/S MGXJITENDRA KR{9810511644 27.02.2026
ICOM EXPRESS PVT. LTD. GARG
ADVJITEN@YAHOO.C
OM
1 EX.COMM- l10/2026 06.03.2026 B. R. ARORA & ASSOCIATES P. VAIBHAV 0810723701 25.02.2026
IAWARD BY| ILTD. VS UNION OF INDIA IDANG
IARB.COM IVAIBHAVDANG@GMA|
I[L.COM
1 EX.COMM- 138/2026 06.03.2026 [TATA CAPITAL LIMITED VS. SANT]S P RANA 0953455007 09.10.2025
AWARD BY] RAM
ARB.COM SPRANA2013.SR@GM
AIL.COM
1 EX.COMM- 139/2026 06.03.2026 TATA CAPITAL LIMITED VS. |SPRANA 0053455007 09.10.2025
IAWARD BY] RAVINDER KUMAR
IARB.COM SPRANA2013.SR@GM
AIL.COM
1 EX.COMM- k5/2026 09.03.2026 INSTAPOWER LIMITED VSMUDIT GUPTA 9910687976 28.02.2026
IAWARD BY| OSRAM  LIGHTING KPRIVATE
ARB.COM LIMITED IMUDITG88@GMAIL.C
oM
1 ICS(COMM) 175/2026 10.03.2026 RAVI KANT MANGA VS. MR|VIKAS 0212416114 07.03.2026
JAMOD RAI CHHABRA &
IASSOCIATES CHHABRAVIKAS440@
GMAIL.COM
1 ICS(COMM) 177/2026 11.03.2026 HT MEDIA LTD. VS. SHREYABAJAJ AND[9213187809 07.03.2026
SAWHNEY BAJAJ
IASSOCIATES IADVOATE.PUNEET@
GMAIL.COM
1 EX.COMM- 46/2026 12.03.2026 WEBEESOCIAL MEDIA LLP VS. MANU NAYAR (9811146073 07.03.2026
IAWARD BY] IABSOLUTE LEGENDS SPORTS
IARB.COM PVT. L;TD IMANU_NAYAR@HOT
IMAIL.COM
1 ICS(COMM) 170/2026 12.03.2026 IM/S C. S. CONSTRUCTIONMANISH 0818667331 24.02.2026
ICOMPANY PVT. LTD. VS. SAXENAKAUSHIK
IMARINE TECH P LTD. IMKAUSHIK76 @GMAI
L.COM
1 ICS(COMM) 183/2026 13.03.2026 PRAGYAN METALS  PRIVATESANJAY KR{9818336108 13.03.2026
LIMITED VS JCRE PROJECTSMISHRA
LLP&ORS ISANJAYK.ADVOCATE

@GMAIL.COM
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1 ICS(COMM) 190/2026 14.03.2026 DEUTSCHE BANK AG VS MRSURI &o11- 11.03.2026
INARENDER MOHAN SHARMA ICOMPANY, 43434600/997135
LAW FIRM 7074 ILITIGATION@SURICO
LIN
1 EX.COMM- 49/2026 14.03.2026 HIL (INDIA) LIMITED VS M/SSHASHANK 0013703044 11.03.2026
IAWARD BY| IHERANBA INDUSTRIES LIMITED MANISH &
ARB.COM INIDHI SAHAY shashankmanish@gmai
l.com
1 ICS(COMM) 189/2026 14.03.2026 IPATANJALI FOODS LIMITED VSSUDARSHAN [9810132015 14.03.2026
BHAGWAN DAS HARWANI KUMAR
BANSAL LEGAL@UNITEDWOR
ID.CO.IN
1 ICS(COMM) 188/2026 14.03.2026 STATE BANK OF INDIA VSJEEWAN 0810099243 11.03.2026
ISHPREET SINGH IPARKASH
GUPTA UVPGADVOCATE@GMA
IL.COM
1 IOMP(COMM) 46/2026 16.03.2026 IM/S NINANIYA ESTATES LTD VSSONAL ANAND|9811101222 26.02.2026
IMS MANISHA AGARWAL
SANAND@ASA-
IPARTNERS.COM
1 ICS(COMM) 194/2026 16.03.2026 [HAVELLS INDIA LIMITED VSN. MAHABIR &9811694997 11.03.2026
IDEVINDER SAINI IPRAKESH
CHANDRA CONTACT@LITMUSL
IARYA IEGAL.COM
1 IMISC. DJ l452/2026 17.03.2026 IM/S DR INTERNATIONAL VS. M/SAKHIL 0650046568 13.03.2026
1 U CARGO LOGISTICS KRISHAN
IMAGGU IMAGGUAKHIL@GMAI
L.COM
1 EX.COMM- 52/2026 17.03.2026 IM/S DIAGNOCURE INDIA V. M/SMADHURIKA (9418617588 IRECEIVED BY]
IAWARD BY| ICENTRAL MEDICAL SERVICESSEKHAM ITRANSFER
IARB.COM SOCIETY IVERMA ON
INOT AVAILABLE 17.03.2026
1 ICS(COMM) 200/2026 18.03.2026 IM/S POLYKAM OFFSET VS. M/SDIGVIJAY 0312313716 11.03.2026
IG.N. H OSPITALITY PVT. LTD. AND|
ANR. IDIGVIJAYBHARDWAJ
U5 @GMAIL.COM
1 IOMP(I)COMM 100/2026 18.03.2026 SMFG INDI CREDIT COMPANY|SOUIRABH 0000241436 19.02.2026
LIMITED VS. BANGLARORECHOUBEY
IMADRA ROADWAY ISOURABH@FIRSTASS
OCIATES.IN
1 IOMP(I)COMM 00/2026 18.03.2026 SMFG INDI CREDIT COMPANY|SOUIRABH 0000241436 10.02.2026
ILIMITED VS. DWARIKA SAV CHOUBEY
ISOURABH@FIRSTASS
OCIATES.IN
1 IOMP(I)COMM 06/2026 18.03.2026 SMFG INDI CREDIT COMPANY|SOUIRABH 09900241436 190.02.2026
ILIMITED VS. KRISHAN BHADANA CHOUBEY
ISOURABH@FIRSTASS
OCIATES.IN
1 ICS(COMM) 199/2026 18.03.2026 SANJAYMAREWAH VS. RPSUNIL VERMA (9911108825 13.03.2026
LASERTECH PVT. LTD.
SLADVOVATE00@GM

AIL.COM
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ICS(COMM) 197/2026 18.03.2026 IMR. YASH PAL VERMA VS. NEW|SS WANI &8750618722 07.03.2026
FOUIND LAND ENTERPRISESASSOCIATES
IPVT. LTD. AND ORS. ISSWANIASSOCIATES
@GMAIL.COM
1 ICS(COMM) 105/2026 18.03.2026 STATE BANK OF INDIA VS. MR/A K ROUT &9999132159, 12.03.2026
ROSHAN KUMAR IASSOCATES 0015565892
IADKROUTADVOATE@
GMAIL.COM
1 EX.COMM- 51/2026 18.03.2026 UTTAM FRUITS ANDMS. BINA9810050695 19.02.2026
IAWARD BY] IVEGETABLES LLP V. NATIONLGUPTA
ARB.COM AGRICULTURE =~ CO-OPERATIVE| BINAGUPTA147@GMA|
IMARKETING FEDERATION OF IL.COM
1 ICS(COMM) 202/2026 10.03.2026 [ULTRATECH CEMENT LTD. VS,GURVINDER [9868873138 13.03.2026
THEINDOGRID INFRA PVT. LTD. [SINGH
IADVOCATEGURVIND
ER@GMAIL.COM
1 ICS(COMM) 208/2026 20.03.2026 VETWAYS TRAVELS PVT. LTD. VSBRIJESH 0818078977 07.03.2026
UJETSERVE AVIATION PRIVATETIWARI
LIMITED BRIJESH.TIWARI@LE
XAMBITIN
1 ICS(COMM) 207/2026 20.03.2026 IM/S S CHAND & CO. LTD. VSJ/ANJU BALANI (9810195013 07.03.2026
IBOLOSING MEMORIAL SCHOOL
IKUMARRAJESHADV@
IYAHOO.COM
1 IOMP(MISC.)COM [7/2026 20.03.2026 IHANUCHEM LABORATORIES VSJ/ABHISIR 0071547353 18.03.2026
M IPHARMACEUTICALS ANDSHRIDHAR
IMEDICAL DEVICES BUREAUOH CHAMBERASHIMSHR
INDIA IDHAR@GMAIL.COM
1 IOMP(COMM) 47/2026 23.03.2026 THE BRAITHWAITE BURN ANDASHISH 0811079781 16.03.2026
UESSOP CONSTRUCTION|SHEORAN,
ICOMPANY LIMITED VS. AUSHTASMITA ISA.SHEORAN@GMAIL
ICONSULTING ENGINNERSBANKOTI .COM
1 ICS(COMM) 211/2026 23.03.2026 HIPPOSTORES TECHNOLOGYHARISH 7838855710 18.03.2026
PRIVATE LIMITED VBS. M/SMALIK
IPRIME BUILDERS IMALIK.HARISHO1@G
IMAIL.COM
1 IMISC. DJ 197/2026 24.03.2026 RAJ KUMAR GUPTA VS. PUNEETIARENESS LAW [98109808347 19.03.2026
IBANTHIA
IARENESS@ARENESSL)
AW.COM
1 ICS(COMM) 214/2026 24.03.2026 HIPPOSTORES TECHNOLOGYHARISH 7838855710 10.03.2026
PVT. LTD. VS. IHUB MULTIMALIK
ISTORES PRIVATE LIMITED IMALIK.HARISHO1@G
IMAIL.COM
1 ICS(COMM) 213/2026 24.03.2026 HIPPOSTORES TECHNOLOGYHARISH 7838855710 190.03.2026
IPVT. LTD. VS. DIANKAMALIK
INDUSTR4IS INDIA  PRIVATE IMALIK.HARISHO1@G
LIMITED IMAIL.COM
1 ICS(COMM) 212/2026 24.03.2026 HIL (INDIA) LIMITED VS KINDLEHARISH 7838855710 19.03.2026
INFRAHIEGHTS PVT. LTD. IMALIK
IMALIK.HARISHO1@G
IMAIL.COM
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IOMP(COMM) 51/2026 24.03.2026 [UNION O FINDIA VS. RICHA 0717789191 18.03.2026
IVIJAYANT GAMBHIR
RICHAGAMBHIRDEW
AN@GMAIL.COM
1 IOMP(COMM) 50/2026 24.03.2026 [UNION OF INDIA VS. SH.RICHA 0717789191 18.03.2026
IVIJAYANT GAMBHIR
RICHAGAMBHIRDEW
IAN@GMAIL.COM
1 IMISC. DJ 501/2026 25.03.2026 IM/S ATELIER APPARELSADITYA 0711481910 10.0.3.2026
FOOTWEAR PV. LTD. VS. M/SVIJAYA
IDIAMOND CRAFTS AND ORS. KUMAR IAADITYAVK@GMAIL.
COM
1 ICS(COMM) 216/2026 25.03.2026 IM/S SUNDEEP PRESS THROUGHYAIVEER 0810187005 20.03.2026
ITS PROPRIETOR VS. M/SSINGH
[UNITECH ENGINEERSCHAUHAN IADV.RAJORA123@GM
INCTHROIUGH ITS PROPRIETOR IAIL.COM
1 OMP(MISC.)COM [10/2026 25.03.2026 IANTARCTICA INFRASTRUCTURETARUNA 0810202014 20.03.2026
M IPRIVATE LIMITED VS. STATE OFSINGLA
HARYANA imcllawoffices@gmail.co
Im
1 OMP(MISC.)COM [11/2026 25.03.2026 IANTARCTICA INFRASTRUCTURETARUNA 0810202014 20.03.2026
M PRIVATE LIMITED VS. STATE OFSINGLA
HARYANA imcllawoffices@gmail.co
m
1 IOMP(COMM) 52/2026 25.03.2026 KERELA STATE ELECTRICITYDUSHYANT 0567775331 19.03.2026
BOARD LTD. VS. M/S NAV SHAKTITIWARI
[TRADERS [dushyanttiwariaor@gm
lail.com
1 IARB.A. (COMM) [1/2026 25.03.2026 DELHI TRANSCO LIMITED VS|,ANUBHA 7032442135 19.03.2026
SUNDEEP ARORA IDHULIA
lcontact@nautiliyaalegal
.com
1 IOMP(COMM) 56/2026 27.03.2026 IMOHHAMED JAHANGIR VS OYODR. RIJU RAJ|9811504933 23.03.2026
IHOTELS AND HOMES PVT LTD SINGH
JAMWALKMAN]| rijurajoffice@gmail.co
0J Im
1 IMISC. DJ 507/2026 27.03.2026 IARTHANT TECHNO PACK PVT LTDSANDEEP 0540369555 23.03.2026
VS M/S TARA ENTERPRISES GUPTA
&PROTISH protishtrikhal@gmail.c
TRIKHA lom
1 ICS(COMM) 220/2026 27.03.2026 HIPPOSTORES TECHNOLOGY PVITHARISH 7838855710 23.03.2026
LTD VS GULB TECHNOLOHIESMALIK
[PVT LTD IMALIK.HARISHO1@G
IMAIL.COM
1 IOMP(COMM) 55/2026 27.03.2026 SHOU HOSPITALITY PVT LTDGUNJAN 0811387311 23.03.2026
IAND ANR VS KRISHAN KUMARSINHA JAIN
DHOOT ladvishaanmukherjee@g|
imail.com
1 IOMP(COMM) 54/2026 27.03.2026 UNION OF INDIA VS M/SB.C BHATT 0891237346 23.03.2026
BUDHIRAJA ELECTRICALS
IADVBHUVAN@YAHO

0.COM
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IOMP(COMM) 53/2026 27.03.2026 [UNION OF INDIA VS M/S SUREKA| 0716978896 20.03.2026
INTERNATIONAL
UYOTIADVOCATEQ6@
GMAIL.COM
it EX.COMM- 55/2026 27.03.2026 INSTAPOWER LIMITED VSMUDIT GUPTA [9910687976 23.03.2026
IAWARD BY| (OSRAM LIGHTING PVT LTD
ARB.COM IMUDITG88@GMAIL.C
oM
1 IOMP(E)(COMM) [6/2026 28.03.2026 IM/S SUNLIFE SCIENCES VS M//SKARTIK JAIN|8368060074 24.03.2026
RANCOM HEALTHCARE PRIVATE&ASSOCIATES
LIMITED advocatekartikg8 @gma
lil.com
1 IMISC. DJ 511/2026 28.03.2026 BRITISH MOTOR CAR CO.DEEPAK 0818462250 20.03.2026
(1934)PVT LTD VS APEEJAY TEAAGARWAL
LTD
lagrldeep@gmail.com
1 ICS(COMM) 227/2026 28.03.2026 HT DIGITAL STREAMS LTD VS MRBAJAJ&BAJAJ 9213187809 24.03.2026
.RAJENDERA PRATAP SINGH IASSOCIATES
bajaj.bajaji28 @gmail.c
lom
1 IAEB(A) COMM 02/2026 130.03.2026 SHRI AJIT SINGH CHAUDHARYRAKESH 0011116314/971109 24.03.2026
VS EXPRESSIONS PORTFOLIOSRIVASTAVA [8374
IPVT LTD
INOT AVAILABLE
1 ICS(COMM) 230/2026 130.03.2026 HYGLOW INDUSTRIES LTD VSRISHABH 8586834657 25.03.2026
SELONI GANDOTRA GUPTA RISHABHGUPTA
L,MUKESH .LAWYER@GMAIL.CO
GUPTA M
21 ISH. SANJAYNEW DELHI25 ExCOMM - Awardly3/2026 06-03-2026 IM/S Deepak and Co Vs IndianNaresh 0811014029 24.02.2026
IKHANAGWAL [DISTRICT by Arb Comm Railway Catering and tourismThanai(P),
IDISTRICT JUDGE| icorporation ltd nareshthanai@yahoo.co
(COMMERCIAL Im
ICOURT) o5 ICS (COMM) 160/2026 06-03-2026 TRUE LINK FINANCE LTD VSRAJAT 0818004454 07.02.2026
I[HARISH KUMAR ISARAWAT(P),
rajattruelink@gmail.co
Im
25 ICS (COMM) 161/2026 06-03-2026 INFOCOM NETWORK PRIVATESakshi 999966696 ,sakshi@bharatandassoc18.02.2026
LIMITED Vs ARTHMATEGandhi(P), 85905104204 ates.com
IFINANCING INDIA PRIVATE]| lkamal@bharatandassoc
LIMITED liates.com
25 IOMP (COMM) 40/2026 06-03-2026 Micromax Informatics Limited VSAJAY PRATAP9818404391 25.02.2026
Home Credit INdia Finance PrivateSINGH(P),
Limited mudit@msslawoffice.co
.in
25 ExCOMM - Awardly2/2026 06-03-2026 IM/S Foodworld Vs Indian Railway[Naresh 0811014029 25.02.2026
by Arb Comm Catering and Tourism CorporationThanai(P),
Ltd nareshthanai@yahoo.co
m
25 ExCOMM - Awardly4/2026 07-03-2026 Rahee Infratech Limited Vs Union OffSiddhant 0717211487 13.02.2026
by Arb Comm [ndia Upmanyu(P), soumyaduttao7@gmail,

com
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25 IOMP (COMM) 2/2026 07-03-2026 INATIONAL INSURANCE CO LTDNIRAJ 0810009829 27.02.2026
Vs M/S MEET PVT LTD ISINGH(P),
mirajsinghadv@gmail.c
lom
25 ICS (COMM) 170/2026 00-03-2026 RAHUL SHARMA PROP M/SNaman Rudrajo891848453, 26.02.2026
GAZEL SUFFOLK INDIA Vs M/sDutt(P), 3447831683
Logix Infrastructure Pvt Ltd Sanjaykumarg3ys@ga
Imi1.com
25 OMP (I) (COMM) [91/2026 09-03-2026 IDFC FIRST BANK LIMITED VsMAYANK 0873347330 26.02.2026
RAIS AHAMAD JAFRI IMAHAJAN(P),
mayank_mahajanos@y
lahoo.com
25 ICS (COMM) 173/2026 10-03-2026 IASHISH CHAUHAN Vs Ms NLMKAnkit Mehta(P), |965492763,987311 07.03.2026
India Coating Private Limited 2300
IAdvmanojjha@gmail.co
Im
25 ICS (COMM) 172/2026 10-03-2026 THE FEDRAL BANK LTD VsKiran 0810472145 28.02.2026
LAXMAN SINGH Mahajan(P),
kiranmahajan6o@yaho
lo.com
25 ICS (COMM) 174/2026 10-03-2026 RAGHAV KANSAL Vs RoadzenChitwan 8903784007 06.03.2026
[Technologies Private Limited Sharma(P),
lahansaraman@gmail.co|
m
o5 OMP (I) (COMM) [92/2026 10-03-2026 Ginni Tea Industries Limited VsSaurav  Singhlo810006115 09.03.2026
[Union of India lYadav(P),
khoranaassociates@gm
lail.com
25 Execution (Comm) |40/2026 10-03-2026 IM/S BIG BROTHERS PROJECTSRAJESH 0810194135 23.02.2026
PVT LTD Vs M/S ANASAL URBANMMAHINDRU(P),
ICONDOMINIUMS PVT LTD AND| rajeshmahindru@gmai]
ANR .com
25 [Execution (Comm) [41/2026 11-03-2026 SHAILESH KUMAR SINGH VsVISHAL 8447789392 25.02.2026
IYOGESH SIKKA RANJAN(P),
ladv.ranjanvishal@gmai
l.com
25 IOMP (I) (COMM) |94/2026 11-03-2026 HERO FINCORP LTD VSMMAYANK 0873347330 20.01.2026
TIMBRESONIC LIFESTYLE PVIMAHAJAN(P),
LTD mayank_mahajanos@y
lahoo.com
25 OMP (I) (COMM) [93/2026 11-03-2026 HERO FINCORP LTD Vs AJAYMAYANK 0873347330 20.01.2026
IAGRAWAL IMAHAJAN(P),
mayank_mahajanos@y
lahoo.com
25 IOMP (COMM) 44/2026 12-03-2026 IMS RRM SERVICES Vs DIAGNOWAnuj Tyagi(P), [9871281055 10.03.2026
ILABS PVT LTD
lanujtyagi.law@gmail.co
m
25 ICS (COMM) 181/2026 13-03-2026 ISTATE BANK OF INDIA Vs HARSHRUCHI 0811170646 26.02.2026
IKASHYAP KHURANA(P),
ruchikhuranaadvocate
@gmail.Com
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25 ICS (COMM) 180/2026 13-03-2026 ROHIT SACHDEVA PROPRIETORARCHIT 0500043045 23.02.2026
OF EARTH EQUIPMENTS VSSINGHAL(P),
TRIVENIMUDRAI PROJECT]
LIMITED legal @sigmalegal.in
25 ICS (COMM) 182/2026 13-03-2026 IKAMAL TOURS AND TRAVELS PVIIMADHURESH (9810821771 25.02.2026
ILTD Vs WHITEFIELDS OVERSEASCHAUDHARY(P|
ILTD AND ORS D, CHAMBERSOFGG@G
IMAIL.COM
25 Execution (Comm) |43/2026 13-03-2026 IM/s Winpro Doors And WindowsNAVEEN 8860301018 07.03.2026
ILLP Vs Rahul Chobey ILOHIA(P),
lassociatesnplaw@gmail
.com
25 ICS (COMM) 201/2026 16-03-2026 [Unicorn Denmart Limited VsGunjan 0313350568, 11.03.2026
Vemula Sunil Kumar(P),
lassociate@cgk.legal
25 [Execution (Comm) |44/2026 18-03-2026 IM/S ATA FREIGHT LINE INDIADipesh 0971133684 26.02.2026
PVT LTD Vs LSLS LOGISTIKSSharma(P),
INDIA PVT LTD AND ORS loffice.wittons@gmail.co
Im
25 ICS (COMM) 106/2026 18-03-2026 HPL ELECTRIC AND POWER LTD{Sunil Kumar9810210832, 09.03.2026
Vs M/S UNILEC ENGG LTD Jaswal(P), 0136286998,
0868600661 vijayprakashg682@gm
lail.com
25 ICS (COMM) 108/2026 18-03-2026 ISTATE BANK OF INDIA Vs REKHAADAITA 0999132159, 07.03.2026
SAGAR PROP OF M/S DIPANSHUKUMAR 0015565892
[TENT AND CATERERS ROUT(P), akroutadvocate@gmail.
lcom
25 OMP (I) (COMM) [98/2026 18-03-2026 HERO FINCORP LTD Vs ASHPAKMAYANK 0873347330 [20.01.2026
JOHAR SHAIKH IMAHAJAN(P),
mayank_mahajanos5@y
lahoo.com
25 IOMP (I) (COMM) |97/2026 18-03-2026 HERO FINCORP LTD Vs ALEKHAMAYANK 0873347330 20.01.2026
ICHANDRA BHOL IMAHAJAN(P),
imayank_mahajanos@y
lahoo.com
25 ICS (COMM) 203/2026 19-03-2026 Rodha Educational Services Pvt LtdGaurav Patel(P),|] 9455160761, 12.03.2026
Vs Reddit Community Network India| 8797130013
Pvt Ltd
tatvalawllp@grnail.com
25 ICS (COMM) 206/2026 20-03-2026 IANI Media Private Limited VsSidhant 9964037586 14.03.2026
KARUNAVTARAM (YOUTUBEKumar(P),
ICHANNEL) AND ANR SKUMAR@UNUMLAW|
LIN
25 IOMP (I) (COMM) [103/2026 23-03-2026 HERO FINCORP LTD VSMMAYANK 0873347330 28.02.2026
RANGANATHAN A IMAHAJAN(P),
imayank_mahajanos@y
ahoo.com
25 OMP (I) (COMM) [104/2026 23-03-2026 HERO FINCORP LTD VSMAYANK 0873347330 28.02.2026
SUBBARAO V IMAHAJAN(P),
imayank_mahajanos@y
lahoo.com
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25 IOMP (COMM) 19/2026 24-03-2026 ISANJEEV KUMAR JAIN Vs FUSIONKANISHK 0999457850 13.03.2026
[FINANCE LIMITED AND ANR KHARBANDA(P|
D, Kanishk.kharbanda2o
@gmail.com
25 IOMP (COMM) 48/2026 24-03-2026 [UNION OF INDIA THROUGHSOMYA not provided 18.03.2026
IDIRECTOR(LITIGATION) GOEL(P),
DEPARTMENT OF richagambhirdewan@g
ICOMMERCE(SUPPLY DIVISION)| mail.com
25 [Execution (Comm) l47/2026 25-03-2026 INOVATEUR ELECTRICAL ANDADITYA 0810081079 24.02.2026
IDIGITAL SYSTEMS PVT LTD VsDHAR(P),
IM/S SANVIK ENGINEERS (INDIA) vpdalmia@vaishlaw.co
IPVT LTD Im
25 OMP (I) (COMM) f05/2026 25-03-2026 WAY AMBEY ENERGY SOLUTION[Rishav 0540525402 20.03.2026
PRIVATE LIMITED Vs ISGECDubey(P),
HEAVY ENGINEERING LIMITED rishavdubey@gmai],c()
Im
25 OMP (I) (COMM) [107/2026 27-03-2026 HERO FINCORP LTD Vs NITESHMAYANK 0873347330 20.01.2026
IVIJAY BORA IMAHAJAN(P),
imayank_mahajanos@y
lahoo.com
25 ICS (COMM) 223/2026 27-03-2026 Hippostores  Technology PrivateHarish 7838855710 20.03.2026
Limited Vs Morphing InnovationMalik(P),
OPC Pvt Ltd imalik.harisho1@gmail.
lcom
o5 ICS (COMM) 222/2026 27-03-2026 Hippostores  Technology PrivateHarish 7838855710 23.03.2026
Limited Vs KARAN ISRANI ( SOLEMalik(P),
PROPRIETOR OF M/S C K malik.harisho1@gmail.
ICONSTRUCTIONS) lcom
25 ICS (COMM) 221/2026 27-03-2026 DIC India Limited Vs STARSwati Mittal(P), 9625114985 24.03.2026
PLASTICS AND ANR sandeep.grover@ortisla
w.com
25 ExCOMM - Awardl57/2026 28-03-2026 IDAIKO FROM HERE ON[Raunak 0811673338 [24.03.2026
by Arb Comm ICOMMUNICATION PVT LTD VsGupta(P),
IPRATEEK REALTORS INDIA PVT] rajivdewan123@yahoo.
LTD lcom
25 ICS (COMM) 220/2026 28-03-2026 ICANARA BANK Vs M/S S R}Vipin Verma(P),|9873101002 23.03.2026
ENGINEERING THROUGH IT§
PROP MR KANHU CHARAN| [pranay7advo@gmail.co
BEURIA Im
25 ICS (COMM) 228/2026 28-03-2026 IM/S KING NETWORK  VsSanjeev 03506800809, 13.03.2026
ISHAPOORJI PALLONJI COP ITPO[Sinha(P), 7428314365
ICOMPLEX N sanjeevg717@gmail.co
Im
25 [Execution (Comm) (48/2026 28-03-2026 IYAGYA VALKYA SHUKLA VsGaurav(P), 9711615956 26.02.2026
IYOGESH SETHI
Legal1.lawwallet@gmail
.com
25 IOMP (COMM) 57/2026 28-03-2026 IM/S JANKI MANAGEMENTshashank 8800805998 24.03.2026
ICONSULTANTS PVT LTD Vs MSgsharma(P),
SAMSUNG INDIA ELECTRONICS shuklashivamo79 @gma
IPVT LTD lil.com
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25 OMP (MISC)f14/2026 30-03-2026 IM/S MONYWISE  FINANCIALMehvish 0319212148 16.03.2026
(COMM) SERVICES PVT LTD Vs JERATH[Khan(P),
PATH LABS THROUGH ITS| khanmehvish2189@gm
PROPRIETOR DR  PRASHANT] lail.com
25 IARB A (COMM) [3/2026 30-03-2026 IAJIT SINGH CHAUDHARY VSRAKESH 0011116314, 23.03.2026
EXPRESSIONS PORTFOLIO PVTISRIVASTAVA(P |9711098374
LTD D,
not provided
25 ExCOMM - Award59/2026 130-03-2026 IVIRTUOUS ENERGY PRIVATE| not provided 20.03.2026
by Arb Comm LIMITED Vs POWER GRID|
ICORPORATION OF INDIA|
ILIMITED not provided
25 OMP (I) (COMM) [108/2026 30-03-2026 ICREDITWISE CAPITAL PVT LTD VSMAYANK 0873347330 20.03.2026
RITU SINGH IMAHAJAN(P),
mayank_mahajano5@y
lahoo.com
25 ICS (COMM) 231/2026 130-03-2026 INIKE INNOVATE C V Vs ASHOK|Shravan not provided 24.03.2026
IKUMAR AND ORS Bansal(P),
not provided
25 OMP (MISC)f13/2026 30-03-2026 IVKC NUTS PRIVATE LIMITED VsBindra Rana(P),|9818202368 27.03.2026
(COMM) SHRI A S ENTERPRISES
litigation@ssrana.com
25 IOMP (E) (COMM) |5/2026 09-03-2026 SMALL FARMERS AGRI BUSINESSSURBHIT 7064169058 06.03.2026
ICONSORTIUM (SFAC) Vs M/SINANDAN(P),
GODWIN  AGRO  PRODUCTS chambersofsurbhitnand
ILIMITED AND ORS an(@gmail.com
25 Execution (Comm) |42/2026 12-03-2026 STATE BANK Of INDIA Vs NITIN[Rajeev Sagar(P),[9810021846 02.03.2026
SONI
lsagarandsagar@live.co
m
o5 ExCOMM - Awardl47/2026 13-03-2026 Yohnson Lifts Private Limited Vs TDIMayank Mikhaillo873064245 10.03.2026
by Arb Comm Infrastructure Limited IMukherjee(P),
mayank@mikhailcham
bers.com
25 ExCOMM - Awardi48/2026 14-03-2026 IMS H P Spinning Mills Pvt Ltd VsSameer 0810528802 27.02.2026
by Arb Comm [UNITED INDIA INSURANCE CONandwani(P),
LTD
office@nandwani.co.in
25 ExCOMM - Awardl53/2026 23-03-2026 KOTAK MAHINDRA PRIME LTD VsSunny Arora(P), [not provided 13.03.2026
by Arb Comm IVERTEX HOSPITALITY COMPANY|
IPVT LTD AND ANR
not provided
25 [Execution (Comm) l45/2026 23-03-2026 ISKYWAYS AIR SERVICES LTD VsNeeraj 0811267045 7.03.2026
IGIRISH KUMAR Gupta(P),
info@juslawassociates.c
lom
25 Execution (Comm) |46/2026 24-03-2026 DELHIVERY LTD Vs RK ENERGY |Aditya 8588074107 07.03.2026
Trehan(P),
vinit@advantleaal.com
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IMS. DEEPALINEW DELH] CS (COMM)/167/2026 06-03-2026 STATE BANK OF INDIA VS VIPULRUCHI 0811170646 11-02-2026
SHARMA, DISTRICTDISTRICT RECOVERY IMANDLOTIA KHURANA(P),
JUDGE
(COMMERCIAL
ICOURT)-03 ruchikhurana@hotmail |
lcom
20 EXECUTION IM-Ex/13/2026 06-03-2026 SARVESH SECURITY SERVICESSNEHA 0999151328 19-02-2026
PETITION PVT LTD VS NATIONALSINGH(P),
INSTITUTE OF PLANT GENOME
RESEARCH
singhsnehag12@yahoo.
lcom
20 EXECUTION ExCOMM - Award by Arbo6-03-2026 IMS FOODWORLD VS INDIANNARESH INot available I25-02-2026
PETITION Comm/41/2026 RAILWAY CATERING ANDTHANAI(P),
[TOURISM CORPORATION LTD
INot available
20 SUIT FORICS (COMM)/169/2026 07-03-2026 RECREATE TRAVEL PVT LTDANUPAM 0830333388 20-02-2026
RECOVERY THROUGH ITS PROPRIETOR MRKUMAR
SHILESH KUMAR YADAV VSMISHRA(P),
JAGLAN IMMIGRATION PRIVATE
LIMITED THROUGH ITS anupamkumarmishra@
IDIRECTORS mail.com
20 SUIT FORICS (COMM)/171/2026 09-03-2026 BANK OF MAHARASHTRA VS M/SRAVI INot available 28-02-2026
RECOVERY INTELLISENSE INFOTECH PVIVACHHER(P),
ILTD AND ORS
Not available
20 SUIT FORICS (COMM)/176/2026 10-03-2026 STEMROBO TECHNOLOGIES PVTIASHISH 8800442383 6-03-2026
RECOVERY ILTD VS M/S REES DISTRIBUTORSPANDEY(P),
IAND ORS
ladvocateashisho2@gm
lail.com
20 IAPPLICATION U/SMisc DJ/431/2026 10-03-2026 [FONZO EQUIPMENT PVT. LTD. VS TAPAN KUMAR|8588818770 l06-03-2026
151 CPC [ULTIMATE TRADINGJHA
[ENTERPRISES
tapankj@gmail.com
20 SECTION 27 OKHOMP (MISC)[10-03-2026 91 SPRINGBOARD BUSINESS HUBVarun Garg 0990710445 l06-03-2026
IARBITRATION &(COMM)/6/2026 IVS. PAYMATE INDIA LTD.
ICONCILIATION
IACT
ladvocatusvarungarg@g
imail.com
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CS (COMM)/178/2026 11-03-2026 ZYDUS WELLNESS PRODUCTSRAHUL INot available l07-03-2026
[TRADEMARK LTD VS M/S AVECIABHUJBAL(P),
HEALTHCARE AND ORS
Not available
20 IOBJECTION 34 OHOMP (COMM)/43/2026 11-03-2026 IMS SKYTECH CONSTRUCTIONSSHASHANK 8745046859 l07-03-2026
IARBITRATION & IPVT LTD VS VIPIN KUMAR SINGH |[SHARMA(P),
ICONCILIATION
IACT
shashank7354@gmail.c
lom
20 IOBJECTION 34 OFHOMP (COMM)/45/2026 12-03-2026 IMS OVINGTON FINANCE PRIVATEYYASH 8285852770 l06-02-2026
IARBITRATION & LIMITED VS SATYAWATI ISHARMA(P),
ICONCILIATION
IACT
advyashsharmao2@gm
lail.com
20 SUIT FORICS (COMM)/184/2026 13-03-2026 STATE BANK OF INDIA VSRUCHI 0811170646 26-02-2026
RECOVERY INARAIN DASS KHOSLA KHURANA(P),
ruchikhurana@hotmail.
lcom
20 SUIT FORICS (COMM)/187/2026 13-03-2026 INORTHERN STEEL ANDSANJAY 0312219064 09-03-2026
RECOVERY IGENERAL MILLS PVT LTD VSKUMAR(P),
ROHIT DHAWAN
skumaradv212@gmail.c
lom
20 SUIT FORICS (COMM)/185/2026 13-03-2026 PUNJAB NATIONAL BANK VSINDRA 0311824970 26-02-2026
RECOVERY IAMIT VASHISHTA INARAIN(P),
Not available
20 SUIT FORICS (COMM)/186/2026 13-03-2026 IM/S MICHAEL PAGEROHIT INot available 11-03-2026
RECOVERY INTERNATIONAL RECRUITMENTAGRAWAL(P),
IPVT LTD VS Bg BEVERAGES LTD
INot available
20 [EXECUTION ExCOMM - Award by Arbji4-03-2026 UTTAR PRADESH RAJKIYARAJESH 0313347911 10-03-2026
PETITION Comm/50/2026 INIRMAN NIGAM LTD VS ESIC LTD [PATHAK(P),

[pathakadvocate@gmail.

icom
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CS (COMM)/192/2026 14-03-2026 ICANARA BANK VS BABLI IVIPIN 8574040902 l09-03-2026
RECOVERY IVERMA(P),
Not available
20 SUIT FORICS (COMM)/191/2026 14-03-2026 ICANARA BANK VS DIVIVIPIN 8574040902 l09-03-2026
RECOVERY ICOLLECTION IVERMA(P),
Not available
20 SUIT FOR[CS (COMM)/193/2026 14-03-2026 DEUTSCHE BANK AG VS MSSURUCHI 0810255518 l05-03-2026
RECOVERY IAMARA HOTELS AND RESORTSSURI(P),
PVT LTD THROUGH ITS
IDIRECTORS
INot available
20 SECTION 9 OKFOMP (I) (COMM)/95/2026 [14-03-2026 ICULTFIT HEALTHCARE PRIVATEISHAN INot available 14-03-2026
IARBITRATION & LIMITED VS KAPIL RAJ ANANDSRIVASTAVA(P
ICONCILIATION IJAND ANR D,
IACT
INot available
20 IAPPLICATION U/S[Misc DJ/455/2026 17-03-2026 IMS RCVEX PLASTICISERS PVTIADNAN INot available 13-03-2026
151 CPC ILTD VS HDM FASHIONS AND ORS [SAIFI(P),
Not available
20 SECTION 9 OHOMP (I) (COMM)/101/2026 [18-03-2026 SMFG INDIA CREDIT COMPANY|VIMAL 0810674070 10-02-2026
IARBITRATION & LTD VS BHAVYA TAXI SERVICEKHURANA(P),
ICONCILIATION IJAND ORS
IACT
vimal_khurana@yahoo.
lco.uk
20 SECTION 9 OHOMP (I) (COMM)/102/2026 [19-03-2026 IACCELERATE PRODUCTXSUSHIL 0582483990 28-02-2026
IARBITRATION & IVENTURES PVT LTD VS M/S KLV|SHUKLA(P),
ICONCILIATION [ENTERPRISES AND ORS
IACT
ssalegal.0og@gmail.com
20 SUIT FORICS (COMM)/204/2026 19-03-2026 IDAYA CHAND JAIN VS VISHAL SOSUDARSHAN (9810132015 13-03-2026
TRADEMARK IARVIND SONI IBANSAL(P),

INot available
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CS (COMM)/205/2026 19-03-2026 SOBHAGAYA MEDIA PVT LTD VSGEETASHI INot available 14-03-2026
[TRADEMARK INEHA SHARMA ICHANDNA(P),
Not available
20 SUIT FORICS (COMM)/210/2026 20-03-2026 [UNION BANK OF INDIA VS’MANOJ 8750677946 24-02-2026
RECOVERY SHRISHERSINGH KUMAR(P),
imanojbarhelai971@gm
lail.com
20 SUIT FORICS (COMM)/209/2026 20-03-2026 [UNION BANK OF INDIA VS JAI|MANOJ 8750677946 24-02-2026
RECOVERY IPRAKASH KUMAR(P),
imanojbarhela1971@gm
lail.com
20 SECTION 27 OKHOMP (MISC)24-03-2026 VIR BHAN MITTAL VS CENTRALANSHU 0810878861 18-03-2026
IARBITRATION &(COMM)/9/2026 BOARD OF IRRIGATION ANDMAHAJAN(P),
ICONCILIATION POWER
IACT
himanshu.mahajan@g
imail.com
20 SECTION 27 OHOMP (MISC)l24-03-2026 ILIVFAST BATTERIES PVT. LTD. VS.DIWAKAR 0871122035 16-03-2026
IARBITRATION &(COMM)/8/2026 SHREE DURGA ENTERPRISES SINGH
ICONCILIATION
IACT
singh.diwakar@gmail.c
lom
20 EXECUTION ExCOMM - Award by Arb24-03-2026 I[EVAM CONSTRUCTION PVT LTDMANISH 0310003050 18-03-2026
PETITION Comm/54/2026 VS WEL GROW HOTEL CONCEPTSKUMAR(P),
PVT LTD
manishsharmas473@g
mail.com
20 SUIT FORICS (COMM)/215/2026 24-03-2026 HIPPOSTORES TECHNOLOGY PVIHARISH 7838855710 18-03-2026
RECOVERY LTD VS EMPATHY INFRA ANDMALIK(P),
[ENGINEERING PVT LTD
imalik.harisho1@gmail.
lcom
20 SUIT FORICS (COMM)/219/2026 25-03-2026 SH SUSHIL JAIN VS SMTSUNIL 0811767023 13-03-2026
RECOVERY SANGEETA KUMAR(P),

advsunil22 @gmail.com
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CS (COMM)/218/2026 25-03-2026 SUNDEEP PRESS THROUGHMANOJ(P), 0350041255 16-03-2026
RECOVERY IPROPRIETOR VS B JAIN|
IPUBLISHER PVT LTD
Not available
20 SUIT FORICS (COMM)/217/2026 25-03-2026 IMS SUNDEEP PRESS THROUGHNISHANT 8882171614 17-03-2026
RECOVERY PROPRIETOR VS M/S AIMILRAJORA(P),
PHARMACEUTICALS THROUGH]
IDIRECTORS
Not available
20 SECTION 9 OHKHOMP (I) (COMM)/106/2026 [25-03-2026 IM/S HPL ELECTRIC POWER ANDMOHIT 0654681238 23-03-2026
IARBITRATION & PVT LTD VS CONVERGENCEGUPTA(P),
ICONCILIATION IENERGY SERVICES LTD AND ANR
IACT
imglawoffices2017@gmal
lil.com
20 [EXECUTION ExCOMM - Award by Arbj7-03-2026 IM/S VED PRAKASH MITHAL ANDROHAN [Not available 12-03-2026
PETITION Comm/56/2026 ISONS VS UNION OF INDIA JOSHUA
IKAPOOR(P),
INot available
20 SUIT FORICS (COMM)/224/2026 27-03-2026 BANK OF INDIA VS M/S SHIVAVAGEESH 8620885161 20-03-2026
RECOVERY SERVICES KUMAR(P),
vageeshsharmags@gm
lail.com
20 SUIT FORICS (COMM)/226/2026 27-03-2026 BANK OF INDIA VS M/S MOHDVAGEESH 8620885161 20-03-2026
RECOVERY IKASIM KUMAR(P),
vageeshsharmags@gm
lail.com
20 SUIT FORICS (COMM)/225/2026 27-03-2026 [XPRESS CONSULTANCY INC VSSHWETA(P), [8800949676 23-03-2026
RECOVERY BALDEEP SINGH PAHWA
S945213@gmail.com
20 SECTION 27 OKHOMP (MISC)[28-03-2026 IMYSOURCE INNOVENTURESANKIT 0711425439 19-03-2026
IARBITRATION &(COMM)/12/2026 PRIVATE LIMITED VS AMAZONCHATURVEDI(
ICONCILIATION SELLER SERVICES PRIVATEP),
IACT LIMITED
ankit@anslegal.in
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20 [EXECUTION ExCOMM - Award by Arb30-03-2026 IVINAY SEHRAWAT VS HOTELSUDHANSHU 9810206600 24-03-2026
PETITION Comm/58/2026 ICUBIC INN AND ANR [TOMAR(P),
isudhanshutomar@yaho
lo.com
23 IMS. SAVITA RAO,SOUTH 12, New CourtlU/s 9 of thgOMP (I) (COMM)/1036/2026/07-03-2026 AXIS BANK LTD Vs VIKASMAYANK 0873347330 06.03.2026
IDISTRICT Block-1 |Arbitration & ICHAUDHARY IMAHAJAN(P),
WUDGE(COMMERCI IConciliation Act imayank_mahajanos5@y;
AL COURT) lahoo.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1033/2026/07-03-2026 [FFCO KISAN FINANCE LTD VsASHISH 0009183119 06.03.2026
Block-1 |Arbitration & RAJ KUMAR RAY KUMAR
IConciliation Act IGUPTA(P),
lanuj@agcpartners.co.in
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1034/2026/07-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0099183119 06.03.2026
Block-1 |Arbitration & IMADHAN LAL KUMAR
IConciliation Act IGUPTA(P),
anuj@agcpartners.co.in
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1035/2026/07-03-2026 [FFCO KISAN FINANCE LTD Vs MDASHISH 0009183119 6.03.2026
Block-1 |Arbitration & IALAM KUMAR
IConciliation Act IGUPTA(P),
lanuj@agcpartners.co.in
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1031/2026/07-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0099183119 06.03.2026
Block-1 |Arbitration & IPRAVESH KUMAR KUMAR
IConciliation Act IGUPTA(P),
anuj@agcpartners.co.in
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1063/2026/09-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 7.03.2026
Block-1 |Arbitration & SHABEEBA N P JANGRA(P),
IConciliation Act delhi.jangraadvocate@g
mail.com
12, New CourtiCIVIL CASES CS (COMM)/120/2026 09-03-2026 SMALL FARMERS AGRIBUSINESS|Sonu Vivek(P), [7042286270 07.03.2026
Block-I ICONSORTIUM Vs JAI KISAN|
[FARMS PRODUCTS advdrpc1948@gmail.co
m
12, New CourtCIVIL CASES CS (COMM)/124/2026 10-03-2026 [Punjab National Bank Vs Mr ShushilSheepali 9717387978 09.03.2026
Block-I [Kumar Patial(P),
advsheepali@gmail.co
Im
12, New Court|CIVIL CASES CS (COMM)/123/2026 10-03-2026 [Punjab National Bank Vs Mr ChiragSheepali 0717387978 09.03.2026
Block-1 Gupta Patial(P),
advsheepali@gmail.co
m
12, New CourtiCIVIL CASES CS (COMM)/133/2026 11-03-2026 Siemens Industry Software Inc VsAarshia Behl(P),[9810621272 10.03.2026
Block-1 IGRINIJKUMAR N HARIYA
aarshia@saikrishnaasso
ciates.com
12, New CourtiCIVIL CASES CS (COMM)/132/2026 11-03-2026 IMs Green CAD IT Consulting Pvt LtdBrijesh 0099678571 10.03.2026
Block-I Vs M/s Vulcans Build Pvt Ltd Singh(P),
amareshinghadvocate@
gmail.com
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12, New U/s o9 of thdOMP (I) (COMM)/1139/2026[14-03-2026 IDFC FIRST BANK LTD Vs N KSANJEEV 8285002845 13.03.2026
Block-1 |Arbitration & ILOGISTICS PVT LTD PATHAK(P),
Conciliation Act imanjul.sood@srcslegal.
com
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1141/2026 [14-03-2026 [DFC FIRST BANK LTD Vs SUDHIRSANJEEV 8285002845 13.03.2026
Block-1 |Arbitration & KUMAR IPATHAK(P),
Conciliation Act imanjul.sood@srcslegal.
lcom
12, New CourtlU/s 9 of thgdOMP (I) (COMM)/1170/2026[16-03-2026 IAXIS BANK LTD Vs RAJKUMAR  |ADV 0871040589 14.03.2026
Block-1 |Arbitration & IDHEERAJ(P),
IConciliation Act
lindolexlaw@gmail.com
12, New CourtiCIVIL CASES CS (COMM)/141/2026 16-03-2026 SIEMENS PRODUCT LIFECYCLEPUNEET 0120-4059300 14.03.2026
Block-1 IMANAGEMENT SOFTWARE INCAHUJA(P),
Vs Kapll Kumar Kaushik and Anr iswastik@anandanaana
Ind.com
12, New CourtiCIVIL CASES CS (COMM)/146/2026 20-03-2026 IMAX Healthcare Institute Ltd VsSWAPNIL 0873508716 19.03.2026
Block-1 [Maxx Hospital and Trauma Centre [GAUR(P),
arima@ralgeal.co.in
12, New Court|CIVIL CASES CS (COMM)/148/2026 23-03-2026 LITTLE BIRD INDIA Vs GrowthVIPUL 0810095300 190.03.2026
Block-1 Spurts and Beyond Pvt Ltd IGOEL(P),
vipulgoel_85@yahoo.co|
.11
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1210/2026[23-03-2026 Fingrow Capital Private Limited VSJITENDRA 0011354578 19.03.2026
Block-1 |Arbitration & IMOHIT ARYA PROPRIETOR OF SKUMAR
IConciliation Act K STEEL TRADERS ISINGH(P), jkschauhan@rediffmail.
lcom
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1211/2026 [23-03-2026 Fingrow Capital Private Limited VSJITENDRA 0911354578 190.03.2026
Block-1 |Arbitration & Sanjay Prop Of Vibrant Lights India [KUMAR
Conciliation Act SINGH(P), jkschauhan@rediffmail.
lcom
12, New CourtiCIVIL CASES CS (COMM)/147/2026 23-03-2026 WELLVERSED HEALTH PRIVATEKUNAL 0009757185 10.03.2026
Block-1 LIMITED Vs EXPLOREKHANNA(P),
PERFORMANCE NUTRITION kunalkhanna@gmail.co
Im
12, New CourtiCIVIL CASES CS (COMM)/154/2026 24-03-2026 IMAHESH EDIBLE OILjVarnika 0838660707 23.03.2026
Block-1 INDUSTRIES LIMITED VsBajaj(P),
IMAHAKAL TRADERS THROUGH, varnikabajajadvocage@
ITS PROPRIETOR MR  SUSHIL mail.com
12, New CourtiCIVIL CASES CS (COMM)/153/2026 24-03-2026 IMAX Healthcare Institute Ltd Vs MrSWAPNIL 0873598716 23.03.2026
Block-1 Subhash Chander GAUR(P),
arima@ralgeal.co.in
12, New CourtEXECUTION ExCOMM - Award by Arb24-03-2026 INDUSIND BANK LTD Vs VANSHNAGENDER |9717850496 23.03.2026
Block-1 PETITON Comm/17/2026 IBHARTI ISINGH(P),
pankajkumarsin@yaho
o.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1225/2026[24-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 23.03.2026
Block-1 IArbitration & IDANISH SULTAN KHAN JANGRA(P),
IConciliation Act delhi.jangraadvocate@g

Imail.com
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12, New CourtiCIVIL CASES CS (COMM)/161/2026 25-03-2026 IAMAN DHATTARWAL Vs HARSHRohit Taneja(P),|l9810945207 24.03.2026
Block-1 IASNANI
justjurisofc@gmail.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1247/2026[27-03-2026 IYES BANK LIMITED Vs MANOJSANJEEV 8285002845 25.03.2026
Block-1 |Arbitration & ISHANI IPATHAK(P),
Conciliation Act imanjul.sood@srcslegal.
lcom
12, New CourtiCIVIL CASES CS (COMM)/165/2026 28-03-2026 STATE BANK OF INDIA Vs RAMNavruti ojha(P),[8376043196 27.03.2026
Block-1 PUJA SINGH ALIAS RAM PUJAN|
SINGH mavrutityagi@gmail.co
Im
12, New CourtiCIVIL CASES CS (COMM)/164/2026 28-03-2026 PUNJAB NATIONAL BANK Vslndra Narain(P),90311824970 27.03.2026
Block-1 IMUKESH MATAI PROP OF MS
ININETEEN 20 CRAFT AND associatenarayan29@g
ICREATIONS Imail.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1271/2026 [30-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28.03.2026
Block-1 |Arbitration & RAMAN SETH JANGRA(P),
IConciliation Act delhi.jangraadvocate@g
imail.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1270/2026/30-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28.03.2026
Block-1 |Arbitration & IAJAY KUMAR JANGRA(P),
Conciliation Act delhi.jangraadvocate@g
imail.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1267/2026/30-03-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 28.03.2026
Block-1 |Arbitration & Vs MUKESH KUMAR JANGRA(P),
IConciliation Act delhi.jangraadvocate@g|
imail.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1268/2026/|30-03-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 28.03.2026
Block-1 IArbitration & Vs ASHIF MUSTAKH WANGRA(P),
Conciliation Act delhi.jangraadvocate@g
imail.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1269/2026/|30-03-2026 IAxis Bank limited Vs ANKIT GUPTANiraj Kumar(P),[9811306559 28.03.2026
Block-1 |Arbitration &
IConciliation Act nirajkumar1976 @gmail
.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1264/2026/|30-03-2026 ICnh Industrial Capital India Pvt LtdRAJESH 09058726491 28.03.2026
Block-1 |Arbitration & Vs SANDEEP KUMAR JANGRA(P),
Conciliation Act delhi.jangraadvocate@g|
imail.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1259/2026/30-03-2026 Axis Bank limited Vs KUSUM [Niraj Kumar(P),[9811306559 28.03.2026
Block-1 |Arbitration & PAWAR
IConciliation Act nirajkumar1976 @gmail
.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1263/2026|30-03-2026 ICnh Industrial Capital India Pvt LtdRAJESH 09058726491 28.03.2026
Block-I |Arbitration & Vs ADITYA GAIROLA JANGRA(P),
IConciliation Act delhi.jangraadvocate@g
imail.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1265/2026/30-03-2026 IAxis Bank limited Vs GYARSI DEVINiraj Kumar(P), 9811306559 28.03.2026
Block-1 |Arbitration & BANSAL
IConciliation Act nirajkumar1976 @gmail
.com
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12, New U/s o9 of thdOMP (I) (COMM)/1262/2026/30-03-2026 IAxis Bank limited Vs PARAMJIT [Niraj Kumar(P),[0811306559 28.03.2026
Block-1 |Arbitration & IKAUR
IConciliation Act mirajkumar1976 @gmail
.com
12, New CourtilU/s o9 of thgOMP (I) (COMM)/1266/2026/|30-03-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0058726491 28.03.2026
Block-1 |Arbitration & Vs BABLU HARGYAN SINGH WANGRA(P),
IConciliation Act delhi.jangraadvocate@g
imail.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1257/2026[30-03-2026 lAxis Bank limited Vs PUNDEEPNiraj Kumar(P),[0811306559 28.03.2026
Block-1 |Arbitration & ISINGH BUDHIRAJA
IConciliation Act nirajkumar1976 @gmail
.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1258/2026/|30-03-2026 Axis Bank limited Vs RAKESH [Niraj Kumar(P),[9811306559 28.03.2026
Block-1 |Arbitration & KUMAR
IConciliation Act mirajkumar1976 @gmail
.com
12, New CourtlU/s 9 of thdOMP (I) (COMM)/1256/2026/30-03-2026 Axis Bank limited Vs JYOTISHNiraj Kumar(P),|9811306559 28.03.2026
Block-1 |Arbitration & IPRASAD SINGH
IConciliation Act nirajkumar1976 @gmail
.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1261/2026[30-03-2026 IAxis Bank limited Vs Abdul MufeedNiraj Kumar(P), 9811306559 28.03.2026
Block-1 |Arbitration & Khan
IConciliation Act mirajkumar1976@gmail
.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1260/2026/30-03-2026 |Axis Bank limited Vs ANIL. KUMAR [Niraj Kumar(P), 9811306559 28.03.2026
Block-1 |Arbitration &
IConciliation Act nirajkumar1976 @gmail
.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1255/2026/30-03-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 28.03.2026
Block-1 |Arbitration & Vs Surat Singh JANGRA(P),
IConciliation Act delhi.jangraadvocate@g
imail.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1254/2026/30-03-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0058726491 28.03.2026
Block-1 |Arbitration & Vs Sukender Ransingh JANGRA(P),
IConciliation Act [delhi.jangraadvocate@g|
imail.com
12, New CourtlU/s 9 of thgdOMP (I) (COMM)/1253/2026/30-03-2026 ICnh Industrial Capital India Pvt LtdRAJESH 09058726491 28.03.2026
Block-1 |Arbitration & Vs Preetpal Kaur JANGRA(P),
Conciliation Act delhi.jangraadvocate@g|
imail.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1252/2026/30-03-2026 IJAXIS BANK LTD Vs YESHVEER S/OADV 0871040589 28.03.2026
Block-1 |Arbitration & IDHARAMRAJ 7209 IDHEERAJ(P),
IConciliation Act
lindolexlaw@gmail.com
12, New CourtlU/s 9 of thgOMP (I) (COMM)/1250/2026/|30-03-2026 IDFC FIRST BANK LTD VSSANJEEV 8285002845 28.03.2026
Block-I |Arbitration & BANTESH YADAV [PATHAK(P),
IConciliation Act manjul.sood@srcslegal.
lcom
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1251/2026[30-03-2026 IDFC FIRST BANK LTD Vs VINOD SANJEEV 8285002845 28.03.2026
Block-1 |Arbitration & KUMAR IPATHAK(P),
IConciliation Act manjul.sood@srcslegal.
lcom
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6, New ICommercial OMP (COMM) 9/2026 07.03.2026 OYO APARTMENT INVESTMENTAKASH BHATT (9821830138 05.03.2026
Block-1 VS HIRANAND KISHINCHAND
IGANGWANI

lcontact@lopm.in
6, New CourtiCommercial OMP (I) (COMM) 1055/2026 [07.03.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 25.02.2026
Block-1 PRIKSHAT SHARMA SINGH

asaplegalandadvocates

@gmail.com
6, New  CourtiCommercial OMP (I) (COMM) 1056/2026 [07.03.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 25.02.2026
Block-1 ISANJAY SHRIVASHTAVA SINGH

lasaplegalandadvocates

@gmail.com
6, New CourtiCommercial OMP (I) (COMM) 1057/2026 |07.03.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 25.02.2026
Block-1 IVISHAL KARMVEER SINGH WANGRA

jangraadvocate@gmail.

lcom
6, New  CourtiCommercial OMP (I) (COMM) 1058/2026 [07.03.2026 IPIRAMAL FINANCE LTD VS MOHDRAJESH 0958726491 25.02.2026
Block-1 ISHARUKH HUSSAIN JANGRA

jangraadvocate@gmail.

lcom
6, New CourtiCommercial OMP (I) (COMM) 1059/2026 |07.03.2026 PIRAMAL FINANCE LTD VSRAJESH 0058726491 25.02.2026
Block-1 BABURAO NIWRITTI GOND UANGRA

jangraadvocate@gmail.

lcom
6, New  CourtiCommercial OMP (I) (COMM) 1067/2026 [09.03.2026 IYES BANK LTD VS DAULAT RAM|SANJEEV 0717028845 20.02.2026
Block-1 IBABU SINGH IPATHAK

litigation@srclegal.com
6, New CourtiCommercial OMP (I) (COMM) 1068/202609.03.2026 IAXTS BANK LTD VS SHARADA IAVINASH 1141513189 18.02.2026
Block-I KUMAR

avinash.adv@gmail.co

m
6, New  CourtiCommercial OMP (I) (COMM) 1069/2026 [09.03.2026 AXIS BANK LTD VS KULDEEPAVINASH 1141513189 18.02.2026
Block-1 IKUMAR KUMAR

avinash.adv@gmail.co

Im
6, New CourtiCommercial OMP (I) (COMM) 1070/2026 [09.03.2026 IAXIS BANK LTD VS HARIBANSHNIRAJ KUMAR (9811306559 24.02.2026
Block-1 IYADAV

mirajkumar1976 @gmail

.com
6, New  CourtiCommercial OMP (I) (COMM) 1071/2026 [09.03.2026 IAXIS BANK LTD VS AYODHYANIRAJ KUMAR [9811306559 24.02.2026
Block-1 IPRASAD

mirajkumar1976 @gmail

.com
6, New  CourtiCommercial OMP (I) (COMM) 1072/2026 [09.03.2026 IAXIS BANK LTD VS MS LUCKYNIRAJ KUMAR (9811306559 24.02.2026
Block-1 IAGENCIES

mirajkumar1976 @gmail

.com
6, New CourtiCommercial OMP (I) (COMM) 1073/2026 |09.03.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 20.02.2026
Block-1 SUNEEL KUMAR RAIKWAR SINGH

asaplegalandadvocates

@gmail.com
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6, New ICommercial CS (COMM) 127/2026 10.03.2026 IMAX HEALTHCARE INSTITUTERAUNAQ 0999947699 27.02.2026
Block-1 LTD VS M/S NATIONAL HEALTHKAMATH
INSTITUTE & MEDICAL
RESEARCH CENTRE raunaq@ira.law
6, New CourtiCommercial CS (COMM) 126/2026 10.03.2026 IM/S G K FASHIONS PVT LTD VSROHIT OBEROI|9810383816 26.02.2026
Block-1 IMI INDUSTRIES PVT LTD & ORS
legal@oberoisrlegal.co
Im
6, New  CourtiCommercial CS (COMM)125/2026 10.03.2026 IDEVI DEVKI FOUNDATIO VSSANJEEV 0810117154 27.02.2026
Block-1 IVARUN SHARMA ISARASWAT
lsanjeev.sarasat@questl
legalpartners.com
6, New CourtiCommercial CS (COMM)129/2026 10.03.2026 IJANOOP KUMAR VS M/S UNIMARTSIDDHANT 8800740996 25.02.2026
Block-1 & UNIKAHWA FOOD &IGAUTAM
BEVERAGES & ORS siddhantgautamcec@g
imail.com
6, New  CourtiCommercial (OMP (I) (COMM) 1091/2026 [10.03.2026 IFFCO KISHAN FINANCE LTD VSASHISH 00990183119 25.02.2026
Block-1 IMADAN KUMAR IKUMAR GUPTA|
lashish@agcpartners.co.
lin
6, New CourtiCommercial OMP (I) (COMM) 1090/2026[10.03.2026 [FFCO KISHAN FINANCE LTD VSASHISH 0009183119 25.02.2026
Block-1 IVINOD YADAV IKUMAR GUPTA|
lashish@agcpartners.co.
m
6, New  CourtiCommercial OMP (I) (COMM) 1089/25 [10.03.2026 IFFCO KISHAN FINANCE LTD VSASHISH 0090183119 25.02.2026
Block-1 ISONU KUMAR IKUMAR GUPTA|
lashish@agcpartners.co.
lin
6, New CourtiCommercial OMP (I) (COMM) 1088/2026[10.03.2026 [FFCO KISHAN FINANCE LTD VSASHISH 0099183119 25.02.2026
Block-I RAMJI KAUSHAL IKUMAR GUPTA|
lashish@agcpartners.co.
m
6, New  CourtiCommercial (OMP (I) (COMM) 1087/2026 [10.03.2026 PIRAMAL FINANCE LTD VSRAJESH 0058726491 27.02.2026
Block-1 IASHISH KUMAR KESARWANI JANGRA
jangraadvocate@gmail.
lcom
6, New CourtiCommercial (OMP (I) (COMM) 1086/2026 [10.03.2026 IPIRAMAL FINANCE LTD VS SHIVARAJESH 0958726491 [27.02.2026
Block-1 IKHANDAL JANGRA
jangraadvocate@gmail.
lcom
6, New  CourtiCommercial OMP (I) (COMM) 1084/2026[10.03.2026 PIRAMAL FINANCE LTD VS MUNIRAJESH 09058726491 27.02.2026
Block-1 IKAKKAR JANGRA
jangraadvocate@gmail.
lcom
6, New  CourtiCommercial CS (COMM)128/2026 10.03.2026 IVRB CONSUMER PRODUCTIDHRUV 2,60,20,50,04,15,9 8.03.2026
Block-1 IPRIVATE LTD VS YAZHINI EXIM|GROVER 0,700
PRIVATE LTD U.ABHAY@AMSShardu
l.com
6, New CourtiCommercial [EX COMM AWARD BY ARB/18.03.2026 TVS SUPPLY CHAIN SOLUTIONSNISHANT 0999966646 26.02.2026
Block-1 COMM./ 16/2026 ILTD VS NISHA MANGLA SHOKEEN
mnishantshokeen@resolu|
telegl.com
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6, New ICommercial OMP (COMM) 11/2026 20.03.2026 TAJINDER PAL SINGH VS IDFCBHAGWAN 0953944840 20.03.2026
Block-1 IFIRST BANK LTD JHA
jhaglaw@gmail.com
6, New CourtiCommercial CS (COMM) 151/2026 23.03.2026 RONGEN & CO VS PANACEASANJAY YADAV[8860851165 20.03.2026
Block-1 INSTITUTE OF RADIOLOGY &
IMEDICAL SERVICES sanjay.yadav.law11@gm
lail.com
6, New  CourtiCommercial CS (COMM) 150/2026 23.03.2026 ICICI BANK LTD VS TRIPITALOK KUMAR (9911000126 07.03.2026
Block-1 IKUMAR CHOUDHARY
lalok.adv2001@gmail.co
Im
6, New CourtiCommercial CS (COMM) 149/2026 23.03.2026 PUNJAB NATIONAL BANK VSINDRA 0311824970 11.03.2026
Block-1 IVARUN CHADHA INARAIN
lassociatenarayan29@g
imail.com
6, New  CourtiCommercial IMISC DJ 140/2026 23.03.2026 IAGFA HEALTH CARE INDIA PVIIMEERA KAURA{9910002111 07.03.2026
Block-1 LTD VS FOCUS IMAGING &PATEL
RESEARCH CENTRE imeerakaurapatel @gmai
l.com
6, New CourtiCommercial OMP (I) (COMM) 1224/2026 [23.03.2026 IYES BANK LTD VS RINKU RINKU ANANJAY 7455023130 10.03.2026
Block-1 SINGH
asaplegalandadvocates
@gmail.com
6, New  CourtiCommercial OMP (I) (COMM) 1223/2026 [23.03.2026 IYES BANK LTD VS HIMANSHUANANJAY 7455023130 10.03.2026
Block-1 ISINGH RATHORE SINGH
lasaplegalandadvocates
@gmail.com
6, New CourtiCommercial OMP (I) (COMM) 1222/2026 [23.03.2026 AXIS BANK LTD VS RIHANASUNITA SINGH|9871040589 l05.12.2025
Block-I IPARVIN
lindolexlaw@gmail.com
6, New  CourtiCommercial OMP (I) (COMM) 1221/2026 [23.03.2026 AXIS BANK LTD VS RAMPALSUNITA SINGH|9871040589 09.02.2026
Block-1 SINGH
lindolexlaw@gmail.com
6, New CourtiCommercial OMP (I) (COMM) 1220/2026 [23.03.2026 IAXIS BANK LTD VS POOJA ISUNITA SINGH 9871040589 09.02.2026
Block-1
lindolexlaw@gmail.com
6, New  CourtiCommercial OMP (I) (COMM) 1219/2026 [23.03.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 09058726491 09.02.2026
Block-1 PVT LTD VS MAHAMMDJANGRA
IGAFARBHAI MOGAL jangraadvocate@gmail.
lcom
6, New CourtiCommercial OMP (I) (COMM) 1218/2026 [23.03.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 9.02.2026
Block-1 IPVT LTD VS SANDEEP JANGRA
jangraadvocate@gmail.
lcom
6, New CourtiCommercial OMP (I) (COMM) 1217/2026 [23.03.2026 PIRAMAL FINANCE LTD VS ERARAJESH 0058726491 09.02.2026
Block-1 IBABULA RAO JANGRA
jangraadvocate@gmail.

iIcom
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6, New ICommercial Ex.COMM - Award by Arb./24.03.2026 IAXIS BANK LTD Vs L LISHEVEI = [MAYANK 0873347330 26.02.2026
Block-I Comm./18/2026 IMAHAJAN(P),
IMAYANK_MAHAJANO
5@YAHOO.COM
6, New CourtCommercial Ex.COMM - Award by Arb/24.03.2026 AXIS BANK LTD Vs VIKRAMMAYANK 0873347330 26.02.2026
Block-1 Comm./19/2026 [TOMAR IMAHAJAN(P),
IMAYANK_MAHAJANoO|
5@YAHOO.COM
6, New  CourtiCommercial OMP (Df24.03.2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119 25.02.2026
Block-1 (COMM.)/1228/2026 IANSHUL YADAV IKUMAR GUPTA|
lashish@agcpartners.co.
lin
6, New CourtiCommercial OMP (Df24.03.2026 Axis Bank Ltd Vs MITHLESHMAYANK 0873347330 05.03.2026
Block-1 (COMM.)/1229/2026 KUMAR 3481 IMAHAJAN(P),
IMAYANK_MAHAJANo|
5@YAHOO.COM
6, New  CourtiCommercial OMP (Df24.03.2026 IFFCO KISAN FINANCE LTD VsASHISH 00990183119 25.02.2026
Block-1 (COMM.)/1230/2026 IAJEET GULAB SINGH IKUMAR GUPTA|
lashish@agcpartners.co.
lin
6, New CourtiCommercial OMP (Dj24.03.2026 [FFCO KISAN FINANCE LTD VsASHISH 0009183119 25.02.2026
Block-1 (COMM.)/1231/2026 IKHURSHED KOKA IKUMAR GUPTA|
lashish@agcpartners.co.
m
6, New  CourtiCommercial OMP (Df24.03.2026 IFFCO KISAN FINANCE LTD VSASHISH 0873347330 24.02.2026
Block-1 (COMM.)/1232/2026 BRAJESH KUMAR MUNSHILAL [KUMAR GUPTA]
IMAYANK_MAHAJANO
5@YAHOO.COM
6, New CourtiCommercial OMP D (COMM)/|25.03.2026 [DFC Bank Ltd Vs SUNNY SINGLA [SANJEEV 0717028845 09.03.2026
Block-1 1235/2026 PATHAK
litigation@srcslegal.co
m
6, New  CourtiCommercial OMP D (COMM)/l25.03.2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 09.03.2026
Block-1 1236/2026 IAARADAYA TRISHA LOGISTICPATHAK
ICOMPANY litigation@sreslegal.co
Im
6, New CourtiCommercial (OMP (I) (COMM) 1237/2026 [25.03.2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 10.03.2026
Block-1 IPRIVATE LTD VS GORAKH DAJIBAAGGARWAL
PATHARE legal6@ironcladlawindi
la.com
6, New  CourtiCommercial OMP (I) (COMM) 1238/2026 [25.03.2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 10.03.2026
Block-1 IPRIVATE LTD VS BALJIT SINGH [AGGARWAL
legal6 @ironcladlawindi
la.com
6, New CourtiCommercial (OMP (I) (COMM) 1239/2026 [25.03.2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 10.03.2026
Block-1 PRIVATE LTD VS HARI SINGHAGGARWAL
DEEMAR legal6 @ironcladlawindi
la.com
6, New CourtiCommercial OMP (I) (COMM) 1240/2026 [25.03.2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 10.03.2026
Block-1 IPRIVATE LTD VS SACHIN POPAT [AGGARWAL
legal6 @ironcladlawindi
a.com
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6, New ICommercial (OMP (I) (COMM) 1241/2026 [25.03.2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 10.03.2026
Block-1 IPRIVATE LTD VS ASIM AHMAD IAGGARWAL

legal6 @ironcladlawindi

a.com
6, New CourtiCommercial (OMP (I) (COMM) 1242/2026 [25.03.2026 IAXIS BANK LTD VS SURAJ ISUNITA SINGH 9871040589 13.03.2026
Block-1

lindolexlaw@gmail.com
6, New  CourtiCommercial (OMP (I) (COMM) 1243/2026 [25.03.2026 IAXIS BANK LTD VS PAWAN|SUNITA SINGH|[9871040589 13.03.2026
Block-1 IKUMAR

lindolexlaw@gmail.com
6, New CourtiCommercial OMP (I) (COMM) 1244/2026 [25.03.2026 AXIS BANK LTD VS RMJSUNITA SINGH|9871040589 13.03.2026
Block-1 ICONTROLS PVT LTD

lindolexlaw@gmail.com
6, New  CourtiCommercial OMP (I) (COMM) 1245/2026 [25.03.2026 IDFC BANK LTD VS SONU KUMAR [SANJEEV 0717028845 09.03.2026
Block-1 IPATHAK

litigation@srcslegal.co

Im
6, New CourtiCommercial OMP (I) (COMM) 1246/2026 [25.03.2026 IDFC BANK LTD VS SANJEEVSANJEEV 0717028845 09.03.2026
Block-1 IKUMAR IPATHAK

litigation@srcslegal.co

m
6, New  CourtiCommercial CS (COMM) 162/2026 25.03.2026 ICANARA BANK VS M/S AARAVDEEPANJAL [8390227354 14.03.2026
Block-1 I[ENTERPRISES & ANR CHOUDHARY

[deepanjalch@gmail.co

Im

25 ISH. SANDEEPSOUTH 17, New CourtiCommercial Ex.COMM - Award by Arb/o7/03/2026 IAXIS BANK LTD Vs KARAN INIKHIL 0053286200/7838 lo3/03/2026
YADAV, Block-1 Comm./12/2026 SHARMA 812053

mikhil.sharma@furstass

licuates.in
17, New CourtiCommercial OMP (Djo7/03/2026 |Axis Bank Vs Kapil Obrai IANUPAM 0454926809 19/02/2026
Block-I (COMM.)/1053/2026 ISINGH

linfo@ajslegal.in
17, New CourtiCommercial OMP (Djo7/03/2026 IDFC FIRST BANK LTD Vs RAVISANJEEV 0717028845 25/02/2026
Block-1 (COMM.)/1054/2026 IKATARIA PATHAK

litigation@sreslegal.co

m
17, New CourtiCommercial OMP (Djo7/03/2026 PIRAMAL FINANCE LIMITED VSRAJESH 09058726491 l25/02/2026
Block-1 (COMM.)/1060/2026 IMOHAMMAD UZAIR JANGRA

jangraadocate@gmail.c

lom
17, New CourtiCommercial OMP (Djo7/03/2026 PIRAMAL FINANCE LIMITED VsRAJESH 09058726491 25/02/2026
Block-1 (COMM.)/1061/2026 IDINESH KUMAR HAWA SINGH JANGRA

jangraadocate@gmail.c

lom
17, New CourtiCommercial OMP (Djo7/03/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 lo5/02/2026
Block-1 (COMM.)/1062/2026 IMOHAMMED IDRIS JANGRA

jangraadocate@gmail.c

lom
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17, New ICommercial Ex.COMM - Award by ArblJog/03/2026 Kogta Financial India Ltd Vs SUNNY|Ankur Katyal (9811809439 lo5/03/2026
Block-I Comm./13/2026 IMAHAVEER
lankurkatyal @asklegal.c
0.in
17, New CourtCommercial Ex.COMM - Award by ArbJog/03/2026 Kogta Financial India Ltd VsAnkur Katyal (9811809439 l05/03/2026
Block-1 Comm./14/2026 SANDEEP TANWAR
ankurkatyal @asklegal.c
0.in
17, New CourtiCommercial Misc DJ/119/2026 09/03/2026 Beta Financial Services Pvt Ltd VSAADITYA 0711131164 27/02/2026
Block-1 IMEENU DHINGRA IVIJAY KUMAR
aadityavk@gmail.com
17, New CourtiCommercial CS (COMM)/121/2026 09/03/2026 KIRPAL SINGH VIRK Vs BIBHA[Aviral Chandra (9910599996 27/02/2026
Block-1 PHARMA
B_LEGAL@OUTLOOK.
COM
17, New CourtiCommercial CS (COMM)/122/2026 09/03/2026 IKIRPAL SINGH VIRK Vs AWADHDhruva Bhagat (9910599996 27/02/2026
Block-1 HEALTH CARE
B_ LEGAL@OUTLOOK.
COM
17, New CourtiCommercial OMP (Djog/03/2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119, l5/02/2026
Block-1 (COMM.)/1074/2026 [HARIOM KUMAR KUMAR 0811517810
GUPTA(P) ashish@agcpartners.co.
m
17, New CourtiCommercial OMP (Do9/03/2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119, 24/02/2026
Block-1 (COMM.)/1075/2026 IMEENESH BRIHAMA NAND KUMAR 0811517810
GUPTA(P) ashish@agcpartners.co.
lin
17, New CourtiCommercial OMP (Djog/03/2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119, 21/02/2026
Block-1 (COMM.)/1076/2026 ISANU KUMAR KUMAR 0811517810
GUPTA(P) ashish@agcpartners.co.
m
17, New CourtiCommercial OMP (Do9/03/2026 IFFCO KISAN FINANCE LTD VSASHISH 0009183119, 21/02/2026
Block-1 (COMM.)/1077/2026 ISAROJ RAY KUMAR 0811517810
GUPTA(P) ashish@agcpartners.co.
lin
17, New CourtiCommercial OMP (Do9/03/2026 AXIS BANK LTD Vs YUVRAJMayank 0873347330 l03/03/2026
Block-1 (COMM.)/1078/2026 ICONSTRACTION 0488 Mahajan
mayank_mahajanos@y
lahoo
17, New CourtiCommercial OMP (Djog/03/2026 IJAXIS BANK LTD Vs RAJU VERMA |avinash 0811182985 21/02/2026
Block-I (COMM.)/1079/2026 lkumar(P)
avinash.adv@gmail.co
Im
17, New CourtiCommercial OMP (Djog/03/2026 AXIS BANK LTD Vs ANURAGhavinash 0811182985 19/02/2026
Block-I (COMM.)/1080/2026 VERMA lkumar(P)
avinash.adv@gmail.co
Im
17, New CourtiCommercial OMP (Dro/03/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 27/02/2026
Block-1 (COMM.)/1100/2026 INITIN ARORA WANGRA
jangraadocate@gmail.c
lom
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17, New ICommercial OMP (I) (COMM.)/1101/2026{10/03/2026 PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 27/02/2026
Block-1 IASHOK RAMKISAN JADHAV JANGRA
jangraadocate@gmail.c
om
17, New CourtiCommercial OMP(I) (COMM.)/1160/2026(14/03/2026 IYES BANK LIMITED VS NAVABANANJAY 7455023130 10/03/2026
Block-1 IMANJOOR ISINGH IASAPLEGALANDADV
OCATES
@GMAIL.COM
17, New CourtiCommercial CS (COMM)/140/2026 14/03/2026 IOM SAI SALES CORPORATION VSAadil Jameel [9811117864 12/03/2026
Block-1 IKIDARNATH & CO.
info.lexjurislawchamber]
s@gmail.com
17, New CourtiCommercial OMP (I) (COMM.)/1163/2026/14/03/2026 ICNH INDUSTRIAL CAPITAL INDIA[Sagar Aggarwal |9311917029 10/03/2026
Block-1 PRIVATE LIMITED Vs BEANT]
SINGH legal6@ironcladlawindi
la.com
17, New CourtiCommercial OMP (I) (COMM.)/1164/2026(14/03/2026 ICNH INDUSTRIAL CAPITAL INDIA[Sagar Aggarwal |9311917029 10/03/2026
Block-1 PRIVATE LIMITED Vs MOHAN|
JANGLU CHAVHAN legal6@ironcladlawindi
la.com
17, New CourtiCommercial OMP (I) (COMM.)/1165/2026/14/03/2026 ICNH INDUSTRIAL CAPITAL INDIA[Sagar Aggarwal |9311917029 11/03/2026
Block-1 IPRIVATE LIMITED Vs RAJINDER|
KUMAR legal6@ironcladlawindi
la.com
17, New CourtiCommercial OMP (I) (COMM.)/1183/2026[16/03/2026 IDFC FIRST BANK LTD Vs NAIM[SANJEEV 0717028845 l09/03/2026
Block-1 KHAN IPATHAK
[LItigation @srcslegal.co
Im
17, New CourtiCommercial OMP (D6/03/2026 IDFC FIRST BANK LTD Vs ANKITISANJEEV 0717028845 l09/03/2026
Block-I (COMM.)/1184/2026 IKASHI PATHAK
[LItigation @srcslegal.co
m
17, New CourtiCommercial OMP (Dp6/03/2026 IDFC FIRST BANK LTD Vs PAWAN|SANJEEV 0717028845 l09/03/2026
Block-1 (COMM.)/1186/2026 IKUMAR IPATHAK
[LItigation @srcslegal.co
Im
17, New CourtiCommercial OMP (I) (COMM.)/1185/2026[16/03/2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 l09/03/2026
Block-1 IPASSERINE WEALTH SOLUTIONSPATHAK
PRIVATE LIMITED LItigation@srcslegal.co
m
17, New CourtiCommercial OMP (Dp7/03/2026 IAXTS BANK LTD Vs SATYAWART [SUNITA SINGH|[9871040589/8920 13/03/2026
Block-I (COMM.)/1190/2026 586266
INDOLEXLAW@GMAI
L.COM
17, New CourtiCommercial OMP (I) (COMM.)/1191/2026}17/03/2026 ICNH Industrial Capital India Private{Sagar Aggarwal [981098034 11/03/2026
Block-I Limited Vs Joga Ram
lareness@arenesslaw.co
Im
17, New CourtiCommercial OMP (I) (COMM.)/1192/2026}17/03/2026 IDFC FIRST BANK LTD Vs RAKESHSANJEEV 0717028845 l09/03/2026
Block-1 IBANARSIDAS IPATHAK

[LItigation @srcslegal.co

m




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

17, New ICommercial OMP (I) (COMM.)/1193/2026}17/03/2026 [DFC FIRST BANK LTD Vs RAKESHSANJEEV 0717028845 l09/03/2026
Block-1 IKUMAR PATHAK
[LItigation @srcslegal.co
Im
17, New CourtiCommercial (OMP (I) (COMM.)/1194/2026{17/03/2026 [DFC FIRST BANK LTD Vs ONKARSANJEEV 0717028845 l09/03/2026
Block-1 SINGH IPATHAK
[LItigation @srcslegal.co
Im
17, New CourtiCommercial OMP (Dph9/03/2026 IAXIS BANK LTD Vs TARANJEETISUNITA SINGH|[9871040589/8920 13/03/2026
Block-1 (COMM.)/1204/2026 IKAUR 586266
INDOLEXLAW@GMAI
L.COM
17, New CourtiCommercial OMP (D9/03/2026 ICNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 12/03/2026
Block-1 (COMM.)/1205/2026 ILTD Vs RANJIT KUMAR WANGRA
jangraadocate@gmail.c
lom
17, New CourtiCommercial OMP (Dp9/03/2026 ICNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 12/03/2026
Block-1 (COMM.)/1206/2026 ILTD Vs MUKESH KUMAR JANGRA
jangraadocate@gmail.c
om
17, New CourtiCommercial CS (COMM)/146/2026 20/03/2026 IMAX HEALTHCARE INSTITUTE VSGRAMINA 0873598716 18/03/2026
Block-1 IMAX HOSPITAL & TRAUMAJOSHI
ICENTRE
arima@ralgeal.co.in
17, New CourtiCommercial Misc DJ/141/2026 23/03/2026 IGURU RAVIDAS GRAM SUDHARABDUL 7259071768 18/03/2026
Block-1 ICOMMITTEE VS M S OPTICSSATTAR
HEALTHCARE PHARMACY
layansaifigs@gmail.com
17, New CourtiCommercial EX(COMM)/30/2026 24/03/2026 IMS SAHARA TRADERS VSSHAHID 0910536696 24/03/2026
Block-I TEJASWINI P3 DEVELOPMENTAHMED
PVT LTD & ANR. theahmedassociates
@gmail.com
17, New CourtiCommercial Ex.COMM - Award by Arb)e4/03/2026 INDUSIND BANK LTD. VSPANKAJ 0717850496 19/03/2026
Block-1 Comm./20/2026 ROHTANG DIVAKAR IKUMAR SINGH
IPANKAJKUMARSIN @
YAHOO.COM
17, New CourtiCommercial Ex.COMM - Award by Arb/24/03/2026 INDUSIND BANK LTD. VSPANKAJ 0717850496 19/03/2026
Block-1 Comm./21/2026 IMURLIDHAR KUMAR SINGH
PANKAJKUMARSIN @
IYAHOO.COM
17, New CourtiCommercial CS (COMM)/158/2026 24/03/2026 [EMU LINES PRIVATE LIMITED VS [UDAY KUMAR (8882303942 15/03/2026
Block-1 IOCEANIC HORIZONS PRIVATE
ILIMITED ladvudaykumar@gmail.
lcom
17, New CourtiCommercial OMP (Dj24-03-206 PIRAMAL FINANCE LIMITED VSRAJESH 09058726491 16/03/2026
Block-I (COMM.)/1233/2026 [TANOJ KUMAR SAHOO JANGRA
jangraadocate@gmail.c
lom
17, New CourtiCommercial OMP (Dj24/03/2026 PIRAMAL FINANCE LIMITED VSPRASHANT 0009691983 18/03/2026
Block-1 (COMM.)/1234/2026 IKULDEEP TANWAR KUMAR
psrlawfirm2020@gmail

.com
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17, New ICommercial OMP (Di3o/03/2026 IYES BANK LIMITED VS BALRAM|SANJEEV 0717028845 14/03/2026
Block-I (COMM.)/1288/2026 SINGH PATHAK
litigation@srcslegal.co
m
17, New CourtiCommercial OMP (DI30—03-2026 IYES BANK LIMITED VS ABBASSANJEEV 0717028845 14/03/2026
Block-I (COMM.)/1289/2026 KHAN PATHAK
litigation@srcslegal.co
Im
17, New CourtiCommercial OMP (DI30-03-2026 IJAXIS BANK LTD Vs KOMAL INIRAJ KUMAR (9811306559 27/03/2026
Block-I (COMM.)/1290/2026
legalmindsinternational
@gmail.com
17, New CourtiCommercial OMP (I) (COMM.)/1291/2026/30—03-2026 IJAXIS BANK LTD Vs SURINDER INIRAJ KUMAR (9811306559 27/03/2026
Block-1
legalmindsinternational
@gmail.com
17, New CourtiCommercial OMP (DI30-03-2026 IAXIS BANK LTD Vs GYAN DEVINIRAJ KUMAR (9811306559 17/03/2026
Block-I (COMM.)/1292/2026 BANSAL
legalmindsinternationall
@gmail.com
17, New CourtiCommercial OMP (DI30—03-2026 IAXIS BANK LTD Vs GYAN DEVINIRAJ KUMAR (9811306559 17/03/2026
Block-I (COMM.)/1293/2026 BANSAL
legalmindsinternational
@gmail.com
17, New CourtiCommercial OMP (DI30-03-2026 IAXIS BANK LTD Vs MO SHADAN [NIRAJ KUMAR (9811306559 27/03/2026
Block-I (COMM.)/1294/2026
legalmindsinternationall
@gmail.com
17, New CourtiCommercial OMP (II30—03-2026 IAXIS BANK LTD Vs JASSAL KNITINIRAJ KUMAR (9811306559 27/03/2026
Block-1 (COMM.)/1295/2026 FAB
legalmindsinternational
@gmail.com
17, New CourtiCommercial OMP (DI30—03-2026 IAXIS BANK LTD Vs AWANISH|NIRAJ KUMAR [9811306559 27/03/2026
Block-1 (COMM.)/1296/2026 IKUMAR MISHRA
legalmindsinternationall
@gmail.com
17, New CourtiCommercial OMP (DI30—03-2026 IAXIS BANK LTD Vs RAJU MALI INIRAJ KUMAR (9811306559 27/03/2026
Block-1 (COMM.)/1297/2026
legalmindsinternational
@gmail.com
17, New CourtiCommercial CS (COMM)/172/2026 130/03/2026 ICENTRAL GOVERNMENT|DIPAK K. NAG810611825 27/03/2026
Block-1 IEMPLOYEES CONSUMER& APURVA|
ICOOPERATIVE SOIETY PVT LTDUPMANYU apurvaupmanyu@gmaill
VS DELHI TOURISM  AND| .com
17, New CourtiCommercial CS (COMM)/171/2026 130/03/2026 ISPEK DIGITAL LLP VS INSTITUTEKOMAL ABROL[9988629077 27/03/2026
Block-1 IOF MARKETING AND
IMANAGMENT AND ANR. IAbrollawoffices@gmail.
lcom
17, New CourtiCommercial CS (COMM)/166/2026 130/03/2026 SUMER SETHI SOLESHIKHER 85059099376 28/03/2026
Block-1 IPROPRIETORSHIP VSUPADHYAY
IPANCHSHILA CO-OPERATIVE]| shikherupadhyay@fore

I[HOUSE BUILDING SOCIETY LTD.

sightlaw.in
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SH. AJAY KUMAR| 29, New ICommercial OMP (I) (COMM)/1022/2026[06-03-2026 IAXIS BANK LTD Vs SURENDRAAnupam 0958279037 19.02.2026
JAIN, DISTRICT] Block-11 SINGH Singh(P),
JUDGE
(COMMERCIAL linfo@ajslegal.in
ICOURT) (DIGITAL)- b9, New CourtiCommercial OMP (I) (COMM),/1025/2026/06-03-2026 IAXIS BANK LTD Vs NIDHIAnupam 9958279037 19.02.2026
04 Block-11 SHARMA Singh(P),
linfo@ajslegal.in
29, New CourtiCommercial (OMP (I) (COMM)/1023/2026[06-03-2026 IAXIS BANK LTD Vs MOHAMMADASHISH 0999183119, 19.02.2026
Block-11 IDANISH KUMAR 0811517810
GUPTA(P), lashish@agcpartners.co.
lin
29, New CourtiCommercial OMP (I) (COMM)/1021/2026/06-03-2026 IJAXIS BANK LTD Vs MANU RANA |ASHISH 0009183119, 10.02.2026
Block-11 KUMAR 0811517810
GUPTA(P), lashish@agcpartners.co.
lin
29, New CourtiCommercial OMP (I) (COMM)/1024/2026/06-03-2026 IJAXIS BANK LTD Vs MJLEESH IAnupam 0958279037 19.02.2026
Block-11 Singh(P),
linfo@ajslegal.in
29, New CourtiCommercial (OMP (I) (COMM)/1027/2026/06-03-2026 JAXIS BANK LTD Vs HEMANTavinash 0811182985, 011 10.02.2026
Block-11 ISINGH SACHAN lkumar(P), 15596482
avinash.adv@gmail.co
m
29, New CourtiCommercial (OMP (I) (COMM)/1028/2026/06-03-2026 IAXIS BANK LTD Vs ABHISHEKavinash 0811182985, 011 19.02.2026
Block-11 KUMAR lkumar(P), 155906482
avinash.adv@gmail.co
Im
29, New CourtiCommercial (OMP (I) (COMM)/1026/2026/06-03-2026 IMAHINDRA AND MAHINDRARAJESH 0958726491 25.02.2026
Block-11 IFINANCIAL SERVICES LIMITED VSJANGRA(P),
RV GLASS INDUSTRIES jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1052/2026{07-03-2026 IAXIS BANK LTD Vs RAKESHjavinash 0811182985, 011 21.02.2026
Block-11 IMISHRA lkumar(P), 45596482
avinash.adv@gmail.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1051/2026 [07-03-2026 IAXIS BANK LTD Vs RAM BABU avinash 0811182985, 011 21.02.2026
Block-11 lkumar(P), 45596482
lavinash.adv@gmail.co
m
29, New CourtiCommercial (OMP (I) (COMM)/1042/2026/07-03-2026 IDFC FIRST BANK LTD Vs SHIVISANJEEV 0717028845 24.02.2026
Block-11 IKUMAR IPATHAK(P),
litigation@sreslegal.co
m
29, New CourtiCommercial CS (COMM)/118/2026 07-03-2026 PUNJAB NATIONAL BANK Vslndra Narain(P),9311824970 20.02.2026
Block-11 IAKSHAY SRIVASTAVA (PROP OF
IM/S GLORIOUS FUTURE) lassociatenarayan29@g
imail.com
29, New CourtiCommercial (OMP (I) (COMM)/1049/2026/07-03-2026 IFFCO KISAN FINANCE LTD VS ASHISH 0099183119, 24.02.2026
Block-11 RAJEEV KUMAR KUMAR 0811517810
GUPTA(P), lashish@agcpartners.co.
lin
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29, New ICommercial OMP (I) (COMM)/1047/2026{07-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119, 24.02.2026
Block-11 RAKESH KUMAR KUMAR 0811517810
GUPTA(P), ashish@agcpartners.co.
lin
29, New CourtiCommercial OMP (I) (COMM)/1046/2026{07-03-2026 [FFCO KISAN FINANCE LTD VsASHISH 0999183119, 24.02.2026
Block-11 IVIVEK SINGH KUMAR 0811517810
GUPTA(P), lashish@agcpartners.co.
lin
29, New CourtiCommercial OMP (I) (COMM)/1048/2026{07-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 25.02.2026
Block-11 Vs MOHD ARSALAN JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial (OMP (I) (COMM)/1050/2026/07-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 25.02.2026
Block-11 Vs APARNA ALBERT JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1045/2026{07-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 25.02.2026
Block-11 Vs NAVEEN DAGAR JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial (OMP (I) (COMM)/1043/2026/07-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 25.02.2026
Block-11 Vs MOHD AKIL JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1044/2026{07-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119, 25.02.2026
Block-11 IGOURAV KUMAR KUMAR 0811517810
GUPTA(P), ashish@agcpartners.co.
lin
29, New CourtiCommercial OMP (I) (COMM)/1096/2026J10-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 27.02.2026
Block-11 Vs CHIRAG KHERA JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1097/2026[10-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0058726491 27.02.2026
Block-11 Vs UDAY SANTOSH MALAVDE JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1098/2026[10-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0058726491 27.02.2026
Block-11 Vs SAHIL MANGLA JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1099/2026/10-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 09058726491 27.02.2026
Block-11 Vs RAJAN RAHEJA JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1095/2026{10-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0058726491 27.02.2026
Block-11 Vs ROHIT TANGRI JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1094/2026/10-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0058726491 03.03.2026
Block-11 Vs REENA DEVI JANGRA(P),
jangraadvocate@gamil.
lcom
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29, New ICommercial OMP (I) (COMM)/1093/2026[10-03-2026 YES BANK LTD Vs PRANVESHSANJEEV 0717028845 02.03.2026
Block-11 IKUMAR PATHAK PATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1092/2026{10-03-2026 IYES BANK LTD Vs KAMAL GULIA [SANJEEV 0717028845 02.03.2026
Block-11 IPATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial ExCOMM - Award by Arbj10-03-2026 INISSAN RENAULT FINANCIALJMAYANK 0873347330 05.03.2026
Block-11 Comm/15/2026 SERVICES INDIA PVT LTD VSMAHAJAN(P),
RITIKA SHARMA mayank_mahajanos@y
lahoo.com
29, New CourtiCommercial CS (COMM)/130/2026 10-03-2026 IM/S SECURE LOGISTICSRakesh Kumar (9868040826, 28.02.2026
Block-11 ISOLUTIONS PVT LTD Vs M/s BTLSharma(P), 0818666198
IINDIA PVT LTD sharmarakeshadvi@gm
lail.com
29, New CourtiCommercial CS (COMM)/131/2026 10-03-2026 IVARUN KUMAR Vs M/S UNIMARTIVIVEK VISHAL|8800740996 08.03.2026
Block-11 AND UNIKAHWA FOOD ANDGAUTAM(P),
BEVERAGES AND ANR
ladvovvg@gmail.com
29, New CourtiCommercial CS (COMM)/136/2026 12-03-2026 WILDERNESS AND WELLNESSSwetank 08180588009, 07.03.2026
Block-11 RESORTS AND CAMPS PVT LTD VsShantanu, 0801200224
IVARUN SHROTRIYA (PROP OFPratap shanker legalconsultus@gmail.c
IM/S BASE CAMP AND ORS) lom
29, New CourtiCommercial Execution (Comm)/26/2026 [12-03-2026 ICANARA BANK Vs ASIF MUKHTARNILENDU 0999050853 10.03.2026
Block-11 (PROP OF M/S MOBILE DOT COM) [VATSYAYAN(P)
b milenduvatsyayan@gma
lil.com
29, New CourtiCommercial CS (COMM)/135/2026 12-03-2026 IDELTA TROOPS PVT LTD VsDr. Vivekio811770164 06.03.2026
Block-I1 AMBIENCE PVT LTD AND ORS Aggarwal
linfo@aalawcorp.com
29, New CourtiCommercial CS (COMM)/139/2026 13-03-2026 FEDERAL BANK LTD Vs PRADYUTRishabh 8800718199 08.03.2026
Block-11 KUMAR GUHA (PROP OF M/SYadav(P),
ILUSABUY FASHIONS) rishabhyadavso4o@gm
lail.com
29, New CourtiCommercial OMP (I) (COMM)/1123/2026 [13-03-2026 IDFC FIRST BANK LTD Vs VINAY [SANJEEV 0717028845 09.03.2026
Block-11 INARENDRA TYAGI PATHAK(P),
litigation@sreslegal.co
m
29, New CourtiCommercial OMP (I) (COMM)/1156/2026 [14-03-2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 09.03.2026
Block-11 IPRAYASS M TYAGI IPATHAK(P),
litigation@sreslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1154/2026 [14-03-2026 IDFC FIRST BANK LTD Vs MOHIT SANJEEV 0717028845 9.03.2026
Block-11 LUTHRA PATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1157/2026 [14-03-2026 IDFC FIRST BANK LTD Vs SACHIN SANJEEV 0717028845 09.03.2026
Block-11 IGAJRAJ IPATHAK(P),
litigation@sreslegal.co
m




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

29, New ICommercial OMP (I) (COMM)/1158/2026 [14-03-2026 IDFC FIRST BANK LTD Vs RAJESH[SANJEEV 0717028845 09.03.2026
Block-11 IKHAR SINGH PATHAK(P),
litigation@srcslegal.co
m
29, New CourtiCommercial OMP (I) (COMM)/1159/2026 [14-03-2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 09.03.2026
Block-11 JOGINDAR KHARWAR IPATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1150/2026 [14-03-2026 IDFC FIRST BANK LTD Vs DIVYASANJEEV 0717028845 09.03.2026
Block-11 SINGH TOMER IPATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1151/2026 [14-03-2026 [DFC FIRST BANK LTD Vs SHAKTISANJEEV 0717028845 09.03.2026
Block-11 BHUSHAN SHARMA IPATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1152/2026 [14-03-2026 IDFC FIRST BANK LTD Vs RIJWAN|SANJEEV 0717028845 09.03.2026
Block-11 AHMAD PATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1153/2026 [14-03-2026 IDFC FIRST BANK LTD Vs KAMAL [SANJEEV 0717028845 09.03.2026
Block-11 IBAGGA IPATHAK(P),
litigation@srcslegal.co
m
29, New CourtiCommercial OMP (I) (COMM)/1155/2026 [14-03-2026 IDFC FIRST BANK LTD Vs JYOTI [SANJEEV 0717028845 09.03.2026
Block-11 DEVI IPATHAK(P),
litigation@sreslegal.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1149/2026 [14-03-2026 IM/S YES BANK LIMITED VSANANJAY 7455023130 10.03.2026
Block-11 IPTYUSH GOEL SINGH(P),
lasaplegalandadvocates
@gmail.com
29, New CourtiCommercial OMP (I) (COMM)/1148/2026 [14-03-2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 10.03.2026
Block-11 IPRIVATE LIMITED Vs NARENDRAIAGGARWAL
IKUMAR PRALHAD VADODE legal6 @ironcladlawindi
la.com
29, New CourtiCommercial OMP (I) (COMM)/1144/2026 [14-03-2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 11.03.2026
Block-11 PRIVATE LIMITED Vs SARABJITAGGARWAL
KAUR legal6@ironcladlawindi
la.com
29, New CourtiCommercial OMP (I) (COMM)/1145/2026 [14-03-2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 11.03.2026
Block-11 PRIVATE LIMITED Vs RAGHUJIAGGARWAL
BAPURAO SHANIWARE legal6@ironcladlawindi
la.com
29, New CourtiCommercial OMP (I) (COMM)/1147/2026 [14-03-2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 11.03.2026
Block-11 PRIVATE LIMITED Vs SHAIKHAGGARWAL
RAHIM KALADAR SHAIKH legal6@ironcladlawindi
la.com
29, New CourtiCommercial OMP (I) (COMM)/1146/2026 [14-03-2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 11.03.2026
Block-11 IPRIVATE LIMITED VSAGGARWAL
SUKHMANDER SINGH legal6@ironcladlawindi
la.com
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29, New ICommercial OMP (I) (COMM)/1182/2026 [16-03-2026 IYES BANK LTD Vs RINKU RINKU |ANANJAY 7455023130 10.03.2026
Block-11 ISINGH(P),
asaplegalandadvocates
@gmail.com
29, New CourtiCommercial OMP (I) (COMM)/1180/2026[16-03-2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 11.03.2026
Block-11 IPVT LTD Vs PK PRADHAN CO IAGGARWAL
legal6 @ironcladlawindi
la.com
29, New CourtiCommercial OMP (I) (COMM)/1181/2026 [16-03-2026 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0311917029 11.03.2026
Block-11 PRIVATE LIMITED Vs VASANTAGGARWAL
DITYA PADVI legal6@ironcladlawindi
la.com
29, New CourtiCommercial OMP (I) (COMM)/1179/2026 [16-03-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 12.03.2026
Block-11 IPVT LTD Vs BHARAT LAL JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial CS (COMM)/142/2026 16-03-2026 IM/S MOD HOMZ Vs GULAB SINGHDEEPAK 09099684758 12.03.2026
Block-11 SINGH
deepaksinghlegal @gma
lil.com
29, New CourtiCommercial OMP (I) (COMM)/1178/2026 [16-03-2026 IAXIS BANK LTD Vs SAILESH [Sunita Singh(P),|98710405809, 13.03.2026
Block-11 KUMAR 8020586266
lindolexlaw@gmail.com
29, New CourtiCommercial OMP (I) (COMM)/1173/2026 [16-03-2026 IYES BANK LTD Vs MEENA MEENA |ANANJAY 7455023130 13.03.2026
Block-11 ISINGH(P),
lasaplegalandadvocates
@gmail.com
29, New CourtiCommercial OMP (I) (COMM)/1175/2026 [16-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 14.03.2026
Block-11 Vs KUNWAR PAL JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1176/2026 [16-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0058726491 14.03.2026
Block-11 Vs SHAHBAZ RASHID KHAN JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1174/2026 [16-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0058726491 14.03.2026
Block-11 Vs SURESH KUMAR JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1177/2026 [16-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 09058726491 14.03.2026
Block-11 Vs PUSHPENDER KUMAR JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1216/2026 [23-03-2026 IM/S FINGROW CAPITAL PVT LTDYJITENDRA 0911354538 17.03.2026
Block-11 Vs SEEMA CHOUBEY (PROP OFKUMAR
IMECHATRUST INDUSTRIES ANDSSINGH(P), jkschauhan@rediffmail.
ORS) com
29, New CourtiCommercial CS (COMM)/156/2026 24-03-2026 ICANARA BANK Vs M/S UNIQUEDEEPANJAL [8390227354 18.03.2026
Block-11 [UNISEX SALON AND ANR CHOUDHARY(
P), deepanjalch@gmail.co

m
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29, New ICommercial CS (COMM)/155/2026 24-03-2026 ISMALL FARMERS AGRI BUSINESSDr. Puranfy042286270 20.03.2026
Block-11 ICONSORTIUM Vs M/S OM UDYOG(Chand
IAND ANR advdrpc1948@gmail.co
Im
29, New CourtiCommercial OMP (I) (COMM)/1226/2026[24-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0058726491 16.03.2026
Block-11 Vs OM PRAKASH YADAV WANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial CS (COMM)/163/2026 27-03-2026 IJASICS CORPORATION Vs UDITShravan Kumarj9810017859 24.03.2026
Block-11 IDHINGRA (PROPRIETOR OF COGSBansal
INTERNATIONAL) lunitedmark@unitedand
united.com
29, New CourtiCommercial OMP (I) (COMM)/1248/2026J27-03-2026 ICNH INDUSTRIAL CAPITALISAGAR 0810000834 25.03.2026
Block-11 (INDIA) PVT LTD Vs KHAMISHAAGGARWAL
IKHAN AND ANR areness@arenesslaw.co
Im
29, New CourtiCommercial ExCOMM - Award by Arbje7-03-2026 IM/S CASEWELL DRILLING\Vidur Kamra(P),[8447871289 14.03.2026
Block-11 Comm/22/2026 SERVICES PVT LTD Vs INDERJEET]
SINGH dineshmoorjanig2@gm
lail.com
29, New CourtiCommercial (OMP (I) (COMM)/1287/2026/30-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 16.03.2026
Block-11 Vs MUKESH KUMAR JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1286/2026[30-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 16.03.2026
Block-11 Vs LALIT SHARMA JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial (OMP (I) (COMM)/1285/2026|30-03-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 17.03.2026
Block-11 PVT LTD Vs RAJENDRAJANGRA(P),
HARISHANKAR jangraadvocate@gamil.
lcom
29, New CourtiCommercial OMP (I) (COMM)/1277/202630-03-2026 IAXIS BANK LTD Vs PRASHANT [Niraj Kumar(P),[9811306559 27.03.2026
Block-11 SHUKLA
mirajkumar1976 @gmail
.com
29, New CourtiCommercial (OMP (I) (COMM)/1278/2026|30-03-2026 IAXIS BANK LTD Vs SUNIL KUMARNiraj Kumar(P), 9811306559 27.03.2026
Block-11
mirajkumar1976 @gmail
.com
29, New CourtiCommercial (OMP (I) (COMM)/1280/2026/30-03-2026 IAXIS BANK LTD Vs ARSAD Niraj Kumar(P), 9811306559 27.03.2026
Block-11
mirajkumar1976 @gmail
.com
29, New CourtiCommercial (OMP (I) (COMM)/1282/2026[30-03-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 17.03.2026
Block-11 IPVT LTD Vs ANKUL SHARMA JANGRA(P),
jangraadvocate@gamil.
lcom
29, New CourtiCommercial (OMP (I) (COMM)/1283/2026|30-03-2026 IAXIS BANK LTD Vs SATNAM KAURSunita Singh(P),[9871040589, 17.03.2026
Block-11 8020586266
lindolexlaw@gmail.com
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29, New ICommercial (OMP (I) (COMM)/1281/202630-03-2026 IAXIS BANK LTD Vs KAUSHALYA [Niraj Kumar(P), 9811306559 27.03.2026
Block-11 [TTIWARI

mirajkumar1976 @gmail

.com
29, New CourtiCommercial OMP (I) (COMM)/1279/2026|30-03-2026 AXIS BANK LTD Vs KAMLESHNiraj Kumar(P),[9811306559 27.03.2026
Block-11 ISTONE CRUSHER

nirajkumar1976 @gmail

.com
29, New CourtiCommercial (OMP (I) (COMM)/1284/2026[30-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119, 19.03.2026
Block-11 RAHUL YADAV KUMAR 0811517810

GUPTA(P), ashish@agcpartners.co.

lin
29, New CourtiCommercial OMP (I) (COMM)/1276/2026[30-03-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 27.03.2026
Block-11 Vs MANISH KUMAR WANGRA(P),

jangraadvocate@gamil.

lcom
29, New CourtiCommercial ExCOMM - Award by Arb30-03-2026 IAXIS BANK LTD Vs DHIRENDRASShivam Kumaif7970440025 16.03.2026

Block-11 Comm/23/2026 IKUMAR SHARMA Uha
shivamjha@firstassocia
ltes.in
29, New CourtiCommercial OMP (I) (COMM)/1274/2026[30-03-2026 [FFCO KISAN FINANCE LTD VsASHISH 0099183119, 19.03.2026
Block-11 IPUSHPENDRA KUMAR KUMAR 0811517810
GUPTA(P), ashish@agcpartners.co.
m
29, New CourtiCommercial OMP (I) (COMM)/1275/202630-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119, 19.03.2026
Block-11 SULTAN RAM KUMAR 0811517810
GUPTA(P), ashish@agcpartners.co.
lin
29, New CourtiCommercial CS (COMM)/169/2026 30-03-2026 SIEMENS EDA (SALES ANDGurjas Singh (9997979363 28.03.2026
Block-I1 SERVICES) PVT LTD Vs STERLITENarula(P),
TECHNOLOGIES LIMITED lgurjasnarulaadv@gmail
.com
29, New CourtiCommercial [Execution (Comm)/32/2026 [30-03-2026 PUNJAB NATIONAL BANK VsArun 0899138242 10.03.2026
Block-11 ILALIT CHITTORIA (PROP OF M/SBhardwaj(P),
FLUCK) arunbhardwaj1206@g
imail.com
29, New CourtiCommercial CS (COMM)/168/2026 30-03-2026 SIEMENS EDA (SALES ANDGurjas Singh (9997979363 28.03.2026
Block-11 SERVICES) PVT LTD Vs STERLITENarula(P),
TECHNOLOGIES LIMITED lgurjasnarulaadv@gmail
.com
29, New CourtiCommercial OMP (I) (COMM)/1272/2026[30-03-2026 IDFC FIRST BANK LTD Vs HARSH|SANJEEV 0717028845 21.03.2026
Block-11 IKUMAR VERMA IPATHAK(P),
litigation@sreslegal.co
Im
29, New CourtiCommercial (OMP (I) (COMM)/1273/2026|30-03-2026 IDFC FIRST BANK LTD Vs MOHD SANJEEV 0717028845 21.03.2026
Block-11 RAFI PATHAK(P),
litigation@srcslegal.co
Im
29, New CourtiCommercial CS (COMM)/167/2026 130-03-2026 M/S M K INTERIORS VsRavi Lomod(P), [9990117722 25.03.2026

Block-11

OPTIMISTIC RESTAURANT PVT]
ILTD AND ORS

ravilomod @gmail.com
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27 . ko, ICommercial CS (COMM)/116/2026 06-03-2026 FEDERAL BANK Vs DHEERAJRishabh 8800718199 07-02-2026
UMAR SHARMA, Block-11 IMUTEJA IYadav(P),
IDISTRICT
WUDGE(COMMERCI
AL COURT) rishabhyadavso4o@gm
lail.com
o, New CourtCommercial CS (COMM)/117/2026 06-03-2026 IM/S TUMBLE HOUSESanjive 0811767675 20-02-2026
Block-11 ENERTAINMENT LLP Vs TS REALSingh(P),
[TECH PRIVATE LTD
.sanjit@gmail.com
o, New CourtiCommercial [Execution (Comm)/28/2026 [06-03-2026 IM/S MUNAZIR EMBROIDERYnot given not given 28-02-2026
Block-11 IHOUSE Vs MANOJ KUMAR
not given
o, New CourtiCommercial OMP (I) (COMM)/1019/2026[06-03-2026 IYES BANK LIMITED Vs JITENDERSANJEEV 0717028845 20-02-2026
Block-11 IPAL SINGH IPATHAK(P),
litigation@srcslegal.co
m
ko, New CourtiCommercial (OMP (I) (COMM)/1020/2026/06-03-2026 IYES BANK LIMITED Vs NEKI RAM [SANJEEV 0717028845 20-02-2026
Block-11 PATHAK(P),
litigation@srcslegal.co
Im
o, New CourtCommercial CS (COMM)/119/2026 07-03-2026 Small Farmers Agri BusinessJATIN 0899818888 25-02-2026
Block-11 IConsortium Vs MS Krishna AgrotechiJULKA(P),
through its proprietor =~ Mukund|
Dnyanoba Bhujbal
jatinjulka()7@outlook.c
lom
4o, New CourtiCommercial Execution (Comm)/23/2026 [07-03-2026 State Bank of India Vs Tinku Kumar [KAMLESH 0810343732 l06-03-2026
Block-11 KUMAR
ISINGH(P),
Inot given
4o, New CourtCommercial [Execution (Comm)/24/2026 |07-03-2026 State Bank of India Vs MahendraKAMLESH 0810343732 l06-03-2026
Block-11 [Kumar KUMAR
ISINGH(P),
Inot given
o, New CourtCommercial OMP (I) (COMM)/1037/2026[07-03-2026 IAXIS BANK LTD Vs SAURABH Shobha 0811192158 10-02-2026
Block-11 Gupta(P),
srshobhagupta@gmail.c
lom
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ko, ICommercial (OMP (I) (COMM)/1038/2026/07-03-2026 IAXIS BANK LTD Vs NEETUShobha 0811192158 10-02-2026
Block-11 BHARDUAJ Gupta(P),

srshobhagupta@gmail.cj

lom
o, New CourtCommercial OMP (I) (COMM)/1039/2026{07-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 18-02-2026
Block-11 IGourav Jaipal JANGRA(P),

jangraadvocate@gmail.

lcom
o, New CourtiCommercial OMP (I) (COMM)/1040/2026{07-03-2026 PIRAMAL FINANCE LIMITED VsSRAJESH 0958726491 18-02-2026
Block-11 lPoonam Narayan Singh JANGRA(P),

jangraadvocate@gmail.

lcom
o, New CourtiCommercial OMP (I) (COMM)/1041/2026(07-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 18-02-2026
Block-11 Lakhan Patel JANGRA(P),

jangraadvocate@gmail.

lcom
ko, New CourtiCommercial [Execution (Comm)/25/2026 [09-03-2026 IChander Pal Vs Ms AM WebshopRISHI =~ KANT|9953417765 28-02-2026
Block-11 [India Pvt Ltd [TRIPATHI(P),

imadhusing8o1@yahoo.

lcom
o, New CourtCommercial (OMP (I) (COMM)/1064/2026/09-03-2026 PIRAMAL FINANCE LIMITED VsSRAJESH 0058726491 18-02-2026
Block-11 ROHIT GARG JANGRA(P),

jangraadvocate@gmail.

lcom
4o, New CourtiCommercial (OMP (I) (COMM)/1065/2026/09-03-2026 PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 18-02-2026
Block-11 UMESH JANGRA(P),

jangraadvocate@gmail.

lcom
4o, New CourtCommercial (OMP (I) (COMM)/1066/2026/09-03-2026 Axis Bank limited Vs SINGHNiraj Kumar(P),[0811306559 lp4-02-2026
Block-11 ICONSTRUCTION

nirajkumar1976 @gmail

.com
o, New CourtCommercial OMP (I) (COMM)/1081/2026[10-03-2026 [FFCO KISAN FINANCE LTD VSASHISH 0099183119 25-02-2026
Block-11 IGAGAN KUMAR IKUMAR

GUPTA(P),
lashish@agcpartners.co.
lin
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ko, ICommercial OMP (I) (COMM)/1082/2026[10-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119 I25-02-2026
Block-11 IHARNARAYAN BABU KUMAR
GUPTA(P),
lashish@agcpartners.co.
lin
o, New CourtCommercial OMP (I) (COMM)/1083/2026[10-03-2026 [FFCO KISAN FINANCE LTD VSASHISH 0099183119 25-02-2026
Block-11 [URMILA DEVI IKUMAR
GUPTA(P),
lashish@agcpartners.co.
lin
o, New CourtiCommercial OMP (I) (COMM)/1084/2026[10-03-2026 [FFCO KISAN FINANCE LTD VSASHISH 0090183119 I25-02-2026
Block-11 ISUMRAT SINGH KUMAR
GUPTA(P),
lashish@agcpartners.co.
lin
o, New CourtiCommercial CS (COMM)/134/2026 11-03-2026 WELLVERSED HEALTH PVT LTDKUNAL 0999757185 l06-03-2026
Block-11 Vs THE WELCORE HUB GYM KHANNA(P),
lip.kunalkbnna@gmail.c
lom
ko, New CourtiCommercial OMP (COMM)/10/2026 11-03-2026 Phool Singh And Anr Vs M/sMohammad 0818969638 l09-03-2026
Block-11 IndusInd Bank Ltd Raja(P),
ladvmadrja786@gmail.c
lom
o, New CourtCommercial (OMP (I) (COMM)/1102/2026[11-03-2026 IJAXIS BANK LTD Vs NAND SINGHjavinash 0811182985 30-01-2026
Block-11 SHEKHAWAT lkumar(P),
Avinashadv@gmail.com|
4o, New CourtiCommercial OMP (I) (COMM)/1103/2026[11-03-2026 IAXIS BANK LTD Vs NEHA YADAV [avinash 0811182985 30-01-2026
Block-1T lkumar(P),
Avinashadv@gmail.com|
ko, New CourtiCommercial (OMP (I) (COMM)/1104/2026[11-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28-02-2026
Block-11 HAWA SINGH JANGRA(P),
jangraadvocate@gmail.
lcom
o, New CourtCommercial OMP (I) (COMM)/1105/2026 [11-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 28-02-2026
Block-11 RAMBRESH JANGRA(P),
jangraadvocate@gmail.
lcom
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ko, ICommercial (OMP (I) (COMM)/1106/2026[11-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28-02-2026
Block-11 RINA DHARMENDRAKUMARJANGRA(P),
RAMJIYANI
jangraadvocate@gmail.
lcom
o, New CourtCommercial (OMP (I) (COMM)/1107/2026 [11-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 28-02-2026
Block-11 IRAJAN RAMAGYA KANOJIYA JANGRA(P),
jangraadvocate@gmail.
lcom
o, New CourtiCommercial CS (COMM)/137/2026 12-03-2026 IMOOL CHAND Vs All India Institutesana yusuf(P), (9898600506 09-03-2026
Block-11 lof Medical Sciences
[deepakkumaro506 @gm
lail.com
o, New CourtiCommercial OMP (I) (COMM)/1109/2026[12-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28-02-2026
Block-11 Rajinder Singh JANGRA(P),
jangraadvocate@gmail.
lcom
4o, New CourtCommercial OMP (I) (COMM)/1110/2026 [12-03-2026 |Axis Bank Ltd Vs SUKHA RAM 0707 MAYANK 0873347330 l06-03-2026
Block-11 IMAHAJAN(P),
mayank_mahajanos5@y
ahoo.com
o, New CourtCommercial OMP (I) (COMM)/1111/2026 [12-03-2026 [FFCO KISAN FINANCE LTD VSASHISH 0099183119 25-02-2026
Block-11 SUNIL MISHRA KUMAR
GUPTA(P),
lashish@agcpartners.co.
lin
4o, New CourtiCommercial OMP (I) (COMM)/1112/2026 [12-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 00990183119 I25-02-2026
Block-11 IBUTAI SINGH KUMAR
GUPTA(P),
lashish@agcpartners.co.
lin
ko, New CourtiCommercial OMP (I) (COMM)/1113/2026 [12-03-2026 IFFCO KISAN FINANCE LTD VSASHISH 0099183119 I25-02-2026
Block-11 IDADAN RAM KUMAR
GUPTA(P),
lashish@agcpartners.co.
lin
o, New CourtCommercial OMP (I) (COMM)/1114/2026 [12-03-2026 [FFCO KISAN FINANCE LTD VSASHISH 0099183119 25-02-2026
Block-11 INITISH KUMAR IKUMAR
GUPTA(P),

lashish@agcpartners.co.

m
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ko, ICommercial OMP (I) (COMM)/1115/2026 [12-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28-02-2026
Block-11 IWASI WALID RAIS JANGRA(P),

jangraadvocate@gmail.

lcom
o, New CourtCommercial OMP (I) (COMM)/1116/2026 [12-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 28-02-2026
Block-11 SANTOSH KUMAR JANGRA(P),

jangraadvocate@gmail.

lcom
o, New CourtiCommercial OMP (I) (COMM)/1117/2026 [12-03-2026 PIRAMAL FINANCE LIMITED VsSRAJESH 0958726491 28-02-2026
Block-11 IMOHD SAHIR KHAN JANGRA(P),

jangraadvocate@gmail.

lcom
o, New CourtiCommercial OMP (I) (COMM)/1120/2026 [13-03-2026 IYES BANK LIMITED Vs SHIRISHANANJAY 7455023130 10-03-2026
Block-11 IKUMAR ISINGH(P),

lasaplegalandadvocates

@gmail.com
ko, New CourtiCommercial OMP (I) (COMM)/1121/2026 [13-03-2026 IAXIS BANK LTD Vs PREETI lavinash 0811182985 l07-02-2026
Block-11 lkumar(P),

Avinashadv@gmail.com|
o, New CourtCommercial OMP (I) (COMM)/1122/2026 [13-03-2026 IJAXIS BANK LTD Vs POOJA avinash 0811182985 7-02-2026
Block-11 lkumar(P),

Avinashadv@gmail.com|
4o, New CourtiCommercial OMP (I) (COMM)/1124/2026 [14-03-2026 IJAXIS BANK LTD Vs BRAHAM PALjavinash 0811182985 l07-02-2026
Block-1T SINGH lkumar(P),

Avinashadv@gmail.com|
ko, New CourtiCommercial OMP (I) (COMM)/1125/2026 [14-03-2026 IJAXIS BANK LTD Vs SHAKTI SINGHjavinash 0811182985 l07-02-2026
Block-11 lkumar(P),

|Avinashadv@gmail.com|
o, New CourtCommercial OMP (I) (COMM)/1126/2026 [14-03-2026 IAXIS BANK LTD Vs BADSHAH IADV 0871040589 10-02-2026
Block-11 IDHEERAJ(P),

lindolexlaw@gmail.com
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ko, ICommercial OMP (I) (COMM)/1127/2026 [14-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28-02-2026
Block-11 WITIN SHIVAJI DHUMAL JANGRA(P),
jangraadvocate@gmail.
lcom
ko, New CourtiCommercial OMP (I) (COMM)/1128/2026 [14-03-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 28-02-2026
Block-11 LAXMAN DAS APPUJANI JANGRA(P),
jangraadvocate@gmail.
lcom
o, New CourtiCommercial OMP (I) (COMM)/1129/2026 [14-03-2026 PIRAMAL FINANCE LIMITED VsSRAJESH 0958726491 28-02-2026
Block-11 SHYAM DHARMSINGH TAMATTA JANGRA(P),
jangraadvocate@gmail.
lcom
o, New CourtiCommercial OMP (I) (COMM)/1130/2026 [14-03-2026 IYES BANK LIMITED Vs PIYUSHANANJAY 7455023130 10-03-2026
Block-11 IGOEL ISINGH(P),
lasaplegalandadvocates
@gmail.com
ko, New CourtiCommercial OMP (I) (COMM)/1131/2026 [14-03-2026 IYES BANK LIMITED Vs MEENAANANJAY 7455023130 10-03-2026
Block-11 IMEENA SINGH(P),
lasaplegalandadvocates
@gmail.com
ko, New CourtCommercial OMP (I) (COMM)/1161/2026 [14-03-2026 ICNH INDUSTRIAL CAPITAL INDIAAMAR 0311917029 11-03-2026
Block-11 PRIVATE LIMITED Vs RAHULBAHADUR
BALASAHEB PACHORE SINGH(P),
legal6 @ironcladlawindi
la.com
4o, New CourtiCommercial OMP (I) (COMM)/1162/2026 [14-03-2026 ICNH INDUSTRIAL CAPITAL INDIAAMAR 0311917029 11-03-2026
Block-11 PRIVATE LIMITED Vs SAHIBBAHADUR
SINGH ISINGH(P),
legal6 @ironcladlawindi
la.com
ko, New CourtiCommercial Execution (Comm)/27/2026 [17-03-2026 IMS  INSTAPOWER LTD  VSANAND 8527665316 13-03-2026
Block-11 RAJNATH AUTOMOTIVES IMISHRA(P),
larabindauayakadvocate
@yahoo.com
ko, New CourtiCommercial OMP (I) (COMM)/1187/2026 [17-03-2026 ICNH Industrial Capital India PrivateAMAR 0311917029 11-03-2026
Block-11 Limited Vs Jaskaran Singh BAHADUR
ISINGH(P),
legal6 @ironcladlawindi
a.com
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ko, ICommercial OMP (I) (COMM)/1188/2026[17-03-2026 IYES BANK LIMITED VSANANJAY 7455023130 10-03-2026
Block-11 I[HIMANSHU SINGH RATHORE ISINGH(P),

lasaplegalandadvocates

@gmail.com
o, New CourtCommercial OMP (I) (COMM)/1189/2026 [17-03-2026 IAXIS BANK LTD Vs CHIRANJIVADV 0871040589 5-02-2026
Block-11 IKUMAR IDHEERAJ(P),

lindolexlaw@gmail.com
o, New CourtiCommercial OMP (I) (COMM)/1195/2026 [18-03-2026 IAXIS BANK LTD Vs AMIT KUMAR |ADV 0871040589 l05-02-2026
Block-11 IDHEERAJ(P),

lindolexlaw@gmail.com
o, New CourtiCommercial OMP (I) (COMM)/1196/2026 [18-03-2026 IAXIS BANK LTD Vs RAJENDRA |ADV 0871040589 l05-02-2026
Block-11 KUMAR 1710 IDHEERAJ(P),

lindolexlaw@gmail.com
ko, New CourtiCommercial OMP (I) (COMM)/1197/2026 [18-03-2026 IDFC FIRST BANK LTD Vs VARUN [SANJEEV 0717028845 l09-03-2026
Block-11 IGUPTA PATHAK(P),

litigation@srcslegal.co

Im
o, New CourtCommercial (OMP (I) (COMM)/1198/2026 [18-03-2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 9-03-2026
Block-11 SUSHILA HARI KISHAN PATHAK(P),

litigation@srcslegal.co

m
4o, New CourtiCommercial OMP (I) (COMM)/1199/2026 [18-03-2026 IDFC FIRST BANK LTD Vs ISHANK [SANJEEV 0717028845 l09-03-2026
Block-11 IARORA PATHAK(P),

litigation@srcslegal.co

m
4o, New CourtCommercial CS (COMM)/144/2026 19-03-2026 IMs Mico Glass Industries PrivateNishant 0811038966 l09-03-2026
Block-11 Limited Vs Preetam Kumar TradingNigam(P),

las M/s SP Art Creations and Glass|
House

nishant@nglaw.in
o, New CourtCommercial OMP (I) (COMM)/1200/2026[19-03-2026 [DFC FIRST BANK LTD Vs DIMPLE [SANJEEV 0717028845 9-03-2026
Block-11 IGUPTA PATHAK(P),

litigation@sreslegal.co

Im
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ko, ICommercial OMP (I) (COMM)/1201/2026 [19-03-2026 IDFC FIRST BANK LTD Vs NANDSSANJEEV 0717028845 l09-03-2026
Block-11 LAL DHAWAN PATHAK(P),

litigation@srcslegal.co

Im
o, New CourtCommercial OMP (I) (COMM)/1202/2026{19-03-2026 IDFC FIRST BANK LTD Vs SUNIL [SANJEEV 0717028845 9-03-2026
Block-11 IKUMAR PATHAK(P),

litigation@srcslegal.co

Im
o, New CourtiCommercial OMP (I) (COMM)/1203/2026{19-03-2026 [DFC FIRST BANK LTD Vs NEERAJISANJEEV 0717028845 09-03-2026
Block-11 RAMESH KUMAR IPATHAK(P),

litigation@srcslegal.co

Im
o, New CourtiCommercial CS (COMM)/145/2026 20-03-2026 IMANASH LIFESTYLE PVT LTD Vs'NAGESHWAR 0818823289 19-03-2026
Block-11 BEAUTY ICON KUMHAR(P),

linfo@dayandkumbhar.co|

m
ko, New CourtiCommercial OMP (I) (COMM)/1207/2026[20-03-2026 IAXIS BANK LTD Vs ANJALI YADAVjavinash 0811182985 17-02-2026
Block-11 lkumar(P),

Avinashadv@gmail.com|
o, New CourtCommercial (OMP (I) (COMM)/1208/2026/20-03-2026 IAXIS BANK LTD Vs HEENAJavinash 0811182985 17-02-2026
Block-11 KHATOON lkumar(P),

Avinashadv@gmail.com|
4o, New CourtiCommercial OMP (I) (COMM)/1209/2026[20-03-2026 IAXIS BANK LTD Vs MADANjavinash 0811182985 17-02-2026
Block-1T KUMAR YADAV lkumar(P),

Avinashadv@gmail.com|
ko, New CourtiCommercial CS (COMM)/152/2026 23-03-2026 IM/S ESME CONSUMER PVT LTDSanjay 0873262006 11-03-2026
Block-11 Vs PRAGATI ARORA TRADING ASAggarwal(P),

WELCOM COLORS AND ORS

admin@raguellaw.com

o, New CourtCommercial OMP (I) (COMM)/1212/2026 [23-03-2026 IDFC FIRST BANK LTD Vs JYOTI [SANJEEV 0717028845 9-03-2026

Block-11

RANBIRCHAUHAN

PATHAK(P),

litigation@sreslegal.co
m
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ko, ICommercial OMP (I) (COMM)/1213/2026 [23-03-2026 IDFC FIRST BANK LTD Vs BALBIR [SANJEEV 0717028845 l09-03-2026
Block-11 SINGH PATHAK(P),
litigation@srcslegal.co
Im
o, New CourtCommercial OMP (I) (COMM)/1214/2026 [23-03-2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 9-03-2026
Block-11 IDILSHANA SAIFI PATHAK(P),
litigation@srcslegal.co
Im
o, New CourtiCommercial OMP (I) (COMM)/1215/2026 [23-03-2026 [DFC FIRST BANK LTD Vs SACHIN[SANJEEV 0717028845 09-03-2026
Block-11 RAVINDER KUMAR IPATHAK(P),
litigation@srcslegal.co
Im
o, New CourtiCommercial CS (COMM)/157/2026 24-03-2026 SMALL FARMERS AGRIBUSINESS|Sonu Vivek(P), [7042286270 20-03-2026
Block-11 ICONSORTIUM Vs VISHNUPRIYA|
ICASHEW INSUSTRIES
ladvdrpc1948@gmail.co
m
ko, New CourtiCommercial CS (COMM)/159/2026 24-03-2026 PUNJAB NATIONAL BANK Vs GuliaSANCHEET 0548667393 19-03-2026
Block-11 [Traders (through its Prop Sh RajouriSHARMA(P),
Singh)
sssanchitog@gmail.co
Im
ko, New CourtCommercial CS (COMM)/160/2026 24-03-2026 [Max Healthcare Institute Limited VsKruttika 00909947699 1-04-2026
Block-11 Mxalife Superspeciality Hospital andLakshmi(P),
[Fahmy IVF Centre
raunag@ira.law
4o, New CourtiCommercial OMP (I) (COMM)/1227/2026[24-03-2026 [Fingrow Capital Private Limited VSJITENDRA 0911354578 19-03-2026
Block-11 PAWAN WADHWA PROP OF PUFFKUMAR
IAND TUFF JEANS ISINGH(P),
jkschauhan@rediffmail.
lcom
ko, New CourtiCommercial CS (COMM)/170/2026 130-03-2026 RAJESH SACHDEVA Vs PUNJABMANA 0810182855 28-03-2026
Block-11 JAND SIND BANK ISINGH(P),
lexalliance.vivek@gmail
.com
o, New CourtCommercial (OMP (I) (COMM)/1249/2026[30-03-2026 IYES BANK LIMITED Vs SUNILSANJEEV 0717028845 16-03-2026
Block-11 IKUMAR PATHAK(P),
litigation@sreslegal.co
Im
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18 BLOCK 1 18EXECUTION 58/2026 06-03-2026 SC PAPER COMPANY VS GLORY]SAGAR 0868538516 26-02-2026
BLOCK 1 (COMM) IGRAPHICS PVT LTD HAUHAN &
IASSOCIATES
sagarchauhan.legal.com|
OMP(I)(COMM) [67/2026 07-03-2026 IARISTO SECURITIES PVT LTD VSSUMIT SARNAl9716948836 & l04-02-2026
REINVENT AGROCHAIN PVT LTDAND 0650041688
AND ANR PARTNERS sumitsarna@gmail.
lcom
IOMP(COMM.) 15/2026 11-03-2026 IM/s FACILITY PLUS ESTATEMUKTI BODH|9958944220 l07-03-2026
IMANAGEMENT PVT. LTD. VS Vs& CO.
IM/s FLYBOY AVIATION PVT. LTD. muktibodh1@gmai]_c0
Im
ICS(COMM) 175/2026 12-03-2026 IM/S MELNYK OLEKSANDRARUN 0650015060 10-03-2026
through its AuthorisedCHAUHAN &
Representative Mr chintamaniASSOCIATES arunchauhan.]awyer@g
Dhyani VS MOBILOITTE]| lamil.com
ICS(COMM) 186/2026 16-03-2026 ISAN DEE CLOTHING CO VS MS NOATUL CHOPRA [9220558020 12-03-2026
EXIT
ladvatulchopra@gamil.c
lom
ICS(COMM) 209/2026 16-03-2026 IABC VS XYZ SHRAVAN 0810017859 12-03-2026
KUMAR
IBANSAL unitedmark@unitedand
united.com
ICS(COMM) 189/2026 17-03-2026 IVIJAY SINGH VS BEEJAYSULEKHA 0990935565 12-03-2026
ICOLLECTION AND ORS SINGH
sulekhasingh2909@gm
lail.com
ICS(COMM) 210/2026 23-03-2026 IABC VS XYZ SHRAVAN 0810017859 14.03.2026
KUMAR
IBANSAL unitedmark@unitedand
united.com
ICS(COMM) 211/2026 23-03-2026 IABC VS XYZ SHRAVAN 0810017859 10.03.2026
KUMAR
IBANSAL unitedmark @unitedand
united.com
OMP(I)(COMM) [76/2026 24-03-2026 IMOHIT VIG VS ASHIMARAASHISH 0810077771 17-03-2026
IHOUSING PVT LTD IAGGARWAL
laashishadvocate @gmail
.com
ICS(COMM) 21/2026 24-03-2026 IONE97 COMMUNICATIONS LTDROHIT JAIN &9811074162 16-03-2026
VS DURGA COMMERCIALGAURAV JAIN
ICORPORATION AND ANR rohitin2003@gmail.co
Im
ICS(COMM) 213/2026 24-03-2026 THE FOUNDRY VISIONMONGERSADV SWASTIK|0120-4059300 20-03-2026
LIMITED VS SRAVAN MADIPALLYBISARYA
AND ANR ISWASTIK@ANANDAN
IDANAND.COM
ICS(COMM) 214/2026 24-03-2026 KUMAR FOOD INDUSTRIES LTDADV NEERAJ|9810376869 11-03-2026
VS M/S SHUBHLAXMI TRADINGGROVER
ICO. AND ORS GROVERINDIA@OUT

LOOK.COM
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ICS(COMM) 218/2026 25-03-2026 PATANJALI FOODS LIMITED VsADV 0810132015 19-3-2026
IANIL KUMAR JAIN AND ORS ISUDARSHAN
KUMAR LEGAL@UNITEDWOR
IBANSAL ILD.CO.IN
EXECUTION l40/2026 130-03-2026 SUNDARAM FINANCE LTD VSADV NITIN[B802218291 12-02-2026
(COMM) BRAJ KANT AND ORS IMEHTA &
IASSOCIATES ladvocate.mehtaassociat
leog@gmail.com
29 SH. LALIT KUMAR [SOUTH- 14 ICOMMERCIAL CS (COMM)/155/2026 06.03.2026 IM/S STP LIMITED Vs SADBHAVAnkit 0899897542 05.03.2026
ILD. DJ COMM-o02, [EAST SUIT [ENGINEERING LIMITED ISharma(P),
SOUTH EAST] ankitsharmaadv@gmail
IDISTRICT, .com
SAKET COURT, ICS (COMM)/156/2026 06.03.2026 KAWALJEET SINGH Vs MINAIJAbhishek 9811074290 05.03.2026
IDELHI IDESAI Kumar(P),
advicelaw@@gmail.co
Im
CS (COMM)/161/2026 09.03.2026 IM/s Gonsai Logistics Pvt LtdRakesh Kumar [9868040826 08.03.2026
through Sh  Sanjay = NagpalSharma(P),
Director/Authorised Representative| sharmarakeshadvi@gm
Vs M/s Lclship Logistics and ors ail.com
CS (COMM)/176/2026 12.03.2026 PRAGATI PLATICS PVT LTD VsAkhilesh 0810306655 11.03.2026
IDUSHASAN PARIDA [Kumar(P),
irohan @talwarlawoffice
s.com
CS (COMM)/182/2026 14.03.2026 STATAE BANK OF INDIA VsRANI 0643680913 13.03.2026
ICHANDAN SHAW BHARDWAJ(P),
rbhardwajassociate@g
imail.com
CS (COMM)/190/2026 17.03.2026 IM/S ENGINEERING ANDSonu Vivek(P), [879178518 16.03.2026
[ENVIORNMENTIAL SOLUTION|
PVT LTD Vs M/S GREEN|
I[ENVIRONMENTAL IN/A
CS (COMM)/199/2026 20.03.2026 USHA ALUMINIUM PVT LTD VsNancyJain(P), 9660729214 10.03.2026
IGANESH CHANDER JOSH]
IPROPRIETOR OF LAXM]I|
PLYWOOD e3legal @gmail.com
CS (COMM)/200/2026 20.03.2026 JVAMMNU AND KASHMIR BANK VSANURAG 0053459952 19.03.2026
ISYED MOHD ALI ISHARMA(P),
rauzlegal @gmail.com
CS (COMM)/202/2026 20.03.2026 Harvinder Kaur Vs MANJULAKunal 0009944903 10.03.2026
IAHLUWALIA LEGAL HEIR OF HER/Gosain(P),
HUSBAND LATE KAMALJEET] kunalgosaing@gmail.co
SINGH AHLUWALIA m
CS (COMM)/203/2026 23.03.2026 IAHAMED RAZA Vs NTPCSACHIN 0811387338 22.03.2026
THERMAL POWER CORPORATION|YADAV(P),
sanjeevg657@gmail.co
Im
CS (COMM)/216/2026 24.03.2026 ICORELDRAW CORPORATION ANDAviral 8793137310 23.03.2026
IJANR Vs SUGASH PRABHU IAgnihotri(P),
aviralagnihotrig53@gm
lail.com
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ExCOMM . Award by Arb24.03.2026 PM3 ASSOCIATES Vs VLCCPRALABH INA 23.03.2026
Comm/38/2026 HEALTH CARE LTD Bhargava(P),
INA
ExCOMM . Award by Arbj30.03.2026 ISP REPCON PVT LTD Vs ILDAjay Pandey(P), [NA 20.03.2026
Comm/41/2026 Millennium Pvt Ltd
INA
EXECUTION 09.03.2026 Kanwar Parkash Rakesh Kumar VSARPIT INA 08.03.2026
(COMM)/59/2026 [Rakesh Bansal IVERMA(P),
INA
[EXECUTION 16.03.2026 ICANARA BANK Vs K UMA IDHIRAJ INA 15.03.2026
(COMM)/71/2026 PANDEY(P),
INA
EXECUTION 20.03.2026 ISTATE BANK OF INDIA Vs Vinod |[KAMLESH INA 19.03.2026
(COMM)/76/2026 KUMAR
ISINGH(P),
INA
[EXECUTION 28.03.2026 SHREE NATH LUMBERRAJEEV INA 27.03.2026
(COMM)/89/2026 PRODUCTS PVT LTD Vs RAKESHUHA(P),
BANSAL
INA
IM.Ex/16/2026 23.03.2026 IMS AGGARWAL AGENICES PVTANAND INA 22.03.2026
ILTD Vs Vijaya Bank (Now Bank ofPRAKASH
Baroda) IDUBEY(P),
INA
IM.Ex/21/2026 28.03.2026 SUNDARAM FINANCE LTD VsNITIN INA [22.03.2026
PREM SINGH SHARMA IMEHTA(P),
INA
IM.Ex/22/2026 28.03.2026 IGS ENTERPRISES AND INFOTECH|Devinder INA 27.03.2026
Vs PARAS DECORATORS AND ORS [Panchal(P),
INA
IM.Ex/23/2026 28.03.2026 IGS FURNISHING AND INFOTECH[Devinder INA 27.03.2026
Vs PARAS DECORATORS AND ORS [Panchal(P),
INA
Misc DJ/373/2026 23.03.2026 Ramesh Babu Singam Vs ConvergiaDeepika INA 22.03.2026
Digital Education Pvt Ltd Gupta(P),
INA
Misc DJ/397/2026 130.03.2026 IGD SERVICES PVT LTD VsShiv INA 28.03.2026
INTERNATIONAL PRINTO PACKMehrotra(P),
ILTD
INA
OMP (I) (COMM)/74/2026 [20.03.2026 Gurinder Pal Singh Vs ASHIMARAAshish 0810077771 19.03.2026
HOUSING PVT LTD |Aggarwal(P),
IN/A
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OMP MISC (COMM)/2/2026 [20.03.2026 SAKET SHUKLA AND ANR VsDhruva Vig(P), (9718917845 19.03.2026
SANTANU ROY AND ORS
IN/A
Ex.COMM / Award by Arb}46092 IM/S MYPREFERREDSAKET 0810223978 10.03.2026
Comm./36/2026 [TRANSFORMATION ANDAGGARWAL
[HOSPITALITY PVT. LTD. Vs M/S
IATLAS HOSPITALITY IN/A
[EXECUTION 24.03.2026 IALTON PANEL INDUSTRIES VsNancy Jain(P), 9660729214 23.03.2026
(COMM.)/83/2026 SUNIL KUMAR PROPRIETOR OF
IMAA LAXMI HARDWARE
IN/A
EXECUTION 24.03.2026 ICRYSTAL HUES LTD. Vs[Nancy Jain(P), 9660729214 23.03.2026
(COMM.)/84/2026 BISWANATH DAS
IN/A
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ICommercial Suit [EXCOMM - Award by Arbo9-03-2026 IAXIS BANK LTD Vs KRISHNA RAO [MAYANK 0873347330 26.02.2026
Comm/35/2026 IMAHAJAN(P), mayank
imahajanos@yahoo.co
m
CS (COMM)/162/2026 00.03.2026 THE FOUNDRY VISIONMONGERS[PUNEET 0120-4059300 26.02.2026
ILIMITED VS XXXXXXXXXXX IAHUJA
shantanu@anandandan
land.com
CS (COMM)/165/2026 09.03.2026 IMSHAW BUILDERS ANDManisha Parmar9999699762 06.03.2026
IDEVELOPERS PRIVATE LIMITED|
VS SOUTH DELHI VAULTS AND| manisha.parmar1025@
ICREDIT LTD. ,gmail.com
CS (COMM)/174/2026 12.03.2026 ABHISHEK AMAN AND HARISH| Ajay Kumar [9811524526 10.03.2026
KUMAR PROPRIETORS OF M/S
IDELHI ENGINEERING| ,handrabhushan432@g
ISOLUTIONS vs M/S RAJDARBAR| mail.com
EXECUTION 16-03-2026 STATE BANK OF INDIA VsSKAMLESH 0810343732, 11.03.2026
(COMM)/70/2026 RANJEET KUMAR KUMAR
SINGH(P), ksingh1123 @rediffmail.
lcom
Misc DJ/341/2026 14-03-2026 IDINDAYAL INDUSTRIES LIMITEDINUPUR 0899016945 14.03.2026
Vs M/S DINDAYAL AYURVEDBANERJEE(P),
BHAWAN AND ANR
nupur@ralegal.co.in
OMP (I) (COMM)/71/2026 [16-03-2026 TATA CAPITAL HOUSINGSUMIT 708111801 13.03.2026
IFINANCE LIMITED Vs MRS SANJUGOSWAMI(P),
IDEVI ladvocaté.goswamisumit
@gmail.com
[EXECUTION 23-03-2026 WILLOW AND BOOTS BRANDSABHIMANUE (9873657493 18.03.2026
(COMM)/82/2026 ISOLUTIONS PVT LTD  VSSHRESTHA(P),
BOUTIQUE SPIRIT BRANDS PVT] shrestha.abhimanue@g
LTD Imail.com
IM-Ex/15/2026 20-03-2026 DHIRAJ GROVER Vs IMPERIATUSHAR 0354124731 18.03.2026
ISTRUCTURES LTD SHARMA,
SACHIN JAIN tusharsharma33@gmaill
.com
CS (COMM)/206/2026 23-03-2026 SURINDER KUMAR KANWAR VsgNarender 811140704 20.03.2026
IM/S WOLF WARRIORSVashishta(P),
SUPPLEMENTS
nvashishta@gmail.com
CS (COMM)/207/2026 23-03-2026 IMANMACHINE CAR CARE PVTSonu Vivek(P), [8368180 177 10.03.2026
LTD Vs TANMAY KUMAR PROP|
IM/S MOTO EVOLUTION Shweta.tiwari@manma
chinecare.com
[EXECUTION 23-03-2026 IM/S KANGROO IMPEX Vs M/SHEM CHAND|9910094269 190.03.2026
(COMM)/81/2026 ISHRI RAMA POLYMER IVASHISHT(P),
juscorporatumlawoffice
@gmail.com
[Misc DJ/380/2026 24-03-2026 IM/S SENTINELS SECURITY PVTVikram Singhlg090416535 21.03.2026
LTD Vs M/S SCJ WORLDBaid(P),

ACADEMY

ladarshtg12003@gmail.

iIcom
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CS (COMM)/215/2026 24-03-2026 IM/S BATRA BREWERIES ANDrajeev kumarng312276651 22.03.2026
IDISTILLERIES PVT LTD Vs SUMITtewari(P),
ICHAUHAN
r.tewari88 @gmail.com
OMP (I) (COMM)/77/2026 [24-03-2026 [USHA GUPTA Vs PARMOD KUMARSHEKHAR 0999080715 20.03.2026
IGOEL CHAUHAN(P),
Office@Asharma.In
[EXECUTION 25-03-2026 IM/S ALTON PANEL INDUSTRIESNancy Jain(P), 9660729214 23.03.2026
(COMM)/87/2026 Vs KESHAR DEVI NAHATA
IPROPRIETOR OF M/S|
IMAHARSHARMAN ENTERPRISES eslegal@gmail.com
OMP (COMM)/20/2026 25-03-2026 IACC Limited Vs M/S RAJEEVASHKRIT 0558425059 24.03.2026
IENTERPRISES TIWARI(P),
rajendra@karmalaw.in
CS (COMM)/222/2026 27-03-2026 IM/S LEADERMA INDIA PRIVATEMohammad 0810020942 24.03.2026
LIMITED Vs M/S THE BOMBAY[Faizan(P),
ENGINEERING WORKS zoriflawfirm@gmail.co
Im
ExCOMM - Award by Arbj27-03-2026 IKOTAK MAHINDRA PRIMERitu Rana(P), (9310817303 24.03.2026
Comm/39/2026 ILIMITED Vs PAWAN KUMAR
lcodelegalconsultants@g|
imail.com
OMP (I) (COMM)/80/2026 [30-03-2026 SHIVALIK SMALL FINANCE BANKPARVEEN(P), 9873062233 25.03.2026
Vs SHARAD GOGLIYA
IMKSLAWOFFTCE650
@GMArL. COM
ExCOMM - Award by Arb30-03-2026 KOTAK MAHINDRA PRIME LTD VsRitu Rana(P), (9310817303 25.03.2026
Comm/42/2026 RINKU SATPAL
lcodelegalconsultants@g|
imail.com
31 IDR. RAKESHSOUTH- Misc. Application [Misc DJ/411/2026 06-03-2026 IMANUJ KHANNA Vs CELLORANJAN 7678644773 06.03.2026
IKUMAR, DISTRICTEAST INDUSTRIES PVT LTD AND ORS [NARULA
JUDGE(COMMERCI
AL COURT) legal@rnaip.com
ICommercail suit  [CS (COMM)/166/2026 09-03-2026 IM/S PRESTIGE BUILDCON|S Ki8076280322 l07-03-2026
PRIVATE LIMTED AND ANR VsCHAUDHARY
IM/S FLASHBOLT RESTAURANT]
PRIVATE LIMITED uslegalo8 @gmail.com
ICommercail suit  [CS (COMM)/167/2026 09-03-2026 IGEMCORP  RECYCLING ANDAVIRALJAIN [9311066101 l03-03-2026
TECHNOLOGIES PVT LTD. Vs AL
IMEHTAB INDUSTRIES PVT. LTD jurisperfetio@gmaﬂ‘co
Im
ICommercail suit  [CS (COMM)/178/2026 12-03-2026 [ELENT ELECTRONICS PVT LTD Vsrajendra 0312046733 10-03-2026
INIKUM ENERGY CONTROL INDIAyadav(P),
LTD
adavrazen@gmail.com
ICommercail suit  [CS (COMM)/177/2026 12-03-2026 SMT VEENA PODDAR ANDTARUN 0811027856 10-03-2026
IANOTHER Vs NATIONWIDESHARMA(P),
IMMIGRATION SERVICES tarunsharmalawoffice@
IPRIVATE LIMITED AND| email.com
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|Arbitration andOMP (I) (COMM)/69/2026 [12-03-2026 Uaspal Singh  Kharbanda  VslAshish 0810077771 10-03-2026
IConciliation Act IAshimara Housing Pvt Ltd |Aggarwal(P),
laashishadvocate@gmail
.com
|Arbitration andOMP (I) (COMM)/72/2026 [13-03-2026 Dharampal Vig Vs  AshimaraAshish 0810077771 10-03-2026
IConciliation Act Housing Pvt Ltd |Aggarwal(P),
aashishadvocate@gmail
.com
ICommercail suit  [CS (COMM)/185/2026 14-03-2026 State Bank of India Vs Mr RamSuchita Dixit(P),[8896932838 11-03-2026
INiwas
lagnihotrisuchita@gmail
.com
[Execution Petition [EXECUTION 16-03-2026 ICANARA BANK Vs GUPTAFAHAD 0219701292 13-03-2026
(COMM)/73/2026 IPATANJALI AAROGYA KENDRA |[KHAN(P),
ffahadAadvocatekhan@
gmail.com
ICommercail suit  |CS (COMM)/195/2026 16-03-2026 IM/s Richa Industries Vs M/SYASHPREET [9911998109 12-03-2026
Krriyan Kontainers Pvt Ltd ISINGH
ISAINI(P), lawyer.yashpreetsingh
@gmail.com
ICommercail suit  [CS (COMM)/193/2026 17-03-2026 INATIONAL FEDERATION OFSHREY 0818493330 10-03-2026
IFARMERS PROCUREMENTKUMAR(P),
PROCESSING AND RETAILING] kumarshrey12 @gmallc
ICOOPERATIVES OF INDIA| lom
ICommercail suit  |CS (COMM)/197/2026 18-03-2026 A B PAL ELECTRICALS PRIVATESanyam 0810021293 14-03-2026
LIMITED Vs M/S KANISHKAMalik(P),
[ENTERPRISES AND ORS ladvocateravibassi@gma|
lil.com
[Execution Petition [EXECUTION 20-03-2026 The Jammu And Kashmir Bank LtdUZMA 0953459952 16-03-2026
(COMM)/85/2026 Vs Syed Nazrul Islam and Ors IASHRAF(P),
rauzlegal @gmail.com
ICommercail suit  |CS (COMM)/225/2026 23-03-2026 SH RAVINDER KUMAR WADHWA}Vikas 0810566116 18-03-2026
Vs MUNICIPAL CORPORATION OFSharma(P),
IDELHI ladvocatevikassharma1
@gmail.com
ICommercail suit  [CS (COMM)/224/2026 23-03-2026 SUDHIR SINGHAL Vs RAMDADR MANISH[9354707454 19-03-2026
THOMSON TECHNOLOGIES ANDTANWAR(P),
ORS [damanyadav506@gmai
l.com
ICommercail suit  [CS (COMM)/223/2026 23-03-2026 IM/S MATANGI RUBBER LTD VsADITI 0053287414 20-03-2026
IM/S SAT ENTERPRISES ISINGHAL(P),
ravi@rkapoor.in
ICommercail suit  [CS (COMM)/217/2026 24-03-2026 IM/S TEEM ADVERTISING Vs M/STARUNJEET [9654862375 20-03-2026
TEN PEBBLES FITNESS PVT LTDSINGH
IAND ORS JOLLY(P), tarunjeetjolly@gmail.co
Im
ICommercail suit  [CS (COMM)/234/2026 30-03-2026 IM/S DEN BROADBAND LTD VsPANKAJ 0058732424 21-03-2026
IARICHWAL IT SERVICES PVT LTD [KUMAR(P),
Roy.pankaj@yahoo.co.i
m
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JAND INVESTMENT LIMITED

Execution Petition [ExCOMM - Award by Arbj18-02-2026 IM/S EQUITAS SMALL FINANCEAakash 0958737266 13-02-2026
Comm/31/2026 BANK LTD Vs M/S APEX[Tyagi(P),
[TRANSPORT COMPANY AND ORS rishab@rrjassociate.co
Im
|Arbitration andOMP (I) (COMM)/64/2026 [18-02-2026 ICARS24 FINANCIAL SERVICESRahul 0071891788 18-02-2026
IConciliation Act IPVT LTD Vs VIKAS PALSANIYA Chauhan(P),
INFO@AUALEGAL.CO
M
[Execution Petition [EXECUTION 23-02-2026 IM/s KCT Trading (P) Ltd Vs AnjaniNaveen 0810833833 20-02-2026
(COMM)/46/2026 Verma Prop/AuthorizedSharma(P),
Representative of Ashita Print| naveensharma]egal@g
Services imail.com
32 IMS. NEELAM SINGH SOUTH- 22 ICommercial Suit  [CS (COMM)/158/2026 07-03-2026 PUNJAB NATIONAL BANK VsSarvjeet 0711785812 28-02-2026
[EAST INEELAM IYadav(P),
sarvjeetyadavO8@yaho
lo.com
ICommercial Suit  |CS (COMM)/160/2026 09-03-2026 IM/S SURESH APPARELS VsBharat 0268300000 l05-03-2026
IVIBHUTI GUPTA Prakash(P),
bharat.guptarkca@gmail
l.com
ICommercial Suit  [CS (COMM)/168/2026 10-03-2026 IMENOKA ROY PAL Vs AMAN BEDI [Surjeet 00099 53334 l07-03-2026
Malhotra(P),
issmalhotraassociates@
gmail.com
ICommercial Suit  |CS (COMM)/192/2026 18-03-2026 DELHI CONTROL DEVICS PVTADHISH 0068281412 l09-03-2026
ILTD Vs CAMPBELL ADVERTISINGSRIVASTAVA(P
PVT LTD D, OFFICE@ADHISHSRI
VASTAVA.COM
Execution Petition [CS (COMM)/196/2026 19-03-2026 IAGA KHAN FOUNDATION VsSARFARAZ 0560195889 16-03-2026
LOTUS TECHSOL PRIVATEAHMAD(P),
LIMITED lawchambersofyuvrajsh
arma@gmail.com
ICommercial Suit  |CS (COMM)/208/2026 23-03-2026 IM/S BATRA BREWERIES ANDrajeev  kumar9312276651 27-02-2026
IDISTILLERIES PVT LTD  Vstewari(P),
HARISH CHAUHAN
r.tewari88 @gmail.com
ICommercial Suit  [CS (COMM)/220/2026 25-03-2026 ISHART FATMA Vs Cholamandalam/ANKIT 0899090382 20-03-2026
IMS General Ins Co Ltd IVERMA(P),
[Execution Petition [EXECUTION 09-03-2026 [TC CONSTRUCTION Vs DELHIAkshu Jain(P), [9810300955 l02-03-2026
(COMM)/60/2026 IDEVELOPMENT AUTHORITY
skjainandassociates@g
imail.com
[Execution Petition [EXECUTION 24-03-2026 IM/S AVALOKITESHVAR VALINVSonali 0810006974 18-03-2026
(COMM)/86/2026 ILTD Vs Geeta Mandal Malhotra(P),
sunilmalhotraandassoci
ates@gmail.com
|Arbitration Petition[OMP (COMM)/19/2026 20-03-2026 Sunil Puri Vs NUVAMA WEALTH|Sonu Vivek(P), 9910585069 17-03-2026

sunil1961@gmail.com
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IAND ORS.

|Arbitration Petition |[OMP (I) (COMM)/73/2026 [17-03-2026 ICAR24 FINANCIAL SERVICES PVT[Rahul 0971891788 l05-03-2026
ILTD Vs SANDEEP Chauhan(P),
INFO@AUALEGAL.CO
M
|Arbitration Petition[OMP (I) (COMM)/78/2026 [25-03-2026 IGODDESS ADVERTISING AGENCYANKUR 0811126091 18-03-2026
ILLP Vs MTHIRANN KREATION LLPSINGHAL(P),
lankursinghaladvocate@
gmail.com
|Arbitration Petition |[OMP (I) (COMM)/79/2026 [28-03-2026 SHIVALIK SMALL FINACE BANKPARVEEN(P), 9873062233 I25-03-2026
Vs SAHIL ADNAN
IMKSLAWOFFICE650@)
GMAIL.COM
33 MS. NEERASOUTH- ICommercial Suit  [CS (COMM)/169/2026 10-03-2026 ISTATE BANK OF INDIA VS. RAHULSUCHITA 8896932838 lagnihotrisuchita@gmail
IBHARIHOKE, [EAST JAT IDIXIT .com
IDISTRICT
JUDGE(COMMERCI 06-02-2026
AL COURT) CS (COMM)/171/2026 11-03-2026 IM/S TUMBLE HOUSESANJEET 0811767675 lg.sanjeet@gmail.com
IENTERTAINMENT LLP VS.SINGH &
RAHEJA DEVELOPERS LIMITED |ASSOCIATES
l08-03-2026
CONTEMPT PETITION|11-03-2026 BENTLEY SYSTEMS INC. ANDSHANTANU 01-120-4059300 |shantanu@anandandan
03/2026 JANR. VS. MR. S. P. MATHUR AND[SAHAY/MANVI land.com And|
IORS. PANWAR manvi@anandandanan
d.com 7-03-2026
CS (COMM)/179/2026 14-03-2026 STATE BANK OF INDIA VS.SUCHITA 8806932838 lagnihotrisuchita@gmaill
RAVINDER IDIXIT .com
11-03-2026
CS (COMM)/180/2026 14-03-2026 STATE BANK OF INDIA VS,SUCHITA 8896932838 lagnihotrisuchita@gmaill
INATWAR LAL CHANDRA DIXIT .com
11-03-2026
CSj10-03-2026 IPATANJALI FOODS LIMITED VS/[SUDHARSHAN (9810132015 legal@unitedworld.co.i
(COMM)/163/2026 IVINESH AGRAWAL AND ORS. KUMAR n And|
RBT IBANSAL lunitedip@unitedworld.
co.in 03-03-2026
CSJt0-03-2026 PATANJALI FOODS LIMITED VS,SUDHARSHAN (9810132015 legal@unitedworld.co.i
(COMM)/164/2026 ICHANDRABHAN SINGHWANIKUMAR n And|
RBT IAND ANR. IBANSAL unitedip@unitedworld.
lco.in l03-03-2026
CS (COMM)/187/2026 16-03-2026 IA.B. PAL ELECTRICALS PRIVIATERAVI BASSI 9810021293 ladvocateravibassi@gma
LIMITED VS. M/S RAVINDRASANYAM 0315937789 il.com
BROTHERS AND ANR. IMALIK AND|
INITIN KUMAR 13-03-2026
CS (COMM)/191/2026 17-03-2026 RITU ARORA THROUGH ITS SPANARENDER [9818983888 mnkadvocate2003 @gmai
HARISH ARORA  VS. KAFFKUMAR l.com
APPLIANCE INDIA PVT. LTD. AND
ORS. 10-03-2026
CS (COMM)/194/2026 19-03-2026 KUNAL ARORA VS. KAFFNARENDER  [0818983888 nkadvocate2003@gmai
RBT IAPPLIANCES INDIA PVT. LTD.KUMAR l.com

10-03-2026
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CS (COMM)/201/2026 20-03-2026 IM/S M.B.SONS (HUF) VS. M/SVIJAY ZAVERI (9811284948, vijayzaveri25@gmail.co
SAGAR RATNA RESTAURANTS| 8287537345 m
IPVT. LTD.
17-03-2026
OMP (COMM.) 18/2026 20-03-2026 IM/S BUDHIRAJA ELECTRICALSVIVEK SINGH9810182555, lexalliance.vivek@gmail
IVS. UNION OF INDIA THROUGHIAND KIRTIl7204073750 .com And|
ICENTRAL WORKS PUBLICMEWAR lexalliance.kirti@gmail.
IDEPARTMENT lcom 17-03-2026
CS (COMM)/188/2026 16-03-2026 DURGA MARKETING COMPANY[S.S. BHATI 0071378915 ssbhati@srivasalegal.co
IVS. INTERNATIONAL PRINT -O- Lin
IPAC LIMITED AND ANR.
14-03-2026
EXECUTION 06-03-2026 ISTATE BANK OF INDIA THROUGHADV. K.KJ9810343732 ksingh1123 @rediffmail.
(COMM.)53/2026 ITS BRANCH MANAGER Vs M/SSINGH lcom
IHARVINDER STORE THROUGH]|
ITS PROP MR PRAVEEN KUMAR| 08-02-2026
EXECUTION 06-03-2026 STATE BANK OF INDIA THROUGHADV. K.K{90810343732 ksingh1123@rediffmail.
(COMM.)54/2026 ITS BRANCH MANAGER Vs MSSINGH lcom
WALISHA STORES THROUGH ITS
IPROP MR ARIF HUSSAIN 08-02-2026
EXECUTION 06-03-2026 STATE BANK OF INDIA Vs LATEADV. K.KJ9810343732 ksingh1123@rediffmail.
(COMM.)55/2026 SH SUBODH CHANDRA (SINCESINGH lcom
DECEASED) THROUGH HIS LR
SMT URMILA WIFE OF LATE SH] 5-03-2026
EXECUTION 06-03-2026 IMS SHREE BAIDYANATHADV. VARUN[9910544118 varunlawoffice@gmail.c
(COMM.)56/2026 JAAYURVED BHAWAN Vs M/SLAL lom
SAGE TECHONOLOGIES PVT LTD
27-02-2026
EXECUTION 06-03-2026 IASHOK KANODIA PROPRIETORMAHARAJ 0818408033, im.s.dedha@gmail.com
(COMM.)57/2026 OF MS METAL INDIA Vs BALSINGH DEDHA]J9990478875
SAROOP CHHABRA PROPRIETOR[PARAS
IOF MS SEWA RAM AND SONS IPATHAK l24-02-2026
EXECUTION 10-03-2026 STATE BANK OF INDIA Vs HARISUCHITA 8806932838 lagnihotrisuchita@gmail|
(COMM.)63/2026 IMOHAN IDIXIT .com
03-03-2026
EXECUTION 10-03-2026 [UNION BANK OF INDIA Vs HarishJITENDRA 0810197621 jitendergargadv@gmail.,
(COMM.)64/2026 Kumar Narang GARG lcom
INA
[EXECUTION 13-03-2026 INISSAN RENAULT FINANCIALADV. MAYANK[9999631644 INA
(COMM.)/66/2026 SERVICES INDIA PRIVATEMAHAJAN
ILIMITED VS. KARAN KUMAR
05-03-2026
[EXECUTION 10-03-2026 ICOMPUTER LINKS VsNA INA INA
(COMM.)/74/2026 INTERACIVE BPO SERVICES PVT]
ILTD
INA
EXECUTION 20-03-2026 IONEg7 COMMUNICATIONSSHUBHAM 0616927081 shubham@maestrolega
(COMM.)/78/2026 LIMITED VS.SK THEATREMISHRA/VAIB l.in

THROUGH ITS SOLE PROPRIETORHAYV SHAHI

AMANAKKANVILAI

16-03-2026
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EXECUTION 20-03-2026 IONE9g7 COMMUNICATIONSSHUBHAM 0616927081 shubham@maestrolega
(COMM.)/79/2026 LIMITED VS. SANSKAR CINEMAMISHRA/VAIB Lin
MHROUGH ITS PROPRIETORHAV SHAHI
SHAILESHKUMAR RAMESHLAL 16-03-2026
EXECUTION 25-03-2026 INANDINI LAL Vs EMPEROS PVTARJUN KANT /|91-9953029150 [arjun@arkadianlegal.co
(COMM.)/88/2026 ILTD GUNJAN m
WOSHI
23-03-2026
EXECUTION 28-03-2026 SANDEEP SINGH VS. NEW LANDRAJ GAURAV[971196029,981022infojaspreet89@gmail.c
(COMM.)/90/2026 IVISAS IAND JASPREET[]2212 lom
ISINGH SOKHI
23-03-2026
CS(COMM.) 204/2026 (RBT)[24-03-2026 PATANJALI FOODS LIMITED VS,SUDHARSHAN (9810132015 legal@unitedworld.co.i
UIVAN OIL WORLD LIMITED ANDKUMAR n And|
IORS. IBANSAL lunitedip@unitedworld.
co.in 17-03-2026
CS (COMM)/226/2026 30-03-2026 SHRI BAJRANG JAIN, SOLE PROP.NISHANT VIJ (8810351741 ladvnishantvij@gmail.co|
IOF M/S PRATHAM PERIPHERALS| m

IVS. SHRI HARSHIT GUPTA, SOLE|

PROP. OF M/S SOFTAC IT]

24-03-2026
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30 ICS(comm) 157/2026 06.03.2026 Sh Arjun SinghBhandari Vs M/SSh Rajeshlio899157488 28.01.2026
[EAST Simmtronics Infotech Pvt. Ltd. INarula
narula.Jaw@gmail.com
ICS(comm) 159/2026 07.03.2026 IM/S Suresh Apparels vs Samridh{Sh Bharat Gupta9268300000 27.02.2026
IGupta
bharat.guptarkea@gma
lil.com
ICS(comm) 183/2026 14.03.2026 State Bank of India vs ChaudhariSuchita Dixit [8896932838 11.03.2026
Santoshbhai
lagnihotrisuchita@gmail
.com
ICS(comm) 184/2026 14.03.2026 State Bank of India Vs Rahul Kumar [Suchita Dixit  [8896932838 11.03.2026
lagnihotrisuchita@gmail
.com
ICS(comm) 205/2026 23.03.2026 IM/S E S Electricals Switchgear &Rajeev Kumar [9312276651 06.02.2026
Controls Pvt Ltd Vs M/SJMV LPS
Ltd. I. tewari8}
8@gmail.com
ICS(comm) 194/2026 18-03-2026 Kunal Arora vs Kaff Appliance Indianarender Kumar{g818983888 11.03.2026
Pvt Ltd
nkadvocate@gmail.com|
ICS(comm) 219/2026 25-03-2026 Pradeep Kumar Gupta Vs MessersVipin Kuman9810155677 25.02.2026
Shivanya Leather Exports Pvt Ltd  [Yadav
ladvocatevipinyadav@g
imail.com
EXECUTION 61/2026 09-03-2026 ONE9g7 COMMUNICATIONS LTD[Rohit Jain 0811074162 13.02.2026
(COMM.) Vs WELCOME THEATRES PVT LTD
rohitin@gmail.com
EXECUTION 62/2026 00-03-2026 IONE97 COMMUNICATIONS LTD[Rohit Jain 0811074162 13.02.2026
(COMM.) Vs ALAVA JAYA PRAKASH
rohitjn@gmail.com
EXECUTION 65/2026 11-03-2026 BHUSHAN DEALMARK PVT. LTDShakeel Sarwain8750618722 07.03.2026
(COMM.) Vs SOMESH PRATAP SINGH Wani
lsswaniassociates@gmai
l.com
IM-Ex 13/2026 13-03-2026 IM/S AKK BUILDCON PVT. LTD VsHaider Ali 0953614060 10.03.2026
IM/S FRANCHISE MANAGEMENT]
ICOMPANY LTD vadavtejpal314@gmail.
lcom
IOMP (COMM.) 16/2026 13-03-2026 Eagle Medical System Pvt Ltd Vs DRKUNAL 0810663997 12.02.2026
IMUKESH VERMA SACHDEVA
kushal82kumar@gmail.
com
Misc DJ 1338/2026 13-03-2026 IMs Geo Miller Company Pvt Ltd VsSD SINGh 0810210136 07.03.2026

Willus Infrastructure Pvt Ltd

sdsadvocate@gmail.co

m
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[EXECUTION 67/2026 14-03-2026 IDAMAN PREET SINGH CHAWLAArsh Bhalla 0711575152 07.03.2026
(COMM.) Vs ARUN MAGGO
legalbhalla@gmail.com
EXECUTION 68/2026 14-03-2026 PARAM PAL SINGH Vs RENUArsh Bhalla 0711575152 07.03.2026
(COMM.) IMAGGO
legalbhalla@gmail.com
EXECUTION 69/2026 14-03-2026 IDAMANPREET SINGH CHAWLA Vs/Arsh Bhalla 0711575152 07.03.2026
(COMM.) RENU MAGGO
legalbhalla@gmail.com
IOMP (COMM.) 17/2026 17-03-2026 IGNCTD Through Executive EngineerFirdous Qutablg718043116 27.02.2026
Vs Y D Builders and Hotels Pvt Ltd [Wani
firdousewani.lawz@gm
lail.com
EXECUTION 75/2026 19-03-2026 ICANARA BANK Vs KSHITIJ SADH A N Tiwari 0811143714 10.03.2026
(COMM.)
lad.sctiwari@gmail.com
Misc DJ/372/2026 [372/2026 23-03-2026 SAPNA GOYAL Vs VIVEK GIRISH[Rajiv Bhardwaj (9891910381 20.03.2026
IDUBEY
lgoyalsapna2s@gmail.co
m
35 IMS VEENA RANIL/SOUTH- 39 BlockIi ICS(COMM)86/202 [CS (COMM)/163/2026 09.03.2026 Patanjali Foods Ltd. Vs VineshSudershan 0810132015 03.03.2026
IDISTRICT [EAST 6 lAgarwal & Ors. [Kumar Bansal
HUDGE(COMMERCI legal@unitedworld.co.i
AL COURT) o
unitedip@unitedworld
lcg in
[EX(COMM)26/202|CS (COMM)/164/2026 09.03.2026 Patanjali Foods Ltd. Vs ChandrabhanSudershan 0810132015 03.03.2026
6 Singhwani & anr [Kumar Bansal
legal@unitedworld.co.i
m
lunitedip@unitedworld
lcg in
EX(COMM)28/202|Ex-COMM . Award by Arbfi1.03.2026 Nissan Renault Financial ServicesMAYANK 0009631644 05.03.2026
6 Comm./37/2026 India Private Limited Vs NETRAPALMAHAJAN
SINGH MEENA
imayank_mahajanos@y
lahoo.com
IOMP(I)COMM CS (COMM)/172/2026 11.03.2026 [Punjab National Bank Vs NareshINDRA 0311824970 28.02.2026
138/2026 IGianchandani, Proprietor of M/S GHNARAIN
|& S Recruiter
lassociatenarayan29@g
Imail.com
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IOMP(I)COMM (OMP(I)COMM/68/2026 12.03.2026 RKD Finacial Vs Mortuj Ali Vitender Bidhurijg654295227 28.02.2026
139/2026

bidhurioo72 @gmail.co

m
IOMP(I)COMM/40/[CS (COMM)/173/2026 12.03.2026 |Alstrong Enterprises India Pvt Ltd VslAbhinav Garg 9810196968 10.03.2026
2026 lAabid Ali

ladv.abhinavgarg@gmai

l.com
EX(COMM)30/202(0MP(I)COMM/70/2026 13.03.2026 |Aristo  Securities Pvt. Ltd. Vsmamtasarna [9650941688 10.03.2026
6 Reinvent Agrochain Pvt. LTD.

sumitsarna@gmail.com
ICS(COMM)95/202 [CS (COMM)/181/2026 14.03.2026 Radharaman Stainless Steel Pvt Ltd [MAHAK 7782044252 13.03.2026
6 IV/S Choice Cargo Agencies RATHEE

lAadvneerajdahiya@gm

lail.com
IM-EX/08/2026  [EXECUTION/COMM/72/202[16.03.2026 State Bank of India V/S Shashi LegalK.K. SINGH 0810343732 11.03.2026

6 Hair of Late Sh. Rajesh Kumar

ksingh1123 @rediffmail.

lcom
ICS(COMM)107/20 [M-EX/14/2026 18.03.2026 Sarvesh Security Services Pvt. Ltd|Sneha Singh (9999151328 18.03.2026
26 IVs. Sports Authority Of India

snehasingh.law@gmail.

com
OMP (DIEXECUTION/COMM/77/202[20.03.2026 Fabking Solution Pvt. Ltd Vs. FloteckPRABHU 0818485171 13.03.2026
(COMM)49/2026 [6 lengg IDAYAL

prabhudayall.advocate

@gmail.com
ICS(COMM)111/202|CS (COMM)/198/2026 20.03.2026 Usha Aluminium pvt. Ltd. V/s wasiNANCY JAIN (9660729214 10.03.2026
6 ahmed

eslegal@gmail.com
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EX COM AWARDIOMP(I)COMM/75/2026 23.03.2026 IJANS Constructions Pvt. Ltd. VS. Kirtiswayamprabh [7836023707 19.03.2026
BY ARB. 23/2026 [Infraventure LLP imishra
utkarshdelhioffice@gm
lail.com
IOMP(I)COMM/57/ [EXECUTION/COMMS80/202 [23.03.2026 Surinder Singh Vs Ms. G3 ImagingG.S Arora 0811512629 12.03.2026
2026 6 land Health Service pvt. Ltd.
lgs.arora@aroralawcha
imbers.com
IOMP(I)COMM/58/|CS (COMM)/204/2026 24.03.2026 Patanjali Foods Ltd. Vs Jivan OilSudershan 0810132015 17.03.2026
2026 World Ltd. & Ors. [Kumar Bansal
legal@unitedworld.co.i
m
unitedip@unitedworld
cg in
EX COM AWARDCS (COMM)221/2026 25.03.2026 Sumangli Gupta Vs. Pinakin HotelsP.k. agarwal 8285230770 20.03.2026
BY ARB. 25/2026 Pvt. Ltd.
office@pkagrawaladvoc
lates.com
ICS(COMM)136/20 [Misc DJ/399/2026 130.03.2026 Mujeeb UR Rehman Vs M/S UpworkPprashant 7042814553 09.03.2026
26 INC chauhan
legallords.in@gmail.co
m
36 ISH. DEVENDEREAST 209 ICS COMM 74 733/2026 00-03-2026 IDANDONA FINANCE LTD. VSSH J.K.YADAV|9999855157 7.03.26
[IKUMAR, DISTRICT] IMUKEEM KHAN
HUDGE advjitenderyadav2017@
(COMMERCIAL gmail.com
ICOURT) 209 ICS COMM 74 746/2026 10-03-2026 PUNJAB NATIONAL BANK VSSH SANJAY9871980045 00.03.26
SHIVANI FOOTWEAR THRU KAVIKUMAR
SHARMA sanjayk1908 @gmail.co
m
209 ICS COMM 74 753/2026 10-03-2026 IAAMKU LIFESTYLE PVT. LTD. VSSH SHRAVAN|6201970125 09.03.26
IBALAJI TRADERS KUMAR
IBANSAL rishi@unitedandunited.
com
209 ICS COMM 74 780/2026 11-03-2026 BANK OF BARDOA VS SUMAN IMS SUDHA|9899913203 11.03.26
SHUKLA
advsudhashukla@gmail
.com
209 ICS COMM 74 782/2026 11-03-2026 BANK OF BARODA VS LALITMS SUDHA9899913203 11.03.26
IGUPTA ISHUKLA
ladvsudhashukla@gmail

.Com
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209 ICS COMM 74 786/2026 11-03-2026 HARSH KUMAR PROP SHY]SH CHAKIT|9818613613 11.03.26
ENTERPRISES VS METROSINGHAL
IMEDICAL SERVICES LTD. chakitsinghallawoffices
@gmail.com
209 ICS COMM 74 803/2026 12-03-2026 IYAKOOB ALI VS MOHD. KAIF ISH NASIRIB527999441 11.03.26
[HUSSAIN
lexjudis.law@gmail.co
Im
209 ICS COMM 74 812/2026 12-03-2026 BANK OF BARODA VS RAJNIMS SUDHA9899913203 12.03.26
SHARMA SHUKLA
ladvsudhashukla@gmail
.com
209 ICS COMM 74 815/2026 13-03-2026 ISTATE BANK OF INDIA VS PARASMS SHAILINI9899408618 13.03.26
JARORA UPADHYAY
shaliniupdhyay.advocat
e@gmail.com
209 ICS COMM 74 816/2026 13-03-2026 STATE BANK OF INDIA VS KAPILJMS SHAILINI9899408618 13.03.26
IDEV PUROHIT UPADHYAY
shaliniupdhyay.advocat
e@gmail.com
209 IOMP COMM 78 823/2026 13-03-2026 SUMEESH JOSEPH VS TATASH SAURAV|7011185675 13.03.26
ICAPITAL LTD KUMAR
saura_v@live.com
209 ICS COMM 74 878/2026 19-03-2026 BANK OF MAHARASHTRA VSSH RAJIVI9205290440 10.03.26
IAJAY KUMAR RANJAN
rranjanadvocate @gmail
.com
209 ICS COMM 74 880/2026 19-03-2026 BANK OF MAHARASHTRA VSSH RAJIVI9205290440 19.03.26
IKARAN KUMAR ARORA RANJAN
rranjanadvocate@gmail
.com
209 ICS COMM 74 882/2026 19-03-2026 BANK OF MAHARASHTRA VSSH BIJAYAl9015893668 19.03.26
INIRANJAN IMOHAN
GOSWAMI ladvbmg2016 @gmail.co
Im
209 ICS COMM 74 884/2026 19-03-2026 BANK OF MAHARASHTRA VSSH BIJAYA|9015893668 19.03.26
IVIVEK ENTERPRISES IMOHAN
GOSWAMI advbmg2016@gmail.co
m
209 ICS COMM 74 086/2026 24-03-2026 BHUPINDER KR MITTAL VS ANUJSH RAJEEV[9911792701 24.03.26
KUMAR ISHRIVASTAVA
rajeevadv.shrivastava@
gmail.com
209 ICS COMM 74 003/2026 25-03-2026 POLYLAM PRINTERS PVT.LTD. VSSH SHRESHTH|9871206484 25.03.26
BACCHUS WORLDS SPIRITS PVTJAIN
LTD.
shreshth@lawkins.in
209 ICS COMM 74 1000/2026 25-03-2026 IMIRZA ~ INTERNATIONAL  VSSH 0811670423 [25.03.26
IFARUCK RUBBER TRADERS [FAKHRUDDIN
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IMISHRA

209 ICS COMM 74 1001/2026 25-03-2026 INIKE INNOVATE C.V AND ANR. VSSH SHRAVAN|6201970125 25.03.26
IASHOK KUMAR KUMAR
IBANSAL unitedmark@unitedand
united.com
209 ICS COMM 74 1032/2026 28-03-2026 IAJIT SHUKLA VS MRGA PVT. LTD.|[SH MUKESH|9971170154 28.03.26
SACHDEVA
ladvmukesh5618 @gmail
.com
209 ICS COMM 74 1034/2026 28-03-2026 ICANARA BANK VS HARISHSH MANISH|9968466963 28.03.26
KUMAR KUMAR
laormanishkumar@gma
lil.com
37 IMS. RUBY ALKAEAST 101 ICS COMM 74 710/2026 07.03.2026 IDBI BANK LTD. VS SUDESH RANISH SATISH|9811191050 06.03.26
IGUPTA, DISTRICT| KUMAR
JUDGE
(COMMERCIAL satish@Kklfindia.com
ICOURT) 101 ICS COMM 74 711/2026 09.03.2026 STATE BANK OF INDIA VSMS SUCHITA8896932838 06.03.26
IMANJUNATH CHAMBAPPA WALI [DIXIT
lagnihotrisuchita@gmail
.com
101 ICS COMM 74 719/2026 07.03.2026 IDBI BANK LTD. VS NARENDERSH SATISH|9811191050 06.03.26
IKUMAR KHANDELWAL KUMAR
satish@Kklfindia.com
101 ICS COMM 74 731/2026 09.03.2026 IAIJAZ AHMED VS NAZIR AHMED|SH MOHD©9818729629 07.03.26
IGANIE IANAS
imohdanasadv@gmail.c
lom
101 ICS COMM 74 734/2026 09.03.2026 IDANDONA FINANCE LTD. VSSHJ.K.YADAV|9999855157 07.03.26
IMOHD. JAVED AKHTAR
ladvjitenderyadav2017@
gmail.com
101 ICS COMM 74 745/2026 00.03.2026 IVOYAGE PARTNER PVT. LTD. VSSH RAKESH|9891903838 09.03.26
IGOOGLE LLC CHANDER
IAGRAWAL
labcllegal @outlook.com
101 ICS COMM 74 748/2026 00.03.2026 IPARASNATH LOOMTEX PVT. LTD.SH LAVKUSH 8808633231 09.03.26
IVS GITANSH DESIGNS
lavkush1979@gmail.co
m
101 ICS COMM 74 749/2026 00.03.2026 IADHUNIK AUTOMATION INDIASH RAJENDRA[9312217105 09.03.26
VS AM COOL ENGINEERING ANDSONI
CONSULTANT PVT. LTD. rajendrasoni2079@gma|
lil.com
101 ICS COMM 74 751/2026 10.03.2026 SUMIT KUMAR GUPTA VSSH MANOJ[7827052969 9.03.26
IGULSHAN SINGH PROP EAGLEKUMAR
INEST ladv.manoji8@gmail.co
m
101 ICS COMM 74 754/2026 10.03.2026 IGAURAV SHARMA VS FARUK ALI SH NIRMAILj931111978 09.03.26
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ICS COMM 74 755/2026 10.03.2026 IGAURAV SHARMA VS SURESHSSH NIRMAILj931111978 09.03.26
ICHAND SINGHAL IMISHRA
101 ICS COMM 74 760/2026 11.03.2026 ICIPLA INDUSTRIES PVT. LTD. VSSH PRAMOD[9871724396 10.03.26
SHALINI JAIN SINGH
chauhanpramod833@g
imail.com
101 ICS COMM 74 785/2026 11.03.2026 IBANK OF BARODA VS PRAVEEN [MS SUDHA9899913203 11.03.26
SHUKLA
ladvsudhashukla@gmail
.com
101 ICS COMM 74 792/2026 12.03.2026 IVIVEK SACHDEVA VS SHIVANISH HARDIK|8510004533 11.03.26
IKOHLI IVASHISHT
lhdkvashisth@gmail.co
m
101 ICS COMM 74 809/2026 14.03.2026 BANK OF INDIA VS RONITSSH V. P.TIWARI9990182901 12.03.26
BHASIN
vptiwariadvocate@gmail
l.com
101 ICS COMM 74 817/2026 14.03.2026 STATE BANK OF INDIA VSMS SHAILINI9899408618 13.03.26
IMANVEER PAL UPADHYAY
shaliniupdhyay.advocat
e@gmail.com
101 ICS COMM 74 821/2026 16.03.2026 INIKE INNOVATE C.V. VS ASHOKSH SHRAVAN9310055149 13.03.26
KUMAR AND ORS KUMAR
IBANSAL unitedmark @unitedand
united.com
101 ICS COMM 74 823/2026 14.03.2026 IMOTHER DAIRY FRUIT ANDSH FIRO0Z8588819983 13.03.26
IVEGETABLE PVT. LTD. VS UNITEDKHAN
INDIA INSURANCE CO. LTD. firoz_khanadv@rediffm|
lail.com
101 ICS COMM 74 865/2026 18.03.2026 IHS KUKREJA VS RAHISH AHMED [SH 0953290147 18.03.26
[FAIMUDDIN
faim321@gmail.com
101 ICS COMM 74 881/2026 20.03.2026 BANK OF MAHARASHTRA VSSH RAJIVI9205290440 19.03.26
[POONAM SINGH [RANJAN
rranjanadvocate @gmail
.com
101 ICS COMM 74 004/2026 20.03.2026 JAQUAR AND COMPANY PVT/[SH PRAMODf9718209970 19.03.26
ILTD. VS VIPUL GARG IKUMAR SINGH
laastha@thelegist.com
101 ICS COMM 74 008/2026 20.03.2026 G A DIGITAL WEB WORD PVT.SH AJAY|9212078802 20.03.26
ILTD. VS KAD HOUSING PVT. LTD. KUMAR
ridgeperituslegal22@g
imail.com
101 ICS COMM 74 009/2026 20.03.2026 ROTECK EQUIPMENT LTD. VSMS BULBUL9891039502 20.03.26
ONKAR ENGINE ANDSHARMA
IGENERATOR PVT. LTD. ladvocatebulbul1998@g

Imail.com
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ICS COMM 74 016/2026 23.03.2026 IBANK OF BARODA VS SHASHI RAJMS 8447833470 20.03.26
GEETANJALI
SHARMA advocate.134@gmail.co
m
101 ICS COMM 74 1011/2026 28.03.2026 KRS EDUCREATIONS PVT. LTD. VSSH R.K. RUHIL [8010074443 27.03.26
IMIKOONZ LEARNING SPHERE
IPVT. LTD.
raj@ruhil.in
101 IOMP COMM 73 1024/2026 not recd. Yet IVINOD KRISHNA VS AARUSHSH VIDITj9910995511 27.03.26
INFRA PROMOTERS PVT. LTD. GUPTA
lag445defcol@gmail.com
101 ICS COMM 74 1043/2026 130.03.2026 ISTATE BANK OF INDIA VS REKHA [SH VIJAY|9810210832 30.03.26
IPRAKASH
vijayprakashg682@gm
lail.com
101 ICS COMM 74 1063/2026 02.04.2026 RAMASHANKAR VS VARINDERASH GAURAV|7703903716 130.03.26
ICONSTRUCTION LTD. CHAUHAN
ladvgauravg3z@gmail.co
Im
38 ISH. GORAKH NATHNORTH 201, New BuildingC.S. (COMM) 18/2026 06-03-2026 BANK OF BARODA [UMESH JOSHI |9910568669 [27-02-2026
IPANDEY, DISTRICTIEAST KKD Vs RISHABH KUMAR
HUDGE ladvocateumesh2005@g|
(COMMERCIAL)-01 imail.com
--do-- IC.S. (COMM) 10/2026 13-03-2026 ANNU GOYAL GHANSHYAM 9910732409 26-02-2026
Vs KRISHNA KUMAR MISHRA IDASS SHARMA
ladvocategdsharma@gm|
lail.com
I--do-- IC.S. (COMM) 20/2026 17-03-2026 RESHMA COLLECTION INAEEM 0210386190 16-03-2026
Vs NOORI COLLECTION IAHMED
naeemadv2021@gmail.
lcom
I--do-- IC.S. (COMM) 21/2026 17-03-2026 RESHMA COLLECTION INAEEM 0210386190 16-03-2026
Vs THE CROWN SILK FAB IAHMED
naeemadv2021@gmail.
lcom
--do-- IC.S. (COMM) 22/2026 17-03-2026 CANARA BANK IARUN YADAV (9910431437, 16-03-2026
Vs SHAILLY AND ORS 0625735051
larunyadav8o3@gmail.c
lom
--do-- IC.S. (COMM) 23/2026 17-03-2026 ICANARA BANK IARUN YADAV (9910431437, 16-03-2026
Vs MS MAA BHAGWATI TRADERS 0625735051
arunyadav803@gmail.c
lom
I--do-- IC.S. (COMM) 24/2026 17-03-2026 RAHMAT ALI SHEFALI 0958580157 11-03-2026
Vs KHALID KHAN GANDHI &
IASSOCIATES advshefaligandhi@gmail
l.com
I--do-- IC.S. (COMM) 25/2026 19-03-2026 ISTATE BANK OF INDIA ISHALINI 0899408618 12-03-2026
Vs SANJEEV JINDAL UPADHYAY

shaliniupadhyay.advoca
te@gmail.com
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IC.S. (COMM) 26/2026 23-03-2026 ICHAMAN PRAKASH GUPTA INITESH 0911405003 21-03-2026
Vs DEEPAK KUMAR
CHAURASIA ladv.kumarnitesh@gmai
l.com
--do---- IC.S. (COMM) 27/2026 27-03-2026 SUPRABHA MITRA THROUGH SPAIARCHIT 0599043045 19-03-2026
HOLDER ISINGHAL
Vs MOHD YAMEEN
legal @sigmalegal.in
F--do---- EX.(COMM) 08/2026 25-03-2026 ISUNDARAM FINANCE LTD INITIN MEHTA (8802218291 19-03-2026
IAWARD Vs NAVEEN YADAV
ladvocate.mehtaassociat
leo9@gmail.com
--do---- [EX.(COMM) 09/2026 25-03-2026 SUNDARAM FINANCE LTD INITIN MEHTA (8802218291 10-03-2026
IAWARD Vs AMIT KUMAR
ladvocate.mehtaassociat
leo9@gmail.com
--do---- EX.(COMM) 10/2026 25-03-2026 ISUNDARAM FINANCE LTD INITIN MEHTA (8802218291 19-03-2026
IAWARD Vs NAVEEN YADAV
ladvocate.mehtaassociat
leo9@gmail.com
l--do---- EX.(COMM) 11/2026 27-03-2026 IKOTAK MAHINDRA BANK LTD IMOHIT RANA[9999988060 25-03-2026
AWARD Vs JASVEER SINGH & MONTY|
SINGH ladvmontysingh@gmail.
lcom
F--do---- EX. (COMM) 26/2026 07-03-2026 IMOHD HARIS SIDDHARTH [7011684029 l06-03-2026
Vs QAZI MOHAMMAD AMAN IVERMA
verma.sidharthai@gma
lil.com
l--do---- EX. (COMM) 27/2026 17-03-2026 ISTATE BANK OF INDIA SUCHITA 8896932838 16-03-2026
Vs AJEET PROPRIETOR OFDIXIT
INATIONAL ENTERPRISES agnihotrisuchita@gmail
.com
--do---- EX. (COMM) 28/2026 10-03-2026 IKAKO APPAREL INDIA THROUGHTARUN VERMA|0871495838 11-03-2026
ITS PROP BHARAT BHUSHAN|
VERMA cstarunverma@gmail.c
Vs GAURAV ANAND PROP OF lom
l--do---- EX. (COMM) 29/2026 24-03-2026 ISTATE BANK OF INDIA SUCHITA 8806932838 23-03-2026
Vs DHANNU DIXIT
lagnihotrisuchita@gmail
.com
--do---- IMISC DJ 111/2026 06-03-2026 SYNDICATE BANK NOW CANARARAKESH Kio810266298 l06-03-2026
IBANK GUPTA
Vs SHADAB AHMED ladv.rakeshguptay7@gm
lail.com
l--do---- IMISC DJ 121/2026 16-03-2026 ISYNDICATE BANK (NOW CANARARAKESH Kl9810266298 14-03-2026
BANK) GUPTA
Vs SHADAB AHMED (BORROWER) adv.rakeshgupta77@gm
lail.com
l--do---- IMISC DJ 125/2026 17-03-2026 ISHIVAJI KHEMKAR SWADESH 0899848679 12-03-2026
Vs BIDESHWAR PRAKASHBANSAL
IMISHRA LAW.SBANSAL@GMAI
L.COM
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IMISC DJ 129/2026 20-03-2026 IKOTAK MAHINDRA BANK 8020723973 10-03-2026
Vs AADITYA SHRMA IRAT
labhayendrarai@gmail.c
lom
--do---- IMISC DJ 130/2026 23-03-2026 BHUPESH KUMAR IAJAY KUMAR (9891135775 18-03-2026
Vs JAYA DEVI
ajayadvoog@yahoo.co
Im
F--do---- IMISC DJ 134/2026 24-03-2026 IPOONAM AGGARWAL RAMAKANT 0582158748 21-03-2026
Vs JAGDISH SHUKLA
lkantbandhu@gmail.co
Im
--do---- IMISC DJ 135/2026 24-03-2026 IPOONAM AGGARWAL RAMAKANT  |9582158748 21-03-2026
Vs RAKESH SHUKLA
kantbandhu@gmail.co
m
--do---- IMISC DJ 136/2026 24-03-2026 YUWA EVAM SAMAJ VIKASSHUBHAM 8439151682 09-03-2026
SAMITTI THROUGH ITSVERMA
PRESIDENT SH ASHISH GOYAL shubhamv2212@gmaﬂ,
Vs VISHAD EDUTECH PVT LTD| lcom
l--do---- IMISC DJ 137/2026 27-03-2026 INAND KISHOR IMANISH 0560084640 25-03-2026
Vs RAJEEV IYADAV
advmanishyadavoi@g
imail.com
F--do---- IMISC DJ 140/2026 28-03-2026 ZEBA RANI PANKAJ RAJ|8178635246 28-03-2026
Vs PARVEZ ALAM SHARMA
pankajrsharma2567@g
imail.com
39 ISH. SUDESHSHAHDARA(_01, New CourtCS (COMMERCIALj07-03-2026 ICS (COMM)/128/2026 [State Bank of India Vs PARULVIJAY 0810210832 21.02.2026
IKUMAR, DISTRICT] Building SHARMA PROP OF SALE HOUSE [PRAKASH
JUDGE,
ICOMMERCIAL
ICOURT-01
IVIJAYPRAKASH@GM
AIL.COM
301, New CourtiCS (COMMERCIAL09-03-2026 ICS (COMM)/131/2026 [Tanu Gupta Vs Sagar Kumar IAKHILESH 07179 27002 28.02.2026
Building DIXIT
VEDANTLAWFIRM7@
GMAIL.COM
301, New CourtiCS (COMMERCIALj09-03-2026 ICS (COMM)/132/2026 [BANK OF BARODA Vs RAJU IBIMAL KUMAR27299460591 23.02.2026
Building
bimal_advocateot@yah
loo.com
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301, New CourtlCS (COMMERCIALj13-03-2026 ICS (COMM)/137/2026 [Travelogy India Private Limited VsVISHAL PATEL |9711023307 25.02.2026
Building Aman Kumar
Titigationlexlegalizer@g
imail.com
301, New CourtlCS 13-03-2026 ICS (COMM)/138/2026 [Elpron Exchange Water Engg Pvt LtdPRAMOD 0871724396 06.03.2026
Building (COMMERCIAL) Vs Sh Avinash SINGH
chauhanpramod833@g
Imail.co
301, New CourtCS/COMMERCIAL [14-03-2026 ICS (COMM)/143/2026 INITIN SHARMA PROPRIETOR OFASHWANI 0871085028 28.02.2026
Building IVIVAAN CREATIONS Vs LUCKYKUMAR
IAHUJA PROPRIETOR OF
UAGANNATH AGENCY
IASHWANI@TRULEGA
IL.COM.IN
301, New CourtiCS (COMMERCIALj16-03-2026 ICS (COMM)/145/2026 JAI SHRI KRISHNA IMPEX VsAditi Singhal [8960381907 12.03.2026
Building IMEGASHOP RETAIL PRIVATE
LIMITED
advaditigo@gmail.com;
301, New Court|CS 16-03-2026 ICS (COMM)/146/2026 M/S BRIJBIHARI CONCASTASHISH 0810567556 13.03.2026
Building (COMMERCIAL) LIMITED Vs M/S NAVAYUGAICHAUDHARY
[ENGINEERING CO LTD
IASHISHCHOUDHARY
@GMAIL.COM
301, New CourtCS 18-03-2026 ICS (COMM)/151/2026 (Shree Sai Printers Vs Life of Riley  |[Vijay Kumar 0871686273 10.03.2026
Building (COMMERCIAL)
ADVVIJAYKUMAR@G
IMAIL.COM
301, New CourtCS 24-03-2026 Execution [UNION BANK OF INDIA Vs DALIP [NITHARIKA RAI 9811884579 13.03.2026
Building (COMMERCIAL) (Comm.)/48/2026
|Adv.niharikaeai
1109 @gmail.com
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301, New CourtlCS 24-03-2026 [Execution IKOTAK MAHINDRA PRIME LTD VSSAGAR 7053284188 13.03.2026
Building (COMMERCIAL) (Comm.)/49/2026 IABDUL MUTTALIB IMISHRA
SAGARADVMISHRA
@GMAIL.COM
301, New CourtCS 24-03-2026 [Execution SUNIT GUPTA Vs JYOTI BHATIA |AMARDEEPSIN|9718764007,89291 20.03.2026
Building (COMMERCIAL) (Comm.)/50/2026 GH 51313
[dkmalhotraQo1@gmail.
lcom
1301, New CourtiCS 24-03-2026 [Execution PAWAN KUMAR PANWAR VSAMITSHARMA 9810589859, 20.03.2026
Building (COMMERCIAL) (Comm.)/51/2026 LUMINOSITY SOLUTIONS PVT
LTD
IAMIT506WW @GMAIL
.COM
301, New CourtCS 25-03-2026 ICS (COMM)/161/2026 |S K Enterprises Vs INSTITUTE OFAMIT SINHA 9910345439 17.03.2026
Building (COMMERCIAL) HUMAN BEHAVIOR AND ALLIED|
ISCIENCE
shamblm8gkumar@gm
lail.com
301, New CourtCS 27-03-2026 [Execution IPRIME ENGINEERING COTEJ PRATAP [8750116605 20.30.2026
Building (COMMERCIAL) (Comm.)/55/2026 MHROUGH ITS PROPRIETOR,
ISHRI GOVIND NARAYAN|
IKOTAHRI Vs NITYA|
I[ELECTROCONTROLS PVT LTD|
THROUGH ITS MANAGING tejpratapt
IDIRECTOR :
Y @gmail.com
301, New CourtlCS 27-03-2026 ICS (COMM)/167/2026 [UNION BANK OF INDIA Vs MRSANDEEP 0811912208 25.02.2026
Building (COMMERCIAL) IFAEEM BEG TYAGI
Candidlawcompanv@g
imail.com
301, New CourtlCS 130-03-2026 ICS (COMM)/172/2026 M/S FUTURE BATH PRODUCTSK SUNIL 0810078793 19.03.2026
Building (COMMERCIAL) IPRIVATE LTD. Vs SHRI RAJU RAI
ksunillg63@gmail.com




S.NO COURT

40

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

ROOM NO 208 [COMMERCIAL COMMERCIAL 07-03-2026 Ankur Paints and Inks PrivateVihar Kumar [9711376833 07-02-2026
Limited Through AR Manish Kumar]
IAgarwal Vs Sanjay Rana Proprietor] vihanaggi23@gmail.co
lof Shiv Shakti Polymers Im
ROOM NO 208 ICOMMERCIAL COMMERCIAL 07-03-2026 WITESH KHERA Vs KOTAK[Davinder NJo811191401 l07-03-2026
IMAHINDRA PRIME LTD Grover
groverandassociateslaw
firm @gmail.com
ROOM NO 208 ICOMMERCIAL COMMERCIAL 10-03-2026 PUNJAB AND SIND BANK VsP.K. 0350153501 10-03-2026
SHAISTA SACHDEVA
sachdevapk@gmail.com|
ROOM NO 208 [COMMERCIAL COMMERCIAL 11-03-2026 IAnkur Jain Vs Ahmad Raza PIYUSH 8700925528 11-03-2026
KATYAL
piyushkatyalg8 @gmail.
lcom
ROOM NO 208 ICOMMERCIAL COMMERCIAL 12-03-2026 ISAHIL GOYAL ILATIKA GOYAL|8076467665 12-03-2026
Vs NARESH KUMAR SHARMA
ladvocatelatikagoyal@g
imail.com
ROOM NO 208 ICOMMERCIAL COMMERCIAL 12-03-2026 ISAHIL GOYAL VS. AMAL BAL ILATIKA GOYAL|8076467665 12-03-2026
ladvocatelatikagoyal@g
imail.com
ROOM NO 208 ICOMMERCIAL COMMERCIAL 14-03-2026 INIKHIL JAIN Vs DEEPAK GARG  (Sunil Kumarng311603927 11-03-2026
Bhardwaj
bhardwajsunil26 @yaho
0.co.in
ROOM NO 208 ICOMMERCIAL COMMERCIAL 14-03-2026 Nishant Jain Vs Vijay Arora IAnkush Yadav (9999930291 11-03-2026
ladvocateankushyadav@
gmail.com
ROOM NO 208 ICOMMERCIAL COMMERCIAL 16-03-2026 IMS VP REALTORS PVT LTD VsDINESH 0810038239 14-03-2026
Samman Capital Ltd formerly knownKUMAR GUPTA|
las Indiabulls Housing Finance Ltd [dkguptas758 @yahoo.co|
Im
ROOM NO 208 ICOMMERCIAL COMMERCIAL 16-03-2026 PUNJAB NATIONAL BANK VsJYOTI 7000041067 13-03-2026
RAKESH KUMAR JAIN GAUTAM iyoti-
lgautam2010@yahoo.co
m
ROOM NO 208 ICOMMERCIAL COMMERCIAL 16-03-2026 DHERAJ KUMAR Vs DIWAKARSIDHANT 0650677902 14-03-2026
KUMAR SINGH IDHINGRA
sidhantdhinra@advocat
lesidhantdhingra.com
ROOM NO 208 ICOMMERCIAL COMMERCIAL 19-03-2026 KOTAK MAHINDRA PRIME LTD VsSAGAR 7053284188 17-03-2026
ISUKHVIR SINGH IMISHRA
INot Mention
ROOM NO 208 [COMMERCIAL COMMERCIAL 19-03-2026 Dharmesh Kumart Sancheti VSRUCIIKA 8929976205 17-03-2026
IArvind Kumar Tiwari BOTHRA
bothraruchig6@gmail.c

jom
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ROOM NO 208 ICOMMERCIAL COMMERCIAL 19-03-2026 STATE BANK OF INDIA Vs hareArun Upadhyay [9045375818 17-03-2026
krishna apparel through its prop|
sahil chauhan
carelexlicer@gmail.com|
ROOM NO 208 [COMMERCIAL COMMERCIAL 24-03-2026 ILAXMI NARAIN Vs M/SNot mentioned [Not mentioned 24-03-2026
IMAYASHEEL RETAIL INDIA LTD
INot mentioned
ROOM NO 208 ICOMMERCIAL COMMERCIAL 24-03-2026 IABC Vs XYZ IMr. Shravan Krj9310055149 20-03-2026
Bansal)
unitedmark@unitedand|
united.com
ROOM NO 208 [COMMERCIAL COMMERCIAL 27-03-2026 IM/S WORLD SAHAB LLP VsVandanaRani [9717067068 27-03-2026
ISANJAY GUPTA
advvandanarani@gmail
.com
ROOM NO 208 ICOMMERCIAL COMMERCIAL 28-03-2026 IM S AKG TRENDS PRIVATEMOHD. BABAR [9891146454 24-03-2026
ILIMITED Vs SACHIN GUPTA
imohdbabaradv@gmail.
com
ROOM NO 208 ICOMMERCIAL COMMERCIAL 28-03-2026 M S AKG TRENDS PRIVATEMOHD. BABAR (9891146454 24-03-2026
LIMITED THROUGH ITS|
IDIRECTOR SHRI AKSHAT JAIN V| mohdbabaradv@gmail.
IM S NORSPIN INTERNATIONAL lcom
ROOM NO 208  |COMMERCIAL COMMERCIAL 28-03-2026 Bank of Baroda Vs Sanjay Umesh Joshi &9910568669 28-03-2026
|Associates
ladvumeshjoshi@gmail.
lcom
ROOM NO 208 [COMMERCIAL COMMERCIAL 28-03-2026 Bank of Baroda Vs Parag Jain [Umesh Joshi &9910568669 28-03-2026
|Associates
ladvumeshjoshi@gmail.
lcom
41 ISH. SANJAYSHAHDARA| EX(COMM) 42/2026 06.03.2026 IM/S PSJ INTERNATIONALNITIN KUMAR/9873600240 nkj_1979@yahoo.com [03.03.2026
SHARMA-II, TRADING LLP VS M/S CHIRAGJAIN
IDISTRICT JUDGE, IMODERN PAPER
ICOMMERCIAL
ICOURT CS(COMM) 129/2026 07.03.2026 JAPL. APOLLO TUBES LIMITED VSSHRIHAR 0548888420 legal @boostip.in 28.02.2026
INIRMAL ARVIND KUMAR SHAH [TRIPATHI
(OMP(COMM) 07/2026 00.03.2026 SINCO COMMUNICATION INDIAYASHPAL 0810220380 eklawya.advocates@gm [26.02.2026
PVT LTD VS TAMIL NADU POWERSSINGH lail.com
IDISTRIBUTION CORPORATION|
LTD
CS(COMM) 135/2026 10.03.2026 RAJESH GUPTA VS RANDHEERRAKESH 0711771000 rakesh.advocate18@gm |06.03.2026
KUMAR KUMAR lail.com
IMISC DJ 269/2026 10.03.2026 SUKHDEEP SINGH VS SANDEEPCHIRAG 7048926509 ladv.chiragagarwal14@g[10.03.2026
IMISHRA IAGGARWAL imail.com
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CS(COMM) 139/2026 13.03.2026 IM/S BIOCON ELECTRIC PVT LTDAMARENDRA [9599801188 iglobalvisiolawoffice@g [21.01.2026
VS KULDEEP KUMAR IKUMAR DUBEY]| imail.com

EX(COMM) 46/2026 16.03.2026 [UNION BANK OF INDIA VS MSNIHARIKA RAI [9811884579 ladv.niharikaeai1109@g [13.03.2026
RINKI GUPTA imail.com

EX(COMM) 45/2026 16.03.2026 UNION BANK OF INDIA VSNIHARIKA RAI (9811884579 ladv.niharikaeai1109@g [13.03.2026
PRABHAT KUMAR imail.com

EX(COMM) 47/2026 18.03.2026 STATE BANK OF INDIA VS ABIN|SUCHITA 8896932838 lagnihotrisuchita@gmailj16.03.2026
THOMAS IDIXIT .com

JArb (comm) 03/2026 18.03.2026 INDRESH KUMAR YADAV VS M/SABHAY 0958760086 ladvocateabhaypandey@f14.03.2026
BAJAJ FINANCE LTD & ORS IPANDEY lgmail.com

CS(COMM)154/26 19.03.2026 SHRI NITIN SHARMA VS SHRIVINEET 0810139465 vineetsharmalaw@gmaij09.03.2026
SUNNY MEGHANI SHARMA l.com

CS(COMM) 382/2019 19.03.2026 IPRABHA VS RAKESH INEERAJ TYAGI (9810114261 ladv.neerajtyagiadv@gm|02.05.2019

lail.com

CS(COMM) 158/2026 23.03.2026 SHAMA AGGARWAL VS AFZALIPADAM Kio818539988 lpadamkumarkhanna@gf17.03.2026
IMALIK KHANNA imail.com

CS(COMM) 160/2026 24.03.2026 IM/S DELHI MANPOWER SERVICESANJAY 0810139700 sksharmaadvocate1965 [23.03.2026
Vs Nix Diagnostics and PolyclinigSHARMA (@gmail.com
LLP

CS(COMM)164/2026 25.03.2026 IBANK OF INDIA VS RAM SINGH |V P TIWARI 0990182901 vptiwariadvocate@gmail20.03.2026

l.com

CS(COMM) 162/2026 25.03.2026 SANJAY KUMAR JAIN VSK SUNIL AND|g810078793 ksunilg63@gmail.com [12.01.2026
IPARSHVANATH DEVELOPERSASSOCIATES
LTD

CS(COMM) 163/2026 25.03.2026 SANJAY KUMAR JAIN VSK SUNIL AND|9810078793 ksunilg63@gmail.com [12.01.2026
IPARSHVANATH DEVELOPERSASSOCIATES
LTD

[EX(COMM) 53/2026 25.03.2026 IM/S PARAS COLLECTION VS M/SRAJAN 0718345050 trinitylawfirms87@gma|24.03.2026
TRENDO CARD SHARMA lil.com
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PROPRIETOR OF BHARAT OIL

ICOMPANY

IMISC DJ 318/2026 303.03.2026 SURINGDER SINGH VS MDADITYA DEV|9818069233 ladityadevsharmai2@g [27.03.2026
IASSOCIATES SHARMA imail.com
CS(COMM) 173/2026 130.03.2026 G  WORLD COLLECTION VSARPIT JAIN 0811595800 larpitjainzo99@gmail.c [17.03.2026
IMEENATCHI FASHIONS (NEW| lom
INAME) HAGYA LAKSHM]I
IGARMENTS(OLD NAME)
CS(COMM) 174/2026 130.03.2026 IVIMAL TRADING CO VS RAJAARPIT JAIN 0811595800 larpitjain2zo099@gmail.c [17.03.2026
IMENS WEAR lom
42 ISH. PAWAN KUMARSHAHDARA|C. No. 304 ICOMMERCIAL CS (COMM)133/2026 STATE BANK OF INDIA Vs MohdSUCHITA 8896932838 lsameermalik88023@g
IMATTO DJ (COMM-| Sameer Proprietor Super Big BazarDIXIT imail.com
l04) Sale
10-03-2026
ICOMMERCIAL [Execution (Comm.)/43/2026 lPuneet Jain Vs Aman Bhalla IKAMAL GARG 9560570576 imailkamalgarg@gmail.
lcom
12-03-2026
ICOMMERCIAL CS(COMM)140/2026 IM/S BIOCON ELECTRIC PVT LTDAMARENDRA (9260958246 iglobalvisionlawoffice@
Vs PRANAB KUMAR PANDIT PROPKUMAR DUBEY| lgmail.com
IM/S SHREE KRISHNA|
I[ENTERPRISES 13-03-2026
ICOMMERCIAL CS (COMM)141/2026 IM/S BIOCON ELECTRIC PVT LTDAMARENDRA (9260958246 lglobalvisionlawoffice@
THROUGH ITS A.R. DINESHKUMAR DUBEY| lgmail.com
ICHAND SHARMA Vs PRADEEP|
KUMAR SHARMA PROP OF M/S 13-03-2026
ICOMMERCIAL CS (COMM)142/2026 IM/S BIOCON ELECTRIC PRIVATEAMARENDRA (9260958246 iglobalvisionlawoffice@
LIMITED THROUGH ITS A.R/JKUMAR DUBEY| lgmail.com
IDINESH CHAND SHARMA Vg
IDILIP SAMANTA PROP. OF M/S 13-03-2026
ICOMMERCIAL CS (COMM)/149/2026 ISHIV KUMAR JAIN Vs SALIM IDEEPAK GOEL |9711840150 -
16-03-2026
ICOMMERCIAL Ex. - Award by Arb./15/2026 IKOTAK MAHINDRA PRIME LTD.SAGAR 7053284188 lsagarmishra249o@gma
Vs MEENU VERMA AND ORS. IMISHRA lil.com
17-03-2026
ICOMMERCIAL CS (COMM)150/2026 PUNJAB NATIONLA BANK VSJYOTI 7000041067 jyoti_gautam2010@yah|
IVISHESH KUMAR GAUTAM l00.com
17-03-2026
ICOMMERCIAL CS (COMM)/155/2026 ISTANLEE INDIA PETROCHEM PVTISUNIL KUMARB07688119 Sunilverma.delegalgmail
LTD Vs MAHARAJ SINGHVERMA l.com
PROPRIETOR OF DISHA TRADERS
10-03-2026
ICOMMERCIAL CS (COMM)/156/2026 ISTANLEE INDIA PETROCHEM PVTISUNIL KUMARB07688119 Sunilverma.delegalgmail
LTD Vs SURESH KUMARVERMA l.com

19-03-2026
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ICOMMERCIAL CS (COMM)/157/2026 Sh. Dharmesh Kumar Sancheti VSRUCHIKA 8929976205 bothraruchig6@gmail.c
Sh. Arvind Kumar Tiwari BOTHRA lom
10-03-2026
ICOMMERCIAL [Execution (Comm.)/54/2026 INarender Kumar Vs Harish Chawla |J K GUPTA 0868529732 jkgupta.advocate@gmai
l.com
[25-03-2026
ICOMMERCIAL CS (COMM)/165/2026 Yohnlee Pharmaceuticals PrivateUTSAV JAIN [90082798662 ladvomanishbhoiwani@
Limited and Anr Vs Glenford lgmail.com
[Pharmaceuticals Private Limited
25-03-2026
ICOMMERCIAL CS (COMM)/166/2026 BANK OF INDIA Vs Intjar Prop. of [V.P. TIWARI  [9990182901 vptiwariadvocate@gmai
IM/s Ashma Emporium l.com
[25-03-2026
ICOMMERCIAL [Execution (Comm.)/56/2026 Benson Polymers Limited Vs M SSIDDHARTH (90289466344 ladvocatesiddharthchau
JACKSON PAINTS CHAUDHARY dharytagmail.com
130-03-2026
ICOMMERCIAL IMISC DJ/320/2026 IASHA MALIK AND ANR Vs NOOR ULo810209507
IMOHAMMAD AHMAD ISLAM
0-03-2026



mailto:nuislam@rediffmail.com

S.NO COURT
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. DEVENDER|
UMAR JANGAIA,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

INORTH-
WEST

ho6

CASE TYPE

(Civil

CASE NUMBER

CS (COMM)/154/2026

DATE
REGISTRATION

06-03-2026

OFPETITIONER

RESPONDENT NAME

IM/S MURLIDHAR TRADERS Vs
IM/S GUPTA GLOBAL TRADING

NAME VSADVOCATE

MUKESH(P),

ADVOCATE
MOBILE
NUMBER

0582921771

ADVOCATE EMAIL ID DATE OF E-
FILING

27-07-2026

COMPANY interimlawfirm@gmail.
lcom
CS (COMM)/153/2026 06-03-2026 Oswal Crop Protection Pvt Ltd VSJAGRITI 7042312792 12-05-2026
DILIP SINGH DODIYA PROP OFRJAIN(P),
IM/S LAKSHYA TRADERS LAWFIRM@UNSOLVE
IDLEGAL.COM
CS (COMM)/157/2026 09-03-2026 Hygosap Pharma Pvt Ltd Vs Ambikallshaan 0555777622 p5-05-2026
IDrugs and Ors ISharma(P),
advocateishaansharma
@gmail.com
CS (COMM)/156/2026 00-03-2026 Hygosap Pharma Pvt Ltd Vs Vijayllshaan 0555777622 I25-05-2026
Shankar Sharma(P),
ladvocateishaansharma
@gmail.com
CS (COMM)/158/2026 09-03-2026 ISTATCON ENERGIAA PVT LTD VSSHAMBHAVI [8586087906 29-04-2026
JAY ACE TECHNOLOGIES LTD JAISWAL(P),
ladvocaterajivranjan@g
imail.com
CS (COMM)/159/2026 00-03-2026 ISANJAY KUMAR GOEL Vs SarikalAditya 8588074107 15-04-2026
Industries Pvt Ltd and Anr [Trehan(P),
vinit@advantleaalcom
CS (COMM)/155/2026 09-03-2026 [Union Bank of India Vs Rohit KumarDeepa Gupta(P),/9312292558 l01-06-2026
Prop of Rohit General Store
ladvoate.deepa.gupta@g
imail.com
CS (COMM)/161/2026 10-03-2026 Union Bank of India Vs Ankit Goel [rajiv kumar(P), [9899395409 15-07-2026
raj ivpathakadvocate@
gmail. com
CS (COMM)/162/2026 10-03-2026 Nicholas Healthcare Ltd Vs NU SRIBhawna 0810905600 09-06-2026
ISHYAM Pharmaceuticals Pvt Ltd andJain(P),
jors bhawnaadv.17@gmail.c
lom
CS (COMM)/163/2026 10-03-2026 ISHRI HIMANSHU GUPTA Vs SHRISanjay 0811446783 10-06-2026
ROHIIT BHATIA lkumar(P),
sanjaykr7372@gmail.co
m
CS (COMM)/170/2026 11-03-2026 SIDDHARTH GUPTA Vs Ganesh FM[PRANAV 0131988405 20-07-2026
Services Pvt Ltd IDWIVEDI(P),
panditmewara@gmail.c
lom
CS (COMM)/171/2026 11-03-2026 IM/s Yadav Trading Company VsAtul Pandey(P), 503688247 6-04-2026
Sanjay Gupta
CS (COMM)/173/2026 11-03-2026 HYGOSAP PHARMA  PRIVATE[Prashant 87505-09178 l03-06-2026
LIMITED Vs DARSHANA ISharma(P),

progressivelawoffices.pl
lo@gmail.com
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CS (COMM)/172/2026 11-03-2026 [Punjab National Bank Vs SEEMIPARAS 0810600656 14-07-2026
ISIDDIQUI IAGGARWAL(P),
[parasaggarwaladv@gm
lail.com
CS (COMM)/182/2026 12-03-2026 Paras Tuteja Vs Sanjay Aggarwal UTTAM 8527527271 l04-04-2026
IATTRI(P),
CS (COMM)/183/2026 12-03-2026 KC Guglani through SPA holder MrsVishal 0873278641 l01-04-2026
Pooja Guglani Vs Amitabh Ahuja Khattar(P),
info@patinlawoffices.co
Im
CS (COMM)/187/2026 14-03-2026 [TTK PRESTIGE LTD Vs FABIANORitwik Tyagi(P), (9871160477 14-04-2026
IAPPLIANCES PVT LTD
ipteam@ksandk.com
CS (COMM)/188/2026 14-03-2026 IMS DELVEGSCO SALES PVT LTDVARUN 1377020112 l01-04-2026
Vs MS CRESCENT MOON HOMES [MALHOTRA(P),
|Advocatevarunmalhotral
01(@gmail.com
CS (COMM)/189/2026 16-03-2026 BIKASH NAYAK Vs RAKESH[Sanjeev(P), 868005927 20-07-2026
IKUMAR KAPOOR
lsanieev.kumar@,knowl
ex.in
CS (COMM)/190/2026 17-03-2026 GAURI SHANKAR ENTERPRISESVIVEKANAND [9212370952. 27-04-2026
Vs M/S MYC INFRA PRIVATEJHA(P),
LIMITED AND ORS
CS (COMM)/191/2026 17-03-2026 RICHA GUPTA Vs MANITA DEVIPRANAV 04-04-2026
IJAND ANR DWIVEDI(P),
panditmewara@gmail.c
lom
CS (COMM)/194/2026 18-03-2026 IKARNATAKA BANK LIMITED Vsrakesh garg(P), 08-06-2026
ISUPRIYA JINDAL AND ANR
CS (COMM)/196/2026 18-03-2026 State Bank of India Vs PRIYA Gopal Chand9810210832 4-04-2026
ISharma(P),
vijayprakashg682@gm
lail.com
CS (COMM)/195/2026 18-03-2026 State Bank of India Vs RAHULGopal Chandj9810210832 l04-04-2026
KUMAR ARORA Sharma(P),
vijayprakashg682@gm
lail.com
CS (COMM)/197/2026 18-03-2026 State Bank of India Vs HARENDRA |Gopal Chand9810210832 4-04-2026
ISharma(P),
vijayprakashg682@gm
lail.com
CS (COMM)/200/2026 10-03-2026 [Rakesh Arora Vs Jasmin RameshhaiBhole Nath(P), [0810126070 09-04-2026
Lalkiya
pifofessionalimoo7@g
Imail.com
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CS (COMM)/199/2026

DATE
REGISTRATION

19-03-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

IM/S RAMAKRISHNA ELECTRO|
COMPONENTS PVT LTD Vg
IKALINGA ELECTRICALS PVT LTD
JAND ORS

ADVOCATE

[Kunal Malik(P),

ADVOCATE
MOBILE
NUMBER

7503444555

ADVOCATE EMAIL ID DATE OF E-
FILING

10-04-2026

ladvkunalmalik@gmail.q

lom
CS (COMM)/198/2026 19-03-2026 Kishore =~ Kumar Aggarwal VgKeshav 0711461016 lp2-07-2026
IMETALLIDE CHEMICALAhuja(P),
INDUSTRIES INDIA PVT LTD infoshivalishanna@gma
lil.com
CS (COMM)/204/2026 20-03-2026 IDOSHI PHARMACEUTICALS Vslamit talwar(P), [9911000928 p2-07-2026
ETHIX ESSENTIAL ELEMENTS]
IENT AND ANR talwar_amit@rediffmai
l.com
CS (COMM)/203/2026 20-03-2026 ISH SANDEEP JAIN Vs M/S NEO HY[[krant 858884265s I22-04-2026
LAMINATES PVT LTD Sharma(P),
ikrantsharmay 3 B@
gmail. com
CS (COMM)/209/2026 23-03-2026 Wella  International = Operations{Shravan 6201970125 l01-04-2026
ISwitzerland Sari Vs Suhail Khan Bansal(P),
unitedmark@unitedand|
united.com
CS (COMM)/214/2026 23-03-2026 IM/S TWENTY FOUR SECUREAayush 8527274542 16-07-2026
SERVICES PVT LTD Vs M/S BIJOS[Kuchhal(P),
INFRAESTATE LTD
admin@rvslegal.in
CS (COMM)/210/2026 23-03-2026 [UNION BANK OF INDIA Vs M/s JAIRAJ 0650776104 l07-04-2026
SHREE SHYAM HOMEKUMAR(P),
IAPPLIANCES
krtrkt21@gmail.com
CS (COMM)/211/2026 23-03-2026 IDEEPAK CHANDER Vs RESPIMEDABHINAV(P), (9650508945 30-03-2026
BREATHING SOLUTIONS AND|
ORS advdk.yadav79 @gmail.
lcom
CS (COMM)/212/2026 23-03-2026 IVipin Kumar Bansal Vs M/S KUBERRAHUL 0899969669 l01-06-2026
IPOLYCHEM PVT LTD AND ORS IMANGLA(P),
litigation@rahulmangla
.com
CS (COMM)/213/2026 23-03-2026 IM/S TAKIAR OVERSEAS PVT LTDShivam 0643655565 [20-07-2026
Vs PRAMOD TELECOM PVT LTDGupta(P),
IAND ORS parvezbadvra
mail.com
CS (COMM)/216/2026 24-03-2026 IM/S LEAYAN GLOBAL PVT LTD VSANIL KUMAR|9810134793 l01-04-2026
IM/S GRAND SHOE SAHU(P),
allipcare @gmail.com
CS (COMM)/217/2026 24-03-2026 RSPL Health Private Limited VSANIL KUMAR[9810134793 1-04-2026
IManoj Kumar Yadav AND ANR SAHU(P),
allipcare @gmail.com
CS (COMM)/219/2026 24-03-2026 [PUMA SE Vs ASHOK KUMAR Gautam 0999093893 l02-04-2026
Bhasin(P),

eludication.legel @outlo
lok.corn
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CS (COMM)/218/2026 24-03-2026 IPUMA SE Vs ASHOK KUMAR Gautam 0999093893 02-04-2026
Bhasin(P),
eludication.legel@outlo
lok.corn
CS (COMM)/229/2026 27-03-2026 Canara Bank Vs SHANTIAshok 0560396555 l02-04-2026
IAGGARWAL Kakkar(P),
CS (COMM)/227/2026 27-03-2026 JAmit Kumar Verma Vs Md Wakil lamarendra 0500801188 16-04-2026
lkumar
dubey(P), globalvisionlawoffice@
mail.com
CS (COMM)/225/2026 27-03-2026 [Punjab Nantional Bank Vs ChanderlPARAS 0810600656 09-04-2026
Shekher IAGGARWAL(P),
Iparasaggarwaladv(a
gmail.com
CS (COMM)/226/2026 27-03-2026 [Punjab National Bank Vs Kundan[PARAS 0810600656 09-04-2026
Chaudhary IAGGARWAL(P),
parasaggarwaladv(a
mail.com
CS (COMM)/228/2026 27-03-2026 SANDEEP SHARMA HUF VSHIMANSHU 0818097140 l02-04-2026
POOJA BADLANI IGOYAL(P),
lhimanshuadvate@outlo
lok.com
CS (COMM)/224/2026 27-03-2026 Canara Bank Vs TEENA SHARMA|Ashok 0810600656 02-04-2026
land Anr [Kakkar(P),
[parasaggarwaladv( gmal
lil.com
CS (COMM)/230/2026 28-03-2026 HITANSH DOSHI Partner of MsSRAHUL 0899969669 13-04-2026
Doshi Pharmaceuticals Vs TAN PAL/MANGLA(P),
IPHARMACEUTICALS Through its litigation@rahulmangla
[Partner/ Authorized Representative .com
CS (COMM)/231/2026 30-03-2026 Manoj Kumar Gupta Vs Airwavesfaakash 8700565217 09-06-2026
[Engineers Pvt Ltd sehrawat(P),
kartikdabas17@gmail.c
lom
CS (COMM)/232/2026 30-03-2026 [UNION BANK OF INDIA Vs M/SRAJ 0650776104 18-04-2026
ZOYA TRADING Through itsKUMAR(P),
Proprietor Mr Khalil Ahmad
krtrkt21@gmail.com
CS (COMM)/233/2026 130-03-2026 IBANK OF INDIA Vs Asian HosieryVarun 0811161300 18-04-2026

Prop Nadeem Chaudhary

ISharma(P),

IAdv
varunsharma@gmail.co
Im




S.NO COURT

44 SH.VINOD YADAV,
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM

INORTH-
WEST

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

205 Civil CS (COMM)/160/2026 09-03-2026 JAY KUMAR Vs ARVIND KUMAR |ANILL. KUMAR9718209970 07.03.2026
SAHU(P),
laastha@thelegist.com
CS (COMM)/165/2026 10-03-2026 KOMAL GUPTA Vs SHRIRAMRADHEY 0810771985 07.03.2026
GENERAL INSURANCE CO LTD SHYAM
ISHARMA(P), raheel @kohlilawoffices.
lcom
CS (COMM)/166/2026 10-03-2026 [UNION BANK OF INDIA Vs JyotiDeepa Gupta(P),[9711771000 07.03.2026
Kumari Prop of Viansh Industries
rakesh.advocate18@gm
lail.com
CS (COMM)/167/2026 10-03-2026 [UNION BANK OF INDIA Vs SatishiDeepa Gupta(P),|[8882998551 07.03.2026
Kumar Prop of Benchmark Hosiery
lkaushiklegal@gmail.co
Im
CS (COMM)/168/2026 10-03-2026 [UNION BANK OF INDIA Vs ShaluDeepa Gupta(P),[0899695533 07.03.2026
Kakkar Prop Ms kakkar Enterprises
ladvopaggarwal @gmail.
lcom
CS (COMM)/169/2026 10-03-2026 [UNION BANK OF INDIA Vs KunwarDeepa Gupta(P),9811209030 07.03.2026
Singh Prop of Ms Kunwar SIngh
Kitchen Pride sumitsharma.v@gmail.
lcom
CS (COMM)/175/2026 11-03-2026 PUNJAB NATIONAL BANK VsPARAS 0711232232 09.03.2026
RENU CHAUHAN IAGGARWAL(P),
ramanugrahlegalcompa
ny@gmai.com
CS (COMM)/176/2026 11-03-2026 State Bank of India Vs Rahul lanshu 0650501903 09.03.2026
shukla(P),
ladvhunnysharma28@g
imail.com
CS (COMM)/177/2026 11-03-2026 State Bank of India Vs Rahul anshu 0818310262 09.03.2026
shukla(P),
suniladvi@hotmail.com|
CS (COMM)/178/2026 11-03-2026 IMVIKAS TECHNOLOGIES PVT LTDINARAIN 8802200600 9.03.2026
Vs SAPNA ISARUP
INANGIA(P), adv.vssharma@gmail.c
lom
CS (COMM)/179/2026 11-03-2026 IMVIKAS TECHNOLOGIES PVT LTDINARAIN 0911103142 09.03.2026
Vs KLICK (INDIA) REALITYSARUP
IASSOCIATES PVT LTD INANGIA(P), lhanishsehrawat1983@g
imail.com
CS (COMM)/184/2026 12-03-2026 SHREE SHAKTI ENTERPRISESCHITRA 0899584189 10.03.2026
IPVT LTD Vs PAWAN ENTERPRISESSINGH(P),
AND ANR bharatbaggaadvocate12
I3@gmail.com
CS (COMM)/185/2026 12-03-2026 IBANK OF MAHARASHTRA Vs MSRAKESH 0810600656 10.03.2026

IMI INDUSTRIES THROUGH ITS|
IPROPRIETOR FARHA NAAZ

KUMAR(P),

[parasaggarwaladv@gm
lail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS (COMM)/186/2026

DATE
REGISTRATION

13-03-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

IKALASH CONTAINERS INDIA|
IPRIVATE LIMITED Vs M/S DURGA|

ADVOCATE

IMAYANK
IGOEL(P),

ADVOCATE
MOBILE
NUMBER

0312520717

ADVOCATE EMAIL ID DATE OF E-
FILING

11.03.2026

IPAINT STORE sharmasudesh590@gm
lail.com
CS (COMM)/192/2026 17-03-2026 [Moon Light Industries Vs VishalVirender kuman9999132159 13.03.2026
IManufacturing Company [Puri(P),
lakroutadvocate@gmail.
lcom
CS (COMM)/202/2026 19-03-2026 CANARA BANK Vs RAJENDRAICHITRA 8010909016 17.03.2026
IKUMAR PROP MS TONY PLASTIC MALHOTRA(P),
rationale.ration@gmail.
lcom
CS (COMM)/205/2026 20-03-2026 lPuma Se Vs Ashok Kumar Gautam INA 18.03.2026
Bhasin(P),
INA
CS (COMM)/206/2026 20-03-2026 IARTHANT INC INDIA Vs MITTALYatin(P), 0099448797 18.03.2026
ILACE COMPANY PVT LTD
lkhshagrabansal@gmail.
lcom
CS (COMM)/215/2026 23-03-2026 IHARSH JAIN PROP STEEL HUB[Rahul Saini(P), [0891188839 20.03.2026
INDIA Vs M/S SBT|
IMANUFACTURING PVT LTD Imittal782004@gmail.c
lom
CS (COMM)/220/2026 24-03-2026 RAMU KUMAR Vs KHALID MIRZA |[SONA LAL(P), 9868501599 20.03.2026
imlmeenaadci@gmail.co
Im
CS (COMM)/221/2026 24-03-2026 IAshok Kumar Goyal Vs HemantNAVNEET 0871495838 20.03.2026
Suryavanshi IGOYAL(P),
starunverma@gmmail.c
lom
CS (COMM)/222/2026 25-03-2026 IABC Vs XYZ IShravan 0899222913 23.03.2026
Bansal(P),
Sameer-nbp.yahoo.in
CS (COMM)/223/2026 25-03-2026 INEO TECHNOFIELD COMPANY VsVishwendra 8882639476 23.03.2026
Broadway Links Private Limited Verma(P),
prashantsagariooo@g
imail.com
CS (COMM)/234/2026 130-03-2026 IPUMA SE Vs Ashok Kumar Gautam INA 28.03.2026
Bhasin(P),

INA




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

45

SH JAGDIS

UMAR, DISTRICT]
UUDGE,
ICOMMERCIAL
COURT

INORTH

307

(Civil

Execution (Comm.)/21/2026

02-02-2026

ASHWMEGH SPICES PVT LTD Vs
IFRYO FOODS PVT LTD

JYOTI

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

[Execution (Comm.)/22/2026

02-02-2026

ASHWMEGH SPICES PVT LTD Vs
RAMNAGINA FULCHAND YADAV

JYOTI

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\f AT,
IMAIL
[Execution (Comm.)/23/2026 [02-02-2026 IASHWMEGH SPICES PVT LTD VsJYOTI INOT
IMATASHREE SNACKS PVT LTD IMENTIONED
AS SINGLH
IPAGE I8

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

[Execution (Comm.)/24/2026

02-02-2026

ASHWMEGH INDUSTRIES PVTj
ILTD Vs RAJEEV BELLANI

UYOTI

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{a T,
IMAIL
Execution (Comm.)/25/2026 [02-02-2026 ASHWMEGH SPICES PVT LTD VsJYOTI INOT
BINDU MAIZE MILLING PVT LTD IMENTIONED
AS  SINGLE
IPAGE IS

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

CS (COMM.)/75/2026

02-02-2026

IMS KRISHNA POLYCHEM Vs M/S
IM D CABLE AND HARNESS LLP

[Praveen
[Kumar(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE (03
REGISTRATION

PETITIONER
RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

CS (COMM.)/76/2026 02-02-2026 IVISHAL BOX COMPANY PVT LTDRENY INOT
Vs M/S REHAAN INTERNATIONAL(CHAUHAN(P), IMENTIONED
AS  SINGLE
IPAGE I8
INOT MENTIONED ASRECTEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{ATT.
IMAIL
OMP (I) (COMM.)/113/2026 |02-02-2026 IAXIS BANK ltd Vs SATENDRAAMIT INOT
SINGH KUMAR(P), IMENTIONED
IAS SINGLE
IPAGE IS
INOT MENTIONED ASRECIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH|\{ATT.
IMAIL
(OMP (I) (COMM.)/114/2026 [02-02-2026 AXIS BANK Itd Vs RAKESHAMIT INOT
ICONSTRUCTION CO KUMAR(P), IMENTIONED
AS  SINGLE
IPAGE I8
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL
OMP (I) (COMM.)/115/2026 [02-02-2026 IAXIS BANK ltd Vs JYOTI RAJPOOT |AMIT INOT
KUMAR(P), IMENTIONED
AS SINGLH
IPAGE I8
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGHM AIL
IMAIL
OMP (I) (COMM.)/116/2026 [02-02-2026 IAXIS BANK LTD Vs MOHD MAYANK INOT
ISHAHID 4867 IMAHAJAN(P), IMENTIONED
AS  SINGLH
IPAGE I8
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL
OMP (I) (COMM.)/117/2026 |02-02-2026 IAXIS BANK LTD Vs RAVI DABASMAYANK INOT
1365 IMAHAJAN(P), IMENTIONED
IAS SINGLE
IPAGE 19|
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL
OMP (I) (COMM.)/118/2026 [02-02-2026 IAXIS BANK LTD Vs RAJKUMAR [ MAYANK INOT
IMAHAJAN(P), IMENTIONED
AS  SINGLE
IPAGE I8
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE EMAIL ID

DATE OF E-
FILING

CS (COMM.)/80/2026 03-02-2026 IDIVYASHIKA PLASTICS PVT LTD|SUNIL INOT
Vs KIRAN MALHOTRA SINGH(P), IMENTIONED
AS  SINGLH
IPAGE IR
INOT MENTIONED ASRECTEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{ATT.
IMAIL
CS (COMM.)/81/2026 03-02-2026 PUNJAB NATIONAL BANK VgVyomikaa INOT
IABHINAV VERMA Mutreja(P), IMENTIONED
IAS SINGLE
IPAGE IS
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGHM AIL
IMAIL
(CS (COMM.)/82/2026 03-02-2026 IM/S UNITY POLY LINKS Vs M/S MNITIN INOT
ID CABLE AND HARNESS LLP GARG(P), IMENTIONED
IAS  SINGLH
IPAGE I8
INOT MENTIONED ASRECIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL
CS (COMM.)/83/2026 03-02-2026 IMS SL FASTENERS PVT LTD VsPraveen INOT
IM/S REAL ELEVATORS [Kumar(P), IMENTIONED
AS SINGLH
IPAGE I8

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/125/2026

03-02-2026

IAXIS BANK LTD Vs GOURAV

IDHAMA 5830

ANUJ KUMAR|
ISHARMA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/126/2026

03-02-2026

IAXIS BANK LTD Vs ANIL KUMARAMIT

1326

KUMAR(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLH
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/127/2026

03-02-2026

IAXIS BANK LTD Vs FARMAN 6609

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/128/2026

DATE
REGISTRATION

03-02-2026

OFPETITIONER NAME

RESPONDENT NAME

IKUMAR YOGI 4059

AXIS BANK LTD Vs

VSADVOCATE

KAMLESHMAYANK

IMAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/129/2026

03-02-2026

ISINGH 7366

AXIS BANK LTD Vs

RAJDEEPMAYANK
IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/130/2026

03-02-2026

JARUN PATIL

PIRAMAL FINANCE LIMITED VSRAJESH

JANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/131/2026

03-02-2026

IGOYAL 8935

AXIS BANK LTD Vs

SIDDESHRAJESH
JANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/132/2026

03-02-2026

HASIM MOBIN

PIRAMAL FINANCE LIMITED VsRAJESH

UANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IY

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

THROUGH
RECIEVED THROUGH{a T,
IMAIL
(OMP (I) (COMM.)/133/2026 |03-02-2026 IAXIS BANK LTD Vs URBANDOORMAYANK INOT
INFRATECH PRIVATE LIMITEDMAHAJAN(P), IMENTIONED
U832 IAS SINGLE
IPAGE IR

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/134/2026

03-02-2026

AMIT SINGH

PIRAMAL FINANCE LIMITED VsMAYANK

IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/135/2026

DATE
REGISTRATION

03-02-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
IKISHOR GAJANAN BAMDALE

ADVOCATE

IMAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE

PAGE 1§
NOT MENTIONED ASRECIEVED

SINGLE ~ PAGE  IStryroucH
RECIEVED THROUGH1A 1],
IMAIL

(OMP (I) (COMM.)/136/2026

03-02-2026

AXIS BANK LID Vs MAMTA|
SRIVASTAVA 4648

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED
AS  SINGLE

IPAGE I§
INOT MENTIONED ASRECIEVED

SINGLE  PAGE  IStgroucH
RECIEVED THROUGHp A1,
IMAIL

OMP (I) (COMM.)/137/2026

03-02-2026

PIRAMAL FINANCE LIMITED VsMAYANK

IPRIYANKA ARORA

IMAHAJAN(P),

INOT
IMENTIONED
AS  SINGLE

PAGE 1
NOT MENTIONED ASRECIEVED

SINGLE PAGE ISTHROUGH
RECIEVED THROUGH}\A1L.
IMAIL

OMP (I) (COMM.)/138/2026

03-02-2026

IAXIS BANK Itd Vs WASEEM

RAJESH
JANGRA(P),

INOT
IMENTIONED
AS  SINGLE

PAGE 1§
NOT MENTIONED ASRECIEVED

SINGLE  PAGE  ISTHROUGH
RECIEVED THROUGH}\{ 1.
MAIL

(OMP (I) (COMM.)/139/2026

03-02-2026

PIRAMAL FINANCE LIMITED Vs
ISAJID KHAN

RAJESH
UANGRA(P),

INOT
IMENTIONED
AS  SINGLE

PAGE 1§
NOT MENTIONED ASRECIEVED

SINGLE  PAGE  IStryroucH
RECIEVED THROUGHj\1A 1],
IMAIL

IMISC DJ/206/2026

03-02-2026

IMEDI PHARMA DRUG HOUSE V5|
PURECAL LABORATORIES PVT]
ILTD

RAJESH
JANGRA(P),

INOT
IMENTIONED
AS  SINGLH

PAGE 1§
NOT MENTIONED ASRECIEVED

SINGLE  PAGE  ISTHROUGH
RECIEVED THROUGHj\ 1]
IMAIL

[Execution (Comm.)/27/2026

04-02-2026

sanjay lohani Vs HARVINDER|
SINGH

Vineet
Jindal(P),

INOT
IMENTIONED

SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH|\ AT,
MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM.)/84/2026 04-02-2026 ICHHAVISH RAJA Vs LEKHRAJ URVESH INOT
BHARDWAJ(P), IMENTIONED
AS  SINGLH
IPAGE IR
NOT MENTIONED ASRECIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH|\fATT,
IMAIL
CS (COMM.)/85/2026 04-02-2026 IMS Bhola Plastic Industries Pvt LtdMAYANK INOT
Vs MIS Nysaa Retails Venture PviMAHAJAN(P), IMENTIONED
ILtd IAS SINGLE
IPAGE IS
INOT MENTIONED ASRECIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH|\fATY.
IMAIL
(OMP (I) (COMM.)/156/2026 [04-02-2026 IJAXIS BANK LTD Vs VARINDERJIT MAYANK INOT
ISINGH 9361 IMAHAJAN(P), IMENTIONED
IAS  SINGLH
IPAGE I8
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL
OMP (I) (COMM.)/157/2026 [04-02-2026 IAXIS BANK LTD Vs RAM VARANMAYANK INOT
1638 IMAHAJAN(P), MENTIONED
IAS SINGLH
IPAGE IS
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGHp AL,
IMAIL
(OMP (I) (COMM.)/158/2026 |04-02-2026 IAXIS BANK LTD Vs SANDEEPMAYANK INOT
SHARMA 2408 IMAHAJAN(P), IMENTIONED
AS  SINGLH
IPAGE I8
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL
(OMP (I) (COMM.)/159/2026 |04-02-2026 IAXIS BANK LTD Vs SAHIL GARGMAYANK INOT
1759 IMAHAJAN(P), MENTIONED
IAS SINGLE
IPAGE IR
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH[\fa11,
IMAIL
(OMP (I) (COMM.)/160/2026 [04-02-2026 IAXIS BANK LTD Vs BAKSHU LAI/MAYANK INOT
UAT 8364 IMAHAJAN(P), IMENTIONED
AS  SINGLH
IPAGE IR
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

(OMP (I) (COMM.)/161/2026

DATE
REGISTRATION

04-02-2026

OFPETITIONER

RESPONDENT NAME

NAME

IAXIS BANK LTD Vs SAIF ALI 9346

VS

ADVOCATE

IMAHAJAN(P),

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/162/2026

04-02-2026

KUMAR 8317

AXIS BANK LTD Vs

RAJESH

MAYANK
IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]

INOT

IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH

IMAIL
IMAIL
(OMP (I) (COMM.)/163/2026 [04-02-2026 IAXIS BANK LTD Vs VIPENDRAMAYANK INOT
IKUMAR 4320 IMAHAJAN(P), IMENTIONED
AS  SINGLE
IPAGE I8
INOT MENTIONED ASRECTEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{\fA]].
IMAIL
OMP (I) (COMM.)/164/2026 [04-02-2026 IAXIS BANK LTD Vs HARPALIMAYANK INOT
SINGH 8339 IMAHAJAN(P), IMENTIONED
AS SINGLH
IPAGE I8
INOT MENTIONED ASRECTEVED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH{ AT,
IMAIL
(OMP (I) (COMM.)/165/2026 |04-02-2026 IAXIS BANK LTD Vs ROSHANRAJESH INOT
IKUMAR 4670 JANGRA(P), IMENTIONED
AS  SINGLE
IPAGE I8

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/166/2026

04-02-2026

SAM RAJ

PIRAMAL FINANCE LIMITED Vs

IAmit Rao(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLH
IPAGE IS
IRECIEVED
THROUGH
IMAIL

[Execution (Comm.)/28/2026

05-02-2026

TRADING CO

Subhash Chand Vs M/S T. AMSONS

RAJESH
JANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS (COMM.)/86/2026

DATE
REGISTRATION

05-02-2026

OFPETITIONER
RESPONDENT NAME

JAIN AND ANR

M /S POLY CHEM THROUGH ITS
PROPRIETOR ARUN JAIN Vs M/ §
ISANMATI CREATIONS THROUGH
ITS PROPRIETOR MRS SAMTA|

NAME VS

ADVOCATE

RAJESH
UJANGRA(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH| AT,
MAIL
OMP (I) (COMM.)/167/2026 [05-02-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH NOT
Vs RAVENDRA SINGH WANGRA(P), MENTIONED
AS  SINGLH
PAGE 1§

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/168/2026

05-02-2026

PIRAMAL FINANCE LIMITED Vs
Dashrathsinh Bhupatsinh Vala

GAGAN
UINDAL(P),

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\f AT,
IMAIL
OMP (I) (COMM.)/169/2026 [05-02-2026 PIRAMAL FINANCE LIMITED VSANSHUMAN INOT
IVikash Suresh Kumar ISRIVASTAVA(P IMENTIONED
D, AS SINGLH
IPAGE I8

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

IRECIEVED
THROUGH

IMAIL
IMAIL
CS (COMM.)/87/2026 06-02-2026 Deepinder Singh Walia Prop of BaniBhanu Deepak] INOT
Motors Vs Indusind Bank Ltd andMishra(P), IMENTIONED
IAnother AS  SINGLE
IPAGE I8
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGHf T}
IMAIL
CS (COMM.)/88/2026 06-02-2026 ICANARA BANK Vs HEMANTAMIT INOT
IKUMAR TIWARI KUMAR(P), IMENTIONED
AS SINGLE
IPAGE IS
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH[\fa11,
IMAIL
CS (COMM.)/89/2026 06-02-2026 IM/S UMC MILLS PVT LTD Vs M/S RAJESH INOT
IPARIKALP AND NIMREX JANGRA(P), IMENTIONED
AS  SINGLE
IPAGE IS

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/170/2026

DATE
REGISTRATION

06-02-2026

OFPETITIONER NAME

RESPONDENT NAME

IRSHAD IJJAT ALI

PIRAMAL FINANCE LIMITED Vs

VSADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/171/2026

06-02-2026

JAGESH TYAGI

PIRAMAL FINANCE LIMITED Vs

RAJESH
JANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/172/2026

06-02-2026

Hanny Sharma

PIRAMAL FINANCE LIMITED Vs

MAYANK
IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/173/2026

06-02-2026

IAXIS BANK LTD Vs INSAF MOHD

[HITANKSHI
BHATNAGAR(P
D,

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IMISC DJ/233/2026

06-02-2026

BANK OR BARODA Vs ARYANRAJESH
IFABRICATION AND ITS PROP

UANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/97/2026

07-02-2026

ILTD

IMANOJ KUMAR KHARAKIA CO V5|
IKAMAR INFRASTRUCTURE PVTKUMAR(P),

AMIT

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLH
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/198/2026

07-02-2026

IAJAY KUMAR

PIRAMAL FINANCE LIMITED Vs

AMIT
KUMAR(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS (COMM.)/98/2026

DATE
REGISTRATION

09-02-2026

OFPETITIONER
RESPONDENT NAME

Lal

NAME

Manish Kumar Kataria Vs Rosha

VS

ADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/199/2026

09-02-2026

AHMAD 6884

AXIS BANK LTD Vs

KHALIL

RAJESH
JANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/200/2026

09-02-2026

SINGH 2287

AXIS BANK LTD Vs MAHENDRA|

RAJESH
JANGRA(P),

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\f AT,
IMAIL
OMP (I) (COMM.)/201/2026 [09-02-2026 IJAXIS BANK LTD Vs ZUBER KHANRAJESH INOT
6073 UJANGRA(P), MENTIONED
AS SINGLH
IPAGE I8

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/202/2026

09-02-2026

IAXIS BANK LTD Vs MUNFIDA 3350

RAJESH
UANGRA(P),

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{a T,
IMAIL
(OMP (I) (COMM.)/203/202609-02-2026 IAXIS BANK LTD Vs RAM PHAIIMAYANK INOT
6036 IMAHAJAN(P), IMENTIONED
IAS SINGLE
IPAGE IR
INOT MENTIONED ASRECIEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH[\fa11,
IMAIL
(OMP (I) (COMM.)/204/2026[09-02-2026 IJAXIS BANK LTD Vs TEJPAL 8030 [MAYANK INOT
IMAHAJAN(P), IMENTIONED
AS  SINGLH
IPAGE IR

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

(OMP (I) (COMM.)/205/2026

DATE
REGISTRATION

09-02-2026

OFPETITIONER

RESPONDENT NAME

KUMAR TIWARI 6336

NAME VS

Kotak Mahindra Bank Ltd Vs AJAY]

ADVOCATE

IMAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/206/2026

09-02-2026

Kotak Mahindra Bank Ltd Vs

ICHANDAN 9969

MAYANK
IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/207/2026

09-02-2026

AXIS BANK LTD Vs BANDIPORAMAYANK

ICOLLEGE OF
TECHNOLOGY

INFORMATIONMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/208/2026

09-02-2026

AXIS BANK Itd Vs

CHAUBEYMAYANK
ICONSTRUCTION COMPANY

IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH

IMAIL
IMAIL
(OMP (I) (COMM.)/209/2026/09-02-2026 AXIS BANK Itd Vs JAYVEER [MAYANK INOT
SINGH IMAHAJAN(P), IMENTIONED
AS  SINGLH
IPAGE I8
INOT MENTIONED ASRECTEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{a T,
IMAIL
(OMP (I) (COMM.)/210/2026 |09-02-2026 IAXIS  BANK LTD Vs SATISHMAYANK INOT
IKUMAR 9597 IMAHAJAN(P), IMENTIONED
IAS SINGLE
IPAGE 19|
INOT MENTIONED ASRECIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH\1A 1L,
IMAIL
OMP (I) (COMM.)/211/2026 [09-02-2026 IAXIS BANK LTD Vs SURESHMAYANK INOT
SHARMA 9976 IMAHAJAN(P), IMENTIONED
AS  SINGLE
IPAGE I8

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/212/2026

DATE
REGISTRATION

09-02-2026

OFPETITIONER

RESPONDENT NAME

AMIR KHAN

NAME VSADVOCATE

SHRIRAM FINANCE LIMITED VSAMIT

KUMAR(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/213/2026

09-02-2026

AXIS BANK ltd Vs
IKUMAR KARNA

MITHLESH]

AMIT
KUMAR(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/214/2026

09-02-2026

SINGH

AXIS BANK Itd Vs VIRENDRA

AMIT
KUMAR(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/215/2026

09-02-2026

john chand

PIRAMAL FINANCE LIMITED Vs

Shreshth
Yain(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/216/2026

09-02-2026

PIRAMAL FINANCE LIMITED Vs
Karuskar Vishal Sureshbhai

MAYANK
IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/217/2026

09-02-2026

IAZNA KHAIS

PIRAMAL FINANCE LIMITED Vs

MAYANK
IMAHAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLH
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/218/2026

09-02-2026

IPIRAMAL FINANCE LIMITED V5|
Dayanand Mahadev Narute

ANURAG
IMISHRA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/219/2026

DATE
REGISTRATION

09-02-2026

OFPETITIONER NAME VS
RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
IDHIRAJ KESHARSINFH JADHAV

ADVOCATE

IMAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/220/2026

09-02-2026

IAXIS BANK LTD Vs WASIM 8093

C P RAJAN(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

[Execution (Comm.)/29/2026

10-02-2026

IMIJO AUTO GAS PVT LTD Vs MS|
ROMEX ENGINEERS AND ANR

RAJESH
JANGRA(P),

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\f AT,
IMAIL
Execution (Comm.)/30/2026 [10-02-2026 UAGDISH RAM GUPTA Vs Satya PalRAJESH INOT
Singh JANGRA(P), IMENTIONED
AS SINGLH
IPAGE I8
NOT MENTIONED ASRECTEVED
SINGLE PAGE ISTHROUGH
RECIEVED THROUGH|\f 1Y
IMAIL
CS (COMM.)/99/2026 10-02-2026 RAMA ENGRAVURES Vs DEVIRAJESH INOT
IDAYAL GARG JANGRA(P), IMENTIONED
AS  SINGLH
IPAGE I8

INOT MENTIONED AS

IRECIEVED

SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH]
IMAIL
IMAIL
OMP (I) (COMM.)/221/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
SARTHAK JAIN JANGRA(P), IMENTIONED
IAS SINGLE
IPAGE IR

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/222/2026

10-02-2026

PIRAMAL FINANCE LIMITED V5|
IPrahalad Sahni

RAJESH
JANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

(OMP (I) (COMM.)/223/2026

DATE
REGISTRATION

10-02-2026

OFPETITIONER
RESPONDENT NAME

PRADEEP DEVI

NAME

PIRAMAL FINANCE LIMITED Vs

VSADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE ~PAGE  IStHROUGH
RECIEVED THROUGH}\{ 1.
IMAIL
OMP (I) (COMM.)/224/2026 [10-02-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT
IMahendra Mewada JANGRA(P), IMENTIONED
IAS SINGLE
IPAGE IS

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/225/2026

10-02-2026

IMohammadsiddik
Subedarwala

PIRAMAL FINANCE LIMITED VSRAJESH

FirozbhailJANGRA(P),

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\f AT,
IMAIL
OMP (I) (COMM.)/226/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT
IMOHD ASLAM JANGRA(P), IMENTIONED
AS SINGLH
IPAGE I8

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/227/2026

10-02-2026

ROHAN NAYYAR

PIRAMAL FINANCE LIMITED VsRAJESH

UANGRA(P),

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{a T,
IMAIL
OMP (I) (COMM.)/228/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsAnirudh INOT
IRAVI DIVAN Yamwal(P), IMENTIONED
IAS SINGLE
IPAGE IR

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/229/2026

10-02-2026

13790

IAXIS BANK LTD Vs SHIV SINGHRAJESH

JANGRA(P),

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

INOT
IMENTIONED

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

OMP (I) (COMM.)/230/2026

DATE

REGISTRATION

10-02-2026

OFPETITIONER NAME VS
RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
RAJESH SIKDEV KARANDE

ADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

INOT MENTIONED AS

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH| AT,
MAIL
OMP (I) (COMM.)/231/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH NOT
PREMCHAND BORASI UANGRA(P), MENTIONED
AS  SINGLH
PAGE 1§

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

IRECIEVED
THROUGH
IMAIL

CS (COMM.)/100/2026

11-02-2026

IM/s Swastik Eco Cool Vs M/s Bhalla|
Scientific Industry

RAJESH
JANGRA(P),

INOT MENTIONED AS

INOT
IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED

SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\f AT,
IMAIL
(OMP (I) (COMM.)/232/2026 [11-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT
Shyamlal Das JANGRA(P), IMENTIONED
AS SINGLH
IPAGE I8

INOT MENTIONED AS
SINGLE
RECIEVED THROUGH]

PAGE IS

IRECIEVED
THROUGH

IMAIL
IMAIL
OMP (I) (COMM.)/233/2026 [11-02-2026 PIRAMAL FINANCE LIMITED VsKamal Kkishore] INOT
[Tarun Chawla lkundra(P), IMENTIONED
AS  SINGLH
IPAGE I8
NOT MENTIONED ASRECIEVED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGHf T}
IMAIL
OMP (I) (COMM.)/234/2026 [11-02-2026 PIRAMAL FINANCE LIMITED VSMUKESH(P), INOT
Vivek Singh IMENTIONED
IAS SINGLE
IPAGE IR
NOT MENTIONED ASRECIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH[\fa11,
IMAIL
(OMP (I) (COMM.)/235/2026 [11-02-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT
ISasmita Sahoo IMAHAJAN(P), IMENTIONED
AS  SINGLH
IPAGE IR

INOT MENTIONED AS
SINGLE PAGE IY
RECIEVED THROUGH]

IMAIL




S.NO COURT

SHAILENDER|

DISTRICT COURT ROOM

INORTH

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

02-02-2026

OFPETITIONER
RESPONDENT NAME

NAME

IRAM BARAN Vs IRSHAD

VSADVOCATE

Subhash

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAIL ID

DATE OF E-
FILING

IMALIK, DISTRICT]
WUDGE(COMMERCI
AL COURT)

Chandra(P),

IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

INOT MENTIONED AS
SINGLE PAGE
RECIEVED THROUGH]
IMAIL

02-02-2026 VIMAL FACILITY INDIA PVT LTDKunal Yadav(P),[NOT NOT
Vs DTWELEVE SPACES PVT LTD MENTIONED  AS| MENTIONED
SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE I
THROUGH MAIL NOT MENTIONED ASgpcrevED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH}{ A1
MAIL
02-02-2026 M/S VIPUL OVERSEAS PVT LID VSKUSHAGRA _ [NOT NOT
LUHARI =~ PAPERS  TRADEXBANSAL(P), |[MENTIONED AS MENTIONED
PRIVATE LIMITED SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE I
THROUGH MAIL NOT MENTIONED ASgpcigvED
SINGLE PAGE  ISrhrouGH
RECIEVED THROUGHy A
MAIL
02-02-2026 AXIS BANK LTD Vs SHREEAMIT INOT INOT
GANESH STONE CRUSHER KUMAR(P),  [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASRpcIEvED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{ 11
MAIL
02-02-2026 AXIS BANK LTD Vs JSKINFRA  [AMIT NOT NOT
KUMAR(P), ~ [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE I
THROUGH MAIL NOT MENTIONED ASRgcIEvED
SINGLE PAGE  ISthRroUGH
RECIEVED THROUGHy A
MAIL
02-02-2026 AXIS BANK LTD Vs ASHOKMAYANK INOT INOT
WANGID 7466 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASRECIEVED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\ AT
MATL
02-02-2026 AXIS BANK LTD Vs MO PRAVEJMAYANK NOT NOT
5376 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASRgCIEVED

SINGLE PAGE IY
RECIEVED THROUGH]

IMAIL
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S.NO COURT

DISTRICT COURT ROOM CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

02-02-2026 AXIS BANK LTD Vs VED PAI] INOT INOT
SINGH 0642 IMAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASRpcIEVED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\A].
MAIL
02-02-2026 AXIS BANK LID Vs MOHDMAYANK INOT INOT
SHADAB 2688 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE 1S
THROUGH MAIL NOT MENTIONED ASgpcrevED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{\; 1],
MAIL
03-02-2026 AXIS BANK LID Vs SATENDRAAMIT INOT NOT
PRATAP SINGH KUMAR(P), |[MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASpgcIEVED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH}{ 11
MAIL
03-02-2026 [AXIS BANK LTD Vs MOHD NAZIMMAYANK INOT INOT
7830 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASgppciEvED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH\ 1.
MAIL
03-02-2026 [AXIS BANK LTD Vs DEZINIKSMAYANK INOT NOT
PRIVATE LIMITED 0675 IMAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASpgCIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH|\{ 11,
MAIL
03-02-2026 [AXIS BANK LTD Vs DEVENDRAMAYANK INOT INOT
VAISHNAV 0295 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASgppcrevED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGHj\ 1]
MAIL
03-02-2026 AXIS BANK LID Vs RAGHAVMAYANK INOT NOT
KUMAR JHA 2820 IMAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASpgCIEVED
SINGLE ~ PAGE  ISTHROUGH
RECIEVED THROUGH|{ 11
MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

03-02-2026 AXIS BANK LTD Vs NEERAJ INOT INOT
IGUPTA 4996 IMAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASRpcIEVED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\A].
MAIL
03-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT INOT
JASWINDER SINGH JANGRA(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASgpcrevED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{\; 1],
MAIL
03-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT NOT
IMAYUR JAYWANT SHITOLE JANGRA(P), |MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASgpcigvED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH}{ 11
MAIL
03-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT INOT
MUKESH SHARMA JANGRA(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLH
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASgppciEvED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH\ 1.
MAIL
03-02-2026 [AXTS BANK LID Vs NIYAZ AHMADMAYANK INOT NOT
2642 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASppcrrvED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH|\{ 11,
MAIL
03-02-2026 IAXIS BANK LTD Vs SAILANDRAMAYANK INOT INOT
KUMAR 6010 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASR{CIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGHj\ 1]
MAIL
03-02-2026 [AXTS BANK LTD Vs BRAJ KUMARMAYANK INOT NOT
3265 IMAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASpgCIEVED

SINGLE PAGE IY
RECIEVED THROUGH]

IMAIL
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S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
RESPONDENT NAME

NAME

VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

03-02-2026 AXIS BANK LTID Vs ABDUL INOT NOT
RAZZAQ 1853 IMAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASRpcIEVED
SINGLE PAGE  IStHROUGH
RECIEVED THROUGH\A].
MAIL
03-02-2026 [AXIS BANK LTD Vs ARSHAD KHANMAYANK INOT INOT
0059 MAHAJAN(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASgpcrevED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH{\; 1],
MAIL
03-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT NOT
BARKAT BAGWAN JANGRA(P), |MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONED ASgpcigvED
SINGLE PAGE  ISrhrouGH
RECIEVED THROUGH}{ 11
MAIL
03-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT INOT
ROBIN BHENWAL JANGRA(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASgppciEvED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH\ 1.
MAIL
04-02-2026 Sh Satya Pal Gupta Vs Public WorksAvinash KumarNOT INOT
Department Govt of NCT of Delhi  [Trivedi(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASppcrrvED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGH|\{ 11,
MAIL
04-02-2026 STATE BANK OF INDIA VSJAWAHAR  [NOT INOT
PRIYANKA RANI CHAWLA(P), [MENTIONED AS MENTIONED
SINGLE PAGE IS AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONED ASR{CIEVED
SINGLE PAGE  ISTHROUGH
RECIEVED THROUGHj\ 1]
MAIL
04-02-2026 BANK OF INDIA Vs NUTAN DEVI [KUMAR INOT
VISHWJEET(P) MENTIONED AS
i SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

04-02-2026 IM/S BHOLA PLASTIC INDUSTRIESURVESH INOT
PVT LTD Vs M/S MAYASHEELIBHARDWAJ(P),MENTIONED AS
RETAIL INDIA PVT LTD SINGLE PAGE IS
RECIEVED

THROUGH MAIL

04-02-2026 IAXIS BANK LTD Vs NAVIN KUMARMAYANK INOT

ISINGH 9113 IMAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026 IAXIS BANK LTD Vs MANI SHAKARMAYANK INOT

k247 IMAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

04-02-2026 IAXIS BANK LTD Vs PRABHAKARMAYANK INOT

ROY 2547 IMAHAJAN(P), [MENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

04-02-2026 AXIS BANK LTD Vs SHAMAMAYANK INOT

IQURESHI 4511 IMAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

04-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT

RAJINDER KUMAR VANGRA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

INEETESH MUDGAL UANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

04-02-2026

OFPETITIONER

RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
INAGJIBHAI LIMBASIYA

NAME VSADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

04-02-2026

BHARAT VALJIBHAI MATANG

PIRAMAL FINANCE LIMITED VSRAJESH

JANGRA(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

PIRAMAL FINANCE LIMITED Vs
SEEMA CHHAPRI

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

04-02-2026

ILTD Vs DEEPAK SAINI

IKOTAK MAHINDRA INDIA PVTajay uppal(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

IKOTAK MAHINDRA PRIME LTD Vs
IMUKESH SON OF OM PRAKASH

ajay uppal(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

04-02-2026

IKOTAK MAHINDRA PVT LTD Vs
SAVITA D/O SURENDER PAL
SINGH

ajay uppal(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

05-02-2026

BANK OF INDIA Vs NIDHI YADAV

KUMAR
IVISHWJEET(P)

b

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

05-02-2026 [EARTHLINK CORPORATION VsShagun INOT
VARDHMAN ENGINEERINGBhadana(P), IMENTIONED AS|
WORKS SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
05-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT
Nasima Taj Abdul Ajim Ansari VANGRA(P), |[MENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
[UMAKANTBHAI JAYANTILALJANGRA(P), IMENTIONED AS|
IPATNI SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
ISONU HARI SINGH JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
05-02-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT
IARSHAD ABBAS JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
06-02-2026 INIKHIL MITTAL PROP OF AMBANikita Jain(P), [NOT
[TRADERS Vs PREETI GOYAL PROP| IMENTIONED AS|
IOF DD SALES INDIA SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
06-02-2026 ICANARA BANK Vs KAJAL GOSAINANSHUMAN [NOT

Blue Planet Enterprises

Alias KAJAL GOSWAMI PROP OFSRIVASTAVA(P

D,

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

06-02-2026

OFPETITIONER NAME
RESPONDENT NAME

IPIRAMAL FINANCE LIMITED Vs
Dedraj Bhargav

VSADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

06-02-2026

IPIRAMAL FINANCE LIMITED Vg
Himanshu Chauhan

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

06-02-2026

3673

AXIS BANK LTD Vs HARENDERMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

06-02-2026

IAXIS BANK LTD Vs HASIN 3877

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

06-02-2026

8381

IAXIS BANK LTD Vs ANIL KUMARMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

07-02-2026

[EZEEBEE OVERSEAS PRIVATELTD
Vs ARUN SANDEEP

Pulkit arora(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

07-02-2026

IMS  Cholamandalam Investment|
[Finance Company Ltd Vs Kaushal K

IVIMAL
IKHURANA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

PIRAMAL FINANCE LIMITED VsRAJESH INOT
Khushboo Ashok Kumar Srivastava [JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED

ITHROUGH MAIL

07-02-2026

07-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT

Ajmal T JANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026 AXIS BANK LTD Vs ARSHJOTAMIT INOT

SINGH KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT

IANKIT PATIDAR JANGRA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

UYOTI YADAV UANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

00-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

Yogjnder Dilbag Singh VANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

|Abhishek Singh UANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

PIRAMAL FINANCE LIMITED VsRAJESH INOT
ANOOP JOSEPH UANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

09-02-2026

09-02-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT

|Ashley Robert Robert Anthony JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT

IASRAF ALI JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT

Ayush Sharma JANGRA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

00-02-2026 Kotak Mahindra Bank Ltd Vs DEVIMAYANK INOT

IDEEN KUSHWAHA 6414 IMAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026 Kotak Mahindra Bank Ltd VSMAYANK INOT
ZAIDUDDIN 2710 IMAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026 Kotak Mahindra Bank Ltd VSMAYANK INOT

SATYAVRAT SHANKAR DEV ARYAMAHAJAN(P), IMENTIONED AS|
1492 SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

Kotak Mahindra Bank Ltd Vs INOT
DEEPAK 9741 IMAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED

ITHROUGH MAIL

09-02-2026

09-02-2026 Kotak Mahindra Bank Ltd Vs SUNILJMAYANK INOT

SINGH 8373 MAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026 AXIS BANK LTD Vs PARAMJITAMIT INOT

KAUR KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026 IAXIS BANK LTD Vs JABAR SINGHMAYANK INOT

0654 IMAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026 AXIS BANK LTD Vs BANDIPORAAMIT INOT

ICOLLEGE OF INFORMATIONKUMAR(P), IMENTIONED AS
TECHNOLOGY SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

10-02-2026 PUNJAB NATIONAL BANK VsPARAS INOT

REENA PATHAK IAGGARWAL(P),MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

10-02-2026 [UNION BANK OF INDIA Vs NishaDeepa Gupta(P),NOT

Rani Prop of M/s Nisha Traders IMENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

10-02-2026

OFPETITIONER

NAME
RESPONDENT NAME

IKANISHK

VSADVOCATE

SUMIT GARG TRADING AS MS
SHIVA OIL MILLS Vs NAVBHARAT]

osho mittal(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

10-02-2026

PIRAMAL FINANCE LIMITED
(OM PRAKESH PANDEY

Vs

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

PIRAMAL FINANCE LIMITED
RAMAN YADAV

V5|

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

10-02-2026

PIRAMAL FINANCE LIMITED
IMAJEDKHA PATHAN

V5|

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

PIRAMAL FINANCE LIMITED
Moti Ram

Vs

RAJESH
UANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

10-02-2026

PIRAMAL FINANCE LIMITED
IVINAY

V5|

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

IM/S DOST FINCAP PVT LTD
IKAPIL KUMAR

V5|

Banke Bihari
ISharma(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

11-02-2026

OFPETITIONER

RESPONDENT NAME

IM/s Swastik Eco Cool Vs M/s Bhall
[Enterprises (Formerly M/s Ashoka
[Enterprises)

NAME VSADVOCATE

Anirudh
amwal(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

11-02-2026

IPREM KUMAR Vs MOHAN LAL

[PACHAURI(P),

DEV PRAKASHINOT

IMENTIONED AS|
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

11-02-2026

PIRAMAL FINANCE LIMITED V|
Sharad Balasaheb Gadakh

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

12-02-2026

IMIGLANI

PARMOD GUPTA Vs RAJIVISUBHASH

CHAWLA(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

13-02-2026

ZED ASSOCIATES PVT LTD|
THROUGH ITS DIRECTOR Vs
TEJPAL YADAV

Rakesh
[Burman(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

13-02-2026

IAXIS BANK LTD Vs ARTI 1244

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

13-02-2026

IAXIS BANK LTD Vs SHAHJAD 3221

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

13-02-2026

OFPETITIONER NAME
RESPONDENT NAME

IGARG 6690

VSADVOCATE

AXIS BANK LTD Vs BHOOPESHMAYANK

IMAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

13-02-2026

IKUMAR 4704

AXIS BANK LTD Vs SOMENDRAMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

16-02-2026

INDUSTRIES

IAHN GLOBAL LLP Vs GSAGaurav

Chaudhary(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

16-02-2026

IM/S ASHWMEGH SPICES PVT LTD
Vs UMESH MANEK

JYOTI
IADVOCATE(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

16-02-2026

AXIS BANK LTD Vs ATA MOHD|
1339

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

16-02-2026

IAXIS BANK LTD \E
INARENDRAPAL SINGH 0604

MAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

16-02-2026

PIRAMAL FINANCE LIMITED Vs
UIJO POULOSE

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

16-02-2026

OFPETITIONER

RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
IDANISH NISAR

NAME VSADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS

ADVOCATE EMAIL ID DATE OF E-
FILING

Vs M/S R N FOODS AND
BEVERAGES

RECIEVED
ITHROUGH MAIL
16-02-2026 PUNJAB NATIONAL BANKVISHWA INOT
THROUGH AR ANKESH KUMARRANJAN IMENTIONED AS|
IMANAGER Vs RAHUL KUMARKUMAR(P), SINGLE PAGE IS
PROPRIETOR OF MAA DURGA RECIEVED
ICONFECTIONARY [THROUGH MAIL
16-02-2026 PUNJAB NATIONAL BANK VsVISHWA INOT
IPRIYA DEVI RANJAN IMENTIONED AS|
KUMAR(P), SINGLE PAGE IS
RECIEVED
THROUGH MAIL
16-02-2026 IAXIS BANK LTD Vs MITLESH 2659 MAYANK INOT
IMAHAJAN(P), [MENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
16-02-2026 IAXIS BANK LTD Vs JITENDERMAYANK INOT
IKUMAR 3871 IMAHAJAN(P), [MENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
16-02-2026 PUNJAB NATIONAL BANKVISHWA INOT
THROUGH AR ANKESH KUMARRANJAN IMENTIONED AS|
IMANAGER Vs AARTI KUMAR(P), SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
17-02-2026 IM/S JENITH FLEXIBLE PVT LTDAmit Tanwar(P),NOT

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

JAXIS BANK LTD Vs SUJOY GUPTA [Rahul INOT
Chauhan(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

17-02-2026

18-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT

Shrikishan Bhura Ram JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

18-02-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT

Sandeep Kumar Yadav JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

18-02-2026 PIRAMAL FINANCE LIMITED VsSRAJESH INOT

Prabheesh Kt JANGRA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

BIJOY N B UANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

18-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

Uitendra Singh VANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

18-02-2026 [IPIRAMAL FINANCE LIMITED VsRAJESH INOT

Yoginder Kumar JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL



http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

18-02-2026

OFPETITIONER NAME
RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
IMohd Munawwar

VSADVOCATE

RAJESH
UANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

18-02-2026

2865

AXIS BANK LTD Vs BIMLA DEVIMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

18-02-2026

ISINGH 2394

AXIS BANK LTD Vs SURENDRAMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

[THROUGH MAIL

18-02-2026

6212

IAXIS BANK LTD Vs REKHA SINGHMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

18-02-2026

AXIS BANK LTD Vs AMNESH]
IKUMAR 4420

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

18-02-2026

IAXIS BANK LTD Vs NANHEN 5827

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

AXIS BANK LTD Vs MUKESH]
IKUMAR 7841

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE

REGISTRATION

18-02-2026

OFPETITIONER

NAME
RESPONDENT NAME

AXIS BANK LTD Vs
KUMAR 6447

RAKESH]]
IMAHAJAN(P),

VSADVOCATE

AYANK

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

18-02-2026

[AXIS BANK LTD Vs SONU 7768

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

AXIS BANK LTD Vs
TEWATIA 0259

TARUNMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

18-02-2026

7656

IAXIS BANK LTD Vs RAVI KUMARMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

19-02-2026

IMR SANJEEV TANEJA Vs ASLAM

IAmit Kumar(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

19-02-2026

PIRAMAL FINANCE LIMITED Vs
Santhosh E

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

19-02-2026

IAXIS BANK LTD Vs SAHIL MALIK]
0794

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

KOGTA FINANCIAL INDIAAbhishek INOT
ILIMITED Vs PRAVEEN KUMAR Kaushik(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

20-02-2026

20-02-2026 KOGTA FINANCIAL INDIAAbhishek INOT

ILIMITED Vs RAJESH KUMAR Kaushik(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

20-02-2026 BANK OF MAHARASHTRA VsSHAILESH INOT
RAVINDER KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

20-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs RAMRATAN SINGH JANGRA(P), |[MENTIONED AS
SINGLE PAGE
RECIEVED
[THROUGH MAIL

20-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs KRISHAN MURARI [JANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

20-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ARJUN GURJAR JANGRA(P), |MENTIONED AS
SINGLE PAGE IS

RECIEVED
THROUGH MAIL
20-02-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT
ILTD Vs ANIKET ARJUNJANGRA(P), |[MENTIONED AS
IDANDEKAR SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ANOOP SINGH UANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

20-02-2026

20-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ABHISHEK GUPTA JANGRA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

20-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT
IVIKKI THAKKAR JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED

[THROUGH MAIL

20-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT

ISURAJ SUDHIR GOGAR JANGRA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

20-02-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT

LTD Vs RAMCHANDRA SONUJANGRA(P), |MENTIONED AS
SONAWANE SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

20-02-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT

ILTD Vs NEERAJ PATEL JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

20-02-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT

ILTD Vs USHA BAI UANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

21-02-2026 IM S ATUL CHEMICALS Vs ORISON|Abhishek INOT
IPLASTIC PRIVATE LTD Yain(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
21-02-2026 SHRI SAI PAPER Vs SHIVAMADV INOT
LABELS HIMANSHI IMENTIONED AS|
BHARDWAJ(P),[SINGLE PAGE IS|
RECIEVED
[THROUGH MAIL
21-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs MAITRI TOURS ANDJANGRA(P), |[MENTIONED AS|
TRAVELS SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
21-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs GAJANAN VIJAYJANGRA(P), |[MENTIONED AS|
WAKLE SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
23-02-2026 ABHISHEK JAIN Vs SHIVAM[Purnima INOT
BAJPAI Yain(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
23-02-2026 IMR NEETU SHARMA Vs MS SONAAMAN INOT
IGOLD AGROCHEM PVT LTD SHARMA(P), [MENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
23-02-2026 INEW SINGHLA PLASTIC Vs S SNARENDER [NOT
IPRINTERS KUMAR(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

24-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs LAXMI RENT A CAR JANGRA(P), |[MENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
24-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs HAFIZ SAYED ALI |JANGRA(P), |[MENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
24-02-2026 K P RANA Vs DELHIRAHUL INOT
DEVELOPMENT AUTHORITY IMALHOTRA(P),MENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
24-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs AFTAB ALAMJANGRA(P), |MENTIONED AS
TRAQUI SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
24-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SOURABHUJANGRA(P), |MENTIONED AS|
IDAYANAND DADAMODE SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
24-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs R S TOURS ANDJANGRA(P), [MENTIONED AS|
TRAVELS SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
24-02-2026 IGL SHOW  INTERNATIONAL/Amarjeet Rai(P),NOT

YHROUGH ITS SPA SHIVANSH]
IGUPTA Vs MS GEETANJALI
INDUSTRIES THROUGH  ITS
IPROPRIETOR GEETA CHHIKARA

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

24-02-2026 STATE BANK OF INDIA VsACHAL INOT
IKAMLESH KESHAV IMENTIONED AS|
RAJGOPAL(P), [SINGLE PAGE IS|
RECIEVED
[THROUGH MAIL
25-02-2026 SHIV FIBRES PVT LTD THROUGHJAGRITI INOT
ITS AR MR PAWAN GOEL Vs AMITJAIN(P), IMENTIONED AS|
IMADAN PROP OF M/S FAN PACK] SINGLE PAGE IS
INDIA RECIEVED
THROUGH MAIL
25-02-2026 RAMESH BANSAL MS LUPINJAGRITI INOT
ICROP SCIENCE INDIA THROUGHYAIN(P), IMENTIONED AS|
ITS AR MR IRSHAD Vs GAURAV| SINGLE PAGE IS
IKANSAL PROP OF M/S KANSAL RECIEVED
PESTICIDES [THROUGH MAIL
25-02-2026 Ahata  Industries Vs RoyalSachin INOT
[Equipment Company Mittal(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
25-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs RAM KUMARYJANGRA(P), IMENTIONED AS|
SHARMA SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
25-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SURAJ NARAYANJANGRA(P), |[MENTIONED AS
THORAT SINGLE PAGE IS
RECIEVED
THROUGH MAIL
26-02-2026 SHRIRAM FINANCE SERVICESANURAG INOT

INDIA LTD Vs SARABJIT SINGH

IMISHRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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26-02-2026 SHRIRAM FINANCE LTD Vs YasarlANURAG INOT
Hussain Qureshi IMISHRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
26-02-2026 SHRIRAM FINANCE INDIA LTD VSANURAG INOT
IManju Pahadiya IMISHRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
26-02-2026 PIRAMAL FINANCE LTD VSANANJAY INOT
Prikshat Sharma SINGH(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
26-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs GAIKAWADJANGRA(P), IMENTIONED AS
IAKSHAY SHASHIKANT SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
27-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs IIS CAR RENT JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
27-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs AVTAR SINGHJANGRA(P), IMENTIONED AS
IBOPARAI SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
27-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SUNNYJANGRA(P), IMENTIONED AS
IENTERPRISES SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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27-02-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs RUBI CHAYAL JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
27-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs BHARAT SINGHJANGRA(P), IMENTIONED AS
IGURJAR SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
27-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs HARI OM YADAV  JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
27-02-2026 PUNJAB NATIONAL BANK|VISHWA INOT
THROUGH AR ANKESH KUMARRANJAN IMENTIONED AS
IMANAGER Vs MUKESH SINGHKUMAR(P), SINGLE PAGE IS
PROPRIETOR MS NARUKA PAPER| RECIEVED
IMART ITHROUGH MAIL
27-02-2026 lkanishq flour mills ors Vs shiv shaktiMayank INOT
trading co Singhal(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
28-02-2026 IM/S VISHWANATH AND| INOT

ICOMPANY Vs M/S RAJ|
INDUSTRIES

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL



http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#

S.NO COURT

47

SH. RAJ KUMAR,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT-01

DISTRICT COURT ROOM

SOUTH-
WEST

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

603 Commercial Suit  [CS COMM. 116/2026 06.03.2026 [UBI Vs. MONIKA SURI IADV. 0711343590 26.02.2026
IDHANANJAY
KUMAR ladvocateshyamjha@gm
lail.com
603 Commercial Suit  [CS COMM. 117/2026 06.03.2026 [UBI Vs. INDRA KUMARI IADV. 0711343590 26.02.2026
IDHANANJAY
KUMAR advocateshyamjha@gm
lail.com
603 Commercial Suit  [CS COMM. 122/2026 09.03.2026 TARA CHAND SUMITIAKSHU JAIN 9810300955 02.03.2026
ICONSTRUCTION VS. DELH]
IDEVELOPMENT AUTHORITY SKJAINANDASSOCIAT]
ES@GMAIL.COM
603 Commercial Suit  [CS COMM. 123/2026 00.03.2026 CANARA BANK Vs. PANKAJICHITRA 0212888057 21.02.2026
IKUMAR IMALHOTRA
chitramalhotrasobti@g
imail.com
603 Commercial Suit  [CS COMM. 142/2026 17.03.2026 [UPGRID SOLUTION PVT LTD. Vs ,RUPESH 0643008880 05.03.2026
SANDEEP MEHTA GUPTA
lcontact@aaalegal.pro
603 Commercial Suit  [CS COMM. 143/2026 17.03.2026 [UPGRID SOLUTION PVT LTD. Vs,RUPESH 0643008880 05.03.2026
IAKHTAR ANEES QURESHI GUPTA
lcontact@aaalegal.pro
603 Commercial Suit  [CS COMM. 146/2026 18.03.2026 RAMESH KUMAR SINGH Vs|BIPAL KUMAR [9958429868 16.03.2026
RANJIT SINGH VERMA
bk3556252@gmail.com
603 Commercial Suit |CS COMM. 151/2026 17.03.2026 INETSARANG COMPUTER INC &ADV. AMEY|
IANR Vs. EXCITEL BROADBAND|PRAB
PVT LTD & ORS
603 Commercial Suit  [CS COMM. 156/2026 19.03.2026 INETSARANG COMPUTER INC &ADV. AMEY
IANR Vs. LITMUS7 SYSTEMSPRAB
ICONSULTING PVT LTD & ORS
603 Commercial Suit  |CS COMM. 161/2026 25.03.2026 [UBI Vs. YOGESH KUMAR GULIA |ADV 0711343590 12.03.2026
IDHANAJAY
KUMAR advocateshyamjha@gm
lail.com
603 Commercial Suit  [CS COMM. 162/2026 25.03.2026 XVs.Y SHRAWAN 1204511311 19.03.2026
IKUMAR
IBANSAL unitedmark @unitedand
united.com
603 Commercial Suit [CS COMM. 165/2026 25.03.2026 CANARA BANK Vs. SAI KRIPASARITA 0560812121 20.03.2026
SALES IKANWAR
603 Commercial Suit  [CS COMM. 173/2026 130.03.2026 [UBI Vs. ASHOK KUMAR IALOK KUMAR (9911000126 23.03.2026
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603 PETITION U/S9 [OMP(I) COMM. 1014/2026 [16.03.2026 IAXIS BANK LTD. VS ANKIT SINGH|AMIT KUMAR (8860939556 11.02.2026
amitkumar.294 @rediff
imail.com
603 PETITION U/S9 [OMP(I) COMM. 1015/2026 [16.03.2026 IKOTAK LTD. VS FUKRAN IAMIT KUMAR [8860939556 26.02.2026
amitkumar.294 @rediff
imail.com
603 PETITION U/S9 [OMP(I) COMM. 1016/2026 [16.03.2026 MAHINDRA AND MAHINDRAAMIT KUMAR [8860939556 10.03.2026
IFINANCUAL SERVICES LIMITED|
Vs MANISH GAUR amitkumar.294 @rediff
imail.com
603 PETITION U/S9 [OMP(I) COMM. 1017/2026 [16.03.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 02.03.2026
INDIA LIMITED VS MOHNESHKUMAR
IKUMAR SINGH advocateashok1@gmail.
lcom
603 PETITION U/S9 [OMP(I) COMM. 1018/2026 [16.03.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 19.02.2026
INDIA LIMITED VS CHETAN R KUMAR
ladvocateashoki@gmail.
lcom
603 PETITION U/S9 [OMP(I) COMM. 1019/2026 [16.03.2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 190.02.2026
INDIA LIMITED VS SIMRANKUMAR
KAUR advocateashok1@gmail.
lcom
603 PETITION U/S9 [OMP(I) COMM. 1020/2026 [16.03.2026 CHOLAMANDALAM VS AJITR |RAVI 0911883595 26.02.2026
SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1021/2026 [16.03.2026 CHOLAMANDALAM VS BAJI RAM RAVI 0911883595 26.02.2026
ISHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1022/2026 [16.03.2026 CHOLAMANDALAM VS JARNAILJRAVI 09011883595 26.02.2026
SINGH SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1028/2026 [17.03.2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 14.03.2026
INDIA LIMITED VS SWADIQUE |KUMAR
ladvocateashoki@gmail.
lcom
603 PETITION U/S9 [OMP(I) COMM. 1023/2026 [17.03.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 14.03.2026
INDIA LIMITED VS MUJEEBKUMAR
RAHMAN ladvocateashok1@gmail.
lcom
603 PETITION U/S9 [OMP(I) COMM. 1024/2026 [17.03.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 14.03.2026
INDIA LIMITED VS SUBAIDER KUMAR
ladvocateashoki@gmail.
lcom
603 PETITION U/S9 [OMP(I) COMM. 1025/2026 [17.03.2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 02.03.2026
INDIA LIMITED VS KAMAL IKUMAR
ladvocateashok1@gmail.
lcom
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603 PETITION U/S9 [OMP(I) COMM. 1026/2026 [17.03.2026 IDFC FIRST BANK LTD. VS JAMIT KUMAR [8860939556 11.03.2026
CHANDAN UTTAM
amitkumar.294 @rediff
imail.com
603 PETITION U/S9 [OMP(I) COMM. 1027/2026 [17.03.2026 IAXIS BANK LTD. VS PRAVEENAMIT KUMAR (8860939556 11.02.2026
IKAUR
amitkumar.294 @rediff
imail.com
603 PETITION U/S9 [OMP(I) COMM. 1029/2026 [17.03.2026 CHOLAMANDALAM VS PRADEEPRAVI 0011883595 26.02.2026
IKUMAR SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1030/2026 [17.03.2026 CHOLAMANDALAM VS BALIHARRAVI 0911883595 26.02.2026
SINGH SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1055/2026 [18.03.2026 CHOLAMANDALAM VS SUBHASHRAVI 0911883595 27.02.2026
K SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1056/2026 [18.03.2026 CHOLAMANDALAM VS YASHPAIJRAVI 0011883595 06.03.2026
SINGH ISHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1057/2026 [18.03.2026 IKOTAK LTD. VS JAIBEER SINGH [RAVI 0911883595 12.03.2026
SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1058/2026 [18.03.2026 IKOTAK LTD. VS SANDEEP [RAVI 0911883595 12.03.2026
ISHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1059/2026 [18.03.2026 IKOTAK LTD. VS SONU RAVI 09011883595 12.03.2026
SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1060/2026 [18.03.2026 IKOTAK LTD. VS SHRI RAM IRAVI 0911883595 12.03.2026
ISHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1061/2026 [18.03.2026 IKOTAK LTD. VS SHRI RAM RAVI 0911883595 12.03.2026
SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1107/2026 [19.03.2026 IKOTAK LTD. VS MUDIT SINGHAL [RAVI 0911883595 26.02.2026
ISHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1108/2026 [19.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 12.03.2026
INDIA LIMITED VS KESANISHANKAR
INFRA lassociatesrsgargi@gma
lil.com
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603 PETITION U/S9 [OMP(I) COMM. 1109/2026 [19.03.2026 [TOYOTA FINANCIAL SERVICES 0911883595 12.03.2026
INDIA LIMITED VS JASVIR SINGHSHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1110/2026 [19.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 12.03.2026
INDIA LIMITED VS VIVENSHANKAR
CHANDRA lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1111/2026  [19.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0011883595 12.03.2026
INDIA LIMITED VS SHANKAR
IPRIYADARSHANI TIWARI lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1112/2026 [19.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 12.03.2026
INDIA LIMITED VS MKPASHANKAR
IMANPOWER lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1113/2026 [19.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 12.03.2026
INDIA LIMITED VS KRISHNASHANKAR
KANT lassociatesrsgarg1@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1114/2026 [19.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0011883595 12.03.2026
INDIA LIMITED VS RIZWAN SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 |OMP(I) COMM. 1120/2026 [19.03.2026 Yak Wood Craft Through its AR[POONAM RIMA|9643501636 12.03.2026
IMohd Yusuf
Vs lcontact@prlegalhelps.c
IN K SALES Through its AR M lom
603 PETITION U/S9 [OMP(I) COMM. 1132/2026 [23.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 11.03.2026
INDIA LIMITED vs RANJIT SINGH [SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1133/2026 [23.03.2026 TOYOTA FINANCIAL SERVICESRAVI 09011883595 11.03.2026
INDIA LIMITED VS MKPASHANKAR
IMANPOWER & TRAVEL SERVICES lassociatesrsgargli@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1134/2026 [23.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 11.03.2026
INDIA LIMITED VS ABHISHEKSHANKAR
PATEL associatesrsgargl@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1135/2026 [23.03.2026 TOYOTA FINANCIAL SERVICESRAVI 0911883595 11.03.2026
INDIA LIMITED VS KULDEEPSHANKAR
SINGH associatesrsgargl@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1136/2025 [23.03.2026 TOYOTA FINANCIAL SERVICESRAVI 0911883595 11.03.2026
INDIA LIMITED VS VISHALISHANKAR
KUMAR lassociatesrsgargl@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1137/2026 [23.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 12.03.2026
INDIA LIMITED VS CHANDRASHANKAR
IKALA SHARMA lassociatesrsgargi@gma
lil.com
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603 PETITION U/S9 [OMP(I) COMM. 1138/2026 [23.03.2026 [TOYOTA FINANCIAL SERVICES 0911883595 02.03.2026
INDIA LIMITED VS NADEEM Y SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1148/2026 [24.03.2026 CHOLAMANDALAM VS RAJEEV PRAVI 0911883595 10.03.2026
SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1147/2026 [24.03.2026 CHOLAMANDALAM VS HARSHRAVI 0011883595 16.03.2026
ILOGISTICS PVT LTD SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1146/2026 [24.03.2026 icholamandalam investment andRAVI 0911883595 16.03.2026
finance co. ltd Vs Lotus Kraft PrintiSHANKAR
and Pack lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1145/2026 [24.03.2026 CHOLAMANDALAM VS JASVEERRAVI 0911883595 16.03.2026
SINGH SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1144/2026 [24.03.2026 CHOLAMANDALAM VS NAVEENRAVI 0011883595 16.03.2026
KUMAR SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1143/2026 [24.03.2026 CHOLAMANDALAM VS SK INFRARAVI 0911883595 16.03.2026
I[ENGINEERS PVT LTD SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1142/2026 [24.03.2026 CHOLAMANDALAM VS TARUNRAVI 0911883595 18.03.2026
SHARMA SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1149/2026 [25.03.2026 TOYOTA FINANCIAL SERVICESRAVI 09011883595 26.02.2026
INDIA LIMITED VS BINOD SINGH [SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1150/2026 [25.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 26.02.2026
INDIA LIMITED VS KULDEEPSHANKAR
SHARMA lassociatesrsgarg1@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1151/2026 [25.03.2026 TOYOTA FINANCIAL SERVICESRAVI 0911883595 26.02.2026
INDIA LIMITED VS SUJITH M SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1152/2026 [25.03.2026 TOYOTA FINANCIAL SERVICESRAVI 0911883595 26.02.2026
INDIA LIMITED VS ISHANKAR
SUKHWINDER SINGH lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1153/2026 [25.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 26.02.2026
INDIA LIMITED VS SHAILENDRASHANKAR
IKUMAR associatesrsgargl@gma
lil.com
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603 PETITION U/S9 [OMP(I) COMM. 1154/2026 [25.03.2026 [TOYOTA FINANCIAL SERVICES 0911883595 26.02.2026
INDIA LIMITED VS SARVESHSHANKAR
IKUMAR SHUKLA lassociatesrsgargl@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1155/2026 [25.03.2026 [TOYOTA FINANCIAL SERVICESRAVI 0911883595 02.03.2026
INDIA LIMITED VS JAY LAL SHANKAR
lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1175/2026 [30.03.2026 IM/S CHOLAMANDALAMRAVI 0011883595 18.03.2026
INVESTMENT AND FINANCE CO.SHANKAR
ILTD VS MOHAMMAD SAUD lassociatesrsgargl@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1176/2026 [30.03.2026 IM/S CHOLAMANDALAMRAVI 0911883595 18.03.2026
INVESTMENT AND FINANCE CO.SHANKAR
LTD VS MOHD SAMIR lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1174/2026 [30.03.2026 IM/S CHOLAMANDALAMRAVI 0911883595 19.03.2026
INVESTMENT AND FINANCE CO.,SHANKAR
ILTD VS VINTI DEVI lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1177/2026 [30.03.2026 M/S CHOLAMANDALAM[RAVI 0011883595 190.03.2026
INVESTMENT AND FINANCE CO/SHANKAR
LTD VS MANJU BAIL lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1172/2026 [30.03.2026 IM/S CHOLAMANDALAMRAVI 0911883595 19.03.2026
INVESTMENT AND FINANCE CO.SHANKAR
LTD VS SONU S lassociatesrsgargl@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1178/2026 [30.03.2026 IM/S CHOLAMANDALAMRAVI 0911883595 190.03.2026
INVESTMENT AND FINANCE CO.SHANKAR
LTD VS MANISH B lassociatesrsgargi@gma
lil.com
603 PETITION U/S9 [OMP(I) COMM. 1173/2026 [30.03.2026 IM/S CHOLAMANDALAMRAVI 09011883595 20.03.2026
INVESTMENT AND FINANCE CO.SHANKAR
LTD VS IRFAN AHAMAD lassociatesrsgargl@gma
lil.com
603 EXECUTION EX. COMM. 66/2026 00.03.2026 [EQUITAS SMALL FINANCE BANKRISHAB RAJ981833269 24.02.2026
ILTD. VS PAWAN KUMAR JAIN
Rishab@rrjassociate.co
m
603 IEXECUTION EX. COMM. 67/2026 00.03.2026 IKOTAK MAHINDRA BANK LTD VSARVIND 0811317311 18.02.2026
IYASHPAL ARORA GUPTA
ladvocatearvindgupta@
gmail.com
603 EXECUTION [EX. COMM. 68/2026 00.03.2026 ISUNIL BATRA VS NIKHIL IASHISH 0717944394 6.03.2026
IVERMA
ladvashishverma@gmail
.com
603 EXECUTION EX. COMM. 75/2026 14.03.2026 INISSAN RENAULT FINANCIALMAYANK 0873347330 06.03.2026
SERVICES INDIA PVT. LTD. VSMAHAJAN
IVINIT KUMAR IMAYANK_MAHAJANO
5@YAHOO.COM
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603 EXECUTION EX. COMM. 82/2026 18.03.2026 RITA RIKH VS ARVIND KUMARROHIT BANSALl9555570447 18.03.2026
GAUTAM
rohit@rcba.in
603 IEXECUTION EX. COMM. 93/2026 28.03.2026 KOTAK MAHINDRA PRIME LTD./ABHISHEK 0868521167 23.03.2026
VS PALMEET KAUR AHUJA IKAUSHIK
ladv.abhishekkaushik@
gmail.com
603 IEXECUTION EX. COMM. 94/2026 28.03.2026 IMASCOT HEALTH SERIES PVT.|URFEE 0810078786 28.03.2026
ILTD. VS RAJESH KUMAR IHAIDER
ladvocateurfeehaidersye
d@gmail.com
48 SH. BALWANT RAISOUTH- 613 Commercial OMP (I)(COMM)/951/2026 [06-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 26.02.26
IBANSAL, DISTRICT|WEST Suit RASHPAL SINGH 6730 Bhardwaj(P),
VDUGE, advocateashok.1@gmail
ICOMMERCIAL .com
ICOURT-02 613 Commercial OMP (I)(COMM)/950/2026 [06-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 26.02.26
Suit ISHIVAM SINGLA 8644 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial CS (COMM)/114/2026 06-03-2026 [Union Bank of India Vs Binesh ALKA 0711343590 26.02.26
Suit [Kumar and ors IMISHRA(P)/
DHANANJAY] advocateshyamjha@gm
KR. lail.com
613 Commercial (OMP (I)(COMM)/942/2026 [06-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 26.02.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Kulwinder Singh GARG associatesrsgargS@gma
lil.com
613 Commercial (OMP (I)(COMM)/943/2026 [06-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0058683230 26.02.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Lucky S GARG lassociatesrsgarg8@gma|
lil.com
613 ICommercial (OMP (I)(COMM)/944/2026 [06-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 26.02.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Dharmender Kumar GARG associatesrsgargs@gma
lil.com
613 Commercial (OMP (I)(COMM)/945/2026 [06-03-2026 Kotak Mahindra Bank Ltd VSMAYANK 0873347330 26.02.26
Suit IMUDIT SINGHAL 4852 IMAHAJAN
mayamk_mahajanos@
ahoo.com
613 ICommercial (OMP (I)(COMM)/946/2026 [06-03-2026 Kotak Mahindra Bank Ltd VsMAYANK 0873347330 26.02.26
Suit IMUDIT SINGHAL 4848 IMAHAJAN
mayamk_mahajanos@
ahoo.com
613 Commercial OMP (I)(COMM)/947/2026 [06-03-2026 Kotak Mahindra Bank Ltd VSMAYANK 0873347330 26.02.26
Suit IYASHODA CONSTRUCTION 9334 [MAHAJAN
mayamk_mahajanos@
ahoo.com
613 Commercial CS (COMM)/115/2026 06-03-2026 Union Bank of India  VSALKA 0711343590 26.02.26
Suit Siddhivinayak Enterprises and ors [MISHRA(P)/
DHANANJAY] advocateshyamjha@gm
KR. lail.com
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613 Commercial (OMP (I)(COMM)/948/2026 [06-03-2026 Kotak Mahindra Bank Ltd Vs WAJIDIMAYANK 0873347330 26.02.26
Suit CHOUDHARY 3887 IMAHAJAN
mayamk_mahajanos@
ahoo.com
613 ICommercial (OMP (I)(COMM)/941/2026 [06-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 26.02.26
Suit IAND FINANCE COMPANY|SHANKAR
LIMITED Vs Kuljeet Slngh GARG associatesrsgargs@gma
lil.com
613 Commercial (OMP (I)(COMM)/952/2026 [06-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 26.02.26
Suit IASHVANI KUMAR 8317 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial ExCOMM - Award by Arbo7-03-2026 Kotak Mahindra Bank Limited VsArvind 0811317311 28.02.26
Suit Comm/11/2026 Raj Anshul Srivastav Gupta(P),
ladvoeatearvindgupta@
gmail.eom
613 Commercial CS (COMM)/121/2026 09-03-2026 UMESH CHANDER SOLANKI VsDEEPAK(P), 0811398342 07.03.26
Suit IVINOD NAINWAL
imalikdeepak1985@gma|
lil.com
613 Commercial OMP (I)(COMM)/955/2026 [09-03-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 27.02.26
Suit and Finance Co Ltd Vs AmanpreetiSHANKAR
Kaur GARG lassociatesrsgarg8@gma
lil.com
613 Commercial (OMP (1)(COMM)/954/2026 09-03-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 27.02.26
Suit land Finance Co Ltd Vs Pardeep RathilSHANKAR
GARG lassociatesrsgarg8@gma
lil.com
613 Commercial CS (COMM)/120/2026 00-03-2026 IPUMA SE Vs ANSHU BANSAL GAUTAM 0009306881 06.03.26
Suit IBHASIN
eludicatoin.legal@outlo
lok.com
613 ICommercial OMP (I)(COMM)/957/2026 [10-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 02.03.26
Suit IRFAN ALI KHAN 2658 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial CS (COMM)/129/2026 10-03-2026 Upgrid Solutions Private Limited Vs[Kritika 0643008880 7.03.26
Suit Waseem Akram Sole Proprietor offTuteja(P),
Waseem Charging Station
lcontact@aaalegal.pro
613 ICommercial CS (COMM)/128/2026 10-03-2026 SEEMA Vs SHOAB MALIK D S Dagar(P), [0810106174 05.03.26
Suit
dsdagar2o@gmail.com
613 Commercial OMP (I)(COMM)/958/2026 [10-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 2.03.26
Suit RISHIKESH MEENA 4301 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial OMP (I)(COMM)/959/2026 [10-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 02.03.26
Suit UUBED ABDUL RAHIM 0386 Bhardwaj(P),
ladvocateashok.1@gmail
.com
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613 Commercial OMP (I)(COMM)/956/2026 [10-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 02.03.26
Suit INABEELA MOHAMMAD 1839 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 ICommercial OMP (I)(COMM)/971/2026 [11-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 02.03.26
Suit RAHUL BHATI 0244 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial OMP (I)(COMM)/973/2026 [11-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 02.03.26
Suit ISANJAY VERMA 0433 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/970/2026 [11-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 02.03.26
Suit IPARVINDER SINGH RATHEE 0920 [Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial OMP (1)(COMM)/972/2026 [11-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 02.03.26
Suit IMOHANESH KUMAR SINGH 4634 [Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial CS (COMM)/138/2026 14-03-2026 CANARA BANK Vs RAVINDRASSARITA 0560812121 10.03.26
Suit PRASAD IKANWAR(P),
linfo@stklegal.in
613 Commercial lOMP (I)(COMM)/1005/2026 [14-03-2026 IDFC FIRST BANK LTD VsMAYANK 0873347330 11.03.26
Suit SAMUNDER SINGH 7377 IMAHAJAN
imayamk_mahajanos@
ahoo.com
613 Commercial OMP (I)(COMM)/1006/2026 [14-03-2026 IDFC FIRST BANK LTD VsMAYANK 0873347330 11.03.26
Suit IPOORAN SINGH 8214 IMAHAJAN
mayamk_mahajanos@
ahoo.com
613 ICommercial OMP (I)(COMM)/1007/2026 [14-03-2026 IDFC FIRST BANK LTD Vs RAHULJMAYANK 0873347330 11.03.26
Suit IKUMAR 4984 IMAHAJAN
mayamk_mahajanos@
ahoo.com
613 Commercial CS (COMM)/137/2026 14-03-2026 CANARA  BANK Vs K  R[SARITA 0560812121 10.03.26
Suit IENTERPRISES IKANWAR(P),
info@stklegal.in
613 ICommercial (OMP (I)(COMM)/1067/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Rekha S GARG associatesrsgargS@grna
lil.com
613 Commercial (OMP (I)(COMM)/1045/2026 [18-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 14.03.26
Suit INDIA LIMITED Vs RUPESH K[Bhardwaj(P),
8322 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1046/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 14.03.26
Suit INDIA LIMITED Vs MOHAMMEDBhardwaj(P),
IRAIZ CH 8861 ladvocateashok.1@gmail
.com
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613 Commercial (OMP (I)(COMM)/1047/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 14.03.26
Suit INDIA LIMITED Vs MOHAMMEDBhardwaj(P),
ASIF 1393 advocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/1048/2026 [18-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 14.03.26
Suit INDIA LIMITED Vs HARIS V KBhardwaj(P),
2897 advocateashok.1@gmail
.com
613 Commercial lOMP (I)(COMM)/1049/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 14.03.26
Suit INDIA LIMITED Vs ABDULBhardwaj(P),
LATHEEF MADATHIL PALLIYALIL ladvocateashok.1@gmail
2251 .com
613 ICommercial (OMP (I)(COMM)/1050/2026 [18-03-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0958683230 10.03.26
Suit IShri Ram Roadlines ISHANKAR
GARG lassociatesrsgarg8@gma
lil.com
613 Commercial (OMP (I)(COMM)/1051/2026 [18-03-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0958683230 10.03.26
Suit IShri Ram Roadlines ISHANKAR
GARG lassociatesrsgarg8@gma
lil.com
613 Commercial (OMP (I)(COMM)/1054/2026 [18-03-2026 IMAHINDRA AND MAHINDRAMAYANK 0873347330 13.03.26
Suit IFINANCUAL SERVICES LIMITEDMAHAJAN
Vs SAROJ 4735 imayamk_mahajanos5@
ahoo.com
613 Commercial (OMP (I)(COMM)/1065/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Vinay Kumar GARG associatesrsgargS@gma
lil.com
613 Commercial (OMP (I)(COMM)/1066/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0058683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Harsh Logistics Pvt Ltd (GARG lassociatesrsgarg8@gma|
lil.com
613 ICommercial (OMP (I)(COMM)/1068/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Mukesh Kumar GARG associatesrsgargs@gma
lil.com
613 Commercial (OMP (I)(COMM)/1069/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Sunder D GARG lassociatesrsgarg8@gma|
lil.com
613 ICommercial (OMP (I)(COMM)/1070/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Monu P GARG associatesrsgargS@grna
lil.com
613 Commercial (OMP (I)(COMM)/1071/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Sukhbir R GARG lassociatesrsgarg8@gma|
lil.com
613 Commercial (OMP (I)(COMM)/1072/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Kapil Kasana GARG lassociatesrsgarg8@gma
lil.com
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613 Commercial (OMP (I)(COMM)/1073/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0058683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
LIMITED Vs Vishnu Datt GARG associatesrsgargS@gma
lil.com
613 ICommercial (OMP (I)(COMM)/1074/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Rohit El’ltEI'pI'iSGS GARG associatesrsgargs@gma
lil.com
613 Commercial (OMP (I)(COMM)/1075/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Beena GARG associatesrsgargS@gma
lil.com
613 ICommercial (OMP (I)(COMM)/1076/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
LIMITED Vs Manoj Kumar GARG associatesrsgargs@gma
lil.com
613 Commercial lOMP (1)(COMM)/1079/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 11.03.26
Suit INDIA LIMITED Vs BHUSHAN[Bhardwaj(P),
IKUMAR 8165 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1080/2026[18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 11.03.26
Suit INDIA LIMITED Vs AMARJITBhardwaj(P),
ISINGH 6399 advocateashok.1@gmail
.com
613 Commercial lOMP (I)(COMM)/1081/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 11.03.26
Suit INDIA LIMITED Vs AGATABhardwaj(P),
UOANNA SINGH 6994 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1082/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 12.03.26
Suit INDIA LIMITED Vs VIKAS SINGH[Bhardwaj(P),
2650 advocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/1084/2026 [18-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 12.03.26
Suit INDIA LIMITED Vs RAVI KUMARBhardwaj(P),
IBANSAL 0807 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1086/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 12.03.26
Suit INDIA LIMITED Vs MKPABhardwaj(P),
IMANPOWER  AND TRAVEL ladvocateashok.1@gmail
SERVICES PVT LTD 3328 .com
613 ICommercial CS (COMM)/147/2026 10-03-2026 Umbrella Infocare Pvt Ltd VsKanika Kimathi [9886688340 12.03.26
Suit [Teknobuilt Solutions Pvt Ltd
linfo@lexansh.com
613 Commercial CS (COMM)/149/2026 20-03-2026 lkapil kohli Vs rodish hospitality pvtjAshu Arora(P), |9910800124 17.03.26
Suit Itd
lashunarora@gmail.com
613 Commercial (OMP (I)(COMM)/1130/2026 [20-03-2026 IKOTAK MAHINDRA BANK LTD VSRAVI 0958683230 18.03.26
Suit Raj Kumar ISHANKAR
GARG lassociatesrsgarg8 @gma
lil.com
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613 Commercial (OMP (I)(COMM)/1128/2026 [20-03-2026 IDFC FIRST BANK LTD Vs RAMMAYANK 0873347330 17.03.26
Suit IANUJ SINGH 1302 IMAHAJAN
mayamk_mahajanos@
ahoo.com
613 ICommercial (OMP (I)(COMM)/1129/2026 [20-03-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0958683230 17.03.26
Suit IShri Ram Roadlines ISHANKAR
GARG lassociatesrsgarg8@gma
lil.com
613 Commercial Counter Claim/7/2026 23-03-2026 |Ashish Awasthi Vs Lalit Yadav Rajesh Aggarwal|o810179438 23.03.26
Suit
[deekshalawfirm2017@g
imail.com
613 ICommercial CS (COMM)/150/2026 23-03-2026 Continental Packaging Through SoleRachit Mittal  [9873997047 17.03.26
Suit Proprietor Mr Kunal Aggarwal Vs
lkoshika Wellness Private Limited rachit@rmlaw.chamber
s.in
613 Commercial CS (COMM)/152/2026 23-03-2026 IM/S SUNSHINE MARKETING VsPrakash Kapoor [8826976754 13.03.26
Suit IM/S AARANYA SNACK AND|
ISAVORIE PRIVATE LIMITED legalpkapoor@gmail.co
Im
613 Commercial (OMP (I)(COMM)/1139/2026 [SH. RAKESH PANDIT [TOYOTA FINANCIAL SERVICESRahul 0013493108 17.03.26
Suit INDIA LIMITED Vs RAJENDRABhardwaj(P),
SINGH YADAV 9773 advocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1141/2026 [24-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 17.03.26
Suit INDIA LIMITED Vs DANYEL DAVISBhardwaj(P),
5724 ladvocateashok.1@gmail
.com
613 Commercial ExCOMM - Award by Arbj25-03-2026 Sundaram Finance Ltd Vs NAVEENMANISHA 8826750777 23.03.26
Suit Comm/13/2026 IKUMAR and ANR BARUAH(P),
imanishabaruahlegal@g
imail.com
613 ICommercial (OMP (I)(COMM)/1160/2026 [25-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 18.03.26
Suit INDIA LIMITED Vs VIKASBhardwaj(P),
INARWAR 1002 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1159/2026 [25-03-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 18.03.26
Suit INDIA LIMITED Vs IBAD AHMEDBhardwaj(P),
1713 ladvocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/1156/2026 [25-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 18.03.26
Suit INDIA LIMITED Vs SHIFALIBhardwaj(P),
ISHARMA 2662 advocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1161/2026 [25-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 21.03.26
Suit INDIA LIMITED Vs SONU RAWALBhardwaj(P),
2026 ladvocateashok.1@gmail
.com
613 Commercial [Execution (Comm)/87/2026 [25-03-2026 PUNJAB NATIONAL BANK VSVED 0711900676 24.03.26
Suit IMUNNA MEDICOS IPRAKASH(P),
ladvocateprakashved @g
Imail.com
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613 Commercial CS (COMM)/164/2026 25-03-2026 Bank Of India Vs Narender KumarDeepa Gupta(P),[9312292558 21.03.26
Suit lprop M/s Delight Services
ladvocate.deepa.gupta@
mail.com
613 ICommercial (OMP (I)(COMM)/1157/2026 [25-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 18.03.26
Suit INDIA LIMITED Vs SUJIT KUMARBhardwaj(P),
7760 advocateashok.1@gmail
.com
613 Commercial (OMP (1)(COMM)/1163/2026 [25-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 1.03.26
Suit INDIA LIMITED Vs RAHNABhardwaj(P),
IMUHAMMED KUNHI 4072 ladvocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/1162/2026 [25-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 21.03.26
Suit INDIA LIMITED Vs ROHITH A SBhardwaj(P),
1511 ladvocateashok.1@gmail
.com
613 Commercial CS (COMM)/172/2026 27-03-2026 UAIN TRADERS Vs SHREE BANKE[Rohit 8700523521 21.03.26
Suit BIHARI TRADERS Sangwan(P),
lawfirmunity@gmail.co
Im
613 Commercial CS (COMM)/171/2026 27-03-2026 BECON PIPE INDUSTRIES Vs V RSAAKAAR 0811600007 20.03.26
Suit INFRAPROJECTS AND ANR ISARDANA(P),
saakaar@saakaarsarda
Ina.com
613 Commercial ExCOMM - Award by Arbje7-03-2026 IKOTAK MAHINDRA PRIME LTD VsKushal 7009793548 14.02.26
Suit Comm/14/2026 UYOTI RANI [Kumar(P),
rishabh.eruditelegal@g
imail.com
613 Commercial (OMP (I)(COMM)/1169/2026 [30-03-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 21.03.26
Suit INDIA LIMITED Vs ASHISH SINGH[Bhardwaj(P),
5044 ladvocateashok.1@gmail
.com
613 ICommercial OMP (I)(COMM)/1171/2026 [30-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 21.03.26
Suit INDIA LIMITED Vs ABDUL JALEELBhardwaj(P),
C 5157 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1168/2026 [30-03-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 21.03.26
Suit INDIA LIMITED Vs BLESSY JOY BBhardwaj(P),
H 7851 advocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/1167/2026 [30-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 21.03.26
Suit INDIA LIMITED Vs HARPREETBhardwaj(P),
ISINGH 9471 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1166/2026 [30-03-2026 BMW INDIA FINANCIALRahul 0013493108 20.03.26
Suit SERVICES PVT LTD Vs HARISH [Bhardwaj(P),
IMENON 4684 ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM)/1165/2026 [30-03-2026 BMW INDIA FINANCIALjRahul 0013493108 20.03.26
Suit SERVICES PVT LTD Vs VVPBhardwaj(P),
BUSINESS LOGISTICS PRIVATE]| ladvocateashok.1@gmail
LIMITED 5312 .com
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613 Commercial CS (COMM)/175/2026 130-03-2026 IMrs Kiran Gulati Vs Ms Ananta Shri vikas 0212416114 24.03.26
Suit chhabra(P),
chhabravikas440@gma
lil.com
613 ICommercial CS (COMM)/174/2026 30-03-2026 SD ENGINEERS Vs MS SHIVArvind Kumar [8285669607 24.03.26
Suit SHAKTTI FIBRE UDYOG
arvind_aras7@rediffmal
lil.com
613 Commercial (OMP (1)(COMM)/1164/2026 [30-03-2026 BMW INDIA FINANCIALjRahul 0013493108 20.03.26
Suit SERVICES PVT LTD Vs AYAZBhardwaj(P),
ALIMODDIN KAZI 1376 advocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/1170/2026 [30-03-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 21.03.26
Suit INDIA LIMITED Vs AJAY KUMARBhardwaj(P),
YADAV 4669 advocateashok.1@gmail
.com
613 Commercial OMP (1)(COMM)/1158/2026 [25-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 18.03.26
Suit INDIA LIMITED Vs KAMLESHBhardwaj(P),
IVIJAY VARGIYA 0562 advocateashok.1@gmail
.com
613 Commercial OMP (I)(COMM)/1140/2026 [24-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 17.03.26
Suit INDIA LIMITED Vs PAVAN KUMARBhardwaj(P),
9777 ladvocateashok.1@gmail
.com
613 Commercial lOMP (I)(COMM)/1083/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 12.03.26
Suit INDIA LIMITED Vs UTTAM RAIlBhardwaj(P),
0218 advocateashok.1@gmail
.com
613 Commercial [Execution (Comm)/79/2026 [18-03-2026 INEXT LOGISTICS AND SUPPLYMeridian 8709098800 14.03.26
Suit CHAIN PVT LTD Vs BHANUAttorneys(P),
HEALTHCARE PVT LTD imeridianattorneys@gm
lail.com
613 ICommercial (OMP (I)(COMM)/1064/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 16.03.26
Suit IAND FINANCE COMPANY|SHANKAR
LIMITED Vs Harbir Slngh GARG associatesrsgargs@gma
lil.com
613 Commercial (OMP (I)(COMM)/1077/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 11.03.26
Suit INDIA LIMITED Vs RAJIV KUMARBhardwaj(P),
1916 advocateashok.1@gmail
.com
613 ICommercial (OMP (I)(COMM)/1052/2026 [18-03-2026 [Kotak Mahindra Bank Ltd VSsRAVI 0958683230 12.03.26
Suit Choudhary Trading Company ISHANKAR
GARG lassociatesrsgarg8@gma
lil.com
613 Commercial (OMP (I)(COMM)/1063/2026 [18-03-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 27.02.26
Suit IAND FINANCE COMPANY|SHANKAR
ILIMITED Vs Mahesh A GARG lassociatesrsgarg8@gma|
lil.com
613 Commercial (OMP (I)(COMM)/1078/2026 [18-03-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 11.03.26
Suit INDIA  LIMITED Vs  RAJBhardwaj(P),
ICONTRACTOR 3816 ladvocateashok.1@gmail
.com




S.NO COURT

DISTRICT COURT ROOM

613

CASE TYPE

Commercial
Suit

CASE NUMBER

(OMP (I)(COMM)/1004/2026

DATE
REGISTRATION

14-03-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

Nissan Renault Financial Services|
India Private Limited Vs VISHNU|
LAL

ADVOCATE

AYANK
IMAHAJAN

ADVOCATE
MOBILE
NUMBER

0873347330

ADVOCATE EMAIL ID

mayamk_mahajanos@
ahoo.com

DATE OF E-

FILING

03.03.26

GMAIL.COM

613 ICommercial (OMP (I)(COMM)/949/2026 [06-03-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 26.02.26
Suit IMAHENDER PAL 0366 Bhardwaj(P),
ladvocateashok.1@gmail
.com
613 Commercial (OMP (I)(COMM.)/1053/2026[18-03-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0958683230 13.03.26
Suit IShri Ram Roadlines ISHANKAR
GARG lassociatesrsgarg8@gma
lil.com
49 ISH. GAUTAM|SOUTH- 614 Miscellaneous IM.Ex/17/2026 06-03-2026 ISAJID ALI Vs KULBHUSHAN SOODMS. SAILA 8448377269 27.02.2026
IMANAN, DISTRICT|WEST
JUDGE, IADVSAILAKHAN@GM
ICOMMERCIAL AIL.COM
ICOURT-03 614 Commercial Suit  [CS (COMM)/113/2026 06-03-2026 SHIPBOLT INDUSTRIES PVT LTDSH. SHARVAN|9996397065 27.02.2026
Vs BHAWAN SINGH KUMAR
LAXMANSHARMA@G
IMAIL.COM
614 Commercial Suit  [CS (COMM)/119/2026 07-03-2026 GAURAV GUPTA Vs KAMLADITYAMR. ANAND P9810024729 28.02.2026
ICONSTRUCTION PVT LTD JAIN
IPUNITJAINADVOCAT
E@GMAIL.COM
614 [Execution [Execution (Comm.)/63/2026 [09-03-2026 INDIAN BANK Vs RR COMPONENTMR. ADITYAl90540828585 27.02.2026
GOEL
IADVADITYAGOEL@H
OTMAIL.COM
614 [Execution [Execution (Comm.)/64/2026 [09-03-2026 INDIAN BANK Vs PRIME GOLDMR. ADITYAj9540828585 [27.02.2026
BAKERY GOEL
IADVADITYAGOEL@H
OTMAIL.COM
614 Commercial Suit  [CS (COMM)/124/2026 09-03-2026 INDIAN BANK Vs BASKIT KUMAR [MR. ANKIT[9811399499 27.02.2026
IDAGAR
IADVANKITDAGAR@H
OTMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/953/2026 [09-03-2026 KULDEEP SINGH Vs SHUBHAMMR. ANKIT[9034525083 7.03.2026
SUYAL I[HOODA
IADVANKITHOODA@G
IMAIL.COM
614 Commercial Suit  [CS (COMM)/125/2026 10-03-2026 [UPGRID SOLUTIONS PVT LTD VsMS. KRITIKAl9643008880 05.03.2026
INEERAJ CHAUDHARY TUTEJA
ICONTACT@AAALEGA
L.PRO
614 Commercial Suit  |CS (COMM)/127/2026 10-03-2026 IMANMEET KAUR Vs I HOMEMR. VIPIN[B447267458 6.03.2026
IMASTER PVT LTD SHARMA
IALLEGIANCELEGAL@
GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/960/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
SANGAM KUMAR IBHARDWAJ
IADVOCATEASHOK.1@
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614 |Arbitration OMP (I)(COMM.)/961/2026 [10-03-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
PUNEET DALAL BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/962/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
JOGENDRA SINGH BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/963/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
IYOGESH GUPTA BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/964/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
IEKTA SONI IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/965/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
[TAPOSH DASS IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/966/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
IMOHAMMAD SHAHFAIZ ANSARI BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/967/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
IMUNAVIR K IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/968/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
RAVI KUMAR IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/969/2026 [10-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
RITESH SINGH BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 Commercial Suit  [CS (COMM)/130/2026 11-03-2026 INET SARANG COMPUTER INC VsMR. RISHII8826232692 8.03.2026
IVRINDA NENO TECH. IPRAKASH
RISHIO009 @GMAIL.C
oM
614 |Arbitration OMP (COMM.)/9/2026 12-03-2026 BIO PETRO CLEAN INDIA VsMR. 0899778389 10.03.2026
IPARAMOUNT LIMITED IMUNAWWAR
INASEEM SANJANA@DUAASSO
ICIATES.COM
614 |Arbitration lOMP (I)(COMM.)/996/2026 [12-03-2026 KOTAK MAHINDRA BANK VsMR. RAVIj9911883603 28.02.2026
IVIKKY SHARMA ISHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/997/2026 [12-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 02.03.2026
IVASIM RAJPUT IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
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614 |Arbitration lOMP (I)(COMM.)/998/2026 [12-03-2026 CHOLAMANDALAM INVESTME R. RAVI9911883603 27.02.2026
IAND FINANCE COMPANY VsSHANKAR
IMANJEET KAUR IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/999/2026 [12-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 27.02.2026
IAND FINANCE COMPANY VsSHANKAR
DINESH GULIYA IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (Df2-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 27.02.2026
(COMM.)/1000/2026 IAND FINANCE COMPANY VsSHANKAR
PAWAN KUMAR IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1001/2026{12-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 27.02.2026
IAND FINANCE Vs SATISH S SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1002/2026f12-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 27.02.2026
IAND FINANCE COMPANY VsSHANKAR
RAJBIR H IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1003/2026[12-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 27.02.2026
AND FINANCE COMPANY VsSHANKAR
PARTAP R IASSOCIATESRSGARG1
@GMAIL.COM
614 Commercial Suit  [CS (COMM)/133/2026 13-03-2026 CANARA BANK Vs SUVIMS. SARITAj9560812121 10.03.2026
IENTERPRISES IKANWAR
INFO@STKLEGAL.IN
614 Commercial Suit  |[CS (COMM)/134/2026 13-03-2026 CANARA BANK Vs MANISHMS. SARITAj9560812121 10.03.2026
SALUJA IKANWAR
INFO@STKLEGAL.IN
614 Commercial Suit  [CS (COMM)/140/2026 16-03-2026 [UNIVERSAL JET SEA LOGISTICSMR. JAI RAJ|9811198630 12.03.2026
PVT LTD Through its Director MrYADAV
Sunil Vashisht Vs MAGNETIC| UJAIRAJYADAV52@GM
CULTURE PRIVATE LIMITED IAIL.COM
614 |Arbitration SH. RAKESH PANDIT 16-03-2026 IDFC FIRST BANK LTD Vs YOGESHMR. MAYANK|9873347330 11.03.2026
KUMAR IMAHAJAN
IMAYANK_MAHAJANO
5@YAHOO.COM
614 |Arbitration lOMP (I)(COMM.)/1013/2026[16-03-2026 IMAHINDRA AND MAHINDRAMR. MAYANK[9873347330 11.03.2026
IFINANCUAL SERVICES LIMITEDMAHAJAN
Vs AJAY KUMAR IMAYANK_MAHAJANO|
5@YAHOO.COM
614 [Execution [Execution (Comm.)/77/2026 [17-03-2026 OMAXE LTD Vs SUPERIORMR. MUKTI9958944220 13.03.2026
FINLEASE LTD IBODH
IMUKTIBODH1@GMAI
L.COM
614 Commercial Suit  [CS (COMM)/144/2026 17-03-2026 SULEMAN SAIFI Vs SNEH LATAMR. GAURAV|g015242475 14.03.2026
GARG ISADANA
ISADANA.GAURAV1298]
@GMAIL.COM
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614 |Arbitration OMP (I)(COMM.)/1031/2026[17-03-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 12.03.2026
IASHISH KUMAR BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1032/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 12.03.2026
ROHIT VATS BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1033/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 12.03.2026
INAVJOT SINGH BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1034/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 12.03.2026
IMANJINDER SINGH IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1035/2026f17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 12.03.2026
IMANOJ KUMAR SHARMA IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1036/202617-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 12.03.2026
BINDUKUTTAN S IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1037/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 14.03.2026
IMOHAMMED ANSAL T IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1038/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 14.03.2026
JAMALUDHEEN TM IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 [Execution OMP (I)(COMM.)/1039/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 14.03.2026
LALU C BHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 [Execution OMP (I)(COMM.)/1040/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 14.03.2026
IBINU SADANANDAN IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1041/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 14.03.2026
ROHIT JAIN IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1042/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 14.03.2026
IMOHD MUJEEB IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1043/2026[17-03-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 14.03.2026
ISANJAY JAIN IBHARDWAJ
IADVOCATEASHOK.1@
GMAIL.COM
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614 [Execution [Execution (Comm.)/83/2026 [18-03-2026 IPSA  POLYMERS PVT LTD VsMR. R.L{9971829916 21.02.2026
GLOBUS ECOTRONICS BHAGAT
RLBAJURIST@GMALIL.
COM
614 Commercial Suit  [CS (COMM)/145/2026 18-03-2026 BTC TRADERS PVT LTD VsMR. JASPREET9899641617 14.03.2026
UNIQUE INFRAENGINEERINGSSINGH
INDIA JASPREET.LAW@GM
AIL.COM
614 |Arbitration (OMP (I)(COMM.)/1044/2026[18-03-2026 Kotak Mahindra Bank Ltd Vs Sahil |[MR. RAVI9911883603 12.03.2026
SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1062/202618-03-2026 IDFC FIRST BANK LTD Vs MOHDMR. MAYANK|9873347330 15.03.2026
IAYYUB IMAHAJAN
IMAYANK_MAHAJANoO
5@YAHOO.COM
614 |Arbitration SH. RAKESH PANDIT 18-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 15.03.2026
IAND FINANCE COMPANY VsSHANKAR
[TYAGI TEMPO SERVICE IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration lOMP (I)(COMM.)/1087/2026J18-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 15.03.2026
AND FINANCE COMPANY VsSHANKAR
IMANISH RANA IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1088/2026{18-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 15.03.2026
IAND FINANCE COMPANY VsSHANKAR
ASHIF J IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1089/2026[18-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 15.03.2026
IAND FINANCE COMPANY VsSHANKAR
SHALU G IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1090/2026(18-03-2026 IM/S IMR. RAVI9911883603 15.03.2026
CHOLAMANCHOLAMANDALAM [SHANKAR
INVESTMENT AND FINANCE]| IASSOCIATESRSGARG1
COMPANYDALAM INVESTMENT] @GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1091/2026[18-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 15.03.2026
IAND FINANCE COMPANY VsSHANKAR
IHARBIR SINGH IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1092/202618-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 16.03.2026
IAND FINANCE COMPANY VsSHANKAR
IDEEPAK KUMAR IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1093/202618-03-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 16.03.2026
IAND FINANCE COMPANY VsSHANKAR
IMUKESH KUMAR IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1094/2026[18-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
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614 |Arbitration (OMP (I)(COMM.)/1095/2026{18-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03..2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1096/2026[18-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration (OMP (I)(COMM.)/1097/2026{18-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration lOMP (I)(COMM.)/1098/2026{19-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1099/2026{19-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1100/2026[19-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1101/2026 [19-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1102/2026[19-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration lOMP (I)(COMM.)/1103/2026[19-03-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 16.03.2026
ISHRI RAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1104/2026[19-03-2026 IKOTAK MAHINDRA BANK Vs SHRIMR. RAVI9911883603 10.03.2026
IRAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration lOMP (I)(COMM.)/1105/2026 [19-03-2026 IKOTAK MAHINDRA BANK Vs SHRIMR. RAVI9911883603 10.03.2026
IRAM ROADLINES SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration lOMP (I)(COMM.)/1106/2026[19-03-2026 IKOTAK MAHINDRA BANK Vs SHRIMR. RAVIj9911883603 10.03.2026
IRAM ROADLINES ISHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1115/2026 [19-03-2026 IKOTAK MAHINDRA BANK Vs SHIVMR. RAVI9911883603 10.03.2026
GORAKHNATH COOP L/CSHANKAR
ISOCIETY IASSOCIATESRSGARG1
@GMAIL.COM
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614 |Arbitration lOMP (I)(COMM.)/1116/2026 [19-03-2026 IKOTAK MAHINDRA R. RAVI9911883603 12.03.2026
DINESH SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 |Arbitration OMP (I)(COMM.)/1117/2026 [19-03-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 12.03.2026
IVIKRAM SINGH SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 Commercial Suit [OMP (I)(COMM.)/1118/2026 [19-03-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 12.03.2026
BIJENDER SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 Commercial Suit  [OMP (I)(COMM.)/1119/2026 [19-03-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 12.03.2026
IKAPIL SHANKAR
IASSOCIATESRSGARG1
@GMAIL.COM
614 Commercial Suit  |[CS (COMM)/153/2026 23-03-2026 State Bank Of India Vs Rajat RajMS.S.SOOD (9811786067 31.01.2026
Keshri
IMSSSOODADVOCATE
@GMAIL.COM
614 Commercial Suit  [CS (COMM)/154/2026 23-03-2026 STATE BANK OF INDIA VsMS.S.SOOD [9811786067 31.01.2026
IMISHENCHU MESEN
IMSSSOODADVOCATE
@GMAIL.COM
614 [Execution Ex.COMM - Award by ArbJe4-03-2026 KOTAK MAHINDRA BANK VsMR. ARVIND|g811317311 19.03.2026
Comm./12/2026 I[HARSHA INFRA POWER GUPTA
IADVOCATEARVINDG
[UPTA@GMAIL.COM
614 Commercial Suit  |CS (COMM)/163/2026 25-03-2026 IAJAY CHOPRA Vs AXIS MAX LIFEMR. ANKIT[9990786641 13.03.2026
INSURANCE LTD IBATRA
IANKIT.BATRA30@GM
IAIL.COM
614 [Execution [Execution (Comm.)/90/2026 [27-03-2026 IMONEYWISE FINANCIAL]
SERVICES Vs UNITED TRADING]
COMPANY
614 [Execution [Execution (Comm.)/91/2026 [27-03-2026 IKOTAK MAHINDRA PRIME LTD VsMR. ABHISHEK|9868521167 23.03.2026
ISUNNY DAHIYA IKAUSHIK
IADV.ABHISHEKKAUS
HIK@GMAIL.COM
614 [Execution [Execution (Comm.)/92/2026 [27-03-2026 IKARSHNI SALES Vs GURUTECHMS. MEENA|9811047445 28.02.2026
IPROJECTS CHAUDHARY
IMCSADVOCATE@GM
AIL.COM
614 Commercial Suit  |[CS (COMM)/169/2026 27-03-2026 [UNION BANK OF INDIA Vs PREETIMR. 0312046733 18.03.2026
IYADAV RAJENDRA
IYADAV YADAVRAZAN @GMAI
L.COM
614 Commercial Suit  [CS (COMM)/170/2026 27-03-2026 IKOOL KRAFT ENGINEERS Vs SHRIMR. KUNAL}7011811964 24.03.2026
IVIVEKANAND TIWARI ISISODIA
IKUNALSISODIA2009
@GMAIL.COM
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614 Commercial Suit  [CS (COMM)/176/2026 130-03-2026 SKY SEATER TOURS ANDMR. 7836855036 16.03.2026
TRAVELS Vs KALIM AHMADINDRAJEET
IMOHAMMED HANIF ANSARI KUMAR IADVOCATEIKMISHRA|
IMISHRA @GMAIL.COM
614 [Execution [Execution (Comm.)/69/2026 [11-03-2026 SIMRAN TECHNO SOLUTIONS VsMR. LALJ9212046428 02.03.2026
HIMANSHU MOTORS SINGH
THAKUR THAKURADVOCATES
@YAHOO.CO.IN
614 [Execution [Execution (Comm.)/61/2026 [07-03-2026 IAXIS BANK LTD Vs MADANMR. NIKHIL9953286200 06.03.2026
IMOHAN SHARMA
INIKHIL.SHARMA@G
IMAIL.COM
614 Commercial Suit  |CS (COMM)/126/2026 10-03-2026 [UPGRID SOLUTIONS PVT LTD VsMS. KRITIKAj9643008880 09.02.2026
SUMIT KUMAR TUTEJA
ICONTACT@AAALEGA
L.PRO
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500 OMP 8/2026 07-03-2026 SURENDER SINGH YADAV Vs MSOMKAR 0718006200 [27.02.2026
(COMM.)/8/2026 IDELHI MERCANTILESHARMA &
COOPERATIVE URBAN SOCIETYASSOCIATES
LTD
ladv.omkarsharma@gm
lail.com
509 [Execution 62/2026 07-03-2026 Kotak Mahindra Bank Limited VSARVIND 0811317311 131.01.2026
(Comm.)/62/2026 IANJU KUMARI SINGH GUPTA
ladvocatearvindgupta@
mai.com
500 CS 118/2026 07-03-2026 Netsarang Computer Inc and Ors V§AMEY ANANT|9768227488 24.02.2026
(COMM)/118/2026 Elision Technologies Private LimitedPARAB
land Others
amey.parab21@gmail.c
lom
509 [Execution 65/2026 09-03-2026 IMabel Apparel Pvt Ltd Vs VikasBRAHM 0811894486 19.02.2026
(Comm.)/65/2026 [Enterprises IPRAKASH
SHARMA
ladvocate.brahm@gmail
.com
500 CS 131/2026 11-03-2026 IM/S SUNSHINE MARKETING VsPRAKASH 8826976754 24.02.2026
(COMM)/131/2026 IM/S BELIEVE COSMETIC CHAND
IKAPOOR
legalkapoor@gmail.co
m
509 OMP (Dj974/2026 11-03-2026 TOYOTA FINANCIAL SERVICESMAYANK 0873347330 26.02.2026
(COMM.)/974/202 INDIA LIMITED Vs KRISHNAMAHAJAN
6 IBAJWA 1282
mayank_mahajano5@y;
ahoo.com
509 OMP (Dj975/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 02.03.2026
(COMM.)/975/202 INDIA LIMITED Vs MUKESH SONIMAHAJAN
6 0920
mayank mahajanos@y
lahoo.com
509 OMP (Dyp76/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 10.02.2026
(COMM.)/976/202 INDIA LIMITED Vs KARTARMAHAJAN
6 CHOUDHARY 1363
mayank mahajanos@y
lahoo.com
500 OMP (Dlo77/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 17.02.2026
(COMM.)/977/202 INDIA LIMITED Vs DIPESHMAHAJAN
6 IKUMAR SINGH 9202

mayank mahajanos@y
ahoo.com
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509 OMP (Dip78/2026 11-03-2026 [TOYOTA FINANCIAL SERVICES 0873347330 26.02.2026
(COMM.)/978/202 INDIA LIMITED Vs LATA RANIMAHAJAN
6 9799
Imayank_mahajano5@y
lahoo.com
500 OMP (Dj979/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 26.02.2026
(COMM.)/979/202 INDIA LIMITED Vs SHYNESHMAHAJAN
6 PEELIYAT 2926
mayank mahajanos@y
lahoo.com
509 OMP (D980/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 26.02.2026
(COMM.)/980/202 INDIA LIMITED VSMAHAJAN
6 IASHTAMANGAL PROJECTS
LIMITED 1330
mayank mahajanos@y
lahoo.com
509 OMP (I)981/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 26.02.2026
(COMM.)/981/202 INDIA LIMITED Vs PARVINDERMAHAJAN
6 ISINGH RATHEE 6065
mayank mahajanos@y
lahoo.com
500 OMP (Djo82/2026 11-03-2026 BMW INDIA FINANCIALJRAHUL 8376049807 2.03.2026
(COMM.)/982/202 SERVICES PVT LTD Vs AYAZBHARDWAJ
6 IALIMODDIN KAZI 1376 CO.
ladvocateashok.1@gmail
.com
509 OMP (Dj983/2026 11-03-2026 TOYOTA FINANCIAL SERVICESMAYANK 0873347330 2.03.2026
(COMM.)/983/202 INDIA LIMITED Vs SATYAMMAHAJAN
6 ISINGH 9754
mayank_mahajano5@y;
ahoo.com
509 OMP (D984/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 02.03.2026
(COMM.)/984/202 INDIA LIMITED Vs MOHAMMADMAHAJAN
6 CHAND 3632
mayank_mahajanos@y
lahoo.com
509 OMP (D85/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 02.03.2026
(COMM.)/985/202 INDIA LIMITED Vs MUSTAKEEMMAHAJAN
6 KHAN 5166
mayank_mahajanos@y
lahoo.com
500 OMP (Dj986/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 2.03.2026
(COMM.)/986/202 INDIA LIMITED Vs YOGESHMAHAJAN
6 RAMESH 3115
mayank_mahajanos@y
ahoo.com
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509 OMP (Dp87/2026 11-03-2026 [TOYOTA FINANCIAL SERVICES 0873347330 02.03.2026
(COMM.)/987/202 INDIA LIMITED Vs ANIL KUMARMAHAJAN
6 1006
mayank_mahajanos@y
lahoo.com
500 OMP (Djo88/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 26.02.2026
(COMM.)/988/202 INDIA LIMITED Vs VIKRAMMAHAJAN
6 THAKUR 7018
mayank_mahajanos5@y
ahoo.com
509 OMP (I989/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 26.02.2026
(COMM.)/989/202 INDIA LIMITED Vs ANOOPMAHAJAN
6 KUMAR TIWARI 8344
mayank_mahajano5@y
ahoo.com
509 OMP (DI990/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 26.02.2026
(COMM.)/990/202 INDIA LIMITED Vs ANURAGMAHAJAN
6 BUDHIRAJA 3903
imayank_mahajanos@y
lahoo.com
500 OMP (Dj991/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 2.03.2026
(COMM.)/991/202 INDIA LIMITED Vs BHIWADIMAHAJAN
6 IDELHI TAXI 5873
mayank_mahajanos5@y
ahoo.com
509 OMP (Dj992/2026 11-03-2026 TOYOTA FINANCIAL SERVICESMAYANK 0873347330 21.02.2026
(COMM.)/992/202 INDIA LIMITED Vs RINKU YADAVMAHAJAN
6 0492
mayank_mahajano5@y;
ahoo.com
509 OMP (D993/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 19.02.2026
(COMM.)/993/202 INDIA LIMITED Vs PAWAN S 7439 [MAHAJAN
6
mayank_mahajanos@y
lahoo.com
509 OMP (D994/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 21.02.2026
(COMM.)/994/202 INDIA LIMITED Vs RAJNATH PMAHAJAN
6 IYADAV 1437
mayank_mahajanos@y
lahoo.com
500 OMP (Dj995/2026 11-03-2026 [TOYOTA FINANCIAL SERVICESMAYANK 0873347330 10.02.2026
(COMM.)/995/202 INDIA LIMITED Vs ANKUSHMAHAJAN
6 IMALHOTRA 3228
mayank_mahajanos@y
ahoo.com
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509 [Execution 70/2026 12-03-2026 IPUNJAB NATIONAL BANK Vj| 0650795147 10.03.2026
(Comm.)/70/2026 IVIRENDER KUMAR KUMAR
lexnexusvkm@gmail.co
Im
500 [Execution 71/2026 12-03-2026 PUNJAB NATIONAL BANK VsVIKASH 0650795147 10.03.2026
(Comm.)/71/2026 KAMLESH DEVI KUMAR
lexnexusvkm@gmail.co
m
500 [Execution 72/2026 12-03-2026 IMONEYWISE FINANCIALMEHVISH 0319212148 06.03.2026
(Comm.)/72/2026 SERVICES PVT LTD Vs UNITEDKHAN
[TRADING COMPANY
lkhanmehvish2189@gm
lail.com
500 CS 132/2026 12-03-2026 IAPEX INFRA PROJECTS VsDISHANT 0071463025 06.03.2026
(COMM)/132/2026 IGEOASPECT PVT LTD SHARMA
509 [Execution 73/2026 13-03-2026 Axis Bank Ltd Vs MAYENGBAM[RAHUL 0071891788 12.02.2026
(Comm.)/73/2026 ROBEN SINGH CHAUHAN
linfo@aualegal.com
509 [Execution 74/2026 13-03-2026 Axis Bank Ltd Vs AMARJEETRAHUL 0071891788 12.02.2026
(Comm.)/74/2026 KUMAR CHAUHAN
linfo@aualegal.com
500 CS 135/2026 13-03-2026 CANARA BANK Vs RESMENSSARITA 0560812121 10.03.2026
(COMM)/135/2026 SOLUTION IKANWAR
info@stklegal.in
500 CS 136/2026 13-03-2026 CANARA BANK Vs PATANJALISARITA 0560812121 10.03.2026
(COMM)/136/2026 ISTORE IKANWAR
linfo@stklegal.in
509 [Execution 76/2026 14-03-2026 [Tata Capital Limited Vs PULKIT]S P RANA 0053455007 7.03.2026
(Comm.)/76/2026 IPRINT PRCESS

sprana2013.sr@gmail.c

jom
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500 CS 139/2026 14-03-2026 SHRI PUNEET GUPTA Vs SHRIMUKESH 8130315254 11.03.2026
(COMM)/139/2026 IPRAKASH SHARMA IKUMAR SINGH
mukeshsingh2234@gm
lail.com
500 OMP (Djtoo8/2026 14-03-2026 IDFC FIRST BANK LTD Vs TESULJMAYANK 0873347330 11.03.2026
(COMM.)/1008/20 IPRIVATE LIMITED 0817 IMAHAJAN
26
mayank_mahajanos5@y
ahoo.com
509 OMP (Dl1009/2026 14-03-2026 IDFC FIRST BANK LTD Vs TESULJMAYANK 0873347330 11.03.2026
(COMM.)/1009/20 PRIVATE LIMITED 9830 IMAHAJAN
26
mayank_mahajano5@y
ahoo.com
509 OMP (Dlio10/2026 14-03-2026 IDFC FIRST BANK LTD VsMAYANK 0873347330 11.03.2026
(COMM.)/1010/20 CHANDRA PAL IMAHAJAN
26
imayank_mahajanos@y
lahoo.com
500 OMP (Djro11/2026 14-03-2026 IDELCON ENGINEERING Vs NTPCURVASHI 0818541348 14.03.2026
(COMM.)/1011/202 IEMPLOYEES CO OPERATIVE BEHL
6
509 CS 141/2026 16-03-2026 HARISH TIWARI Vs TRUEWAREANAMIKA 7303570382 13.03.2026
(COMM)/141/2026 INTERNATIONAL LLP AND ORS |MISHRA
ladv.anamika.mishra@g
imail.com
509 [Execution 78/2026 17-03-2026 Baby Rani Alias Baby Verma VSDYNAMIC LAW|9266060127 13.03.2026
(Comm.)/78/2026 Gurgaon Packaging Pvt Ltd ICONSULTANTS
509 [Execution 80/2026 18-03-2026 Nissan Renault Financial ServicesMAYANK 0873347330 05.03.2026
(Comm.)/80/2026 India Private Limited Vs SANGEETAMAHAJAN
IYADAV
mayank mahajanos@y
lahoo.com
500 [Execution 81/2026 18-03-2026 IKOTAK MAHINDRA BANK Vs MDMAYANK 0873347330 28.02.2026
(Comm.)/81/2026 VAVED IMAHAJAN
mayank mahajanos@y
ahoo.com
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509 CS 148/2026 19-03-2026 IDBI Bank Ltd Vs Adarsh Kumar IVIVEK KUMAR (9811867703 14.03.2026
(COMM)/148/2026
kumarvivekadv@gmail.
icom
500 OMP (Dj1131/2026 20-03-2026 IDFC FIRST BANK LTD Vs BANAKMAYANK 0873347330 17..03.2026
(COMM.)/1131/202 ISINGH 4299 IMAHAJAN
6
mayank mahajanos@y
lahoo.com
509 [Execution 84/2026 24-03-2026 Vishwanath Sharma Vs RaunakSHUBHAM 0643119225 17.03.2026
(Comm.)/84/2026 Construction Developers SHARMA
inbox.shubhamog4@gm
lail.com
500 [Execution 85/2026 24-03-2026 INEXT LOGISTICS AND SUPPLYASHISH 8750998800 16.03.2026
(Comm.)/85/2026 CHAIN PVT LTD Vs INDIABANSAL
ISOURCING THROUGH ITS|
IPROPRIETOR LALITA RANI
meridianattorneys@gm
lail.com
500 [Execution 86/2026 24-03-2026 IARDH SAINIK CANTEEN Vs CAMPAYAL ARYA [8000700172 12.03.2026
(Comm.)/86/2026 INFOTECH
lardhsainiklegal @gmail.
icom
509 CS 155/2026 24-03-2026 State Bank Of India Vs YuvrajMS S.SOOD 0811786067 20.01.2026
(COMM)/155/2026 Yadhav
imsssoodadvocate@gma
il.com
500 CS 157/2026 24-03-2026 RAJBIR PARASAR Vs PAWANISUNNY 14.03.2026
(COMM)/157/2026 GOODS FREIGHT CARRIERS [SHARMA
[THROUGH ITS PROPRIETOR T R
ISANDHIR
advocatesunnysharma
@gmail.com
509 CS 158/2026 24-03-2026 State Bank Of India  VsMSS.SOOD 0811786067 20.01.2026
(COMM)/158/2026 THAMARAISELVAM K
imsssoodadvocate@gma
lil.com
500 [Execution 88/2026 25-03-2026 IKOTAK MAHINDRA PRIMEABHISHEK 0868521167 23.03.2026
(Comm.)/88/2026 ILIMITED Vs ROHIT DIXIT IKAUSHIK
adv.abhishekkaushik@
mail.com
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500 [Execution 89/2026 25-03-2026 IMANAPPURAM FINANCE VSSANDEEP 0650111667 16.03.2026
(Comm.)/89/2026 IAXAIVAR SINGH IBANSAL
509 CS 160/2026 25-03-2026 lPuma Se Vs Ashok Kumar GAUTAM 21.03.2026
(COMM)/160/2026 IBHASIN
leldudication.legal @outl
look.com
500 CS 166/2026 25-03-2026 CANARA BANK Vs S SISARITA 0560812121 20.03.2026
(COMM)/166/2026 ENGINEERING IKANWAR
info@stklegal.in
500 CS 167/2026 25-03-2026 IMs UNION BANK OF INDIA VsRAJENDRA 0312046733 18.03.2026
(COMM)/167/2026 IPREETI YADAV IYADAV
adavrazen@gmail.com
509 [Execution 05/2026 30-03-2026 INDU AGGARWAL Vs MOHDSURENDER 0873235288 24.03.2026
(Comm.)/95/2026 IMOHIUDDIN PAL
509 Execution 06/2026 30-03-2026 KOTAK MAHINDRA PRIME LTD V§KUSHAL 7009793548 14.02.2026
(Comm.)/96/2026 IPAVAN PRATAP SINGH IKUMAR/RISHA

IBH SAXENA

rishabheruditelegal @g
Imail.com

MTOTAL

2020
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